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 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 {[Mr.  Speaker  at  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Retrenchment  of  Workers  of  Rourkela
 Steel  Plant

 "28l  SHRLARIUN  SEFHI  Will  the

 Minister  of  STEBL  AND  MINES  be

 pleased  to  state

 (a)  whether  a  large  number  of  workers
 in  Rourkela  Steel  Plant  have  been

 retrenched  recently  ;  and

 (७)  af  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  STEEL  AND

 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM)  :  (8)  and  (b).  With  effect
 from  Ist,  March,  1972,  the  services  of  608

 personnel  of  the  Security  Department
 of  the  Rourkela  Steel  Plant,  who  had  not
 opted  to  joi  the  Central  Industial

 Security  Force,  and  who  had  become
 surplus  to  requirement,  had  to  be  dispensed
 with.

 SHRI  ARJUN  SETHI;  May  I  know
 from  the  hon.  Minister  whethes  the

 cnn  Pannen  a

 Government  have  received  any  representas
 tion  from  the  employees  of  the  HSL  giving
 reasons  for  their  refusal  to  join  the
 industrial  security  force  ?

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM  °  Various  representations  have  been
 made  arising  out  of  uncertainty  about
 their  future  inside  the  force.  But  we  took
 quite  considerable  time  and  trouble  and
 tried  to  persuade  them  that  their  service
 conditions  will  be  safeguarded  when  they
 joined  the  Force  provided  they  were
 physically  fit,  and  if  they  were
 found  not  physically  fit  they  would  be
 given  alternatrve  employment  in  the  plant

 SHRI  ARJUN  SETHI  Apart  from
 the  Industrial  Security  Force,  has  the
 Government  considered  the  chance  of
 providing  them  any  alternative  job  so  that
 they  may  be  absorbed  in  service  ?

 SHRI  S  MOHAN  KUMARAMANGA.-
 LAM  *  The  offer  made  to  all  members  of
 the  personnel  of  the  securtty  department
 of  the  plant  was  that  they  should  opt  for
 joming  the  Central  Industrial  Security
 Force,  their  service  conditions  would  be
 safeguarded  and  they  would  not  suffer  any
 disadvantage  as  8  result  of  joining  it.  If  on
 exercising  the  option,  they  were  found  not
 suitable  for  inclusion  in  the  Central
 Industrial  Security  Force,  the  offer  was
 that  they  would  be  given  definitely  employ-
 mentinthe  plant  So,  those  who  had
 exercised  that  option  ate  in  a  position  to
 take  advantage  of  the  offer  made  by  the

 management,  and  in  respect  of  those  who
 were  not  prepared  to  exercise  that  option,
 naturally  their  services  have  been  found

 surplus  to  our  requirements.

 SHRI  DINEN  BHATTACHARYYA  :
 May  I  know  whether  the  Minister  is  aware
 that  the  service  conditions  of  thé  Indes
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 trial  Security  Force  do  not  in  any  way
 tally  with  the  service  conditions  of  the  per-
 sonnel]  of  the  Security  Department  and  it
 was  for  that  reason  that  a  latge  number
 of  those  employees  do  not  want  to  opt
 for  that  Service  but  rather  wanted  to  be
 absorbed  in  the  plant  itself.  Is  the  Govern-
 ment  prepared  even  at  this  stage  to  consi-
 der  that  aspect,  and  if  an  employee  dec-
 jared  surplus  comes  forward,  is  the  hon.
 Minister  prepared  to  absorb  him  in  the
 plant  straightaway  ?

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM  :!  do  not  consider  that  the  service
 conditions  in  the  Central  Industrial  Secu-
 rity  Force  are  in  any  way  disadvantageous
 to  the  personnel  of  the  security  department
 and  in  certain  aspects  we  have  guaranteed
 that  the  carlier  conditions  that  prevailed
 in  the  security  department  for  the  person-
 nel  of  that  department  would  be  protected.
 Of  course  one  great  difference  between  the
 security  department  and  the  Central  Indus-
 trial  Security  Force  is  that  membershup  of
 the  force  is  linble  to  transfer.  Hon.  Mem-
 bers  will  appreciate  that  this  is  probably
 one  of  the  principal  reasons  why  we
 wanted  to  introduce  the  Central  Industrial
 Security  Force  because  if  the  local  people
 are  kept  in  the  same  place,  sometimes  it  is
 difficult  to  enforce  that  discipline  m  a
 separate  security  force  as  youcan  when
 they  can  be  transferred  from  place  to
 place.

 So  far  as  the  second  part  of  the
 question  is  concerned  I  think  it  is  diffi-
 cult  because  those  who  have  opted  will
 naturally  feel  that  it  was  not  fair  that  the
 offer  should  be  given  to  those  who  did  not
 opt.  But  in  any  event  I  believe  the
 management  is  giving  its  attention  to  that
 problem.

 MR.  SPEAKER  :  Next  question.  Mr.
 Gangadeb.  Absent,  Mr,  Dhandapani.
 Absent.  Some  Members  are  continuously
 absent,  affer  tabling  question.  If  they  are
 Bot  present  it  means  that  they  are  depri-
 ving  some  other  Member  from  being
 given  an  opportunity.
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 Eviction  of  Temporary  Shopsia  £.P.D.P.
 Colony,  Kalkaji,  New  Dethi

 #283,  BHRI  8.  K.  DASCHOW-
 DHURY  :  Will  the  Minister  of  LABOUR
 AND  REHABILITATION  be  pleased  to
 State:

 (a)  whether  officials  of  the  Rehabilita-
 tion  Department  have  taken  steps  to  evict
 temporary  shops  in  the  EPDP  Colony
 near  Kalkaji,  which  are  catering  to  various
 needs  of  residents  of  the  Colony  ;  and

 (b)  if  so,  the  alternative  arrangements
 made  by  the  Government  to  provide  for
 the  daily  necessities  of  the  residents  of  the
 Colony  till  regular  shops  are  built  by
 Government  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  AND  RE-
 HABILITATION  (SHRI  BALGOVIND
 VERMA)  :  (a)  No  permission  has  been
 given  for  opening  temporary  shops.
 Certain  unauthorised  temporary  structures
 which  had  sprung  up  on  the  Colony  and
 which  constituted  encroachments  have
 been  removed.  Some  more  unauthorised
 temporary  structures  have  again  come  up
 and  steps  are  being  taken  to  remove
 these  encroachments.

 (b)  There  are  shopping/market  sites  in
 the  Colony.  The  Government  proposes
 to  auction  these  sites  as  soon  as  enough
 number  of  houses  have  been  construc-
 ted  in  the  Colony  or  request  the  Delhi
 Municipal  Corporation  to  construct
 markets  and  shopping  Centre  on  these
 sites.  Pending  auctioning  of  shopping
 sites  after  a  sizeable  number  of  houses
 have  been  constructed  or  construction  of
 markets  and  shopping  centres  by  the
 Municipal  Corporation  of  Delhi,  Govern-
 ment  would  be  prepared  to  examine  the
 question  of  allotment  of  a  suitable
 shopping  site  for  a  co-operative  store,  if
 the  residents  ao  desire.

 SHRI  B.K.  DASCHOWDHURY  ;  This
 is  called  EPDP  colony;  it  bas  not  yet  been



 the  terms:  they.  were  0  -constrnct  “their:
 houses  and:  buildings  within:  two:  years’
 fromthe  date:  of  the-leate,  As  ‘a.  matter  of
 fact  abont  790-800  persons  have  already
 constructed  their  houses  “and  “started:
 living  there,

 MR,  SPEAKER:  Please  come  to  the
 question.  ret

 SHRI  B.  K.  DASCHOWDHURY
 To  cater  to
 demands,  essential  supplies,  certain  per-
 sons  started  temporary  shops.  It  is  not
 understood  from  the  hon,  Minister  when
 the  Government  and  the  Ministry  of
 Rehabilitation  will  start  auctioning  the
 shop  sites.  On  the  other  hand  under
 the  terms,  the  structures  must  be  built
 within  the  stipulated  period.  I  want  to
 know  whether  the  Ministry  will  consider
 all  these  facts  and  tell  us  why  the  shop
 sites  have  not  yet  been  auctioned  ?  Will
 they  allow  these:  temporary  shops  to  be
 maintained  to  cater  to  the  essential  needs
 of  those  who  have  started  living  in
 that  area  ?

 SHRI  BALGOVIND  VERMA  :  It  is
 true  that  the  name  of  the  colony  has  not
 been  given  so  far.  We  have  invited  sugges-
 tions  from  the  residents,  and  some
 suggestions  have  been  received.  We  will

 consider  them  after  some  time,

 ‘So  far  as  the  allotment  of  these  plots  is
 concerned,  they  were  actually  allotted  on
 the  condition  that  the  houses  in  this
 colony  would  be  constructed  by  may,  O71,
 at  least  $0  percent  if  not  more,  but  up
 till  now  only  200  houses  have  been  cons-
 trusted.  out.  of  806  plots  which  have  been
 allotted  so  far.  Two  ‘hundred  more  are
 under’  coristruction,  This  हम  the  position

 Pate  are:  places  reserved  ‘for’  these
 markets  ‘anid  shopping  centres,  but.  “we
 hope:.té:  auction  them:  only  after  8  suffiel-
 ent-part.of  the  colony:  has:  beer  donstrac-

 ted?  Otherwise,  they  ‘Will  not  fetch  ‘the:
 “proper.  price,  and  "we  are  ‘doing  this.  only  .

 their  daily  needs,  daily

 Scrap  Trade:  Corporation  Lid:  have  come  *
 wpwith.a  proposal  for  ‘export  ‘of  50

 because  this  colony  was  there  ona  no-  -

 “profit  no  loss  basis,  and  if.we  auction  the
 plots  now,  it  will’  not.go:  to  the  interests
 of  those  who  have.  been  allotted  land,  it.
 will  not  reduce  their  premium...  With:  this
 view  we  are  doing  this.  Then,  there  .  are
 shopping  centres  in  the.  vicinity  of  Kalkaji
 colony.  to  cater.  to  the  needs  of  these
 Fesidents

 SHRI  B.K.  DASCHOWDHURY :  tf.
 beg  to  differ  from  the  hon.  Minister,
 There  is  no  shopping  centre  in  the  viciaity
 of  this  colony  at  Kalkaji.  In.  view  ‘of
 this,  I  would  request  the  hon.  Minister
 to  reconsider  regularising  these  temporary
 shops  which  are  catering  to.the  essential
 necds  of  the  residents  of  the  colony.  a

 SHRI  BALGOVIND  VERMA  :.  I-am
 sorry.  Government  cannot  permit  unautho-
 rised  possession  of  land.  In  case  they”
 want  thelr  own  shops,  let  them  come
 forward  with  a  co-operative  ptoposal,  and

 ९  will  consider  it

 Export  of  Scrap  Steel  through  Barter  Deals

 +

 *284.  SHRI  VEKARIA:

 SHRI  D.  P.  JADEJA:

 Will  the  Minister  of  “STEEL  AND
 MINES  be  pleased  to  state

 -(a)  whether  there  is  any  proposal  for
 making:  export  of  scrap.  steel  .  through
 barter  deals  facilitating  the  import,  of’
 finished  steel;  and

 (b)  if.  so,  the  main  features  .  thereof  ?

 THE  MINISTER  OF  ‘STEEL  AND
 MINES  (SHRI  S.:  MOHAN  KUMARA.-  °
 MANGALAM)  :  (a).  and  (b)  ‘The  “Metal

 totvaes  of  Mill’  Scale  Scrap'iind  ‘import’  of  -
 steel  against  the  earning  from  this  éxporé!.
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 M/s,  Hiaduatan  Stoct  Lid.  have  becn
 asked  to  examine  the  feasibility  of  this
 proposal,

 SHRI  VEKARIA:  Js  it  a  fact  that
 good  steel  worth  lakhs  of  rupees  from
 Bhilai  steei  plant  was  sold  as  scarp  iron,
 aad  if  so,  may  I  knew  what  steps  have
 been  taken  against  the  officer  concerned  ?

 SHRI  3,  MOHAN  KUMARAMAN-
 GALAM  :  No  good  steel  worth  lakhs  of
 fupees  has  been  sold  as  scrap  from
 Bhilai.

 SHRI  VEKARIA  ;  Looking  to  the
 tequirements  of  stes!  in  the  country  and
 the  heavy  demand  from  the  States  to  set
 up  mini-steel  plants,  may  I  know  whether
 the  Government  is  thinking  of  setting  up
 more  mini  steels  plants.

 MR.  SPEAKER:  Your  question  has
 nothing  to  do  with  the  supplementaries.

 SHRI  VEKARIA:  ...  instead  of
 importing  steel,  and  secondly  instead  of
 exporting  screp  steel  and  importing
 steel  ?

 SHRI  S.  MOHAN  KUMARAMAN-
 GALAM:  So  far  as  the  first  question  is
 concerned,  I  think  the  hon.  Member  would
 help  me  by  putting  it  asa  separate  ques-
 tion.  So  far  the  question  of  export  of
 scrap  38  concerned,  the  export  policy  is
 regulated  so  that  internal  demand  is  first
 met  and  only  quantities  and  varieties  of

 scrap  which  are  surplus  are  allowed  to  be

 exported.

 SHRI  VEKARIA:  छह  it  be  in  rupee
 currency  or  foreign  currency  ?

 SHRI  8S.  MQHAN  KUMARAMAN-
 GALAM  ;  When  we  export,  naturally  we
 earn  foreign  exchange  asa  result  of  the

 export.

 SHRI  D.  P,  JADEJA:  Which  are  the
 countries  with  whom  negotiations  are  being
 carried  on?  Will  this  effort  be  made

 through  private  enterprises  or  through
 the  public  seotor  7
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 SHRI  8.  MOHAN  KUMARAMAN.
 GALAM  :  I  request  the  hon.  member  not
 to  presa  me.to  answer  it,  beonuse  it  iss
 subject-matter  of  commercial  negotiations
 and  such  things  are  better  not  spoken
 about  in  public.  Regarding  the  organisa-
 tion  through  which  those  negotiations  are
 being  carried  on,  asi  have  said  fn  my
 answer,  it»s  the  Metal  Scrap  Trade  Cor-
 poration,  in  which  Government  have  an
 important  share.

 SHRI  JY  OTIRMOY  BOSU  :  Will  he
 tell  us  how  much  scrap  iron  js  available  in
 the  country  and  how  much  of  it  could  be
 utilised  by  the  proposed  mini  steel
 plants  ?

 SHRI  S  MOHAN  KUMARAMAN-
 GALAM  :  May  I  request  him  to  put  it
 as  a  separate  question,  because  the  main

 question  is  avout  export.  Secondly,  it
 refers  to  export  of  steel  scrap  and  not  of

 scarp  iron.

 SHRI  JYOTIRMOY  BOSU:  I  will
 amend  my  question.  May  |  know  how
 much  of  steel  scrap  is  available  in  the

 country

 MR.  SPEAKER  :
 Mr,  Pandey.

 That  is  all  right.

 Slo  लक्ष्मी  भमारायरश  पांडेय  :  इस  प्रकार

 के  स्टील  स्क्रैप  का  उपयोग  प्रंपने  देश  में

 सम्भव  नहीं  है  कपा ?  दि  नहीं  है  तो  अपने

 ऐसी  कोई  व्यवस्था  कवी  नहीं  की  ताकि

 उसका  झपने  ही  देश  में  उपयोग  हों  सके

 शौर  उसका  निर्यात  हमें  न  करना  पड़े  ?

 SHRI  Ss.  MOHAN  KUMARAMAN-
 GALAM  :  The  hon,  member  should

 have  followed  my  earlier  reply  that

 exports  are  tegulated  in  such  a  way  that

 internal  demand  js  first  me  and  only
 after  the  internal  demand  is  met,  quanti-
 ties  or  varieties  of  scrap  which  ane

 surplus  ate  allowed  to  be  exported.
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 ‘Berpbaitoa  of  Stext  Supplies  to  because,  alter  all,  ‘large’  isa  relative
 Industrial  Unite  adjective,  The  question  is,  large  in  relation

 .
 to  what?  One  of  my  learned  friends,  who

 #285,  SHRI'N.  K.  SANGHI:
 SHKI  P.  M.  MEHTA  :

 Will  the  Minister  of  STEBL  AND
 MINES  be  pleased  to  state  ;

 (a)  whether  steel  supplies  have  recently
 been  suspended  to  certain  fake  industrial
 units;

 (b)  if  so,  the  reasons  therefor  ;  and

 (c)  the  action  taken  against  the  persons
 who  drew  the  supplies  and  also  against  the
 officials  who  failed  to  verify  the  existence,
 or  otherwise,  of  these  fake  organisations
 before  the  supplies  were  made  ?

 THE  MINISTER  OF  STEEL?  AND
 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM)  :  (a)  870  (b).  Yes,  Sir.
 Reports  have  been  received  about  some
 units  not  in{existence  or  not  in  operation
 having  received  steel  supplies,  and  pending
 further  investigation,  supplies  to  some  of
 them  have  been  suspended

 (c)  Several  cases  have  been  referred  to
 C,  B.J./State  Government  for  investigation.
 Action  against  the  concerned  persons  can
 be  taken  only  after  the  investigations  are
 complete  and  the  responsibility  fixed.

 SHRI  N.  K.  SANGHI  :  Since  large
 amounts  of  steel]  have  been  distributed
 to  certain  industrial  concerns  which  did
 not  exist  and  since  there  is  a  long-drawn
 procedure  of  distribution  of  steel,  have
 Government  found  out  any  measure  by
 which  a  révised  administrative  procedure
 can  be  laid  down,  so  that  these  things
 really  do  not  happen  and  Government  is
 able  to  find  out  whether  the  industrial
 concerns  do  exist  ?

 SHRI  s.  MOHAN  KUMARAMANGA-
 LAM  ;  The  hon.  member  may  not  te
 entirely  correct  in  saying  that  large
 amounts  of  Steel  have  been  misused

 sits  there,  is  very  large  in  relation  to  us.
 That  way,  it  is  not  really  very  lagge.  But
 we  have  tightened  up  the  entire  machinery
 by  appointing  Assistant  Regional  Iron
 and  Steel  Controllers  in  the  main  centres
 like  Delhi,  Madras,  Bombay  and  Calcutta.
 It  is  as  a  result  of  the  investigations  carried
 on  by  these  officers  that  we  have  been
 able  to  locate  and  identify  organisations
 which  either  do  not  exist  or  have  closed
 down  and  are  using  whatever  steel  they
 get  for  wrong  purposes.  As  a  result  of
 setting  up  this  organisation,  I  think  we
 can  be  fairly  confident  of  reducing  the
 misuse  of  steel  to  the  minimum.  But
 there  will  always  be  a  certain  amount  of
 misuse,  which  it  is  impossible  to  check.
 The  very  existence  of a  system  of  control
 leads  to  a  certain  amount  of  misuse  like
 this.  The  object  is  to  reduce  it  to  the
 minimum  and  I  think,  we  are  doing  that
 now,

 SHRI  N.  K,  SANGHI:  Would  it  not
 be  a  better  procedure  if  the  distribution  of
 steel  is  done  through  the  State  Governments
 who  are  very  much  located  there  and  who
 would  be  in  a  better  position  to  see  that
 misuse  is  not  there?  It  will  also  reduce
 a  lot  of  work  in  the  Central  Ministry.

 SHRI  S.  MOHAN  KUMARAMANGA=
 LAM:  There  is  no  question  really  of
 distributing  through  the  State  Govern-
 ments.  You  will  appreciate  that  the
 allotment  of  steel  to  cangumers  is  done
 on  the  sponsorship  of  Central  or  State
 Government  departments;  that  is  to  say,
 any  person,  who  applies  for  stecl  to  the
 Joint  Plant  Committee  and  then  to  the
 Steel  Priority  Committes,  has  to  be
 sponsored.  The  State  Governments  also
 sponsor  cerain  applicants,  So  far  as
 misuse  is  concerned,  miisuse  may  be  by
 persons  sponsored  by  the  State  or  by  the
 Centre,  I  do  not  think  that  there  is  any
 discrimination  so  far  as  misuse  it  concer-
 ned.  So,  putting  it  ह...  in  the  hands
 of  the  State  Governments  ig  20  seloiion.
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 SHRI  P.  M.  MBHTA  :  I  would  fike  to
 khow  from  the  hon.  Minister  the  total
 nuthber  of  units  which  do  not  exist  of
 which  exist  on  paper  and  are  not  in
 operation.  {  would  also  like  to  know  the
 quantum  of  steel  supplied  to  those  units
 and  whether  any  departmental  action  has
 been  taken  by  the  Ministry  to  stop  this
 large  scale  corruption;  if  $0,  what  steps
 have  been  taken  ta  check  this  ?

 SHRI  s.  MOHAN  KUMARAMANGA-
 LAM  :  During  fthe  years  970  and  1971,
 58  cases  of  misuse  of  steel  have  come  to
 the  notice  of  Government.  Out  of  these
 58  cages,  Iam  not  yet  ina  position  to  say,
 because  investigations  are  still  going  on,
 as  to  what  were  the  actual  cases  ut  misuse.
 7  cases  have  been  referred  to  the  CBI  or
 the  $tate  police  authorities  for  investigation
 and  others  are  being  inquired  into  by  the
 State  Governments  and/or  the  Regional
 Jeon  and  Steel  Controller.  So  far  38  the
 question  of  action  is  concerned,  I  have
 mentioned  m  my  answer  to  the  main
 question  that  action  against  the  concerned
 persons  can  obviously  be  taken  only  after
 investigations  are  complete  and  the
 responsibility  has  been  fixed.  1  can  assure
 the  hon.  Member  that  that  will  be  donc

 SHRI  P.  VENKATASUBBAIAH  :  May
 I  know  from  the  ,hon.  Minister  to  what
 extent  this  misuse  of  stcel  by  the  steel
 units  was  responsible  for  the  free
 availability  of  steel  in  the  open  market  at
 a  more  exorbitant  rate  than  the  steel
 that  is  available  at  the  controlled  rate  ?

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM  :  Ido  not  think  I  can  give  a  quanti-
 fied  answer  to  that  question,  but  obviously
 that  has  contributed  to  it.  I  would,
 however,  like  to  comment  that  if  one  takes
 the  entire  ‘steel  “production  {for  the  year,
 the  quantity  that  is  available  in  the  open
 market  at,  what  may  be  evuphemistically
 called,  open  market  prices  is  not  really  a
 very  substantial  preportion.

 की  मूलचन्द  डोगर  :  अत्री  महोदय  ने

 कहा  है  कि  58  कैसी  रजिस्टर्ड  किये  गये  ।
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 मैं  ये  जानना  चाहता  हैं  कि  मे  कौनसी सी

 तारीख  को  रजिस्टर्ड किये  वे,  क्या  उनके)
 बारे  में  कोई  इनक्वायरी  हुई  है;  यदि  हा,  तो

 इस  बारे  में  क्या  प्रो पनस  हुई  है  q

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM  ;  If  the  hon.  Member  is  anxious  to
 have  the  answer,  perhaps  he  can  ask  me
 jJater  when  I  can  certainly  give  him  the
 information.  Bnt  at  the  moment  those
 details  are  not  with  me.

 Islamic  Conference

 +

 *286  SHRI  RAJDEO  SINGH  :

 SHRI  PILOO  MODY  :

 Will  the  Minister  of  EXIERNAL
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  Conferenee  of  Foreign
 Ministers  of  Islamic  countries  was  recently
 held  in  Jeddah  ,

 (b)  whether  Pakistan  took  advantage
 of  this  Conference  to  mount  anti-India
 tirade  ;  and

 (c)  if  so,  its  deliberations  and  the
 reaction  of  the  Government  of  India  in
 this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH  :  (a)
 Yes,  Sir.

 (b)  Yes,  Sir.

 (c)  The  Conference  discussed  a  number
 of  subjects,  including  ‘‘the  situation  m  the
 Indo-Pakistan  sub-continent”,

 2.  According  {to  information  avaslable
 with  the  Government  of  [India,  the  leader
 of  the  Pakistani  delegation  made  virulent
 statements,  full  of  falsehoods!  and
 halftruths,  against  India  and  sought  [the
 Conference's  endorsement  of  the  Pakistani
 views,
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 It  i¢  a  matter  of  sonve  regret  that  a  few

 delegates  supported  Pakistan  and  were
 critical  of  India.  Some  others,  however,
 arged  modetation  and  realistic  approach.
 The  latter  view  appears  to  have  prevailed
 in  the  Joint  Communique  in  which  no

 condemnatory  references  to  India  were
 made,

 SHRI  RAJDEO  SINGH:  May  I  know
 from  the  bon.  Minister  whether,  on  the
 whole,  the  speeches  delivered  there  indi-
 cated  a  reconciliation  of  the  existence  of  a
 sovereign  Bangladesh  or  otherwise?

 SHRI  SURENDRA  PAL  SINGH:  In
 the  beginning,  a  few  speeches  were  made
 which  were  critical  of  India’s  stand  on  the
 whole  crisis.  But  later  on,  as  I  said  m  my
 main  reply,  there  was  a  change  in  their

 attitudes  and  a  consensus  developed  in
 favour  of  moderation.  We  feel  that  the
 atutude  of  most  of  the  countries  there  was

 based  on  wrong  analysis  of  the  facts  and
 wrong  assessment  0  the  situation.  Later
 on,  after  the  emergence  of  Bangladesh,
 there  has  been  a  change  in  their  attitude.

 जरा  RAJDLO  SINGH  May  I  know
 the  countries  which  took  a  moderate  atti-
 tude  in  the  Conference?

 SHRI  SURENDRA  PAL  SINGH  :  The
 list  ts  quite  large.  If  I  name  a  few  of  them,
 they  are,  Afghanistan,  Indonesia,  Malaysia,
 Egypt,  Senegal,  Guinea,  Syria  and  a  num-
 ber  of  others  which  took  a  very  moderate
 attitude  in  the  Conference

 श्री  इसहाक  सम्मति  :  बया यह  सहो  है  कि

 वहां  पर  जिन  देशों  ने  हिन्दुस्तान  के खिलाफ

 सख्त  रवैया  भ्रस्त्यार  किया,  वे  सास  तौर  से

 सऊदी  अरबन  कौर  जोर्डन  थे,  जो  भ्रम रीको

 और  ब्तानिची  ब्लाक  से  वाबस्ता  हैं  ?

 नौ  मुरैना  पाल  सिह:  यह  तो  आनरेबल

 मेम्बर  अपने  श्राप  मुक्के  बता  रहे  हैं  t

 SHRI  RANABAHADUR  SINGH:  May
 I  know  whether  in  this  Islamic  Conference
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 India  too  was  Invited  as  a  nation  to  partici-
 pate  in  it?

 SHRI  SURENDRA  PAL  SINGH  :  No,
 Sir.

 Compilation  of  Indo-Soviet  Documents

 *287,  SHRI  P.  VENKATASUBBAIAH:
 Will  the  Minister  of  EXTERNAL  AFFA-
 IRB  be  pleased  to  state  :

 (a)  whether  a  volume  of  Indo-Soviet

 documents  ts  being  compiled  to  mark  the

 25th  anniversary  ol  the  establishment  of

 diplomatic  relations  between  the  two  ¢oun-

 tries,
 »

 (b)  af  so,  the  salient  features  thereof;
 and

 (c)  whether  a  Soviet  Delegation  visited
 India  recently  in  this  regard  and  if  so,  the

 outcome  of  their  visit  ?

 THE  DEPULY  MINISTER  IN  THE

 MINISTRY  OF  EXTERNAL  AFFAIRS

 (SHRI  SURENDRA  PAL  SINGH):

 (a)  Yes,  Sir

 (b)  The  documents  will  reflect  the

 growth  of  Indo-Soviet  relations  in  all  fields

 during  the  last  25  years  of  diplomatic  rela-
 tions  between  the  two  countries;

 (c)  Yes,  Sir  The  Delegation  had  pre-

 liminary  discussions  on  the  modalities  for

 the  compilation  and  publication  of  the

 documents.

 SHRI  P.  VENKATASUBBAIAH  :  It  is

 a  very  healthy  and  refreshing  action  that

 the  Government  of  India  has  taken  to  mark

 the  25th  anniversary  of  the  establishment

 of  Indo-Soviet  diplomatic  relations,  In

 this  connection,  may  I  know  whether  the

 Government  propose  to  send  any  delegation
 to  Soviet  Union  to  further  strengthen  the

 ties  between  the  two  countties  and,  if  so,
 wheter  the  decision  will  be  taken  soon?
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 SHRI  SURENDRA  PAL  SINGH  :  Yes,
 Sir,  A  decision  haa  been  taken  to  send  a

 delegation  from  India  and  it  will  be  sent

 very  soon,

 SHRI  PRIYA  RANJAN  DAS  MUNSI  :

 May  know  from  the  hon.  Minister  whe-
 ther  in  this  document,  the  problem  of
 South-East  Asie  and  the  attitude  of  India
 and  Soviet  Union  against  imperialism  has
 been  highlighted.

 SURI  SURENDRA  PAL  SINGH:  Jt  is

 very  difficult  to  say  at  this  stage  what  parti-
 cular  aspects  of  policies  of  issues  are  likely
 to  be  highlighted.  These  are  !matters  of
 detail,

 ‘  Bharati  process  of  making  Steel

 #288,  SHRI  BHOGENDRA  JBA  :
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state  :

 (a)  whether  examination  of  the
 Altekar  {Committee  Report  with  regard  to
 the  Bharati  Process  of  making  steel  has
 been  completed;

 (b)  if  so,  the  result  thereof;  and

 (c)  whether  vested  interests  in  the
 steel  industry  and  conventional  technique
 are  resisting  the  new  process,  and  if  not,
 the  reasons  for  delay  ?

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  S,  MOHAN  KUMARA-
 MANGALAM):  (a)  Yes,  Sir.

 (b)  and  (c).  A  statement  is  placed  on
 the  Table  of  the  House.

 STATEMENT

 After  careful  sorutiny  of  all  the  eavail-
 able  data,  the  Altekar  Committee  came  to
 the  con¢lusion  that  reduction  fof  iron  ore
 ip  a  coke  oven  type  chamber  and  its

 subsequent  discharge  by  a  pusher  machine
 anenvisaged  in  the  ‘Bharati  Process’,  was
 not  a  technically  feasible  proposition.

 APRIL  6,  972  Oral  Answers  6

 Government  did  not  wish  to  take  a  foal
 view  on  this  subject  without  the  fullest
 consideration.  It  was,  therefore,  decided
 to  invite  the  comments  of  aciantiata/metal-
 Jurgists  in  the  country,  Accordingly,  wide

 publicity  was  given  through  a  press  hand-
 out  on  October  6,  1971,  summarising  the

 views  of  the  Altekar  Committee  and
 scientists/metallurgists  were  invited  to

 furnish  their  comments  on  the  practical
 application  of  the  process.  Specialists  in

 the  field  of  ferro-metallucgy,  thermo-dyna-
 mics  and  practising  metallurgists  who  have

 had  considerable  experience  in  operating
 sophisticated  steel  plant  equipment
 responded  to  the  appeal  made  by  the

 Government  but  they  did  not  support
 Shri  Bharts’s  claim  or  the  feasibility  of  his

 process.  They  had  generally  agreed  with

 the  conclusions  of  the  Altekar  Committee.

 On  the  basis  of  the  information  availa-

 ble,  Government,  therefore,  came  to  the
 conclusion  that  further  exploitation  of  the

 process  may  ot  be  feasible.  A  press
 hand-out  was  issued  on  March  Ii,  972  on

 the  view  taken  by  the  Government  on  the

 basis  of  the  comments  recetved  from

 scientists/metallurgists  Shri  Bharat:  was

 aleo  informed  of  the  reasons  for  the

 decision  taken  by  the  Government

 There  is  no  reason  i0  think  that  the

 scientists/metallurgists  who  studied  the

 matertal  furnished  by  Shri  Bharati  gave
 their  appraisal  with  any  thing  but  the  best

 motives  and  the  highest  obyectivity.

 SHRI  BHOGENDRA  JHA:  I  could

 not  get  a  copy  of  the  statement  earlier,  if

 you  give  me  some  time,  |  will  go  through
 this,  Sir  ..

 MR.  SPEAKER  :  That  is  nat  the

 practice  of  the  House  Normally  the
 statement  should  reach  the  Member  in
 time.  Should  I  enquire  about  if  as  to
 when  it  reached  you  ?

 SHRI  BHOGENDRA  JRA:  No  Sit,
 I  will  ask  my  question.  I  would  ttke  to

 know  bout  the  last  part  of  the  question.
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 Ia  it  a  fact  that  vested  interests  /in  the
 industry  and  the  outmoded  old  and
 traditional  techniques  are  resisting  the

 application  of  the  new  process  of  making
 steel  in  the  country  ?

 SHRI  8.  MOHAN  KUMARAMAN-
 GALAM  :  I  have  actually  no  reason  to
 believe  that  the  persons  who  advised  us  in
 this  matter—who  included  among  them  the
 leading  metallurgists  in  the  country—had
 anything  but  the  highest  motives  and
 objectivity  in  giving  their  report.

 SHRI  BHOGENDRA  JHA  :  Bharati
 challengingly  insisted  that  the  process  was
 more  economical,  more  productive  and
 more  helpful  for  our  economy  asa  whole
 and  for  the  steel  industry  in  particular.
 In  that  case,  is  any  practical  experiment
 being  made  on  a  wider  scale?  Is  the
 whole  Committee  convinced  that  the  new
 process  will  not  be  suitable  ?

 MR.  SPEAKER  :  It  is  mentioned  in
 the  statement.

 SHRI  Ss.  MOHAN  KUMARAMAN-
 GALAM  :  It  was  exactly  3  order  to

 enable  the  Government  to  arrive  at  a
 Proper  decision  regarding  the  validity  of
 the  process  and  whether  it  should  be  tested

 on  a  pilot  plant  scale  that  the  matter  was
 teferred  to  a  committee  of  leading
 metallurgists  of  this  country  for  their
 advice.  The  Committee  consisted  of,  as
 the  hon.  members  may  be  aware,  the
 following:  Direcior  of  the  National
 Metallurgical  Laboratory,  Jamshedpur—
 Chanman;  Dr.  Bralm  Prakash,  Director,

 Metallurgy  Group.  Bhabha  Atomic
 Research  Centre,  Bombay;  Dr.  R.  V.
 Tamhankar,  Director,  Defence  Metallurgi-
 cal  Laboratory,  Hyderabad;  Prof.  प  ्,
 Anantaraman,  Head  of  the  Metallurgical
 Department,  Banaras  Hindu  University;
 and  Shri  K,  C.  Mohan,  Deputy  Chief
 Engineer,  Central  Engineering  and  Design-
 ing  Bureau.  However,  even  after  we
 teceived  the  report  of  this  Committee  and
 the  Committee  advised  us  that  it  would  not
 be  worthwhile  starting  a  pilot  plant,  by
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 way  of  abundant  caution  and  to  make
 absolutely  gure  that  this  advice  was  correct
 advice,  Government  on  6th  October  1971
 gave  a  wide  publicity  through  a  press
 hand-out  asking  all  or  any  other  scientists
 and  metallurgists  in  this  country  to  furnish
 thelr  comments  if  they  wished  to  do  so  on
 the  report  of  this  Committee  and  advise  us
 as  to  what  they  felt  about  it.  Only  after
 geting  the  replies  from  a  number  of
 persons  who  confirmed  the  original  view
 and  the  report  of  the  Committee,  we  came
 to  the  decision  not  to  spend  money  ona
 pilot  project

 SARI  BHOGENDRA  JHA:  What  was
 the  reaction  of  Bharati  himself  to  the
 findings  ot  this  Committee  ?  Was  he
 satisfied  ?  .

 SHRI  S.  MOHAN  KUMARAMAN-
 GALAM  :  It  is  somewhat  difficult  some-
 times  to  satisfy  the  inventors  that  their
 inventions  do  not  have  a  solid  basis.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA:  The  hon.  Minister  is  aware  that

 I  was  the  first  man  in  the  Lok  Sabha  to
 raise  this  point  about  Bharati  process.
 The  feasibility  report  was  prepared  by
 M/s.  Koppers  of  West  Germany,  You
 know,  Sir,  it  is  one  of  the  top  concerns  in
 the  world;  they  had  prepared  the  feasibility
 report  and  while  Bharati  was  roaming
 round  the  world...

 MR.  SPEAKER  ;  Please  ask  the
 question.

 SHRI  SHYAM  SUNDER  MOHA.-
 PATRA  :  Is  it  possible  to  spend  about
 Rs.  2  crores  for  a  pilot  plant  because  the
 process  will  give  us  a  tonne  of  steel  for
 Rs.  50  2

 SHRI  S.  MOHAN  KUMARA  ~-
 MANGALAM :  So  far  as  the  question  of
 Kopper's  report  is  concerned,  it  was  only
 a  feasibility  report  in  the  sense  that  it
 examines  the  metallurgical  reactions
 involved.  It  did  not  deal  with  the

 problems  of  engineering  and  process  control
 which  would  be  involved  even in  a  plfot
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 plant  operation  and  much  more  wy,  in  |
 commercial  operation.  Koppers  have
 stated  in  two  Jetters,  coples  of  which  were
 given  tous  by  Mr.  Bharati  himself,  that
 they  were  not  prepared  to  incur  any
 expenditure  for  further  development  of  the
 process.  The  Gommittec of  high-standing
 metailurgists  whom  we  oppointed  have
 advised  us  that  the  cost  of  a  pilot  plant
 operation  may  come  to  somewhere  ih  the
 tegion  of  Rs.  i2  to  Rs.  i5  crores  and  even
 ifone  tries  to  instal  the  pilot  plant  on  a
 somewhat  smalier  goale  than  what  the
 committee  thought  advisable,  then,  it
 would  certainly  take  us  to  about  Rs.  10
 crores  and  that  ig  why  we  thought  that  it
 was  not  worthwhile,

 Kadremukh  Iron  ore  Project,  Mysore

 #289,  SHRI  PAMPAN  GOWDA  :  Will
 the  Minister  of  STEEL  AND  MINES  be
 pleased  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  707  on  the  8
 November,  1971  regarding  Kudcemukh  Iron
 Ore  Project  and  state  :

 (a)  whether  Government  have  since
 t  examined  the  detailed  Project  Report  for

 the  Kudremukh  fron  Ore  Project  in
 Mysore;  and

 (b)  if  so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OB  STEBL  AND  MINES
 (SARI  SHAHNAWAZ  KHAN):  (a)  The
 report  of  the  working  Group  on  the  De-
 tailed  Project  Report  for  Kudremukh  iron
 ore  deposits,  has  since  been  received  by
 Government  and  is  under  examination.

 (b)  A  statement  giving  a  summary  of  the
 Detailed  Project  Report  is  placed  on  the
 Table  of  the  House,  [Placed  in  Library.  See

 No.  LT—3666/72)

 SHRI  PAMPAN  GOWDA  :  How  mioy
 days  or  months  will  the  Government  take
 to  take  &  decision  on  this  report  7

 SHRI  SHAUNAWAZ  KBAN  :  The  hon.
 Momber is  aware  of  the  fact  that  this  is  a
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 very  important  project  and  a  huge  ex-
 ponditare  has  to  be  incurred.  Tlie  detalied
 75900  was  roosived  in  March  97]  and  a

 Working  Group  waa  set  up  to  go  into  full
 detalled  and  various  aspects  had  they  have
 also  submitted  their  report  which  is  now
 being  examined  by  various  Ministries  and  it
 would  be  put  up  to  the  Cabinet  very  short.
 ty,

 SHRI  PAMPAN  GOWDA:  My  ques
 tion  has  not  been  answered—as  to  when  the
 Government  is  likely  to  take  a  decision.

 SHRI  SHAHNAWAZ  KHAN:  All  I  can
 assure  the  hon.  Member  is  that  it  will  go  be-
 fore  the  Cabinet  very  soon,  possibly  within
 a  month  or  so.

 SHRI  P.  VENKATASUBBAIAH  :  Since
 the  Kudremukh  iron  ore  is  a  low  grade  iron
 oreand  as  there  are  several  other  such
 project  in  that  area,  may  I  know  whether
 the  capacity  of  this  project  which  is  in-
 tended  so  cater  to  the  needs  of  that  particu-
 lar  area,  will  be  enhanced  so  ae  to  meet  the

 requirements  of  the  other  iron  ore  projects
 which  are  having  low-grade  iron  ore  ?

 SHRI  SHAHNAWAZ  KHAN  :  The
 iron  oré  found  in  this  area  is  of  a  low  grade
 varying  between  33  and  39  per  cent.  It  is

 a  magnetic  type  or  which  can  be  beneficiated
 to  66  or  69%.

 MR.  SPBAKBR;  I  have  seen  it.  It  isa

 very  simple  question.  It  is  74%  which  is

 going  upto  10%.  Why  don’t  you  finish  it
 in  076  minute  ?

 SHRI  SHAHNAWAZ  KHAN  :  The  ex-

 port  in  the  initia)  stage  would  be  74  million
 tonnes  with  a  capacity  to  go  upto  30
 million  tonnes.

 MR.  SPEAKBR  :  That  tooks  very
 simple.

 Shri  Muhammed  Sheriff~absent.

 Shri  Atul  Bibarl  Vajparee—absent.

 Shri  Chittibabu—-absent.,

 Shri  Lasker.



 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased’  to  refer'to
 thé  reply  given  t6‘Unstarted  Question  ‘No
 647  on  the  I8th  ‘November,  3973  and
 atate  ;

 (a)  the  progress  since  made  towards
 achieving  the  object  of  one  union  for  one
 industry;  and

 (b)  the  time  by  which  the  object  is  likely
 to  be  achieved  7

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  AND  REHABI-
 LITATION(SHRI  BALGOVIND  VERMA):
 (a)and  (b).  At  their  meetings  held  on
 March  13-15,  1972,  the  representatives  of
 the  three  Central  Workers’  Organisations.

 namely  the  INTUC.  the  AITUC

 and  the  HMS,  who  have
 been  holding  consultations  among
 themselves,  reached  a  limited  accord  on
 the  question  of  recognition  ofa  sole  bar-
 gaining,  agent,.in  a  plant  or  industry.  The
 matter  is  being  processed  further.

 SHRI  NIHAR  LASKAR  :  I  really  fail
 to  understand  why  the  Government  is  sitt  *

 ing  tight  over  the  matter  for  sucha  long
 period  ‘because  it  is  the  question  of  better-
 ment  of  woakers’  conditions.  I  would  like
 to  know  when  they  are  likely  to  come  toa
 decision  iti  the  matter.

 THE  MINISTER  OF  LABOUR  AND
 (SARI  R REHABILITATION

 KHADILKAR)  ‘In  the  last  conference  when
 this  ‘question.  was  raised,  ‘Io  ‘have  (set  a
 time-limit.”  In:  October  this  ‘question:  was
 raised  and  J  have  told  them,  the  ‘maximum
 limit  Bt  months  and  :  after'6"  “months  '  we.”

 will  not  indefinitely  wait  for  thelr  conolu-

 डिस्प्रिन  में  सिफारिश की  सई  भी  कि  ce

 इंस्टेंब्लिशमेन्ट"एक  यूनियन  होनी  चाहिए।  -
 उसके  बाद  8  भास्वर  i97%  को  आपसे...

 जवाब  विया  था  कि:  हम  एक  यूनियन-एक
 इस्टेब्लिद्ामेन्ट  लागू  करना  चाहते  हैं।  उसके

 बंद  राज  करीब  करीब  एक  साल  पूरा  हो
 गया  है,  भ्रापका  निर्णय  कंब  तक  श्ायेगा ह.

 क्या  निर्णय  के  लिए  कोई  मियाद  नहीं  होती

 है,  अनलिमिटेड  पीरियड  होता  है?

 SHRIR.  K.  KHADILKAR:  J}  fully”
 appreciate  the  anxiety  expressed  ‘by  the.
 Member  regarding  the  outcome  of  the  tatks
 and  deliberations.  Ina  matter  like  this:
 usually  Labour  Ministry  is  guided  by  the
 advice,  if  possible,  or  at  least  a  consensus
 among  the  various  tradé  unions.  ‘The
 period  is  now  almost  coming  to  an  end
 and  I  hope  we  will  be  able  to  take  a  decision
 soon.

 श्री  मूल  चन्  डागा  ‘+  Te  कराई  दी०  नि
 सी०  कौर  एके  एम०  एस०  ने  कौन  से  निर्णय

 लिये  हैं,  कया  गवर्नमेंट  को  कुछ  मालूम  हुमा .

 है?

 SHRI  R.  K.  KHADILKAR  ;  One  point
 is  regarding  recognition  of  a  representative
 union,  That  is  one  question.  As  has  been
 replied  to  earlier,-we  have  reached.a  limited
 accord  because  they  want  to  exclude  areas
 where  different  types:  of  legislations  ‘exist  ;
 for.axample,  different  types  of  legislations”:

 exist  in  Maharashtra,  Gujarat  and  Madhya:  :
 ‘Pradesh  etc,
 agreement.as-yet.and  we  are  trying  to  bring.”

 On  that  point.  there.:is  po

 them.  together  ‘on  this  point  88  well

 SHRIS.  8,  GIRI  ;  For  the  last  28
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 duction  also  suffers,  Is  the  hoa.  M  inister

 having  any  proposal,  in  view  of  his

 experience,  to  bring  about  a  legislation  to
 amend  the  Trade  Union  Act,  in  order  to
 have  one  Union  for  one  establishm  ent  ?

 SHRI  R.  K.  KHADILKAR:  That  is
 our  effort  but,  as  I  said  earlier,  we  thought
 whether  we  could  legislate  after  some
 agreement,  because  agreement  gives  sanc-
 tion  from  the  trade  unions  side,  and  so
 that  is  our  effort.

 SHRI  K.  MANOHARAN:  There  was
 8  suggestion  made  by  our  Chief  Minister
 also,

 SHRI  INDRAJIT  GUPTA:  Are  we
 to  take  it  from  the  reply  given  a  little  while

 ago,  in  case  the  three  central  trade  unions

 organisations  are  not  able  to  teach  an

 agreement  at  an  early  date  on  that  question
 about  Maharashtra,  Gujarat,  etc.

 Will  the  Labour  Ministry  be  not  dis-

 posed  to  accept  the  agreed  formula  reached
 in  respect  of  the  other  States  ?

 SHRER.K.  KHADILKAR:  Certainly
 we  will  be  giving  effect  to  the  agreed  for-
 mula  bat  we  will  have  to  find  out  some

 ways  how  far  this  minimum  formula  could
 be  worked,  if  I  may  say  so,  how  far
 the  Bombay  Industrial  Relations  Act  could
 be  kept  in  absyance  or  bs  operative  fora
 limited.

 SHRI  INDRAJIT  GUPTA:  That  is

 being  left  to  you,

 Indiaas  Working  in  U.N  Services

 * 293,  SHRI  INDRAHT  GUPTA:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  pleased  to  state  ;

 (a)  the  number  of  Indian  nationals  wor-
 king  at  present  in  U.N.  Administrative
 Services  and  how  many  of  them  are  holding
 executive  posts  ;

 (9)  whether  Government  think  that
 India’s  representation  in  the  U.  N.
 Administrative  Services  is  adequate  ;  and

 APRIL  6,  4972  Oral  Aanwert  रहे

 {c)  if  not,  the  steps  taken  to  increase
 India’s  representation  ?

 THE  DEPUTY  MINISTBR  IN  THE
 MINISTRY  OP  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  As
 on  3ist  August,  97i,  the  total  number
 of  Indian  nationals  employed  in  the
 UN  Secretariat  was  143,  Out  of  these,
 56  are  holding  posts  in  the  professional
 and  higher  grades,  which  can  be  regarded
 as  “executive’’  posts.

 (b)  and  (०),  Indian  representation  in
 professional  and  higher  grades  in  the  UN
 Secretariat  is  considered,  on  the  whole,  to
 be  adequate.  Every  effort  is  made  to
 improve  Indian  representation  in  the  higher
 echelons  by  recommending,  whenever
 Opportunity  arises,  suitable  and  well
 quatified  Indians.

 SHRI  INDRA}HIT  GUPTA:  The  hon.
 Deputy  Minister  has  said  that  the  repre-
 sentation  of  Indians  in  the  UN  Adminis-
 tration  service  is  on  ths  whole  considered
 adequate  or  satisfactory.  I  would  like
 to  know  on  what  basis  this  has  been
 assessed.  Is  it  in  proportion  to  the  nationals
 of  other  countries  working  there,  or  else
 what  are  the  criteria  by  which  Government
 decide  whether  this  degree  of  representation
 is  adequate  or  not  adequate  ?

 SHRI  SURENDRA  PAL  SINGH:  No
 clear-cut  or  hard  and  fast  rules  have  been
 laid  down  by  the  UN  Secretariat  about
 recruitment  of  personnel  from  various
 countries.  But  there  are  certain  broad
 factors  which  are  taken  into  consideration
 before  recruitmont  takes  place,  and  they
 are  that  as  far  as  possible,  the  distribution
 should  be  on  an  equitable  geographical
 basis,  but  at  the  same  tims,  they  take  into
 consideration  also  the  competence  and
 suitability  of  the  person  for  the  service  etc.
 So,  certain  guidelines  are  there  with  the
 help  of  which  they  have  laid  down  a  certain
 desirable  ange  or  quota  for  various
 countries,  and  according  to  that  we  feel  that
 our  representation  in  the  UN  Secretariat
 is,  adequate  on  the  whole.
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 SHRI  INDRAZIT  GUPTA  :  As  far  as
 the  resommendations  made  by  our  Govera-
 ment  go,  I  would  like  to  know  the  guide-
 lines  which  Government  follow  ?  That  is
 to  say,  are  the  personnel  who  are  reco~
 mmended  by  us  generally  drawn  from
 among  people  who  are  already  serving  or
 have  in  the  past  served  in  the  Government,
 that  is  to  say,  civilian  Government  servant
 or  do  Government  give  adequate
 representation  in  their  recommendations  to
 non-officials  also  ?

 SHRI  SURENDRA  PAL  SINGH:  The
 main  criterion  is  the  suitability  of  the
 candidate  for  the  job  offered.  He  may  be
 from  any  walk  of  life.

 SHRI  INDRAJIT  GUPTA  :  lam  only
 asking  a  question  of  fact.  In  the  past,
 recommendations  have  been  made  by
 Government.  Is  ita  fact  that  mainly  the
 recommendations  have  been  regarding  per-
 sons  who  are  already  employed  m  Govern-
 ment  service  or  who  have  served  the
 Government  or  have  the  bulk  of  the  recom-
 mendations  been  in  respect  of  those  people
 who  are  non-officials  or  who  are  specialists
 or  experts  in  particular  fields  ?

 SHRI  SURENDRA  PAL  SINGH:
 People  from  all  walks  of  life  are  recommen-
 ded,  such  as  university  professors  or
 technocrats  or  sometimes  people  from  other
 professions  also.

 श्री  विकृति  मिश्र  :  भ्रध्यक्ष  जो,  अभी

 मंत्री  महोदय  ने  कहा  कि  सूटेबिलिटी,
 काम्पीटन्स  भोर  जोग्रफिकल-एरिये  के

 आधार  पर  लेते  हैं।  मैं  जानना  चाहता  हूँ
 कि  सूटेबिलिटो  कौर  काम्पीटेन्ज  की  कौन

 जाँच  करेगा  ?  अंग्रेज  कहते  थे  कि  भ्रमर

 हम  चले  जाए में  तो  हिन्दुस्तानी  हिन्दुस्तान

 को  नहीं  चला  सकेंगे,  तो  मैं  जानना  चाहता

 है  कि  सूटेबिलिटी  शौर  काम्पलेक्स  की  जांच

 करने  वाली  हिन्दुस्तान  में  कौन  सी  संस्था

 है  या  फिर  इल्फीरियारिटी  काम्प्लेक्स  है  7
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 oft  सुरेश  पाल  बह्  झब् यज्ञ  जो,  मेरे

 जवाब  के  गलत  मायने  श्षमावरे  हैं  q

 oft  विभूति  मिथ:  सारा  सदन  बेडा

 हुमा  है,  इन्होंने  जिस  भाथा  में  कहा  है  उसी

 का  झेल  लगा  रहे  हैं।

 थी  सुरेखा  पाल  सिंह  :  मैंने  कहा  था  कि

 रेजिमेन्ट  के  टाइम  पर  सूब  एन०  जहां  इन
 सब  बातों  को  सोचता  है  कि  कितने  भ्रामक

 कहां  से  लेने  चाहिए,  वहां  यह  भी  देखा

 जाता  है  कि  झा दमों  काम्पीटेन्ज  भी  हो,

 एफिशियेन्ट  भी  हो  ताकि  उनकी  सर्विस

 प्रगति  हो,  इन  सब  बातों  को  देखकर

 रेजिमेन्ट  की  जाती  है,  इस  में  इस्त्री-

 रियालिटी  काम्प्लेक्स  का  सवाल  नहीं  है

 SHRI  N.  SREBKANTAN  NAIR  :
 May  I  kaow  whether  this  proportion  or
 allotment  is  based  on  the  quantum  of
 money  paid  by  each  nation  to  the  UN
 Fund  or  it  is  based  on  something  else  ?

 SHRI  SURENDRA  PAL  SINGH:  As
 I  said  carlter,  there  are  various  factors,
 and  this  is  also  one  of  the  factors  to  be
 taken  into  consideration,  namely  the
 contribution  made  by  the  country  towards
 the  UN  budget.

 SHRI  K,  MANOHARAN  :  What  are
 the  factors  contributing  generally  to  this  ?
 The  hon.  Deputy  Munster  said  that  it
 might  be  one  of  the  faciors,  and  similarly
 he  says  that  geography  may  be  one  of  the
 factors.

 MR.  SPBAKER  :  The  hon.  Member
 should  have  the  courtesy  to  ask  for  my
 permission  before  putting  the  question.

 SHRI  DINEN  BHATTACHARYYA  ६
 It  was  &  spontaneous  upsurge

 SHRI  JYOTIRMOY  BOSU  $  Out  of
 the  serving  Indians  in  the  UN  at  present,
 how  many  were  officials  of  the  Govern
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 ment  and  how  many  were  taken  ftom
 non-bffcials  ?

 SHRI  SURENDRA  PAL  SINGH:  I
 do  not  have  that  information  at  present
 with  me,

 SHRI  JYOTIRMOY  BOSU  ्य  seek
 your  protection.  This  is  a  very  relevant
 question  which  should  have  been  antici-
 pated  and  the  hon.  Minister  should  have
 come  prepared  for  this.  This  is  very
 regrettable,

 SHRI  SHANKER  RAO  SAVANT  :  Do
 the  recruitment  rules  of  the  UN  provide
 for  reservation  to  different  nationalities  ?
 If  aot,  what  can  wedo  to  increase  such
 representation  ?

 MR.  SPEAKER  .
 that.

 SHRI  SURENDRA  PAL  SINGH:  As
 far  as  increasing  Indian  representation  i8
 concerned.  I  have  already  said  that  we
 kecp  on  making  efforts  to  that  end.
 Whenever  there  is  a  vacancy,  we  do  propose
 the  names  of  Indians  and  this  is  a  contin-
 uous  effort.  As  regards  the  rules  and
 regulations,  there  is  no  hard  and  fast  rule
 laid  down  in  this  regard.

 SHRIMATI  MUKUL  BANERIJI  :  How
 many  women  are  there  in  the  UN  service  ?
 Is  there  any  effort  made  on  behalf  of  our
 Government  to  send  more  capable  women
 to  the  UN  so  as  to  give  a  correct  picture  of
 Our  women  abroad  ?

 SHRI  SURENDRA  PAL  SINGH  :  I
 am  not  {in  a  position  to  give  the  exact

 number  of  women  serving  in  the  UN.,  But
 I  do  agree  with  the  hon.  lady  member  that
 adequate  representation  should  be  given  to
 women  also,

 He  has  rephed  to

 सीरत-पाक  हुड  से  सम्बन्धित  बीत  पत्र

 #297.  शनी  भीमताल  शब  भोजन  :

 थनी  कूलचस्द  वर्षा  :

 क्या  विदेश  ऊंची  यह  बताने  की  कृपा
 करेंगे कि  :
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 (क)  गया  भारत-पाक  क्  ले  सम्बन्धित

 सम्पूर्ण  ७५  अवनीत  करने  बालों  एक
 वेत  ६... 4  विचारने  की  मांग  को  गई  है;
 और
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 ख)  यदि  हां,  तो  हस  पर  सरकार  की

 क्या  प्रतिक्रिया  है  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  ;EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):
 (a)  and  (b)  Government  have  seen
 some  suggestions  thata  White  Paper  on
 this  subject  be  brought  out.  Government
 have  already  brought  out  a  volume
 entitled  ‘Bangla  Desh  Documents’.  Govern-
 tnent  have  not  considered  it  necessary  to
 bring  out  a  White  Paper

 श्री  जगन्नाथ  राब  जोशी  ग्रध्यक्ष

 महोदय,  यह  सवाल  इसलिए  उठता  है  कि

 बहुत  दिनों  के  बाद  जो  प्रत्यक्ष  रूप  में

 संघर्ष  चालू  हुआ  तो  बगला  देश  की  मुक्ति

 होने  के  उपरात्त  एकदम  जो  युद्ध  विराम  की

 घोषणा  हुई  उसके  बाद  अखबार  में  कुछ
 वक्तव्य  निकले,  ले०  जेनरल  कें डेथ  का  भी

 निकला--सीमा  फायर  केम  एज  एन  एसटी

 क्लाइमेक्स--झर  जेनरल  मानेकशा  का  भी

 यह  वन्य  निकला  कि  चार-पांच  दिन  शौर

 मिल  जाते  तो  हम  पाकिस्तान  के  युद्ध,  ज्वर

 को  उतार  देते,  इसलिए  हैं  मत्री  महोदय  से

 जानना  चाहता  हूँ  जैसे  पूर्वी  मोर्चे  पर  बंगला

 देश  की  मुक्ति  का  एक  निर्मित  लक्ष्य  थो

 बैसे  ही  क्या  परिश्रमी  मोर्चे  पर  भी  जहां

 याहया शाही  ने  हमला  किया  था  अपना  कोई

 लगाम  था  या  नहीं  ?  मदि  कोई  लक्ष्य  था  तो

 क्या!

 अध्यक्ष  महोदय  :  छापने  व्हाइट  पेपर  के

 बारे  पूछा  था  पह  सवाल  हो  उठता  नहीं

 है।  मैं  इसकी  इजाजत  नहीं  दे  सकता
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 a  जगन्नाथ  राव  कोनी 1!  यह  तो

 ब्राइट  पेपर  के  बारे  में  भा  लिपिक  जब  बुद्ध
 विराम  हो  गया  ++

 wenn  महोदय!  जो  भी  विक्टोरिया

 जनरल  होता  है  वह  कहता  है  कि  चार  दिन

 कौर  मिल  मिल  तो  सारी  दुनिया  फतह  कर

 लेता।  बाप  यहां  यह  पूछ  कर  उनको  क्यों

 मुश्किल  में  डालते  हैं  ?  बाप  प्योर्तो  व्हाइट
 पेपर  तक  ही  कंफाइन्ड  रहें 1!

 करी  जगन्नाथ  राब  जोशी  :  जब  पृष्टभूमि

 मोर्चे  पर  याहया शाही  ने  खुले  रूप  में  हमला
 किया  कौर  परिश्रमी  मोचें  पर  भ्र पनी  ही

 भूमि  पाकिस्तान  के  गैरकानूनी  कब्जे  में  है
 जिसको  हम  जानवरों,  948  से  लेकर

 आजतक  अन्तर्राष्ट्रीय  मोर्चे  से,  भराष्ट्रीय
 दबाव  से  मुक्त  नहीं  करा  (पाये  तो  क्या

 उसको  मुक्त  कराना  झपना  कर्तेश्य  सरकार

 नहीं  समझती  ?

 THE  MINISTER  OP  EXTERNAL
 AFPAIRS  (SHRI  SWARAN  SINGH)  :
 This  has  nothing  to  do  with  the  White
 Paper.

 SHRI  JAGANNATHRAO  JOSHI  :
 That  is  the  question.  (Jnterruption)

 MR.  SPBAKER  :  You  are  al  senior
 Member,  Do  not  ask  such  questions.

 शी  जगन्नाथ  शाब  जोरों  :  जैसा  कि

 बंगला  देश  की  मुक्ति  का  हमारा  एक

 निश्चित  लक्ष्य  था  वैस ेही  कया  पश्चिमी

 मोर्चे  पर  झपने  ही  सुन मांग  को  मुक्त  कराने

 का  अपना  लक्ष्य  नहीं  था  io  '(व्यवधान)
 ae  *

 ware  नहीं  देना है  तो  छोड़  दीजिए  किन्तु
 आपको  हमारी  सहायता  करती  चाहिए  t

 WR,  SPEAKER  :  it  is  dot  relevant
 here.
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 Supply  of  Oxygen  Gas  by  Indian  Oxygee

 १298,  DR.  RANEN  SEN:  Will  the
 Minister  of  STEEL  AND  MINES  be
 pleased  to  state  :

 (a)  whether  oxygen  gas  is  supplied  to
 the  plants  under  Hindustaa  Steel  Limited
 and  Government-owned  mines  by  the

 Indian  Oxygen  Limited  ;

 (b)  ifso,  whether  by  virtue  of  their
 monopoly  position,  the  Indian  Oxygen
 Limited  is  dictating  thelr  terms  in  regard
 to’prices  of  gas  ;  and

 (c)  if  s0,  the  steps  taken  to  break
 athe  monopoly  position  of  the  Indian

 Oxygea  Limited  ?

 THE  ~MINISTER  OF  STEEL  AND
 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM):  Information  with  regard
 to  Government  owned  Mines  is  being
 collected  and  will  be  laid  on  the  Table  of
 the  House.  So  far  as  Hindustan  Steel  is
 concerned,  the  position  is  indicated  below  :

 (a)  The  requirements  of  Oxygen  gas
 m  the  Rourkela  and  Bhilai  Steel  Plants  of
 Hindustan  Steel  Ltd.  are  met  by  thelr  own
 Tonnage  Oxygen  Plants.  The  bulk  of  the
 requirements  of  Durgapur  Steel  Plant  and
 Alloy  Steels  Plant  are  met  by  the  Tonnage
 Oxygen  Plant  of  Durgapur  Steel  Plant.
 Small  quantities  are,  however,  purchased

 occasionally  from  Indian  Oxygen  Limited

 by  Durgapur  Stee!  Plant  and  Alloy  Steels
 Plant  and  from  M/s.  Hindustan  Gas  and
 Industries  Ltd.  by  Durgapur  Steel  Plant.
 These  purchases  are  on  DGS&D  rate
 contract,

 (b)  and  (c).  Do  not  arise  in  view  of

 the  reply  to  (a)  above.

 DR  RANEN  SEN:  Is  the  Minister
 aware  of  the  fact  that in  al]  thers  Hindustan
 Sted  plants,  thers  tag  eiead-by  ह...
 ment  for  supplying  gas,  end  in  all  these
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 HSL  plants  these  stand.by  arrangements
 ate  made  by  the  Indian  Oxygen  Limited
 and, if  so,  may  I  know  why  the  Govern
 ment  of  India  till  now  has  not  made  ita
 point  to  have  tLeir  own  stand-by  arrange-

 ments  also  ?

 SHRI]  S.  MOHAN  KUMARAMANGA-
 LAM:  I  thought  I  made  it  clear  in  the
 answer  that  that  the  requirements  are  met

 by  the  Tonnage  Oxygen  Plant  in  the  plants
 themselves.  So  far  as  the  stand-by  arange-
 ment  is  concerned,  }  do  not  think  that  it

 is  baought  into  use  except  on  very  emergent
 occasions.  lam  not  ina  position  to  say
 whether  it  is  by  the  Indian  Oxygen  Limited

 or  by  the  Plants.  I  will  enquize  and  find

 out,

 DR.  RANEN  SEN  :  Is  it  also  a  fact  that
 the  price  of  gas  supplied  by  Indian  Oxygen
 Limited  is  higher  than  the  price  that  ts
 available  inside  the  plants  of  the  Hindustan

 Steel,  and  secondly,  is  it  also  a  fact  that  in
 other  steel  plants,  this  Indian  Oxygen  Com-
 pany  enjoysa  monopoly  in  the  matter  of
 distribution  of  gas  ?

 SHRI  S.  MOHAN  KUMARAMANGA-
 LAM  :  So  far  as  the  other  steel  plants  are

 concerned,  I  have  no  information  and  it
 does  not  arise  out  of  this  question.  So  far

 as  prices  are  concerned,  the  price  is  settled
 on  the  DGS&D  rate  contract  and  we  think
 that  is  sufficient  assurance  of  fixing  of  a

 reasonable  price,  There  is  no  price  as  such
 inside  the  steel  plant  itself.  One  can  only
 go  on  the  basis  of  the  cost  of  production.
 But  the  Government  is  satisfied  that  all

 atepa  have  been  taken  to  see  that  when  ५6
 do  have  to  buy  and  it  isa  very  small

 quantity  which  we  buy-it  is  bought  at  a

 reasonable  rate.

 Propaganda  of  USIS  against  Indie

 *299  SHRIR.S.  PANDEY:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be

 pleased  to  state  ;
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 (a)  whether  United  States  Informa-
 tion  Service  have  been  carrying  om  propa-
 ganda  criticising  India  on  the  Bangla  Desh
 and  allied  problems  during  the  recent
 past;

 (b)  whether  such  propaganda  by  the
 United  States  Information  Service  still
 continues;  and

 fc)  ifso,  the  reaction  of  Government
 thereto?

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH):  (a)
 and  (b).  Any  Governmental  Information
 Agency  publicises  the  views  of  its  own
 Government.  The  views  of  the  U.S.
 Government  about  India  and  the  Bangla
 Desh  crisis  are  well  known  and  the  U.S.L.S.
 has  circulated  trese  views.

 {c)  Government  of  India’s  assessment
 of  these  matters  is  not  the  same  as  that  of
 the  U.S.  Government,

 SHRI  R.S.  PANDEY:  Apart  from  the
 statements  and  ccmmuniques  issued  by  the
 WI  ite  House  and  the  American  adminis-
 tration  which  of  course  are  printed  and

 are  known  to  the  Government—

 Please  ask  the MR.  SPEAKER  :
 question.

 SHRI  R.S.  PANDEY  :  May  I  know
 whether  it  is  not  a  fact  that  a  good  lot  of
 propaganda  is  going  on  against  India,

 against  the  President  of  India  and  ihe
 Prime  Minister  of  India  with  regard  to  the
 question  of  our  ielations  with  Bangla
 Desh,  and  may  I  know  whether  the  CIA
 and  many  other  agencies  are  involved  in
 this?  Have  yeu  got  any  precise  intorma-
 tion  and  can  you  let  the  House  know
 about  it?

 SHRI  SWARAN  SINGH  :  The  present
 question  relates  to  the  activities  of  the
 USIS  and  I  think  I  have  given  the  relevant
 informetion.



 3  |  (em  dae  CHAITOA  १7,  004  (SAKA)
 4

 SHRI  *  PANDEY  May:  है  keow
 whether  the  Government  ह  झलकी  of  the
 report  sent  from  india  by  the  एकाएक-
 dent  of  the  Associated  Press  of  America  to
 American  newanetwork  in  order  to  create
 confusion  in  the  world  outside,  as  alto  the
 propaganda  carried  on  by  U.S.  organisa-
 tions,  that  Bangla  Desh  ts  being  influenced
 or  ruled  by  Hindus?

 SHRI  SWARAN  SINGH:  The  whole
 world  knows  that  the  Bangla  Desh  Govern-
 ment  is  representative  of  the  people  and
 that  Sheikh  Mujibhur  Rahman  is  the  un-
 disputed  leader  of  the  people  of  Bangla
 Desh.  Any  statement  which  is  contrary  to
 this  is  not  accepted  in  any  part  of  the

 world......(inrerruptions.)

 MR.  SPEAKER  :  The  Question  Hour
 is  over.

 een  att

 WRITTEN  ANSWERS  TO  QUESTIONS

 Manganese  Ore  Production

 282,  SHRI  P.  GANGADEB  :

 SHRI  C.  T.  DHANDAPANI  :

 Will  the  Minister  of  STEEL  AND
 MINES  be  pleased  to  state  ;

 (a)  whether  Manganese  Ore  produc-
 tion  has  been  greatly  hit;  and

 (b)  if  so,  the  reasons  therefor  and  the

 steps  being  taken  to  improve  it?

 TRE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM)  :  (a)  No  Sir,  Total  produc-
 tion  of  manganese  ore  indicates  an  increas-

 ing  trend  during  the  years  969  to  I97]  as

 given  below  :~

 Year  Quantity  (in  000  tonnes)

 १989  1,486,

 3970  ,673

 97)  3,779

 1. ह  00७5  not  arise  in  view  of
 the  reply

 ६७  (३)  above.

 Weiten  damwors  =  34,

 Oller  of  belp  by  U.8.5.R.  tor  settlement
 of  Fade-Pak  diapates

 *290,  SHRI  MUHAMMED  SHERIFF:
 SHRI  ATAL  BIHARI  VAJ-

 PAYEE  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  Government  are  aware  of
 the  Soviet  Union  offer  to  help  find  a
 political  settlement  between  India  and
 Pakistan;  and

 (b)  if  so,  the  nature  thereof  and  the
 reaction  of  Government  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  BXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 Entrasting  procurement  of  Requirements
 to  reapective  Ministries

 *291,  SHRI  C.  CHITTIBABU  :  Will
 the  Minister  of  SUPPLY  be  pleased  to
 state  :

 (a)  whether  there  is  any  proposal  to
 entrust  the  procurement  of  the  requirements
 of  each  Ministry  and  the  Department  to
 the  respective  Ministry  and  the  Depart-
 ment  as  is  the  case  in  Public  Undertakings;
 and

 (b)  if a0,  the  salient  features  of  this
 proposal  ?

 THE  MINISTER  OF  SUPPLY  (SHRI
 D.  8,  CHAVAN)  :  No.  Sir,

 (b)  Does  not  arise.

 भारतीय  राष्ट्रिक ों  को  बर्मा  में  छोड़ी  गई

 सम्पत्ति  के  बदले  में  पु प्रा वजा

 *294,  शी  सुफल  अन्य  कन्नबाय :  कया

 विदेश  ह...  पह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  ह... 2  भारत  सरकार  ते  भ  सरकार  Covbing  of  Arbitrary  powers  ef  lndeutristiots

 से  उन  भारतीय  राष्ट्रिक ों  शता  मा  में  छोड़ी
 i

 Soe  eee

 गई  जल  तथा  झल  सम्पत्ति  के  भुश्राजजे  के

 सम्बन्ध  में  कोई  बातचीत  की  है  जिन्हें  बर्मा

 छोड़  देने  को  कहा  गया  है;  शौर

 (@)  यदि  हों,  तो  उसका  क्‍या  परिणाम

 निकला  है  कौर  बर्मा  सरकार  ते  इस  अयोजन

 के  लिये  कुल  कितनी  राशि  का  भुगतान

 किया  है  ?

 विदेश  भग्वालेय  में  जप-मन्त्री  (थी

 शु रेख पाल  सिह):  (क)  कौर  (ख).  बर्मा

 में  जो  भारतीय  राष्ट्रिक  पनी  सम्पत्ति

 छोड़  आये  हैं,  उनके  मुआवजे  के  प्रदीप पर
 भारत  और  बर्मा  की  सरकारें  विचार  कर

 रही  हैं।

 Production  of  Non-ferrous  Metals

 #29§.  SHRI  S.  R.  DAMANI:  Will
 the  Minister  of  STEEL  AND  MINES  be

 pleased  to  state  :

 (a)  the  progress  made  in  increasing
 iadigenovs  production  of  non-ferrous
 metals  like  copper,  zinc  and  aluminium
 in  1971;

 (b)  the  works  planned  for  1972;  and

 (c)  the  bottlenecks  which  are  coming
 in  the  way  of  planned  execution  of  the
 works  ?

 THE  MINISTER  OF  STEEL  AND

 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM)  !  (a)  to  (c),  A  statement
 indicating  the  progress  made  in  increasing
 indigenots  production  of  non-ferrous
 metals  is  taid  on  the  table  of  the  House.
 [Placed  in  Library.  See  No.  LT-  1607/72)

 298,  SHRI  BANAMALI  PATNAIK  :
 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  bes  pleased  to  state:

 (a)  whether  Government  were  cons!-
 dering  preparation  of  a  Bill  to  curb  the
 arbitrary  powers  of  industrialists  to  dismiss
 workers;

 (9)  if  so,  the  salient  features  of  the
 Bill  under  preparation;  and

 (c)  thetime  by  which  it  is  likely  to  be
 brought  before  the  Parliament  2

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (  SHRI  R.  K.
 KHADILKAR  ye  (a)  to  (c).  The  Indus-
 trial  Disputes  Act,  947  has  been  amended
 from  time  to  time—the  last  amendment
 being  in  December  97]—to  make  it
 difficult  for  industrialists  to  arbitrarily
 dismiss  their  workers.  There  is  no
 proposal  at  present  to  legislate  further  in
 this  regard.

 Asian  Collectlve  Security  Scheme

 #300.  SHRIH.M.  PATEL:

 SHRI  BISHWANATH  JHUN-
 JHUNWALA

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  Prime  Minister  of
 U.S.  5S.  8.  has  revised  his  earlier  call  for
 Asian  Collective  Security  Scheme;  and

 (b)  if  so,  the  reaction  of  the  Govern-
 ment  of  India  thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)
 (a)  Yes,  Sir.

 (0)  Government  of  India  aré  generally
 in  favonr  of  all  Initiatlves  aimed  at
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 pramotion  of  peace  and  security  and  for
 the  reduction  of  international  tensions  and
 would  be  prépared  to  consider  any  concrete
 proposals  in  this  regard.

 Repatriates  frem  Ceylon

 2068.  SHRI  BISHWANATH  JHUN-
 JHUNWALA  :  Will  the  Minister  of
 EXTERNAL  AFFAIRS  be  pleased  to
 state:

 (a)  whether  a  proposal  for  a  phased
 withdrawal  of  Indians  from  Ceylon  is
 being  negotiated  with  the  Government  of
 Ceylon  under  the  ‘Puri  Plan’:

 (b)  ifso,  the  particulars  of  the  plan
 which  is  now  under  consideration  and
 whether  any  decision  in  this  regard  has
 been  taken;  and

 (c)  the  number  of  Indians  who  will
 have  to  be  repatriated  to  India  under  the
 plan  and  the  present  rate  of  repatriation  ?

 THE  DEPUI]Y  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH  )
 (a)  No,  Su.

 (b)  and  (c)  Do  not  arise  except  that
 53,563  persons  have  been  repatriated  to
 India  til]  March  1972,

 Increase  in  Employment  opportunities  in
 Western  Zone

 2069  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state

 (a)  whether  there  has  been  an  mcicase
 fn  employment  opportunities  in  the  Western
 Zone,  and

 (b)  if  so,  the  main  features  thereof?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R  K,

 KHADILKAR)  :  (a)  apd  (b).  Precise  esti.
 tates  of  additional  employment  generated
 in  the  Western  Zone  (or  for  that  matter  in
 the  country  asa  whole)  aré  not  available.
 However,  according  to  the  provisional  data
 collected  under  the  Employment  Market
 Information  Programme,  which  relates  to
 the  Organised*  Sector,  employment  in  the
 Western  Zone  increased  by  4.5  percent
 during  the  period  April,  970  to  March,
 97  as  compared  to  an  increase  of  3.2
 percent  in  the  previous  year.  The  merease
 in  employment  was  significant  im  Cons-
 truction  Work,  banks,  railways,  program-
 mes  of  Zilla  Parishads,  cotton  textiles,
 education,  medical  and  health  services  and
 toad  transport

 Fall  time  Chairman  for  E.P.F,  Organisation

 2070.  SHRI  VAYALAR  RAVI-  Will
 the  Minister  of  LABOUR  AND  REHA-
 BILITATION  be  pleased  to  state  ,

 (a)  whether  the  Employees  Provident
 Fund  Organisation  is  looking  after  the
 interest  of  industrial  workers,

 (bo)  whether  this  organization  i  not
 having  a  full  time  Chairman,  and

 (c)  if'so,  whether  there  is  any  propo-
 sal  under  consideratien  to  appoint  full  ume
 Chairman  for  this  organisation?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.K.
 KHADILKAR)  (a)  The  Employees’  Pro-
 vident  Fund  Organisation  looks  after  one
 aspect  of  social  security  of  industrial
 workers,  viz  ,  Provident  Fund  and  Family
 Pcnsion.

 (b)  The  Centra}  Board  of  Trustees
 which  administers  the  Employees  Provi-
 dent  Fund  does  not  have  a  full  ume
 Chaiumap.

 (०)  No,  It  is  nut  considered  neressary
 to  appoint  a  full  time  Chairman.

 *Altestablishment  in  the  Public  Sectoss  and  non-agricultural  establishments  in  the” in  the
 private  acctor  employing  0  or  more  person
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 Silting  of  sand  by  flood  of  river  Sankha

 2071.  SHRI  GAJADHAR  MAJHI  :
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state  :

 (a)  the  steps  Government  have  taken
 to  protect  the  lands  of  people  in  the  peri-
 phery  area  of  Mahindra  Dam  from  silting
 of  sand  caused  by  the  floods  of  river
 Sankha  during  1971;  and

 (b)  whether  there  is  a  danger  of  river
 Sankha  changing  its  course,  if  sufficient
 measures  are  not  taken  from  right  nowto
 check  it  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES

 (SHRI  SHAH  NAWAZ  KHAN)  (a):  and

 (b).  Information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  House.

 Central  Board  of  Trustees  of  E.P.F.

 2072.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  LABOUR  AND  REHA-
 BILITATION  be  pleased  to  state  :

 (a)  whether  the  Central  Board  of
 Trustees  of  Employees  Provident  Fund  is  a

 tripartite  body  comprising  the  employees,
 employers  and  Central  as  well  as  State
 Government  representatives;

 (b)  whether  the  decisions  taken  by  the
 Central  Board  of  Trustees  are  again
 examined  by  Government;  and

 (०)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  LABOUR  AND

 REHABILITATION  (SHRI  R.  K.
 KHADILKAR)  :  f(a)  Yes.

 (b)  and  (c).  The  provisions  of  the

 Employees’  Provident  Fund  and  Family
 Pension  Fund  Act,  952  and  the  Employees’
 Provident  Fund  and  Employees’  Family
 Pension  Schemes  framed  thereunder  specify
 clearly  the  powers  of  the  Central  Board  of

 Trustees,  the  powers  exercisable  by  the
 Central  Government  and  also  the  powers
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 to  be  exercised  by  an  appropriate’  Govern-
 ment  as  defined  in  the  Act.  The  decisions
 taken  by  the  Central  Board  of  Trustees  are
 referred  to  Central  Government  for  their
 approval  where  necessary  in  terms  of  the
 provisions  of  Act  and  the  schemes  there-
 under.

 Soviet  Delegations

 2073.  SHRI  S.D.  SOMASUNDARAM:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  thenumber  of  Soviet  Delegations
 which  visited  India  during  April,  97]
 —February,  1972;

 (b)  the  composition  of  these  Delega-
 tions;  and

 (c)  the  purpose  of  their  visits  and  the
 results  achieved?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)  to
 (c).  Information  is  being  collected  and
 will  be  laid  on  the  Table  of  the  House.

 Survey  of  Bauxite  Deposits  in  Kerala

 2074.  SHRI  RAMACHANDRAN
 KADANNAPPALLI  :  Will  the  Minister  of
 STEEL  AND  MINES  be  pleased  to  state:

 (a)  the  progress  made  in  the  survey  of
 bauxite  deposits  in  Nileswaram  area  of
 Kerala;  and

 (b)  the  steps  taken  for  its  commercial
 exploitation?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAH  NAWAZ  KHAN):  (a)  As
 a  result  of  investigations  conducted  by
 Geological  Survey  of  India,  four  blocks
 have  been  delineated  for  detailed  investi-
 gations  for  bauxite  in  the  Nileswar  area  of
 Cannanore  district  in  Kerala.  Drilling
 has  been  completed  in  Block-I  and  taken
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 up  in  Block-II.  Test  drilling  is  in  progress
 in  Block-III  and  IV.  The  reserve  and  the
 grade  of  the  ore  available  in  Block-I  would
 be  assessed  after  completion  of  analytical
 work.

 (b)  The  scope  for  commercial  exploita-
 tion  will  depend  upon  the  results  obtained
 from  the  test  being  carried  out  in  the  area.

 Fire  in  Bokaro  Steel  Plant

 2076.  SHRI  SWARAN  SINGH
 SOKHI:  Will  the  Minister  of  STEEL
 AND  MINES  be  pleased  to  state  :

 (a)  whether  the  Report  of  the  Enquiry
 Committee  set  up  to  inquire  into  the  fire

 (which  broke  out  in  December,  97]  at
 Bokaro  Steel  Plant  has  been  received  ;

 (b)  if  so,  the  findings  thereof  ;  and

 (c)  the  action  taken  against  the  officers
 responsible  for  this.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  Yes,
 Sir,  The  Report  of  the  Enquiry  Commit-
 tee  set  up  by  Bokaro  Steel  Ltd.  to  investi-
 gate  into  the  fire  that  broke  out  on  the  30th
 November,  1971,  in  Refractory  Shed  No.  2
 in  the  Coke  Oven  Zone  of  the  Bokaro
 Steel  Plant  has  been  received.

 (b)  The  Committee  as  also  Central
 Bureau  of  Investigation,  who  investigated
 the  matter.  have  ruled  out  any  possibility
 of  sabotage  as  the  cause  of  fire.  The  net
 loss  estimated  by  the  Committee  on
 account  of  damage  to  refractories,  storage
 shed,  etc.,  is  about  Rs.’  60  lakhs.  The
 Committee  has  recommended  the  stren-
 gthening  of  Fire  Fighting  Organisation  of
 Bokaro  Steel  Ltd.

 (c)  Departmental  action  is  being  taken
 against  six  cfficers  of  the  Company  in  this
 regard.  Action  is  also  being  taken  against

 the  contractor  who  should  have  removed
 the  empty  boxes  and  packing  materials,
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 Supply  of  Iron  Rods  for  Balapattam
 Road  Bridge  in  Kerala

 2077.  SHRI  RAMACHANDRAN
 KADANNAPPALLI  ;  Will  the  Minister
 of  STEEL  AND  MINES  be  pleased  to
 state  :

 (a)  whether  Government  are  aware  that
 the  authorities  are  not  in  a  position  to  start
 the  work  of  Balapattam  road  bridge  in
 Cannanore  District  of  Kerala  due  to
 scarcity  of  iron  rods  ;  and

 (b)  if  so,  the  steps  taken  to  supply
 enough  iron  rods  for  the  construction  of
 this  bridge  ?

 THE  MINISTER  OF  STATE  IN  THB
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and
 (b).  A  request  for  allocation  of  390
 tonnes  of  6  mm  to  25  mm  M.S.  Rods  from
 the  Steel  Controller’s  reserve  was  received
 from  the  Chief  Engineer  (Irrigation)
 Kerala  Government  during  the  period
 January—March.  972  for  construction  of
 Balapattam  road  bridge  in  Cannanore
 District  of  Kerala.  Due  to  inadequate
 availability  to  meet  all  the  competing
 requests  the  demand  could  not  be  met
 during  the  period,  However,  efforts  are
 being  made  to  meet  the  demand  to  the
 extent  possible  through  either  Steel  Priority
 Committee  allocation  or  Billet  Re-rollers
 Committee  allocation  during  the  period
 April—June,  1972,

 Overstocking  of  Iron  and  Steel  at
 Rourkela  and  Bhilai  Steel  Plants

 2078.  SHRI  SWARAN  SINGH
 SOKHI:  Will  the  Minister  of  STEEL
 AND  MINES  be  pleased  to  state  ;

 (a)  whether  there  has  been  overstocking
 of  Iron  and  Steel  at  Rourkela  and  Bhilai
 Steel  Plants  in  97l  and  even  at  present  3
 and

 (b)  if  so,  to  what  extent  (in  tonnage
 and  amount)  ?
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 है  MINISTER  OF  STATE  IN  THE  fa)  whether  India  and  Poland  have
 MINISTRY  OF  हिपिदा,,  AND  MINES  =  agreed  to  expand  their  economic  po-operte (SHRI  SHAHNAWAZ  KHAN):  (a)  and  tion  and  trade  in  ६  big  way  under  an  agree: (b).  There  ‘hed  been  some  eccunwletion  —  ment  signed  between  the  two  pountties  on

 Of  stock  of  pig  iron  and  saleable  steel  at  the  Ith  January,  972  ;  and
 Wallal  and  Roorkela  Steel  Plants  during
 the  lest  quarter  of  1971,  However,  from
 January  onwards,  there  was  an  improve-
 ment  in  the  availability  of  wagons  for
 movement  of  steel!  and  the  bulk  of  the
 adcumuiated  stocks  was  moved  out.  As  on
 M372,  the  stocks  of  pig  iron  for  sale  and
 saleable  steel  awaiting  despatch  were  not
 considerable.  In  Bhilai  saleablo  steel
 awaiting  despatch  was  around  22,150
 tonnes  and  pig  iron  around  24,000  tonnes

 The  stock  of  saleable  steel  represents  5  or
 6  days  production.  In  Rourkela,  the  stock
 of  saleable  steel  awaiting  despatch  is
 around  23,000  tonnes  representing  about
 \2  days  production,

 Sale  of  wagons  by  Steel  Plants

 2079,  SHRI  SWARAN  SINGH
 SOKHI:  Will  the  Minister  of  STEEL
 AND  MINES  be  pleased  to  state:

 (a)  whether  hundreds  of  wagons,  which
 can  bo  xepaired  and  used,  are  being  sold  by
 Rourkela,  Bhilai  and  Durgapur  Steel
 Platts,  when  there  is  acute  shortage  of
 wagons  on  the  Railways  ;  and

 (0)  if  so,  the  reasons  therefor  7

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  No,
 Str.  Only  those  wagons  which  cannot  be
 eoonomically  repaired  and  used  are  offered
 for  sale,

 (b)  Does  not  arise.

 Jado-Poland  Trade  Economic  Co-operation
 Agroeoment

 2080.  हप्ता  P,  GANGADES  :
 SHRI  C,  च्  DHANDAPANI

 Witt  the  Minkster  of  EXTERNAL
 AFPAIRS  be  pleased  to  state  :

 (6)  if  0,  the  broad  outline  of  the  agree-
 thent  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH)  :
 (a)  During  the  recent  visit  to  New  Defhi
 of  Polish  Deputy  Premier  Jan  Mitrega,
 letters  were  exchanged  with  him  on  lth
 January  1972,  establishing  an  Indo-Polish
 Commission  for  Economic,  Trade,  Scien-
 tific  and  Technical  Cooperation.  It  is
 expected  that  through  the  functioning  of
 this  Commission,  the  bilateral  relations
 between  the  two  countries  will  be  further

 strengthened,  thus  promoting  our  mutual
 trade  and  benefitting  our  industries  and
 scientific  institutions,

 (b)  It  has  been  agreed  that  the  Indo~
 Polish  Joint  Commission  will  consist  of
 ministerial  level  representatives  of  the  two
 Governments.  It  may  set  up  auch  Commi-
 ttets  at  the  offictal  level  as  may  be  consider-
 ed  appropriate  fora  detailed  discussion  of
 items  under  consideration.

 The  main  functions  of  the  Commission
 will  be  to  enlarge  areas  of  cooperation  in
 the  fields  of  its  competence.  This  will  be done  through  joint  studies  of  development
 programmes  and  elaboration  of  measures
 for  collaboration  ४३  trade,  industry,  science
 and  technology  as  well  at  through  periodi- cal  reviews  of  on-going  programmes  of
 cooperation.

 Implementation  of  award  for  Newspaper
 Workers

 2081,  SHRI  SHASHI  BHUSHAN  ;
 Will,  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  tate  :

 {a)  the  extent to  which  the  Award  for
 beowapaper  workers  has  been  implemented
 by  vartows  newapaper  indusiriea  :  and
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 (b}  the  cheaautes  adopted  by  Govern-

 ——
 the  implementation  of  the

 Awa

 THE  MINISTER  OF  LABOUR  AND
 RBHABILITATION  (SHRI  R,  K.
 KHADILKAR)  :  (a)  and  (b).  The  Award
 gives  by  Justice  Shri  8.  N.  Banerjee  on  the
 dispute  over  the  non-implementation  of  the
 recommendations  of  the  Wage  Board  for
 Non-Journalists  Employees  was  published
 in  the  Gazette  of  India  Extraordinary  on
 3rd  August,  1970,  The  responsibility  to
 secure  the  implementation  of  the  Award
 rests  with  the  State  Governments.

 Joint  Indo-Iranian  Survey  Team

 2082.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  a  joint  Indo-Iranian  Survey
 Team  has  investigated  prospects  of  trans-
 mitting  Indian  exports  and  imports  through
 Iran  and  have  found  such  a  route  viable;
 and

 (b)  whether  the  surveyed  route  t8  sea-
 cum-land  route  and  it  cuts  transport  costs
 which  had  been  made  prohibitive  by  the
 closure  of  Suez  Canal.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Under  the  auspices  of  the  Indo-Iran  Joint
 Commission  for  Feonomic,  Trade  and
 Technical  Cooperation  a  Joint  Survey
 Team  has  completed  investigating  the
 prospects  of  tranaitting  Indian  exports  and
 imports  through  Iran.  The  report  on  these
 investigations,  prepared  on  behalf  of  the
 Joint  Survey  Team  by  ite  Indian  nembers
 is  currently  under  examination  with  a  view
 to  determining  the  visbility  of  the  route,

 th)  The  surveyed  route  is  for  seaectun.
 land  transit,  The  economies  of  this  route
 are  under  conalderation.

 CHAITRA  m  I84  (SARA)  Weiten  Ampue

 Foreign  Naval  Bases  bn  indica  Oveng

 SHRI  RBIRENDER  SINGH
 RAO:

 Wil)  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  Soviet  Union  has
 expressed  its  willingness  to  withdraw  its
 fleet  from  the  Indian  Ocean,  if  Western
 countries  do  the  same;  and

 (b)  ifso,  the  names  of  the  Western
 countries  who  are  basing  thelr  naval
 strength  in  the  Indian  Ocean  and  the
 location  of  their  fleets  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 U.S.  S,  R.  Government  haa  expressed  its
 readiness  to  study  the  question  that  the
 Indian  Ocean  area  should  be  made  a  zone
 of  peace  and  to  solve  it  together  with  other
 powers  on  an  equal  basis.

 (b)  According  to  the  information
 available  with  Government,  the  United
 Kingdom,  France  and  U.S.A.  have  their
 naval  ships  in  the  Indian  Ocean;  the  exact
 location  at  any  given  time  of  the  ships  of
 these  powers  is  not  known.

 Pak  President’s  meeting  with  the  Prime
 Minister  of  India

 2084.  SHRI  NARSINGH  NARAIN
 PANDEY  :

 SHRI  JYOTIRMOY  BOSU:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  there  is  any  proposal  from
 Pakistan  President,  Mr.  Bhutto,  to  meet
 the  Prime  Minister  of  India;  and

 (b)  if  ,  at  what  stage  It  atands  2

 THE  DEPUTY  MINISTER  IN  THR
 MINISTRY  OF  EXTERNAL  AFFAIRS



 ‘bold  direct  tatke  with  Pakistan  at  any  time,  —
 "gb  any:  level-and  withont  any  preconditions.

 The  fina}  response  of  the  Government  of  ©.’

 waited,

 t
 +  oe)  if'so,  the  definition  thereof 7

 LITATION  be  pleased  to  state:

 =  ;  f  whether eth  °  t

 5  Delhi  criticised
 ‘Government's  plan  श्ठ्  auction  4,000

 residential  plots  In.  Delhi  meant  for  West

 platen  ६... ह  and

 5  iso,  the  maid  points  thereof  and
 le  the  reaction  of  Government  thereto  7

 _  oo  HE  MINISTER  OF  LABOUR  AND

 REHABILITATION  (SHRI  R.  K.
 KHADILKAR)  :  (a)  and  (b)  If  the

 >  reference  ls  to.the  former,  Chief  Executive
 Councillor,  Delhi  Shri  V..K.  Malhotra,

 ‘the  ६...  isin  the  ‘affirmative  and  a  copy  of
 :  the  ‘Press  Report  which  appeared.  in  the

 _  .  SFimes-of  India’.dated  the  4th  February,
 oo Ta,  is  Inid  on  the  Table  of  the  House

 -  [Plaged  in  Library..  See  No.  LT-668/72}
 “Igy  this  connection.  Shri  Mathotra  had

 \  @artter  also  taken  up  the  question  of  trans
 fer  of  these  plots  to  the  Delhi  Development

 we  to  displaced
 .spetsen  squatters  in  Dethi,  and  he  was
 a  “faformed  that  the  plots  could  be  transferred

 _  Authority  for  allotment

 to  ‘the  Dethi  Development  Authority  on

 “payment  of  the  market  price,  but  they  did.”
 got  comeup  “with  their  requirements,  —
 Since.  the  sgme  position  continued,  no

 tion’  on  the  90858  report  was  ‘nécessary

 the  Minister  of  LABOUR  AND  REHABI-

 the  Chief  Executive
 the  Union

 (a)  whether  ‘taal  plots  hive  ‘beco

 |  defined-tn  the  Rehadifiietion  ‘of  Displaced
 ’  Rersons  ी. ब्ठ  sequisition)  Act,  3949  end

 #  the  rules  framed  thereender;  and

 DILKAR)  :  @  No,  Sit.

 a

 "Taking  over  of  Non  ferroes  Metal  -
 wo  oe

 2097.  SHRI  VEKARIA  :

 SHRI  9.  P.  JADEJA:

 Witt  the  Minister  of  STEEL  AND
 MINES  be  pleased  to  state  :

 @  whether  Government  propose  to
 take  over  non-ferrous  metal  units;  and

 {b)  if'so,  the  name  of  the  units  likely
 to  be  taken  over?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  There
 {a  no  such  proposal  before  Government  at

 present,

 {b)  Does  not  aries,

 Lest.of  Man-hours  due  to.  Strikes  la
 Textile  Mills  ia  Gujarat

 SHRI  VEKARIA?

 SHRID.P.JADBJA  :

 Wil  the  Minister:of  LAROUR-AND
 oo

 REHABILITATION
 be  pleased  to

 state  :

 (a)  the  namber  of

 bee
 ‘than-hours

 iost

 "by  the  steps  that  are.  being  wes  by
 Central  Government  9  हरीश  suchetelies  ?



 49
 |

 \eitten  Anevers  CHAITRA

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.  K.
 KHADILKAR  )

 ‘gvailable  information,

 sional),

 (6)  The  Industrial.:-Relations  Machi-
 nery  continues  :to  make.  efforts  to  minimise
 work-stoppages.  ‘through  preliminary
 discussions,  conciliation.  and  adjudication
 of  arbitration  (as-  necessary  under  the
 existing  statutory  machinery  and  voluntary

 -arrangements.  Government  have  also
 been  holding  discussions  with  the  interests
 concerned,  including  the  Worker's  and.
 Employers’  Organisations,  to  evolve  agreed
 measures  to  secure  improvements  in  the
 industrial  relations  system.

 Requirements  of  Stee!  for  Industries

 2089,  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  STEEL  AND  MINES
 be  pleased  to  state  the  State-wise  demand
 and  supply  of  various  categories  of  stcel
 for  large-scale,  medium-scale  and  small-
 scale  industries,  yoar-wise,  from  1969-70  to
 97i-72  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES

 (  SHRI  SHAH  NAWAZ  KHAN)  :
 Under  the  present  distribution’  system

 ‘there  are  no  state-wise  allocations  of  iron

 and:  steel.  Allocations  of  steel  are  regu-
 ‘lated:  by  the  Steet  Priority  Committee.  after
 taking  Into  account  the  end-use  for  which
 is  required,  the  availability,  and.  the
 competing  demands.

 However,  .  information  of  actual  alloca-
 tions:  madé  is  being  collected  to  the  extent

 _  available.  and  will  be  taid  ०  the  Table  of

 :  AProdection’ -of  Steel  fn’  Steel  Plaats

 -  2090  SHRI  JYOTIRMOY  OSU  :  . car. “AND!
 _  Wil  the  Minister  of  STEEL  AND  MINES.  _  “state:

 (a)  According  to’,
 :  the  number  of.  cm

 _  Poansdays  lost:  due  ta  strikes  in.  textile
 “mills  in  Gujarat  during  23970  and  i97!  was:  thee
 sespectively  ,37,207.  and”  63,873  (provie  a

 THE  MINISTER  OF.  STATE  IN  TH
 MINISTRY  OF  STEEL.  AND  “MINES
 (SHRI  SHAH’  NAWAZ.  KHAN):  (४)  The:

 :

 target  set  by  the  Governmient.for.the  main
 Plants  for  1972-73  is  the  production:  of  7:2

 हट
 ५;

 million  tonnes  of  steel  ingots;  on

 (b)  The  difference  .between  this,  targe-
 ted  production  and  the  estimated  ‘requite--
 ment of  finished  steel:  in.  497273  will  be
 -about  0.5  to  0.8  millions  tonnes.  प्  the  —

 net  imports  of  stee!  during  the  year‘are.also  ~
 taken  into  consideration,  the  actual  shor-.
 tage  will  be  very  much  less

 a

 Expenditure  on  Transport  for  Repatriation
 of  Bangla  Desh  Refugees:

 2091.  SHRI  §.C.SAMANTA:  Will
 the  Minister  of  LABOUR  AND’  REHA.  -

 BILITATION  be  pleased  ‘to  state  the  total
 expenditure  incurred  on  transport  for
 repatriation  of  Bangla  Desh.  refugees  to  .

 their  country?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION:  (SHRI.  RK.  -

 KHADILKAR)  :  The  total  expenditure  on
 transport  for  repatriation‘of  camp  ‘refugees
 from  Bangla  Desh  to  their  ‘country,  which.
 was  completed.  only  on.  2553-1972,  is  ‘still  |

 -  to  be  complied  by  the  various  State  Goverss  a
 ments  and  Central  Camp  ©  authorities.
 concerned,  a

 Fisancial  Assistance  for  U.N,  ‘Focal  Polat.  ~
 for  Bangla  Desh  Refagee:

 SHRI 2092



 5  Woeiwen  Angwers

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  RK.
 KHADILKAR)  ;  Against  the  promised  aid
 of  about  Re.  I80  crores  for  Bangladesh
 refugees  by  the  U.N.  Focal  Polat,  the
 Government  of  India  have  received  aid
 worth  Rs.  107,02  crores  which  includes  a
 sum  of  Rs,  35.06  crores  received  in  cash,

 Fivancial  Position  of  U.N.

 2093.  SHRI  INDRAHT  GUPTA:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  the  present  financial  position  of
 the  United  Nations;

 (9)  whether  any  concrete  proposals  are
 being  considered  to  improve  the  finances
 of  the  U.N.;  and

 (c)  what  are  India’s  views  thereon?

 THE  DBPUTY  MINISTER  IN  THE
 MINISTRY  OF  LXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 The  Secretary-Genera!  informed  the  Gene-
 tal  Assembly  towards  the  end  of  last  year
 that  ten  years  deficit  had  resulted  in  the
 depletion  of  cash  resources  of  the  U.N,  to
 such  an  extent  that  the  Organisation  was
 literally  living  from  hand  to  mouth.  Un-
 paid  budget  assessments  by  the  end  of  97i
 were  expected  to  exceed  $65  million  of
 which  at  feast  $  335  million  were  regarded
 as  uncallectable,  In  additions,  more
 than  $  50  million  of  debts  incurred  for
 past  and  present  peace  keeping  operations
 remained  unsettled.

 (b)  An  Ad  Hoc  Commitics  of  Experts
 to  examine  the  finances  of  the  UN  and  its
 Specialised  Agencies,  of  which  India  was
 a  member,  submitted  a  report  in  4966
 which,  among  other  things,  recommended
 improvement  in  budgetary  methods  and
 procedures,  establishment  af  a  joint  inapec-
 tion  unit  aod  various  suggestions  designed
 to  enhance  cost-effectiveness.  A  new
 Committee  has  now  been  formed  consisting
 of  5  members  including  India,  to  consider
 again  the  financial  situation  of  the  U.N.
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 @  The  Indian  position  basically  és  to
 contiaue  to  support  the  implementation  of
 carlict  recommendations  and  to  makes
 worthwhile  contribution  40  the  working  of
 the  new  committec.

 पंजाब  में  कर्मचारी  सविनय  तिथि  को

 बकाया  राशि

 2094,  भरी  हुक्म  खुद  कछु बाय  :  क्या

 कास  और  पुर्नवास  मंत्री  यह  बताने  की  कृपा

 करेंगे  कि  :

 (क)  इस  समय  पंजाब  में  कर्मचारियों

 की  भविष्य  निधि  की  कुल  कितनी  राशि

 बकाया  है,  और

 (व)  भविष्य  निधि  की  बकाया  राशि  की

 वसूली  के  सम्बन्ध  में  क्या  कार्यवाही  की  गई

 है  भ्रथवा  करने  का  विचार  है  ?

 अमर  शौर  पुलाव  मंत्री  (श्री  कार  के०

 ला हिलकर )  :

 (क)  कौर  (ख)  कर्मचारी  भविष्य

 निधि  संगठन  के  पंजाब  क्षेत्र  में,  जिसमें,

 पंजाब  व  हरियाणा  औज़ार  हिमाचल  प्रदेश  के

 राज्य  कौर  केन्द्रीय  शासित  क्षेत्र,  चण्डीगढ़,

 शामिल  हैं,  दिसम्बर,  I97l  के  अस्त  में

 भविष्य  निधि  प्रावधानों  की  बकाया  राशि

 लगभग  26.7  लाख  रुपये  थी  |  दोषी  प्रति

 बढाना  &  विरुद्ध  कर्मचारी  भविष्य  निधि  और

 परिवार  पेंशन  अधिनियम  1952  के  अधीन

 ग्रधियोजमाभो  कौर  वसूली  कार्यवाहियों  की

 सूरत  में  कानूनी  कार्यवाही  को  जाती  है।

 विलम्ब  से  प्राप्त  होने  काली  ध्दायणियों  की

 दक्षा  में  दण्ड  -  हरजाने  भी  लगाएं  जाते  हैं।

 Strengthening  of  Diplomatic  Corps  in
 Arab  Countries

 2005.  SHRI  RAIDEO  SINGH;  Wit
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:



 e)  if't0,  an  outline  thereof  .?

 .  THE  DEPUTY.  MINISTER  IN  THE
 ‘MINISTRY.  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA.  PAL  SINGH)  :  (a)
 and(b)  Although  we  were  disappointed
 in  the  attitude  of  some  Arab  countries  in
 the  recent  developments  in  the  Indian  Sub-
 continent,  on  the  whole  our  relations  with
 most  of  them  are  quite  friendly,  We  keep
 the  strength  of  our  Missions  abroad  under
 constant  review.  Recently  we  decided  to
 open  some  new  missions  and  to  strengthen
 afew  others  in  the  ‘Arab  world.  New
 missions  are  being  opened  in  the  United
 Arab  Emirates  and  Qatar.  In  addition,  the
 missions  in  Oman  and  Bahrain  have  been
 upgraded  and  the  Embassies  in  Libya  and
 Saudj  Arabia  are  being  strengthened.

 Share  of  Participation  of  Indian  Engi-
 neers  in  Fabrication  of  Bokare  Steel  Plant

 2096.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  STEEL  AND  MINES
 be  plased  to  state  :

 (a)  whether  after  being  associated  in  the
 fabrication  of  some  steel  mills,  our  Engi-
 neers  are  now  abie  to  fabricate  steel  mills
 in  future  on  their  own  without  importing
 technical  and  steel  engineering  know-how;
 and

 (b)  if  s0,  the  share  of  sour  ‘engineers
 participation  in  the.  fabrication  of  the

 ‘Bokaro  Steel  Plant  ?

 THE  MINISTER  OF  STATE  IN  THE
 “MINISTRY  OF  STEEL  AND  MINES.
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and  :
 (b):  “The  Indian:  Engineers  have  now
 reached  a  stage  when  they.  cén  provide

 5

 “consultancy  services  for  the:  designing  and  -
 arious  units  of  a.  steel enginesting

 For  the  First-  Stage  ‘of  Bokaro  ‘Steel’:
 Plant,  90%  of  building  structures,  100%  of  ©.

 ;
 technological  structures,  65%  of  mechanical

 equipment  48%  of  electrical  equipment  and.  ;  :
 “80%  of  instniments:  are.  being.  manu-

 factured  within  the  country.  Every  effort.  —
 is  being  mude  to  progressively  increase  ‘the
 indigenous  content  of  the  steel  plant  equip-
 ment  and  for  the  Second  Stage  of  ‘Bokaro,  °:

 taking  its  capacity  to  4  million  tonnes,  the:
 present  estimates  are  that’  more  than  80%
 of  the  equipment  would  be  manufactured
 in  India  -

 Indigenous  Production  of  equipments  ned
 Structurals  for  Bokaro  Steel  |  Plant

 2097  SHRI  RAJDEO  SINGH  :  Will
 the  Minister  of  STEEL  AND  MINES.
 be  pleased  to  state

 (a)  whether  as  per.  Project  report.  70
 per  cent  of  the  equipments  and  95  per  cent,
 of  the  structurals  required  for  building
 the  huge  complex  of  Bokaro  Stee!  Plant
 arc  to  be  produced  in  India;  and

 (b)  if  so,  whether  these  percentages  arc.
 maintained;  if  not,  the:  reasons  thereof?

 THE  MINISTER  OF  STATE IN  THE
 MINISTRY  OF  STEEL  AND:  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a):and-
 (b)  The  detailed  Project  Report  of
 Bokaro  Steel  Plant  ‘did  not  stipulate  the  per-.
 centages  of  equipment  and  structurals'to  —  -
 be  obtained  indigenously.’  However,  .
 for'the  Ist  stage  (I.7  million  ingot  tonne  g
 stage)  according  to.  the.‘  original:  estimate  ©

 64%  of  the  equipment  and.  machinery  and

 92%  of  ‘the  structural  steel  work  “My



 structures  are  being  attained  from  within
 the  country,  The  import  of  onty  those
 materials  a¢  dre  not  available  indigenously
 to-auit  the  conatruction  schedule  of  Bokaro
 Steel  Plant  has  been  permitted.

 Destruction  of  Property  Due  to  Indo-Pak
 War

 2098  PROF.  NARAIN  CHAND
 PARASHAR:  Wilt  the  Minister  of
 LABOUR  AND  REHABILITATION  be
 pleased  to  state  :

 (a)  the  exact  number  of  people  whose
 property  has  been  destroyed  during  the
 recent  Indo-Pak  conflict  (97D;  and

 *(b)  the  break-up  State-wise  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.K.  KHA-
 DILKAR)  :  (a)  and  (b)  The  information
 has  been  asked  for  from  the  State  Govern-
 ments  and  it  will  be  laid  on  the  Table  of
 the  Sabha  as  soon  as  it  becomes  available.

 Supply  of  Equipment  for  Bokaro  Steel
 Plant

 2099.  SHRI'S  R.  DAMANI:  Will  the
 Minister  of  STEEL  AND  MINES  be
 pleased  to  state:

 (a)  whethsr  supplies  of  equipments  and
 materials  for  Bokaro  Steel  Plant  from  the
 Heavy  Engineering  Corporation,  Ranchi
 end  foreign  sources  are  now  arriving  accor-
 ding  to  the  schedule  of  deliveries;  and

 (b)  if  not,  the  rtems  which  have  fallen
 behind  schedule  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (a)  and
 (b).  While  the  supplies  of  equipment  and
 materials  for  the  first  stage  of  Rokaro  Steel
 Plant  from  foreign  sources  are  generally
 complete,  thore  have  been  certaia  shortfalls

 int  supplies  of  equipment  from  the  Heavy
 Bnginesring  Corporation,  The  shortfalls

 are,  however,  being  progressively  made
 up  by  increasing  the  rate  of  production,  by
 import  of  some  completing  components
 and  by  off-toading  some  items  on  other
 indigenous  manufacturers,

 सिलाई  स्टील  ब्लॉग  में  उत्पादन

 2100.  sto  लक्ष्मोनारासश  पटिय  :

 क्या  इस्पात  कौर  लाम  मंत्री  यह  बताते  की

 कृपा  करेंगे  कि  :

 (क)  भिलाई  स्टील  प्लॉट  का  वर्तमान

 उत्पादन  और  उसकी  कुल  उत्पादन  क्षमता

 कितनी  है  ,  और

 (ख)  गत  दो  वर्षो  में  उक्त  प्लॉट  से

 विभिन्‍न  देशो  को  कितने  मूल्य  का  स्टोल

 निर्यात  किया  गया  और  कितने  मूल्य  के  स्टील

 की  खपत  देश  में  हुई  है  ?

 इस्पात  और  खान  सवाल  में  राज्य  मंत्री

 (जी  शाहबाज  कां)  :  (क)  भिलाई  इस्पात

 कारखाने  की  निर्धारित  उत्पादन  क्षमता  25

 लाख  दन  इस्पात  पिण्ड  है

 1971-72  में  9°53  लाख  टन  इस्पात

 पिण्ड  का  उत्पादन  हुआ  ।

 (ख)  1969-70  कौर  £970-7  के

 वर्षों  के  आंकड़ें  उपलब्ध  हैं  झोर  नीचे  दिये

 गये  है  इन  दो  वर्षो  में  कारखाने  द्वारा  निर्यात

 किये  गये  इस्पात  का  मूल्य  निम्नलिखित

 है  _—

 (जाल  रुपये)

 1969-70  2294

 970-7I  3181

 भिलाई  इस्पात  कारखाने  द्वारा  इन  1. |

 वर्षों  में  |]  में  उत्तम  [4 8  के  इस्पात  के



 है.
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 जास्तेबिक  बिक्री  के  झांकने  सोचे  को  गये

 हैं  —_—

 (gare  हम)

 1969-70  088

 1970-7  4  i35!

 भारत  झोर  पाकिस्तान  के  बीच  समझौते  हेतु
 प्रक्रिया  की  पेशकश

 2101.  डा०  लक्ष्मी मारा नश  पांडे  :

 कया  विदेश  मंत्री  यह  बताने  की  कृपा  करेंगे

 कि.

 (क)  क्‍या  भारत  और  पाकिस्तान  के  मध्य

 स  मानते  हेतु  अमरीका  ने  कोई  पेशकश  को  है;
 कौर

 (ख़)  यदि  हा,  तो  सरकार  की  इस  सम्बन्ध

 में  क्या  प्रतिक्रिया  है  ?

 विदेश  मंत्रालय  मे  उप-मंत्री  (श्री  सुरेन्द्र
 पाल  सिह)  :  (क)  जी,  नहीं  a

 (ख)  प्रश्न  नहीं  उठता।

 हिन्दुस्तान  स्टोल  लिमिटेड  झोर  खनिज  तथा

 धातु  व्यापार  निगम  द्वारा  इस्पात

 का  भाषा

 2102.  थ्री  फूल चन्द  ल् :

 की  जस्ता  राब  जोशी  :

 क्या  इस्पात  कौर  न  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि  :

 (क)  क्या  हिन्दुस्तान  स्टील  लिमिटेड

 कौर  शमीज  तथा  धातु  व्यापार  लियम  ने

 प्रतीक  मात्रा  में  इस्पात  गाव  करते की

 बिना  बंगाल  है  ;  दौर
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 (खि)  यदि  हाँ,  ती  इस  योजना  की  मुख्य
 बातें  क्या  हैं  ?

 इस्पात  कौर  खान  संजय  में  हुअ  चंगी

 पति  शाहबाज  खान)  :  (क)  भौर  (ख)
 दोनों  हिन्दुस्तान  स्टील  लि०  कौर  खनिज

 तथा  धातु  व्यापार  नियम  हयात  माध्यम

 अधिकरणों  के  रूप  में  सरकार  को  झा यति

 व्यापार  निवारक  "नीति  के  अनुसार  ही

 इस्पात  का  भरा यात  करती  है।  फिर  भी,

 हिन्दुस्तान  स्टील  लि०  को  एक  इस्पात  बेक

 के  संचालन  का  काम  सौंपा  गया  है।  बैक

 निर्दिष्ट  प्रकार  के  दुष्प्राप्य  इस्पात  का  स्टाक

 रखेगा  कौर  प्राथमिकताप्प्राप्त  उपभोकताशों

 की  भ्रावश्यकतांभों  की  पूरी  करेगा  t  प्रत्याशित

 झावइकतानओं  के  आधार  पर  बैंक  समय-सभ्य

 पर  आयात  द्वारा  पता  स्टाक  पूरा  रखेगा  ।

 उपभोकताप्रों  को  उनके  आयात  लाइसेंसों  पर

 स्टाक  मे  से  माल  सप्लाई  कियां  जाएगा।

 प्रारम्भ  इ  बेक  लगभग  50,000  ठन  इस्पात

 का  स्टाक  करेगा  t

 कृषि  मकरी

 2i03.  ef  मूलचन्द  wrt:  संया  शम

 कौर  पुनर्वास  मंत्री  यह  बताते  की  कृपा  करेंगे

 कि  क्या  विमान  राज्यों  में  विद्यमान  कृषि

 मजूरी  दरें  उन  बलों  से  कम  हैं  जो  कि  न्यूनतम

 मजूरी  भ्रधितिवम्न,  948  के  भ्रन्त्गंत  उन

 राज्यों  के  लिए  निर्धन रित  की  गई  हैं  ?

 असम  झोर र पुनर्वास मंत्री मंत्री  (भी  कार  के०

 खाडिलकर)  :  न्यूनतम  मजूरी  प्रीमियम,

 948  का  व्यापक  क्षेत्र  है।  यन-तरकुल कुछ  ऐसे

 मामले  हो  सकते  हैं  जिसमें  वस्तुत:  दी  जाने

 बाली  मजबूरियां  अधिनियम  के  पत्ते

 निर्धारित  मजदूरी  से  कसम  हैं।  समुचित
 सरकार  को  दोषी  भतियोजकों  के  विऋद्ध

 कानूनी  कार्यवाही  करने  को  अस्वीकार

 है  V



 RE
 बताने  की  कृपा  करेंगे  कि:  iy

 Ge)  भारत  युति  किशन,  लंदन  पर  वर्ष

 oe 1970-71  और  £974-72  सें  सरकार  का

 कुल  कितना  खर्चा  हुआ;  शोर

 (at)  seer  मिलान  ने  इंगलेंड  कौर  पश्चिम

 यूरोप  में  बे.  1970-71  कौर  1971-72

 AR  दौरान  कितनी  किसी  धनराशि  का  बयां

 क्या  सामान  खरीदा ?

 पूति  मंत्री  (भी  डी०  भार०  श्स्टाण)

 _(कू)  भारत  सरकार  द्वारा  भारत  मति  मिशन,
 लंदन  पर  निम्नलिखित  वर्षो  में  जो  कुल  खर्चा

 हुमा  है  वह  इस  प्रकार  है

 (2)  1971-72

 _  (फरवरी,  तक)  -  308:417°00  कासं.

 (खि)  मिशन  ने  निम्नलिखित  खरीद
 की :---  7

 (i)  1970-71  में  कुल  खरीद...
 24,546.433°00  पाउन्ड

 (2)  1971-72 3  (मँगरैल,  7;  से

 फरवरी,  72  तंक)  कुल  खरीद

 84,846,3  38:00  पाउन्ड

 (3)  “1970-71  तथा  I97I-72

 (फरवरी,  72  तक)  में  खरीदी

 गई  बस्तियों  के  ब्योरे  का  एक

 विवरण  संलग्न  है  1

 बीवर

 क्रम...  बस्ते

 संख्या  (व्यापार  बर्ग बार)

 मूल्य
 1970-7  |  1971-72

 अप्रैल  1971

 से  फरवरी,  72

 तक)
 '

 मूल्य  पाउन्ड  में  मूल्य  पाउन्ड  में

 2
 | one nterranieyeeneeetmamnaecttnennanystastennstqnngrnsesnsaenrutesenseenrneetenaenannennnsereeeanttatntensiastn sansa tnentnteiernarettetstten tect |

 3  4

 lL.  खाद्यपदार्थ

 8  तम्बाकू.

 2 By  बस्त्र

 ,  4  जूतों  की  सामग्री  (एड़ियां  इरादी)

 Be

 ee  ae

 27486  an

 3584  re

 S591  see?

 136°  ०  ०५  VE

 ASL  23390.

 1053332761

 8  बढ़  क्वाथ

 =  3’  रासायन  रंसिमतिक  पदार्थ  जिसमें  लभ  .
 शामिल  हैं।
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 I0,  मैरनबात्विक  अनिल  पदार्थ  लिखने  पेट्रोलियम  तथा

 कोयले  के  उत्पाद  शामिल  हैं  |  ~  3]334  6997

 IL.  साल  धातु  उद्योग  उत्पाद  (मशीनों  और  परिवहन

 उपकरणों  को  छोड़  कर)  544434  57395

 I2.  धातु  उत्पाद  (मशीनों  भौर  परिवहन  उपकरणों
 को  छोड़कर )  26420  91963

 I3  मशीने  (बिद्युत  मशीनों  को  छोडकर)  269964  026322

 I4,  वित तत  मारने,  जिनमे  साथित्र  रेडियो  झोर  ध्वनि  *

 उपकरण  शामिल  हैं  ।  3239  9060

 I5  परिवहन  उपकर रश णा  537623  0453455

 J6  रेल-सामग्री  तथा  इंजीनियरिंग  भण्डार  49749

 7  जीवित  पशु  26429  बन

 18.  विविध  प्रौद्योगिक  उत्पाद  7420]  287Ii2

 I9  अस्पताल  उपकरण  तथा  वैज्ञानिक  सामान  i383658  29264

 जोड  24546433  34846338

 कोककर  कोयला  खालों  की  शोर  कर्मचारी  (गं)४श्रमिकों  को  उक्त  घनसाली  का

 भविष्य  निजी  की  बकाया  राशि  भुगतान  सुनिश्चित  कराते  के  लिए  सरकार

 द्वारा  हम  तक  क्या  कार्यवाही  की  गई  है?
 2105,  पी  रामावतार  शास्त्री :  क्या

 गश्त  और  पुनर्वास  मंत्री  यह  बताने  की  कृपा

 करेंगे  कि  :

 (क)  कया  सरकार  द्वारा  जिन  234

 कोककर  कोयला  खानों  को  अपने

 हाथ  में  लिया नया  है  उसके  मालिकों  को

 घोर  श्रमिकों  की  अभिनय  सिधि  को  काफी  चन

 राशि  बकाया  थी  ;

 प्)  यदि  हां,  तो  यह  तराशी  कितनी

 थी!  ौर

 अम  कौर  पुनर्वास  संधि  (६  कार  के०

 खाडिलकर)  :  कोयला  खान  भविष्य  मिली

 प्राप्ति कारियों  &  निम्न  प्रकार  सूचित  किया

 है  oo

 (क)  से  (ग)  305  दिसम्बर,  1971

 को,  सरकार  द्वारा  प्र पने  अधिकार  में  ली  गई

 24  कोकिंग कोल  कारों  से  सम्बन्धित ह्य
 अभिनय  निधि  की  देय  राशि  2'6  करोड़  च्फ्दे

 थी।  इन  देय  भाषियों में,  उस  शीशियों  से
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 सम्बन्धित  सुनसान  को  शामिल  सही  लिमा

 भया  है,  जिनके  लिए  प्रमाण-पत्र  मामले  जभी

 दाखिल  नहीं  किये  गये  हैं  भोर  वे  प्राय:

 भारत  कोकिंग  कोल  लिमिटेड  द्वारा  प्रकाश

 साले  को  अपने  अधिकार  में  लेने  से  पूर्व  की

 प्रविधि  से  सम्बन्धित  हैं।  भुगतान  का  प्रबन्ध

 करते  के  लिए,  संरक्षको  को  कहा  गया  है।
 भविष्य  निधि  देय  साक्षियों  को  मालिकों  को

 देय  प्रतिकर  में  समायोजन  द्वारा  प्राप्त  करने

 का  प्रश्न  विचाराधीन  है।  सरकार  द्वारा

 प्रबन्ध  मण्डल  को  झपने  अधिकार  से  लेने  से

 पूर्व  की  भ्र वधि  की  प्रदत्त  देय  राशियों  के

 लिए  मूल-मालिकों  पर  कार्यवाही  भी  की

 गई  है  1

 Publication  of  Labour  Code  in  Hindi

 2106.  KUMARI  KAMLA  KUMARI.
 Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state  :

 (a)  whether  the  Labour  Code  has  not
 been  published  in  Hind;

 (b)  whether  there  is  any  proposal  to
 publish  the  same  in  Hind:  consisting  of  all
 Labour  Acts  and  Rules;  and

 (c)  sf  so,  the  main  features  thereof?

 THE  MINISTER  OF  LAROUR  AND

 REHABILITATION  (SHRI  R  K,
 KHADILKAR)  :  (a)  to  (c)  There  is  no
 proposal  to  publish  such  a  Code  either  m
 English  or  Hindi.

 Central  Eaginacering  and  Desiga  Bureau
 of  Hindastan  Steel  Limited

 2i07.  KUMARI  KAMLA  KUMARI:
 Will  the  Minister  of  STEBL  AND
 MINES  be  pleased  to  state  :

 (a)  whether  subsequent  to  the  finalisa-
 tion  of  the  Fourth  Plan,  it  wes  decided  to
 incorporate  the  Centeal  Bnginecring  aad
 Design  Bureau  of  Hindustan  Stee!  Limted
 ag  &  separate  Conipany:  and
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 (b)  if  ‘$0,  the  broad  fomtures  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAH  NAWAZ  KHAN)  :  (a)  and
 (७)  Having  regard  to  sta  present  capsbili-
 ties,  the  assignments  which  it  has  already
 undertaken  and  its  emerging  rolein  the
 context  of  the  future  expansion  of  the
 steel  indusiry  in  the  country,  Government
 have  recently  decided  to  convert  the
 Central  Bngineering  and  Design  Bureau  of
 Hindustan  Steel  Limited  into  a  separate
 Company.  It  will  ultsmately  be  a  I00%
 subsidiary  ef  the  Holding  Company  pro-
 posed  to  be  set  up  for  Steel  and  associated
 input  industries  like  coking  coal,  tron  ore

 Manganese  etc.

 Expansion  of  Hindustan  Aluminium
 Corporation

 2108.  KUMARI  KAMLA  KUMARI
 Wul  the  Minister  of  STEFL  AND  MINES
 be  pleased  to  state

 (a)  whether  Hindustan  Aluminium

 Corporation  3s  under  expansion  pro-
 gramme;  and

 (b)  if  so,  the  name  of  the  places  from
 where  the  Bauxite  will  be  brought  for

 exploitation?

 THE  MINISTER  OF  STATEIN  THE
 MINISTRY  OF  STEEL  AND  MINES

 (SHRI  SHAHNAWAZ  KHAN);  (a)  Yes,
 Sir,

 (b)  Mis.  Hindustan  Aluminium  Cor-
 poration  Limited  would  procure  bauxite
 froin  mines  situated  in  Palamau  in  Bihar
 and  Amarkantak  in  Madhya  Pradesh  for
 their  expansion.

 U.S.  Naval  installations  in  the  ladian
 Ovcan

 2109.  SHRI  ARJUN  SETHI:  Will
 the  Minfeter  of  EXTERNAL  APFATRS
 be  pleated  to  state  :
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 a)  ‘whether  Government  are  aware  of
 the  reported  recent  U.5.A."s  move  of  esta-

 blishing  new  naval  installations  in  the
 Indian  Ootan  on  Bahrein  Island;  and

 (b)  if  so,  the  reaction  of  Government
 thereto?

 THE  DEPUTY  MINISTER  JN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 Yes,  हा.  Government  ह  aware  that  the
 United  States  has  obtamed  base  facilities
 at  Bahrein  in  the  Persian  Gulf

 (b)  Government  policy  on  the  subject
 has  been  already  indicated  im  the  Press-
 dent’s  Address  to  this  Session  of  Parlia-
 ment.  The  presence  and  operation  of  the
 ficets  of  major  powers  in  the  Indian  Ocean
 will  lead  to  tension  and  rivairies  particu
 larly  detrimental  to  the  interests  of  the
 littoral  states  Government  subscribed  to
 the  Lusaka  Declaration  and  was  one  of  the
 co-sponsors  of  the  U.N.  General  Assembly
 Resolution  No.  2832(XXVI)  of  Ist  Decem-
 ber,  1971,  calling  on  all  powers  to  maintain
 the  Indian  Ocean  area  as  a  zone  of  peace

 Non-Transferable  Employees  in  Indian
 Embassies  Abroad

 ‘2110,  SHRI  VAYALAR  RAVI:  Will
 the  Minster  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  the  total  number  of  non-transfer-
 able  employees  working  at  present  in  our
 different  Embassies  abroad,  and

 {b)  why  such  a  category  of  employees
 is  being  maintained  even  now?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (४)
 Thers  aro  no  India-based  non-transferable
 personnel  working  in  any  Indian  Mission]
 Post  abroad.  Hewever,  there  are  64)
 loralty-recrulted  ndn-transferable  employees
 under  thie  adotinigtrative  control  of  the
 Ministry  of  External  Affairs  working  in  our
 Missions/Posts  abroad,
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 Xb}  Locally-recruited  personnel  are
 employed  in  our  Missions/  Posts  because
 it  is  necessary  to  have  sonie  employees  with
 local  knowledge  and  background  and  also
 in  the  interests  of  economy  in  expenditure.

 Deletion  of  Para  26  of  K.P.  Act

 2i!.  SHRI  R.P.  YADAV:  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  employees  of  the  factories  and
 mines  in  various  units  are  deprived  of
 various  facilities  provided  by  several  social
 security  laws  like  Employees  Provident
 Funds  Act,  952  as  the  names  of  the
 workers  are  changed  every  three  month}  so
 as  to  deprive  them  of  the  entitlement  of
 Provident  Fund  membership  and  bonus;

 {b)  if  so,  the  steps  being  considered  to
 combat  the  evil  practices  adopted  by  the
 employers;  and

 (c)  whether  deletion  of  Para  26  of  the
 Employees’  Provident  Funds  Act  comp-
 letely  to  entitle  every  worker  to  become
 member  of  Employees  Provident  Fund
 compulsorily  has  been  considered?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.K.
 KHADILKAR)  (a)  to  (०).  a  Employees’
 Provident  Fund  The  Employees’  Provi-
 dent  Fund  Authorities  have  reported  that
 irregularities  referred  to  are  not  generally
 observed  in  the  case  of  vast  number  of
 establishments  covered  under  the  Employe-
 es’  Provident  Funds  and  Family  Pension
 Fund  Act,  1952  The  deletion  of  para  26
 of  the  Employees’  Provident  .-Fund  Scheme
 s8  hot  likely  ty  contribute  to  stoppage  of
 such  irregularities  but  on  the  other  hand
 may  give  rise  40  evasion  in  other  forms
 as  well  as  lead  to  other  complexities,

 a)  Coal  Mines  Provident  Fund;  The
 Coal  Mines  Provident  Fund  authorities
 have  reported  that  the  problem  has  been
 solverd  to  some  extent  consequent  on  taking
 over  the  stianagement  of  coking  cpa!
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 mines Hy  the  Government  aad  by  intensi-

 Sytng  inspections.  Some  recommendations
 of  the  Asimidistrative  Reforms  Department
 io  this  regard  are  also  under  consideration,

 Recommendations  of  A.R.C,  Regarding
 Working  of  E.P.F.O,

 9ii2.  SHRI  R.P,  YADAV:  Will  the
 Minister  of  LABOUR  AND  REHABILI-
 TATION  be  pleased  to  state  :

 (a)  the  specific  recommendations  of
 the  Admimstrative  Reforms  Commission
 regarding  the  working  of  Employees’  Pro-
 vident  Fuad  Organisation;

 (b)  the  recommendations  which  have
 been  partly  implemented  by  the  Board  of
 Trustees:  and

 ©  the  recommendations  yet  to  be
 unplemented  and  the  date  by  which  the
 same  will  be  implemented?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI  R.K.
 KHADILKAR)  .  The  Provident  Fund
 authorities  have  reported  as  under  :—

 (a).  The  Adminisjrative  Reforms
 Commission  have  not  made  any  recom-
 mendation  regarding  the  working  of  the
 Barployees’  Provident  Fund  Grgantsation

 (b)  and  (c)  Do  not  arise.

 Correption  in  E.P  ्  Organisation

 2i3.  SHR  Md,  JAMILURRAHMAN:
 ‘Will  the  Minister  of  LABOUR  AND
 REHABILITATION  be  pleased  to  state  :

 (a)  whether  Government  are  aware
 that  officials  and  staff  in  the  Accounts
 branch  of  the  various  regional  offices  under
 she  Employers’  Provident  Fuad  Organisa-
 uon  bold  up  the  claim  applications  on  the
 plea  (hat  proper  forms  have  sot  been  filled
 im  and  later  on  claim  applications  are  passed
 on  the  kame  forms  when  stall

 are  approach-
 éd  ahd  obliged;

 o

 db)  whether  even  Retums  submitted
 mader  Registered  AjD-conmes  are  dost  and
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 then  employers  arc  atked  to  reeubailt  the

 same;  atid

 {e)  if  so,  the  further  improvanfents
 considered  for  expeditious  disposal  of  the
 claim  applications  and  grant  of  advances?

 THE  MINISTER  OF  LABOUR  AND

 REHABILITATION  (SHR!  R.  K.
 KHADILKAK)  :  The  Provident  Fund
 Authorities  have  reported  as  under  :-—

 (a)  to  or  The  claim  applications  generally
 receive  prompt  attention.  However,  incom-

 plete  or  defective  applications  are  returned
 for  completion  and  removal  of  defécts
 Various  returns  when  received  are  kept  in

 the  records  of  the  Regional  Offices.  In

 some  cases,  however,  where  returns

 received  are  not  readily  available,  dupli-
 cate  copies  would  have  to  be  called  for

 The  progress  of  settlement  of  claim  is  kept
 uoder  periodical  review  by  the  Central

 Board  of  Trustecs

 kvasion  of  Labour  Laws  in  Giridih
 Sub-Division  of  District  Hazaribagh

 24  SHRI  Md  JAMILURRAHMAN:
 Will  the  Munster  of  LABOUR  AND

 REHABILITATION  be  pleased  to  state

 (a)  whether  Government  are  aware
 that  there  is  large  scale  evasion  of  labour

 laws  at  Giridth  Sub-Division  in  Hazanbagh
 District  (Bihar),  where  name  of  each

 worker  ws  changed  every  three  months  and
 all  the  records  are  maintained  in  duplicate
 to  deprive  the  poor  workers  of  their  Nights
 conferred  by  Minimum  Wages  Act,

 Employees’  Provident  Funds  Act  and

 Employees’  State  Insurance  Act;  and

 (b)  if  so,  whether  it  is  proposed  to

 conduct  a  high  level  enquiry  about  the

 conditions  of  the  workert  in  Mica  mines

 to  ameliorate  their  plight?

 THE  MINISTER  OF  LABOUR  AND

 REHABRATATION  (SHRI  =  R.  X.

 KHADNLKAR)  :  @  No  specific  oanr

 plaints  have-been  received  by  the  Contra!

 Government,
 ft
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 a)  Roe  nat  arise.

 Ingo-Bepmese  Bomndary  Conference

 2ns  SHRIP.  GANGADEB:
 SHRI  P.M.  MEHTA:

 Will  the  Minister  of  EXTERNAL  AFE-
 AIRS  be  pleased  to  state  :

 (a)  whether  an  Iado-RBurmese  Boun-
 dary  Conference  was  held  in  March  on  the
 Burmese  border:  and
 *  (b)  if'so,  the  outcome  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 No,  Sir.

 (b)  Does  not  arise,

 Formation  of  a  Three-Year  Rolling
 Plan

 2i!6  SHRI  P.  GANGADEB:
 SHRI  P.M  MEHTA:

 Will  the  Munster  of  STEEL  AND
 MINES  be  pleased  to  state  :

 {a)  whether  despite  the  opposition
 from  the  Finance  Muinistiy,  Government
 have  taken  a  decision  for  the  formation  of
 a  three  year  tolling  plan,  and

 (b)  tf  so,  the  main  features  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN):  (७)  and  (०);
 The  Department  of  Steel  have  formulated
 a  Three-Year  Plan  of  requiraments  of  raw
 mmterials,  spaces,  refractories,  rolls  and
 Other  consumable  stores  for  Steel  Plants
 both  in  the  private  and  the  public  sectors.
 This  will  enable  the  projestion  of  the  requi-
 tements  of  foreign

 neha
 for  imports

 Qver  $  thres  yoar  period,  main  advan-
 tage of  chix  exercise  wold  be  that  the
 foreign  excitange

 "  hore

 t  for  te
 wipe
 wi

 ne
 wont be  on  ome  occasion

 jore  the  कापपृलित्वसाहाओ,  of  the  opera-
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 tional  your.  The  Blan  would  enable  a
 move  systematic  investigation  of  the  scope for  import  substitution  and  would  jresult
 in  price  advantages  whieh  a  short  term
 Procurement  cannot  secure.  ‘The  Plan
 would  also  lead  to  more  sconomic  main-
 tenance  and  improvements  in  productivity

 of steel  plants  arising  from  better  malate-
 nance,

 There  was  no  opposition  to  the  propo.
 sal  from  the  Ministry  of  Finance.  In  fact
 the  scheme  was  drawn  up  and
 with  full  cooperation  from  them.

 Steel  Requirements  for  Construction  of
 Houses  tn  Dothi

 2y17,  SHRIS.  M.  BANERJBE:  Will
 the  Minister  of  STEEL  AND  MINES  be
 pleased  to  state  ;

 (a)  whether  there  isa  shortage  of  steol
 in  the  capital,

 (b)  if  so,  the  steps  taken  to  overcome
 this  difficulty  experienced  speriglly  by  the
 lowpaid  employees  in  procuring  किक  for  the
 construction  of  their  houses;  and

 (c)  whether  black-marketing  of  steal  is
 On  the  inctease  day-by-day  and  if  so.  the
 steps  taken  by  Government  to  curb  the
 same  १

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  :  (a) There  is  a  general  shortage  of  steel  and
 this  shortage  139  being  experienced  in  the
 capital  also.

 (b)  Presumably,  the  Hon'ble  Member
 refers  to  the  position  im  Delhi,  From
 October,  97i  «  Committee  aamed  Main
 Steel  Producers'  Committee  is  funetioning
 in  Delhi.  They  pool  the  availablity  of
 thaterials  for  heose-builders  in  the  stocky
 rds  of  all  the  three  producers  end  distribute
 them to  house  builders  in  and  eroudd
 Delhi  in  a  coordinated  manter.  A  detiain
 Percentage  of steal  is  reserved  कफल्पॉसीए  for
 small  house-builders  whose  blot  aes  dos
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 nat  exored  250  Sq.  ‘Yds,  and  whose  sequire-
 ment  of  stee}  does  not  exceed  3  tohnes.

 (९)  Some  cases  of  miautilisation  of  steel
 came  to  the  notice  of  Government  and
 Several  measures  have  been  taken  to  check
 such  misuse,  According  to  one  of  the
 amendments  to  Iron  &  Steel  (Control)
 Order,  956  made  in  March  I97],  the  use

 of  steet  for  any  purpose  other  than  that  for
 which  it  is  applied  for  or  allotted  is  a
 violation  of  the  Control  Order  and  thus

 pusishable  under  the  Essential  Commiod:-
 ties  Act,  Regional  Offices  of  Iron  &  Steel
 Controller  have  been  set  up  and  their
 functions  iater  alia  include  keeping  watch
 over  proper  utilisation  of  steel  and  under-
 taking  of  detailed  spot  checks  where  nece-

 samy.  The  help  of  the  C.  B.I.  is  also
 taken  in  this  regard  wherever  necessary.

 Closure  of  Manganese  Mines  in
 Ortese

 2ii8.  SHRI  GAJADHAR  MAJHI  :
 Will  the  Minister  of  STREL  AND  MINES
 be  pleased  to  state:

 (a)  the  gumber  of  dead  manganese  mines
 in  Sundergarh  District  (Orissa)  and  the
 reasons  for  closures  of  those  mines;  and

 (b)  whether  there  is  any  proposal  for

 re-opening  of  those  mines  in  the  near
 future  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES

 (SHRI  SHAHNAWAZ  KHAN)  :  (a)
 According  to  the  information  received  by
 the  Indian  Bureau  of  Mines  under  Mineral
 Conservation  &  Development  Rules,  1958,
 one  mine  in  Suodergarh  District  was  closed
 1! ह  97]  o  account  of  shortage  of  labour.
 Earlier,  another  mine  in  the  sgme  District
 had  been  closed  in  I970,  but  it  has  been  re-
 opened  from  January,  1972,

 (b)  Information  with  regard  to  the
 mite  closed  in  972  is  not  avaliable.
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 Mr.  90048  Statement  Belore  Cen-
 eral  Treaty  Organisation

 aio.  SHRIH.M.  PATEL:  Wil  the
 Minister  ‘of  EXTERNAL  AFFAIRS  be

 pleased  to  state  :

 (a)  whether  attention  of  Government
 has  been  invited  to  a  statement  made  by
 the  U.S.  Assistant  Secretary  of  State  Mr.

 Sisco,  before  the  Central  Treaty  Organisa-
 tion  in  Washington  on  the  Mth  March

 stating  that  the  U.  S.  sought  “‘a  construc-
 tive  relationship”  with  India,  Pakistan  and

 Bangla  Desh;

 (b)  whether  Government  of  India  has

 assessed  the  implications  of  this  statement,
 and

 (०)  the  reaction  of  Government  in  this

 regard  ?

 THE  DEPUTY  MINISTLR  IN  THE

 MINISTRY  OF  EXTERNAL  AFFAIRS

 (SHRI  SURENDRA  PAL  SINGH):  (७)
 and  (9)  Yes  Sir.

 (0)  An  assessinent  of  the  desire  for  2

 “‘eon  structive  relationship”  would  have  to

 be  made  over  a  period  of  time  and  the
 criterion  would  be  whether  {the  U.  $

 Administration  shows  a  clearer  apprecia-
 tion  of  the  realities  of  the  situation  in
 South  Asia.

 50095  up  of  Alumfaium  Plaat  in  Orissa

 2120,  SHRI  हम  PRADHANI:  Wil!  the
 Minister  of  STBEL  AND  MINES  be  pleas-
 ed  to  state  ;

 (६)  whether  there  is  a  proposal  to  set

 an  aluminium  plant  at  Jaypore  in  Orissa;
 and

 (b)  if  30,  the  main  features  thereof  ?
 \

 THE  MINISTER  OF  STATE  IN

 MINISTRY  OF  STEEL  AND  MINES

 (SHRI  SHAHNAWAZ  KHAN)  {a)and(b)  :

 An  Industrial  Licences  wus  granted  oc:  6th
 February  1071  to  Meeps,  Aluminium
 Corposation  of  India  Limited,  Calcatls,
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 for  the  establishment  of  a  new  podettaking
 near  Jaypore  in  Koraput  dlatrict  In  Origa
 for  production  of  30,000  tonnes  of  Aln-
 minigm  metal  per  annum,  The  firm  is  re-
 quired  to  complete  the  establishment  of  the
 plant  by  December  1974.

 समय-प्रदेश  लघु  उद्योग  निज़ाम  में  कर्मचारी

 सविनय  निधि  को  कटौतियां

 2121,  श्री  गंगा  चरर  दीक्षित  :  क्‍या

 शम  और  पुनर्वास  मंत्री  यह  बताने  की  कृपा

 करेंगे  कि  :

 (क)  क्या  समय  प्रदेश  लघु  उद्योग  निगम

 से  कार्य  करने  वाले  कर्मचारियों  के  वेतन  से

 भविष्य  निधि  की  राशि  काट  ली  जाती  है;

 और

 (ख)  यदि  हा,  तो  अरब  तक  कितनी  राशि

 एकत्रित  कर  ली  गई  है  ?

 कम  झोर  पुनर्वास  सन्नी  (शो  कार  Ho

 खाडिलकर)  :  भविष्य  विधि  प्राधिकारियों

 ने  भिम्तानुसार  सूचित  क्या  है:

 (*)  मध्य  प्रदेश  लघु  उद्योग  नियम  से

 कार्य  करने  वाले  कर्मचारियों  के  वेतन  से

 भविष्य  निधि  अंशदान  की  राशि  सामान्यत:

 काटी  जाती  है  ।  तथापि,  चूक  हो  जाने  के

 उदाहरण  भी  प्राप्त  हुए  हैं।

 (ख)  फरवरी,  972)  &  पन्त  तक

 एक न्र  की  गई  कुल  राशि  लगभग  12  लाख

 रुपये  हैं  ।

 हांसी  जिले  में  तांबे  के  निक्षेपों  का  पता

 लगाने  के  लिए  सर्वे  रा

 2122,  हान  गोबिन्द  दास  रिछारिया  :

 क्या  इस्पात  मौर  साम  मंत्री यह  बताने  की

 कृपा  करेंगे  कि:
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 (कं)  1... ह  सरकार  का  विचार  भांति

 जिले  के  महाबीर  नामक  स्थान  पर  तांबी  के

 निक्षेपों  का  पता  लगाने  के  लिए  कोई

 सर्वेक्षण  करते  का  हैं;  और

 (ल)  यदि  हां,  तो  यह  कार्य  कब  तक

 पूरा  हो  जायेगा  ?

 इस्पात  शौर  खान  मंत्रालय  में  राज्य

 सन्नी  श्री  शाह  नवाज  खान:  (क)  भार-

 तीय  भूवैज्ञानिक  सर्वेक्षण  द्वारा  969-70

 से  फांसी  जिले  में  मादा  में  तार-निकल-

 कोबाल्ट  खतिजीकरण  के  लिए  भूरासायनिक
 सर्वेक्षण  किया  जा  रहा  है।  सम्भावित

 क्षेत्र  के  एक  भाग  से  अब  तक  प्रान्त

 सकेत  बहुत  श्राद्याजमक  नहीं  है.  निकटवर्ती

 सेक्टरों  मे  और  कार्य  प्रगति  पर  है

 (a)  अन्वेषण  प्रारंभिक  झवस्वा  में  है  t

 प्रथम  प्रावस्था  के  मूल्यांकन  का  973-74

 तक  समुचित  होना  निर्धारित  है  1

 Soviet-Pak  Communique

 2423)  SHRIMATI  BHARGAVI
 THANKAPPAN  Will  the  Minister  of
 EXTERNAL  AFFAIRS  be  pleased  to
 state

 (8)  whether  the  jomt  communiques
 issued  by  the  Pakistani  President,  Mr  Z  A.
 Bhutto  and  the  USSR  Premier  Mr,  Alexai
 Kosygin,  after  Mr.  Bhutto's  recent  visit
 has  been  brought  to  the  notice  of  Govern-
 ment;  and

 (b)  if  so,  reaction  of  Government  there-
 to?

 THE  DEPUTY  MINISTER  IN  THR
 MINISTRY  OF  EXTERNAL  APFAIRS
 (SHRI  SURENDRA  PAT  SINGH)  ;  {a)
 Yes,  Sir.

 (b)  The  Communique  is  a  bilateral
 document  between  Pakistan  and  the  Soviet
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 Union.  No  comments  srecatiad  for  on  the
 part  of  the  Goverament  of  India,  However,
 Goventhent  welcomes  the  Pakistan  Proai-
 dent's  statement  that  he  is  prepared  to  take
 stops  to  help  establish  peaceful  condition  yn
 the  Sub-continent  and  that  he  attaches  im-
 ‘portance  to  cessation  of  hostile  propaganda
 against  India,

 Refeeal  for  use  of  own  Piane  to  U.S
 Ambassador

 ‘2ied,  SHRI  =JYOTIRMOY  BOSU:
 ‘Wall  the  Monmter  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  the  American  Ambassador
 has  been  refused  use  of  his  own  plane  with-
 in  the  country;

 (b)  how  many  times  such  use  was  allow-
 ed  dusing  last  three  years,  and

 ¢e)  the  reason  for  grant  of  such  permi-
 sston  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH),  (a)  and
 (c).  Government’s  permission  is  manda-
 tory  for  each  fight  Such  permission

 hag  been  granted  or  withheld  by  Govern-
 ment  after  taking  into  account  factors  re-
 levant  to  each  particular  flight.

 )  Thirty-five  times

 Setting  wp  Naval  Bases  in  Ceylon  by
 Forvign  Powers

 2125,  SHRI  =M.  RAM  GOPAL
 REDDY  *  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  State  :

 (a)  whether  certam  foreign  powers  are
 trying to  set  up  oaval  bases  in  Ceylon;
 and  a.

 @)  ह  क।  के.  आम
 in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  BXYBRNAL  AFFAIRS
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 (SHRI  SURBNDRA  SAL!  SINGH):  (७)
 The  Governinent  has  no  information  on
 the  subject.

 (b}  Does  not  arise.

 32  br.

 RE:  CALLING  ATTENTION  NOTICES
 (Query)

 MR.  SPEAKER  :  Shr  D.  K.  Panda.

 SHRIS.  M.  BANERJEE  (Kanpur)  :
 Sir,  we  have  been  giving  call  attention
 notices  on  the  terrible  bombing  m_  Viet-
 Nam.

 MR  SPEAKER:  Not  now  Any  time
 you  like,  you  get  up  t

 SHRI  D  K  PANDA

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 RBPORTED  UNBAR  FHING  OF  FORGED  Pos  rAL
 STAMP  RACKET

 SHRI  0  K.  PANDA  (Bhanjanagar)
 Siz,  I  call  the  attention  of  the  hon.  Minister
 of  Communications  to  the  following  matter
 of  urgent  pulic  smportance  and  request  that
 he  may  make  a  statement  thereon  .

 “Reported  unearthing  of  forged  postal
 stamps  racket  and  seizure  of  a  large
 quantity  of  postal  stamps

 oe

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.N  BAHUGUNA});  On
 22-372  a  member  of  the  public  brought
 six  sheets  of  20-paise  (Ghat  series  issued
 on  16-10  67)  forged  postage  stamps  to  me.
 Senior  Officers  of  the  P  &  T  Directorate
 were  directed  by  me  to  commence  imme-
 diate  investigations  as  the  stamps  proiioced
 were  forged,

 The  vigilance  squad  of  the  P  &  T
 Directorate  atielatod  tp  the  poles  arrested
 2  poeta)  affmidle  of  Ansari  Rost  ह... ड
 Office  WDeihi)  on  3-3-72  and  on  the  clue
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 Tutnishad  by  thea  3  mantbers  of  the  gang
 wore  arrested  at  Sonepat,  late  in  the  night
 on  the  same  day.  The  press  complete  with
 photographic  equipment  and  finished  and
 unfinished  forged  postage  stamps  of  the
 approximate  value of  Rs  2  lakhs  was  also
 seized  in  the  carly  hours  of  ‘32.3-72  in
 Radhey  Puri,  Shahdara,  Dethi-52.

 From  the  records  seized  in  the  office  as

 well  ag  the  press  of  the  said  gang,  is  came
 to  light  thet  agents  had  been  appointed  by
 the  gang  in  various  States  in  the  country
 for  sale  of  these  forged  stamps.  Imme-
 diate  action  was  therefore  taken  for
 apprebension  of  these  agents  and  so  far  22
 persons  have  been  taken  into  custody,
 both  in  Delhi  and  rest  of  the  country,
 which  includes  5  postal  officials  also.
 Stock  of  forged  postage  stamps  of  20-paise
 series  has  also  been  seized  from  these
 agents  at  various  places.

 From  investigations  made,  it  has  come
 to  light  that  only  20-palse  postage  stamps
 were  being  forged  and  forging  of  other
 denomination  postage  stamps  has  not  come
 to  light  so  far.  Raids  and  searches  are
 still  continuing  and  st  4s  expected  that  it
 will  result  in  unfolding  this  racket  in  full.

 Mesnwhile  instructions  lave  also  been
 issued  to  all  the  post  offices  in  the  country
 giving  out  distinctive  features  of  genuine
 and  forged  stamps  along  with  general
 inatructions  to  keep  «  vigilant  eye  in  their
 tespective  fields.  A  press  note  has  also
 been  issued  for  guidance  of  the  public.

 SHRI  D.K.  PANDA  :  From  the  state-
 ment  itis  clear  that  the  hon.  Minister
 came  to  know  of  this  racket  only  on
 23+3-1972 and and  that  too  because  some  mem-
 ber  of  the  public  brought  six  sheets  of  20
 passe  forged  postage  stamps,  which  led  to
 the  discovery  of  the  industry  which  is
 Manufacturing  thése  forged  stamps.

 Bur I  would  draw  the  atrontion  of  the
 hon.  Minis a  the  debate  whick  took
 place in  the  Rajya  Sabha  in  April,  pr.

 Since  then  it  has  been  brought  ४७  the

 CHAITRA  ”  5896  (SAKA)  Stamps  Racket  (C4)  78

 natice  of  the  Government  that  this  forged
 stamps  problem  has  been  rampant  through-
 aut  the  country.  The  Members  who  pacti-
 cipated  in  that  debate  demanded  cortain
 measures  to  be  taken  by  the  Government.
 In  this  House  also,  on  15-3197,  in  reply
 toa  question  by  Shri  Chintamani  Pasni-
 grahi,  the  hon.  Minister  said  that  there
 was  a  well-knit  organisation,  and  there
 were  underground  activities  throughout  the
 country.  His  words  were:  “unauthorised
 postal  system  running  parallel  to  the
 regular  system  of  post  offices  in  the
 country”,  That  means,  this  forged  stamps
 problem  has  been  there  for  jong  and  the
 hon.  Minister  and  the  Government  were
 fully  aware  of  the  undergtound  activities  of
 certain  business  agencies.  The  names  of
 those  business  agencies  were  given  ins  the
 House  by  the  hon.  Minister.  There  are
 seven  business  houses  involved.

 In  the  light  of  that,  at  is  really  a  sorry
 stale  of  affairs  to  find  that  the  statement
 displays  such  a  callous  attitude  towards
 the  whole  problem,  because,  as  far  ag  the
 measures  are  concerned,  it  is  confined  only
 to  some  instructions  issued  to  the  post
 offices  regarding  the  distinction  between
 the  genuine  and  forged  stamps.

 The  problem  has  already  assumed
 menacing  proportions,  particularly  in
 view  of  the  fact  that  there  is  black  money
 in  the  country,  and  the  most  powerful
 Minister,  Mr.  Chavan,  has  been  telling  us
 that  this  black  money  is  more  powerful
 than  the  Government  machinery  itself.  In
 the  railways  also  the  same  thing  is  going
 on,  There is  black  monoy in  gold.  Then
 about  coins,  the  CBI  is  already  iavesti-
 gating  into  the  matter.  At  this  rate,  who
 knows  that  passes  of  Members  of  Parlia-

 mont  may  be  forged and  persons  might  be
 travelling  as  MPs?  Who  knows,  there
 may  be  another  Parliament  aod  there  atay
 ba  another  Speaker  !

 MR.  GPBAKSR:  Ido  not  think  any
 body  will  mistake  ¢@nycther  Panis  for
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 SHRI  D.K.  PANDA  :  So,  |  only  put  it
 tothe  hon,  Minister:  why  this  heiptess
 attitude  towards  this  problem,  why  this
 Hamlet-like  attitude,  to  do  ot  not  to  do?
 Let  there  be  a  strong  determination  to
 investigate  into  the  matter  and  to  punish
 the  seven  houses  already  involved  and  into
 this  second  case.  Unless  severe  punish-
 ment  is  meted  out  to  them,  itis  impossi-
 ble  to  put  an  end  to  this  affair.  I  want  to
 know  whether  lakhs  of  forged  postcards
 were  found  in  circulation  as  early  as  970
 and  whether  at  that  time,  the  crime  branch
 had  indicated  that  once  you  give  it  to
 private  presses  to  print  postcards  and
 inland  letters,  it  is  only  another
 Step  for  them  to  forge  the  stamps  ?  If
 so,  how  many  times  since  then  have  the
 post  office  authorities  assigned  the  job  of
 Printing  postcards  and  inland  letters  to
 private  presses,  what  was  the  volume  of
 those  ofders  and  what  are  the  names  of  the
 private  presses  who  had  been  assigned  this
 job.  {(b)  I  want  to  know  whether  in  view  of
 Government’s  awareness  of  the  unautho-
 tised  portal  system  running  parallel  to  the
 regular  system  of  post  offices,  runby  pri-
 vate  agencies,  Government  have  taken  any
 steps  90  far  to  tackle  this  menacing  pro-
 bdlem  effectively.  (c)  In  view  of  all  this,
 when  it  is  spreading  like  cancer  and  is
 going  to  paralyse  the  entire  governmental
 machinery,  under  such  circumstances,  may
 I  know  whether  Government  is  going  to
 order  a  CBI  probe  into  this  menacing  pro-
 blem?  May  I  know  whether  the  local  police
 are  involved  or  not,  which  can  be  unearthed
 through  such  a  CBI  probe?

 SHRI  H.N,.  BAHUGUNA  :  While  I
 am  grateful  to  the  hon.  member  for  criti«
 cising  the  Government  on  many  points,  I
 am  afraid  he  has  missed  the  essence  of  the
 whole  thing  in  so  far  ss  his  reference  to
 the  parallel  postal  service  is  concerned.  |
 would  like  to  assure  the  House  that  the
 private  postal  service  to  which  I  referred
 in  reply  to  a  question  by  Mr.  Chintamani
 Papigrah{  does  not  involve  use  of  fake
 sidnipa,  Those  7?  agencies  carry  certain
 parcels,  book  them  as  air  freight  and,  that
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 reaches  the  destination  and  the  man
 reveives  it,  Air  freight  can  ह:  booked  by
 anybody,  Those  peopte  are  not  using  fake
 stamps.  They  are  giving it  as  alr  freight
 or  sending  it  through  their  own  transport
 agencies.  Even  in  that  case,  we  are  seized
 of  the  matter  and  we  are  trying  to  prose.
 cute  them.  The  case  is  already  bdefote  the
 Presidency  Magistrate  of  Bombay  as  a
 trial  case,  because  there  has  been  alot  of
 legal  discussion  about  :t.  Government  3
 neither  paralysed  nor  helpless,  as  he
 alleged.  If  Government  were  paralysed,
 22  people  would  not  have  been  arrested.
 So  far  as  his  fear  about  the  local  police  is
 concerned,  I  want  to  puton  record  my
 great  appreciation  of  the  manner  in  which
 the  Delhi  Police  helped  us  in  getting  these
 people  arrested.  I  do  not  want  to  say
 more.  The  matter  was  referred  to  the
 CBi  also.  Butt  had  not  the  patience  to
 wait  for  alongtime  So,  we  decided  to
 involve  the  local  police  also.  Thanks  to
 the  local  police,  we  had  all  these  things
 unearthed  and  22  people  have  been  arres-
 ted,  including  some  postal  employees,

 Regarding  the  reference  in  Rayya  Sabha
 in  970  about  fake  postcards  being  used,  st
 iS  a  fact  that  in  970  &  cuse  of  this  type
 was  found.  That  case  is  pending  prose-
 cution  before  the  Dethi  Judicial  Court.  I
 cannot,  therefore,  make  any  commenis  on
 that  since  that  matteris  sab  judiec;  but  it  is
 not  as  if  the  case  was  not  challaned  or  the
 guilty  were  not  arrested.  It  is  far  the
 court  now  to  determine  and  decide  what
 punishment  it  should  give.

 So  far  as  counterfeiting  is  concerned,
 the  provisions  of  the  Indian  Penal  Code,
 section  252  to  258,  are  very  clear.  They
 lay  down  what  punishment  can  be  given;
 if  such  cases  are  proved,  the  punishment
 can  vary  from  imprisonment  for  seven
 years  to  transportation  for  life.  Therefore,’
 the  government  ia  not  helpless,  08  asugges~
 ted  by  the  hon.  Member.  It  is  only  a
 question  of  proving  the  facts  before  the
 court  which,  ]am  sure,  we  will  do  our
 beat  to  prove,  ४6  far  as  thie  particular  ons
 is  concerned.  ‘  *



 information  46  that  tight  ep  ti  this  day  a
 vate  press  has.ever  been  used:  for”  print-  -

 ‘ing  of  :  stawrips  \  or  post-cards..  ‘Therefore,
 tho.  question  .of  private’  printing’  presses,
 “Making  “use  of  this  does  not  arise.  But  it:

 ds.known:'to  the  whole  world  that  there  are.
 /  fake  things  in  almost  every  field.  Of

 “course,  there  has  been  no  fake  Parliament
 “.gither'in  this  country  or  outside.  Some

 people  have  been  found  to  be.  impersonat-
 ing  either  Ministers  or  Members  of.  the
 Parliament.  They  have  all  been  arrested.
 Therefore,  members  should  not  have  any
 apprehension  on  that  score.

 The  last  point  of  the  hon.  Member  was
 that  this  point  was  raised  in  the  debate  on
 that  day.  My  only  point  is  that  though
 ॥  do  not  expect  my  hon,  friend,
 Shri  Panda,  to  congratulate  us  on  all
 occasions,  I.  do  expect  that  this  is  one  such
 occasion  when  he  should  have  congratulat-
 ed  the  department  and.  the  police  for
 having  taken.  such  quick  action  and  roun-
 ded  up  the  culprits  In  such  a  short  period.
 I  am  sure  the  interests:  which  are  dear
 to  his  heart  are  safe  in  the  hands  of
 this  department.

 tt  भर सिह  नारायण  पड़े  (गोरखपुर)  :

 मंत्री  महोदय  ने  बहुंत  हीं  बहादुरी  के  साथ

 इस  रैकेट  को  पकड़ा  कौर  पकड़ते  के  लिए

 उन्होंने  भारी  जाल:  बिछाया  ।  इसके  'लिए
 मैं  उनको  बधाई  देता  हैँ।  लेपित  969  से

 4.

 तक

 लेकिन  एक  बात  साफ

 “हुए  हैं  उन  सारे  कांडों  कोई  न.  .
 -  झराफिस  की  कर्मचारी  सम्बद्ध  रहा  हैं  कौर  यह

 तरह  के  रैकेट  चले  ्  रहे  हैं।.  969  |

 में  कलकता  में  मतों.  आर  का  फाड  पकड़ा...  .

 संतान  उसमें  भी  झपके  अधिका री  आमिल  थे।.
 उसके  बाद  27  अगस्त,  969  को  दो री बाला

 हें कोड ने कोई पोस्

 पकड़ा  गया  है।  ६" ल  भो  जो  सूचना  दी  मई...
 है  क्‍या  यह  संत  नहीं  हैं  कौर  क्या  झपने ...

 इसको  जांच  करा  ली  है  कि  ष्ह्  इस  बात  -

 पर  प्रायोजित  थी  कि  जब.  बूटी  के  शेयर  का

 सवाल  शाया,  पैसे  के  अंबारों  का  सवाल  -

 झाया  तो  झगड़ा  हो  गया  कौर  उसने  सारी

 जितनी  फेक  संटेमप्स  बीस  पैसे  की  थीं,  उसको.  .
 मंत्री  महोदय  की  सेवा  में  उपस्थित  कर  दिया
 कौर  उपस्थित  करके  मंत्री  महोदय  को  महू  :

 पंवार  दिया  कि  वह  इसकी  जाँच  कराए  |
 ताकि  जो  उसके  दुश्मन  हैं  वे  पकड़े.  जा  सक
 ौर  इस  रैकेट  को  सामने  लागा  जा  सके:

 पह  खुशी  की  बात  हैं  कि  ऐसा  किया  मया  «
 है  |

 प्रापक  जीतते  स्टैम्प  छत्ते  हैं  वे सिक्योरिटी
 प्रेस  में  छपते  हैं  iam  सिक्‍योरिटी.  प्रेस

 के  कागज  चोर  बाजार  -में.  भास्कर

 बिकते  हैं.  और  बिक  कर  उनके  स्टम्प

 सारे  हिन्दुस्तान  में  बनते  हैं  ।  यह  दिल्‍ली  का

 सवाल.  नहीं  हैं  t  आंध्र में,  अम्बई में  ये o  .

 रैकेट  पकड़े  गएं।.  ह 16  यह  सच  है  कि  सारे

 हिन्दुस्तान  में  एक.  जाल  aT  fear  हुमा  है.

 _ शर  रावर्नेमेंट  का  करोड़ों  रुपया  इस  में  -

 इने बाल्य  हो  रहा.  हैं  सौर  करोड़ो  era
 'बड़ा  जा  रहा  है  ?  का

 _  जूता है  कि.  इस  बारे:  में:  मंत्री

 न  कौने  से  सूक्ष्म  कदम  खडी,

 मैं  यह

 _.गोल्ड  आकिब  में  सारी:  डाक  भोर  लेटर  ng देने  से
 ६.

 se  डाइट  जाते  है,  3
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 पी  मसीह  मा रायल  पांडे]

 ब्रिटेन  में  पोस्ट  अाफिस  सीन  सौ  साल

 लक  सरकार  के  नियंत्रण  मे  लते  रहे  ।  जब

 वहा  भी  इसी  तरह  के  कांड  होने  शुरू  हुए,  तो

 वहां  के  हाउस  साफ  काम  को  यह  'रिसाव

 करमा  पडा  कि  पोस्टल  विभाग  को  एक

 कार्पोरेशन  को  दे  दिया  जाये।  मैं  मंत्री

 महोदय  से  यह  जानना  चाहता  हैँ  कि  यदि

 सरकार  या  उनका  मंत्रालय  इन  रैकेट्स  को

 खत्म  नहीं  कर  सकता  है,  तो  क्‍या  वह  एक

 कार्पोरेशन  बसा  कर  यह  सारी  जिम्मेदारी

 उसको  देने  के  लिए  तैयार  है  ।

 मैं  चाहता  हु  कि  स्त्री  महोदय  इस

 हाउस  की  एक  हाई-पादरी  कमेटी  या  सी०

 बी०  झाई०  के  टाप  भ्राफिसर्ज  की  एक  हाई-

 वाव  कमेटी  बना  कर  इस  सारे  रैकेट  की

 जाच  करायें,  क्योंकि  यह  कोई  दो  एक  रोज

 का  किस्सा  नहीं  है,  बल्कि  यह  किस्सा  तीन-

 शार  साल  से  चल  रहा  है  कौर  पब्लिक

 एक्सचेकर  के  रुपये  को  बर्बाद  किया  जा

 रहा  है  ।

 से  स्त्री  महोदय  को  धन्यवाद  देना

 चाहता  हु  कि  उन्होंने  इस  मामले  की  तरफ

 तवज्जह  दी,  लोगों  को  पकडवाया  कौर  आगे

 भी  इस  सिलसिले  में  कोशिश  कर  रहे  है।

 शी  हेमबतीनग्बन  बहुगुणा  मैं  सान-

 नीय  सदस्य,  श्री  पांडे  का  कृतज्ञ  हु  कि

 उन्होने  और  भी  बहुत  सी  बातें  बताई  है।

 लेकिन  मेरी  कठिनाई  बहु  हैं  कि  969

 वगैरह  के  किसी  वॉकवे  के  सरबन्ध  में  तत्काल

 कुछ  कहना  मैरे  लिए  सम्भव  नहीं  है।  मैं

 सात नीय  सदस्य  को  सिर्फ  यही  गआ्राववासन

 देना  ब्याहता  हैँ  कि  फारेत  चेक्स  और  दूसरी
 चीजों  पर,  जिसके  सम्बन्ध  से  उन्होंने  कहा'  है,

 हमारी  सख्त  नजर  है  t
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 हमारे  पोस्टल  डिपार्टमेंट  में  रीन  ag:
 लाख  शादी  काम  करते  हैं।  हमारे  यहां
 मनी-प्रार्थी  शौर  सेविएउज  बैंक  के  एकाउंट्स
 का  रुपया  करीब  700  करोड़  है।  ये  छः
 लाख  पभ्रादमी  उसको  हैंडल  करते  हैं।  इस
 हिसाब  से  फीसदी  गड़बड़ी  बिल्कुल  नेरलीजि-
 बल  है।  लेकिन  फिर  भी  में  स्वीकार  करता

 हैं  कि  अगर  इस  विभाग  मे  एक  फीसदी  भी
 गड़बड़ी  हो,  तो  बहू  99  फीसदी  अच्छे  काम
 को  बिगाड़ने  की  शक्ति  रखती  है  जौर  यह
 नहीं  होनी  चाहिए  1

 मानवीय  सदस्य  न  पूछा  है  कि  क्‍या  यह
 सच  नही  है  कि  जो  लोग  इस  मामले  से

 सम्बद्ध  थे,  उनका  आपस  में  हिस्सा-बाट  का
 भागना  हो  गया  हो  कौर  तब  उनमे  से  एक  ने

 हमको  सारी  बात  बताई  हो।  मै  कहना

 चाहता  हैं  कि  झगर  चोरों  मे  कभी  फूट  न

 पढ़ें,  तो  कभी  कोई  केस  पकड़ा  ही  न  जाये  1

 मैं  उस  आदमी  के  बारे  मे  कुछ  नहीं  कहना

 चाहता  हु  ।  इस  बारे  में  कोर्ट  म॑  विचार

 होगा  कि  किसने  क्या  किया  है  7  उस  मामले
 में  इतना  ही  नहीं  कि  कुछ  आदमी  पकड़े  गगे,

 पूरा  छापाखाना  पकड़ा  गया  है,  दो  लाख

 रुपये  की  वैल्यू  के  स्टैम्प  पकड़े  गये  हैं  श्र

 सारे  हिन्दुस्तान  मे  शहर-शहर  सौर  जिले-

 जिले  में  तफतीश  हो  रही  है  t

 इस  सम्बन्ध  से  मैं  यह  मिशेल  करना

 चाहता  हूँ  कि  दुनिया  का  कोई  देश  ऐसा  नहीं
 है,  जो  कद  सके  कि  उसके  यहाँ  कोई  फेक
 पासपोर्ट  या  स्ट॑म्प  बारह  का  घटा  नहीं  सल

 रहा  है।  दुनिया  के  देशों  मे  न  जाने  कितने

 गैगस्टर  इस  तरह  के  काम  कर  रहे  हैं।

 श्री  दिनेश  सिह  (पामगढ़)  :  हो  फिर

 यह  सब  चलता  रहे  ?

 1. ह  हेमवती  मदन  बहुगुणा:  श्री  दिनेश

 सिंह  बहुत  दिन  शक  हमारे  मंत्री  रहे  है।
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 wet  तक  मैं  समझता  हूं,  उनके  कार्य-काल

 में  भी  सरकारी  कामकाज  आदमियों  के  ही

 हाथ  में  रहा  होगा,  देवदारों  के  हाथ  में

 नहीं  ।  नहीं  मैं  महू  क्लेम  कर  सकता  हूं  कि

 लू  कि  भ्ब्  ar  गया  हैँ,  इसलिए  सब  काम

 एजाज़  के  हाथ  में  प्रा  गया  है।  इसलिए

 आदमियों  पर  जितनी  पाबन्दी  लगाई  जा

 सकती  है,  उसको  लगाने  में  हम  पूरी  तरह  से

 सड़क  हैं  1

 मेरे  दोस्त  ने  कहां  है  कि  ब्रिटेन  में  तीन

 सौ  साल  तक  घपला  हुन,  तो  वहाँ  कार्पोरेशन

 बना  दिया  गया  ।  मैं  इस  बकल  उस  बहस  में

 नहीं  जाना  चाहता  हूं,  क्योकि  उसका  हस

 प्रश्न  से  सीधा  सम्बन्ध  नहीं  है।  लेकिन  में

 माननीय  सदस्य  को  बताना  चाहता  हैँ  कि

 बहाँ  पर'  पोस्टल  सर्विस  को  एक  कार्पोरेशन

 को  देने  के  ये  कारण  नहीं  थे  -  यहा  पर  भी

 कार्पोरेशन  बना  देते  से  भले  ही  हम  अपनी

 जिम्मेदारी  किसी  और  को  दे  दे,  लेकिन

 उससे  बयानों  की  दुनिया  खत्म  नहीं  हो

 जायेगी,  फेक  स्टैम्प  वर्ग रह  बनाने  वाले  खत्म

 नही  हो  जायेगे  ।  यदि  हम  यह  समझो  कि

 कार्पोरेशन  बनाना  ही  इस  समस्या  का  सम्पूर्ण
 ग्रोवर  एकमात्र  इलाज  है,  तो  इस  दिशा  मे

 सोचा  जा  सकता  है।

 ये  स्टैम्प  वगैरह  नासिक  के  छापेखाने  मे

 छपते  हैं।  वह  छापा स्याना  वक्त  एण्ड

 हाउसिंग  मिनिस्ट्री  के  नीचे  काम॑  करता  है।

 जो  कागज  बहू  इस्तेमाल  करता  है,  हम

 उसका  मूल्य  बैठे  है।  उस  कागज  के  सम्बन्ध

 में  भ्रमर  कोई  तथ्य  श्री  पांड़े  के  पास  है  ध्रौर

 बह  उसे  तथ्यों  फो  मग्  एण्ड  हाउसिंग
 मिनिस्टर  को  दे  दें,  तो  मै  उनका  उपकार

 मामू गर  ।  इससे  उस  मिनिस्ट्री  को

 झपने  विभाग  की  ठीक  करने  मे  सहायता

 मिलेगी  q
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 जहां  तक  सी०७  बी०  धाई०  का  सम्बन्ध

 है,  हमने  पहले  ही  सी०  do  arte  की  केस

 दिया  था,  लेकिन  जब  हमने  देखा  कि  देर  हो
 रही  है,  कही  ऐसा  न  हो  कि  सब  कुछ  तितर-

 बितर  हो  जाये,  तो  हमने  लोकल  पुलिस
 हारा  पकड़वाता  शुरू  कर  दियां ।  हमने
 सी०  बी०  झाई०  को  रोका  नहीं  है  |  वे  चाहें
 तो  कर  सकते  हैं  qt

 Tam  sorry:  4  made  a  slip.  प्रिटिंग  प्रैस

 वर्कर  एण्ड  हाउसिंग  मिनिस्ट्री  के  नहीं,
 फिनास  मिनिस्ट्री  के  कंट्रोल  भे  है  1

 2  27  hrs.

 PAPERS  LAID  ON  THE  TABLE

 TROW  AND  STEEL  (CONIRCL)  AMENDMENT
 ORDER,  972

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  :  I  beg  to
 jay  on  the  Table  acopy  of  the  Iron  and
 Steel  (Control)  Amendment  Order,  972
 (Hindi  and  English  versions)  published  in
 Notification  No.  Ss.  0.  305  (BE)  an  Gazette
 of  India  dated  the  I6th  March,  1972,  under
 sub  section  (6)  of  section  3  of  the  Essen-
 tial  Commodities  Act,  1955.  [Placed  in
 library,  See  No  LT-4662/72]

 ENDIAN  EMIGRALION  (AMENDMENT)  RULES
 4972  AND  NOTINICATION  UNDAR

 PASSPORIS  ACT,  4967

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  B,  SHANKARANAND);
 Sir,  on  behalf  of  Shri  Surendra  Pal  Singh,
 J  beg  to  lay  on  the  Table~

 a)  A  copy  of  the  Indian  Emigration
 (Amendment)  Rules,  972  (Hindi  and
 Engltsh  versions)  published  in  NodGcation
 No.  G.S.R.  66(B)  in  Gazette  of  India
 dated  ist  February,  1972,  under  sub-section
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 {Shri  B,  Shankara,  Nabd}
 {3)  of  section  24  of  the  Emigration  Act,
 1922,  [Placed  in  Library.  See  No.  LT-
 1663/72),

 (2)  A  copy  of  Notification  No.  G.  8.  R.
 82  (8)  Gindi  and  English  versions)  publi-
 shed  in  Gazette  of  India  dated  the  )7th
 February,  4972,  under  sub-section  (3)  of
 section  24  of  the  Passports  Act,  1967,
 [Placed  ia  Library.  See  No,  LT-664/72]

 72.28  brs,

 MESSAGES  FROM  RAJYA  SABHA

 "
 SECRETARY  :  Sir,  I  have  to  report

 the  following  messages  received  from  the
 Secretary  of  Rajya  Sabha  :—

 (i)  ‘In  accordance  with  the  provisions
 of  rule  l]!  of  the  Rules  of  Proce-
 dure  and  Conduct  of  Business  in
 the  Rajya  Sabha,  I  am  directed  to
 enclose  a  copy  of  the  Maternity
 Benefit  (Amendment)  Bill,  1972,
 which  has  been  passed  by  the
 Rajya  Sabha  at  its  sitting  held  on
 the  3rd  April,  (972.’

 (i)  ‘In  accordance  with  the  provisions
 of  rule  LJ  of  the  Rules  of  Proce-
 dure  and  Conduct  of  Business  in
 the  Rajya  Sabha,  l  am  directed  to
 enclose  a  copy  of  the  Drugs  and
 Cosmetics  (Amendment)  Bill,  1972,
 which  has  been  passed  by  the
 Rajya  Sabha  at  its  sitting  held  on
 the  3rd  April,  1972.

 (iii)  ू  am  directed  to  inform  the  Lok
 Sabha  that  the  Prevention  of  Food
 Aduteration  (Extension  to  Kohima
 and  Mokokchung  Districts)  Bill,
 1971,  which  was  passed  by  the  Lok
 Sebha  at  sts  sitting  beld  on  the  20th
 December,  1978,  has  been  passed
 by  the  Rajya  Sabha  at  sts  sitting
 held  on  the  4th  April,  1972,  ह 1
 the  following  amendments  ao
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 Enacting  Formula

 i,  That at  page  |,  line},  Jor  the
 word  “Twenty-second”  the  word
 “Twenty-third”  be  substtrated.

 Clause  7

 2,  That  at  pagel,  line  4,  for  the
 figures  “97t”  the  figures  ““9T2"
 be  substithted

 Tam,  therefore,  to  return  herewith  the
 said  Bill  in  accordance  with  the  provisions
 of  rule  128  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya  Sabha
 with  the  request  that  the  concurrence  of
 the  Lok  Sabha  to  the  said  amendments  be
 communicated  to  this  House  ’

 (९)  4  am  directed  to  inform  the  Lok
 Sabha  that  the  Departmental
 Inquiries  (Enforcement  of  Atten-
 dance  of  Witnesses  and  Proctuction
 of  Documents)  Bill,  1971,  which
 was  passed  by  the  Lok  Sabha  at  its
 sitting  held  on  the  20th  December,
 1971,  has  been  passed  by  the  Rajya
 Sabha  at  :ts  sitting  held  on  the
 4th  April,  1972,  with  the  following
 amendments  :—

 Enacting  Formula

 i  That  at  page  J,  line  4,  for  the
 words  ‘“Twenty-second  Year"
 the  words  ‘Twenty-third  Year”
 be  substituted.

 Clause  4

 2  That  at  page  i,  line  4,  for  the
 figures  “1o7)"  the  figures  "1972"
 be  substituted

 Clause  7

 l,  That at  page 4,  lines  Ito  3,  for
 the  words  “Two  successive,  ses-
 sions  and  if,  before  the  expiry  of
 the  session  in  which  it  5  so  fatd
 or  the  session  immediately
 following”  the  words  “Twa  or
 mare  siccessive  seseions,  arid
 if,  before  the  ह...  ,  of  the
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 ‘‘seasion  ‘immediately  fétowing  —  ttie  Odriithittes:  oh  ihe  Welfare  Of  Scheduted
 ‘the  season  or  ‘the  successive  Castes  806  Sctiedtiléd  Tribes  /—~
 soisioris  aforesald  Be  subgtiuted.

 ;  or
 lam,  therefore,  to  ॥...  hesewlth  the

 said  Bill  in  accordance  with  the  provisions
 of  rule  28  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya  Sabha
 with  the  request  thet  the  concurrence  of
 the  Lok  Sabha  to  the  said  amendments  be
 communicated  to  this  House.’

 किन  जौ

 BILLS  AS  PASSED  BY  RAJYA  SABHA

 SECRETARY  :  Sir,  I  tay  on  the  Table
 of  the  House  the  following  Bills,  as  passed
 by  Rayya  Sabha  :—

 (I)  The  Maternity  Benefit  (Amendment)
 Bill,  1972,

 (2)  The  Drugs  and  Cosmetics  (Amend-
 ment)  Bull,  1972.

 BILLS  AS  AMENDED  BY
 RAJYA  SABHA

 SECRETARY  :  Sir,  I  also  lay  on  the
 Table  of  the  House  the  following  Bills
 which  have  been  returned  by  Rajya  Sabha
 with  amendments  :—

 a)  The  Prevention  of  Food  Adultera-
 tion  (Extension  to  Kohima  and
 Mokokchung  Districts)  Bill,  1971,

 (2)  The  Departmental  Inquiries  (Bnforce-
 Ment  of  Attendance  of  Witnesses
 and  Production  of  Documents)  Bill,
 1971.

 12,30  bes.

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 '  SCHEDULED  TRIBES

 Fovarn  anp  Fiera  Revort

 SHRI  BUTA  SINGH  (Ropar)  :  Sir,
 Theg  to  présent  the  fotiewing  Reports  of

 h

 (I)  Fourth  Report  (Hindi  and  English
 versions)  regarding  action  taken  by
 Government  on  the  recommen tions  contained  in  their  Sixteenth द  Report  (Fourth'Lok  Subba) 08  ‘the
 Department  of  Social  Welfare  and,
 erstwhile  Ministry  of  Health,  Pamily
 Planning,  Works,  Housing  and
 Urban  Development  (Department:
 of  Works,  Housing  and  Upber
 Development)—~Housing  facilities for  Scheduled  Castes  aud  Scheduled
 Tribes;  and

 (2)  Fifth  Report  (Hindi  and  English
 versions)  regarding  action  taken  by
 Government  on  the  recommenda tions  contained  in  their  Fourteentis
 Report  (Fourth  Lok  Sabha)  on
 Admission  facilities  for  Scheduled
 Castes  and  Scheduled  Tribes  in
 Educational  Institutions,  tectinica!
 and  non-technical,

 2  32  bys.

 STATEMENT  RE,  STRIKE  IN  SBALDAH
 DIVISION  OF  EASTERN  RAILWAY

 THE  MINISTER  OF  RAILWAYS
 (SHRI  K.  HANUMANTHAIYA)  :  Sir,
 immediately  after  midnight  of  3lst  March,
 1972,  a  group  of  youngmen  entered  the
 Control  at  Sealdah  station  and  forced  the
 staff  to  stop  all  train  services.  Simuttae
 neously,  other  groups  of  students  stopped
 suburban  services  in  Sealdah  station  and
 the  yatd  working  at  Chitpur,  Nathati  and
 other  places.  The  Railway  services  were
 dislocated  for  twenty-eight  hours,  Work
 in  the  Chitpur  and  Calcutta  Goods  Yards
 was  restarted  during  the  day  on  Ist  April,
 1972  Goods  and  passenger  train  running
 was  resumed  at  4.00  A.M.  on  2nd  April,
 972.  The  Raflway  spifered  considerable
 loss,  I  would  like  to  take  this  opportu.
 nity  to  make  an  appeal  that  our  presilde
 national  undertaking  should  by  spared  frou
 such  losses  afd  obstruction



 भर  Strike  in

 SHRI  R  V.  SWAMINATHAN
 (Madurai):  Sie,  I  want  to  make  a  point
 on  this  statement.

 MR.  SPEAKER  :  No
 ali.

 SHRIR,.V.  SWAMINATHAN:  I  am
 not  asking  any  question.  I  only  seek  some
 dlarificition.  Thehon.  Minister,  who  has
 made  the  statement,  has  very  conveniently
 omitted  a  very  important  point  in  the
 statement  88  to  why  this  bas  happened.

 MR,  SPEAKER  :  Please  do  not
 speak  without  my  permission.  No  questions
 are

 SHRI  R.  V.  SWAMINATHAN  :  Iam

 not  asking  questions.  I  am  only  seeking
 clarification.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  It  will  create  more  con-
 fusion,

 MR.  SPEAKER:  You  must  know  that
 the  rules  are  very  clear  about  ministers’
 statements.  Latleast  expect  you  to  read
 the  rules.  When  the  Minister  makes  a
 statement  in  the  House,  you  cannot  ask
 questions  later  on.

 question  at

 SHRI  DINEN  BHATTACHARYYA  :
 But  you  cannot  allow.

 MR,  SPEAKER  :  I  cannot  allow.

 SHRI  DINEN  BHATTACHARYYA  :
 When  we  seek  clarification,  you  should
 aliow:  otherwise,  it  will  create  more  con-
 fusion.

 MR,  SPEAKER  :  Mere  souting  cannot
 change  the  rules.

 SHRI  DINEN  BHATTACHARYYA  ;
 You  can  allow  at  least  some  Clarification.

 SHRI  INDRAJIT  GUPTA  (Alipore)  :
 The  statement  does  not  tell us  who  these
 young  men  were.  nee  (iaterragtion).  What
 whe  their  grievatice  ?  (Interruption).
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 SHRI  DINEN  BHATTACHARYYA  :
 I  have  heard  that  a  eltting  -M.P.  was
 attacked  at  Dhanbed.  May  I  kiow  from
 the  hon.  Minister  whether he  knows  any-
 thing  about  that?  That  is  the  news  in  the
 papers...  .  (Anterruptions)  ‘

 MR.  SPBAKER:  Order,  order.  When
 you  know  the  rules  are  vety  clear  on  it,
 why  do  you  insist  ?

 SHRI  INDRAJIT  GUPTA  :  He  should
 give  full  facts,  There  is  inner  union
 tivairy  at  Dhanbad.  Some  people  come
 and  stop  all  trains  at  Sealdah  for  28  hours.
 He  does  not  give  us  the  full  information.
 He  does  not  tell  us  the  reason...  .  (Late-
 rruptions).

 भी  बी०  पी०  मौर्य  (हापुड़)  :  भ्रध्यक्ष

 महोदय,  ऐसा  बयान  जो  दौर  भ्रम  फैलाता

 है  वह  बयान  बयान  नहीं  है।  इस  बयान  से

 भ्रम  ज्यादा  फैलता  है,  सत्यता  कम  कराती  है।

 ऐसा  कोई  बयान  नहीं  होना  चाहिए  था।

 इसकी  कोई  भझावशयकता  नहीं  थी

 SHRI  R.  V.  SWAMINATHAN :  Kindly
 allow  a  discussion  on  this  matter.

 MR,  SPEAKER:  You  send  all  these
 points  to  me.

 SHRI  DINEN  BHATTACHARYYA  :
 Kindly  read  the  statement.  What  is  the
 meaning  of  it?  He  simply  says  that  some
 youngmen  entered  the  Control  Room  at
 Sealdah  and  stopped  the  trains.  Is  it  a
 fact?  He  must  tell  us  something  more
 about  it.

 SHRI  7,  V.  SWAMINATHAN  :  Some-
 thing  has  happened  before  this.  Why  hes
 this  not  been  told,

 SHRI  8,  ९  MAURYA:  What  are  the
 reasons  ?  (Interruptions)

 MR.  SPEAKER:  Why  dos't  you
 itsten  to  dap  7
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 SHRI  INDRAJIT  GUPTA;  Let  him

 give  a  fuller  statement,

 MR.  SPEAKER  :  You  write  to  me  the

 points  on  which  the  statement  is  lacking.
 Tawi]  send  it  to  him,

 adh  विभूति  लिन  (मोतीहारी)  :  प्रत्यक्ष

 महोदय,  एक  बात  मैं  कहना  चाहता  हूं  |  जब

 मावलंकर  जी  प्रत्यक्ष  गे  उस  समय  मवमेमेंट

 की  तरफ  से  कोई  ऐसा  बयान  निकलता  था

 कि  जिसमें  कन्फ्यूजन  हो  तो  पर्सेंट  को

 मजबूर  कर  देते  थे  कि  हाउस  को  कांफ़िडेंस

 में  लीजिये  कौर  पूरा  बयान  दीजिए  ताकि

 हाउस  को  पता  लगे  कि  आपका  क्‍या  मतलब

 है।  जो  माननीय  मंत्री  जी  ने  बयान  दिया  है

 उससे  कोई  भी  संतोषप्रद  जबाब  नहीं  मिलता

 है  कौर  आपका  यह  काम  है  कि  हाउस  के

 क्षषिकारों  की  रक्षा  के  लिए  श्राप  उनको

 मजबूर  करें  कि  वह  पूरा-पूरा  बयान  दे

 MR.  SPEAKER  :  You  write  to  me  the

 points  on  which  it  is  lacking.

 SHRI  S.  M.  BANERJEE  (Kanpur)  :

 Sir,  I  want  to  raise  an  issue  one

 MR.  SPEAKAR  :  7  have  no  notice
 about  what  you  want  to  speak.

 SHRIS.M.  BANERJEE:  We  have

 tabled  Calling  Attention  after  Calting
 Attention  regarding  bombing  in  Vietnam.

 The  Railway  Minister  just  now  made  a

 atatement.  Similarly,  the  Pxternal  Affairs

 Minister can  make  a  statement  00  the

 bombing  of  Vietnam...  (Jnterrupsions)

 MR.  SPEAKER  :  Why  don’t  you  give
 me  advance  information  ?

 SHRIS.  M,  BANERJEE:  Yesterday

 wroteto  you;  the  day  before  yesterday
 lwrote  to  you...

 MR.  SPEAKER  :  ‘You  keep  on  writing

 to  me  every  day.  if  you  write  to  me  rather
 rarely,  tt  will  got  more  attention.  Whos  |
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 sopeive  it  every  day,  I  say,  it  aa  matter  of
 foutine  with  you,

 SHRI  S.  M.  BANBRJER  :  it  is  a  very
 serious  matter.  The  bontbing  ie  going  on
 every  day,  (/nrerraptions)

 SHRI  INDRAJIT  GUPTA  :  It  is  «  very
 serious  matter.  The  bombardment  is  going
 on.  It  is  only  recently  that  full  relations
 with  North  Vietnam  have  been  established,
 They  should  really  react  strongly  to  .the
 bombing  that  is  going  on.

 MR.  SPBAKER  :  We  all  strongly  react
 to  that.  But  there  must  be  some  method
 about  doing  things,  not  abruptly  getting  up
 like  this,

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour):  We  have  tabled  Calling  Attene
 tion  Notices,  Weare  never  told  whether

 they  are  accepted  or  rejected.

 MR.  SPEAKER  :  I  have  to  accept  one
 out  of  many.

 SHRI  JYOTIRMOY  BOSU  :  We
 should  be  told  about  it.

 MR.  SPEAKER:  Prof.  Dandavate,  I
 have  allowed  a  Calling  Attention  Notice  en
 the  subject  which  you  wanted  to  refer,  That
 was  not  there  at  that  time.  [It  came  to  me
 later  on.  I  hope,  you  have  been  conveyed
 about  that,  That  is  a  matter  between
 us,

 42°36  tr.

 MOTION  RE:  FOURTH  PLAN
 MID-TERM  APPRAISAL—coned.

 MR,  SPBAKER  :  Now  we  resume  dis

 cusaion  on  the  motion  moved  yesterday  by
 Shri  C.  Subramanian  regatding  Fourth
 Plan  Mid-term  Appreissl.  Yesterday  we

 had  taken  three  houts  and  50  minutes,  and

 today  we  have  a  heures,  That  le,  we  have
 half  an  hour  more  than  the  time  allotted

 originalty;  instead  of  3  hours,  i  will  bead

 howts.
 ‘
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 AWHONN,  MEMBER:  When  la  the

 Minister  replying  ?
 ;

 MR,  SPRAKER:  He  will  reply  at  5°30.
 (latezreption)  There  is  no  question  of
 ‘tomorrow’,  Wemust  stick  to  the  tine
 echedule.  Today  we  are  having  half  an
 hout  inore  than  what  was  originally  pro-
 grammed,

 t
 Shri  Nimbalker  was  on  his  legs  yester-

 day.

 SHRI  NIMBALKAR  (Kolhapur)  :
 Yesterday  I  said  shat  lack  of  finances  should
 aot  be  an  excuse  for  tackimg  unemploy
 ment.  The  Finance  Ministry  should  spare
 no  efforts  to  meet  the  demands  of  the  Plan-
 ning  Ministry,

 “There  is  alsp  a  very  good  plan  calied
 ‘Page  Yojana’,  which  the  Maharashtra
 Goyernment  intends  to  implement  I  re-
 commend  this  Plan  for  the  entire  country
 and  to  the  Planning  Minister.

 Socialist  economy  ts  an  economy  of

 plenty  and  not  of  scarcity,  if  it  were  not  so
 we  would  be  distributyng  poverty  and  not
 wealth,  illness  and  not  health,  ignorance
 and  nof  education.  Social  justice  without
 wncreasing  economuc  growth  and  producti+
 vity  is  just  a  lot  of  talk.  In  order  to  con-
 vince  our  people  of  our  earnestness  in
 eradicating  paverty,  |  wantto  recommend
 three  ummediate  steps

 We  must  create  a  minimum  Welltare
 State  for  the  present  as  an  intermediary
 step  to  scientific  socialism  free  health
 service,  the  British  style  or  the  German
 style  or,  7  you  like,  Russian  or  any  other
 style,  but  b  should  be  free}  unemployment
 assistance  at  ldast  to  those  famulies  from
 where  not  a  single  person  has  employment
 at  present;  old  age  pension  and  free  and

 compblsory  education  upto  the  age  of  4
 Here  I  would  aleo  like  to  recommend  that
 even  private  schools  should  give  free  edu-
 ation  upto  the  ‘age  of  l4.  of  course,  they
 should  get  grant  from  the  Government.  if

 the  private  schools  can  do  this,  then  the
 poorer  children  will  also  gota  change  which

 the  richer  children  are  having,
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 The  secotid  point  is  creation  of  prictity
 industrial  areas  in  such  laces  where  the  सर
 vestment  is  quickly  amortised.  Backwerd
 areas  must  be  helped,  but  it  should  not  be
 at  the  cost  of  those  areas  which  yield  quick
 returns.  Wherever  possible,  they  should
 be  complementary  to  the  development  of
 each  other.  If  we  eclipse  the  Moon  from
 the  Sun  and  try  to  light  the  Moon  up  with
 astificial  tight,  the  effect  will  not  be  the
 same  as  that  when  the  Moon  is  naturally
 lit  by  the  Sun.  The  same  is  the  case  with
 economic  development.  With  the  aid  of
 areas  which  can  be  quickly  developed,  we
 should  also  develop  the  areas  round  about
 which  might  be  a  little  backward.  I  want
 to  give  here  a  concrete  example  and  jt  has
 to  do  with  my  own  constituency,  but,  be-
 cause  it  affects  the  entire  nation,  ह  want  to
 give  it  at  this  moment.  At  present,  the
 Zula  ot  Kolhapur  bringsto  the  Centre
 taxes  of  over  Rs.  25  crores.  This  was  possi
 ble  because  a  very  enlightened  ruler  and  his
 son,  Shahu  Chatrapati  and  his  son,  Raja-
 ram  Chatrapati,  built  along  time  ago  the
 Radhanagr:  Dam.  Because  of  this  dam,
 Kolhapur  to-day  is  a  well-known  sugar-
 producing  area  and  from  sugar  excise  alone,
 over  Rs.  l3  crores  comes  to  the  Centre
 Now,  there  are  actually  four  other  such
 dams  which  are  to  be  constructed  here  and
 if  the  Government  could  only  spend  say
 Rs.  300  crores  jn  this  area,  not  only  will
 these  dams  be  constructed,  not  only  will  the
 areas  around  Kolhapur  like  Belgaum,
 Sangli  and  Ratnagiri  come  up  but  algo
 other  States  will  be  influenced  positively.
 By  this,  States  like  Andhra  Pradesh,
 Mysore,  Kerala  and  the  Union  Territory
 of  Goa  stand  to  benefit  and  the  returns
 from  this  investment  after  the  gestation
 pertod  of  five  years  will  be  over  Rs.  200
 crores  per  ‘yeat  for  the  Centre,

 You  might  ask,  why  was  this  not  done
 already.  The  reasons,  lam  sorry  to  aay
 are  absolutely  pdlitical  and  sotnotimes  it  fs
 a  concocted  political  reasoning  witich  real-

 ly  bampers out  plaaning.  Here  is  @  con-
 crete  example,  before  yesterday,  I  got

 an  asewes  to  the  question  Why  thé
 Kalam
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 wdai  dem  hes  pot  teen  tke  up  in
 Maharashtra  and  the  answec  was  that  it
 lies  in  the  Krishna  river  basin  and  that  the
 Olepute  over  the  Krishna  waters  has  not
 teen  settled  between  Mysore  and  Maha-
 rastra  and  Andhra  therefore,  thia  dam  can-
 not  be  sanctioned.  you  have  got  such  a
 huge  majority  andeven  im  both  these
 States,  there  is  a  Congress  and  stable
 government  to-day  and  still,  we  cannot
 promise  the  people  that  within  five  years
 we  would  come  to  terms.  No  dam  is  ever
 built  within  Jess  than  five  years,  It  always
 takes  more  than  five  years  to  build  any  dam
 of  any  large  size  and  still  we  get  such
 answers,  The  same  thing  with  regard  to
 Hiran  Kes:  dam.  Asifur  as  the  Kuchgao
 dam  ts  concerned,  this  was  sanctioned  by
 the  Central  Government  but  not  implement-
 ed  by  the  Maharashtra  Government  for
 several  political  reasons  and  the  only  fea-
 sible  reason  which  T  got  an  answer  was  that
 the  peuple  would  be  displaced  on  account  of
 the  construction  of  the  Kuchgao  dam  and
 they  have  to  be  compensated.  Here,  again,
 the  Mahaiashtra  Government  has  been  a
 stable  government  all  along  and  still,  it
 cannot  reach  any  agreement  with  these
 people  within  five  years  because  again,  as
 I  said,  a  dam  cannot  be  constructed  in  less
 than  five  years.  This  sort  of  attitude  of
 always  pushing  things  out  and  giving  only
 excuses  for  not  doing  things  is  exactly  what
 actually  hampers  our  progress.

 Same  ia  the  case  with  regard  to  the
 Tulsi  Dam.  The  last  phase  of  the  Tutsi
 Damis  there  and  we  are  asking  the
 Government  why  it  is  not  béing  conypleted.,
 They  said,  ‘we  will  do  it  departmentally.’
 When  we  ask  as  to  when  the  departmentel
 work  ia  going  to  start,  they  say,  ‘We  are
 asking  for  tenders.”  डी  you  cannot  decide
 asimple  thing  like  this  quickly,  how  are  we
 going  to  have  progress  and  how  are  we
 going  to  move  forward  ?

 The  same  sort  of  thing  happens  in  indu-
 strial  develapment.  Kolhapur  ie  not  only
 Yich  st  chappads  are  well-
 know,  Sut  Kolhapur  also  aeconnats  fur  73%,

 CHAITRA  7,  3894  (SAKA)  Midstérm  Appraizal  (Ht)  %

 of  the  bauxite  af  the  entire  country  and
 here,  for  political  reasons—no  other
 reason—the  first  thotory  was  given  to  Bel-
 gaum.  Mind  you,  I  am  net  against  Beiggum
 getting  afactory.  Itthey  are  eble  to  get
 a  factory,  fam  happy  about  it.  Same  is
 the  case  with  Ratnagiri,  Hf  they
 getafactory,  Tam  happy  about  it  also
 but  the  fact  is  that  these  factories  should
 have  been  sanctioned  in  a  manner  that  first
 Kolhapur  gets  a  factory,  then  Ratnaguri
 and  then  Belgaum  But,  exactly  the  re«
 verse  has  becn  done.  Kothapur  having  a
 University,  we  can  have  in  that  University
 a  faculty  for  metallurgy  and  get  people  in
 thet  area  to  look  after  these  factories,
 Instead,  in  Belgaum  to-day,  actually  the
 people  from  Belgaum  are  having  no  assis-
 tance  from  these  factories.  It  is  of  no  tse.
 The  workers  and  other  people  working  in
 the  factory  are  brought  from  far  away,  they
 are  not  from  Belaaum.  Even  in  Ratnagint
 the  situation  i»  the  same;  the  people  will
 have  to  be  brought  from  outside.  In  Kotha-
 pur  the  situation  js  such  that  we  have  4
 university  and  we  can  train  the  people  our-
 selves  by  having  the  faculty  for  metallurgy
 in  that  university.  There  ate  about  9,000
 people  without  work  m  Kolhapur.  What
 ha:  pens  now  ts  that  the  wealth  of  Kolha-
 pur  is  taken  away  to  other  places  and  the
 profits  are  taken  away  to  other  places;  jit
 does  not  benefit  Kolhapur  itself,  We  should
 Not  try  to  solve  economic  problems  out  of
 pohtical  expediency,  because,  polities  creat-
 es  only  new  political  problems.  When  you
 clean  the  room,  if  you  take  the  dust  from
 one  corner  to  another  corner,  if  does  not
 clean  the  room,  because  the  dust  in  stét
 there,  only  in  another  corner.

 I  would  like  to  make  two  suggestions
 for  the  consideration  of  the  hon.  Plann-
 ing  Minister.

 My  first  point  is  this.  If  the  States
 which  aré  invalved  do  not  come  to  an
 agreement.  the  Centre  itself  should  start
 building  the  dam.  if  they  don't  came  up
 with  an  agreenvent  by  the  thine  the  dans  is
 built,  then  the  Centre's  decision  will  be
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 binding  on  all  the  States  This  os  very
 essential,

 Secondly,  the  States  are  supposed  to
 catry  out  the  plan  made  by  the

 Centre  Bur  if  the  States  do  not
 wnplement  the  Plan,  the  Centre
 should  take  it  over  for  implementation.
 The  Centre  should  have  the  right  to  take
 over  and  complete  the  Plan  themselves
 The  Centre  should  complete  it  whether  the
 States  like  it  or  not

 We  need  a  comprehensive  educa-
 tion  refarm.  I  have  spoken  to  the  Plann-
 ing  Miniacer  about  it  sometime  back.  Our
 edycation  system  should  be  occupation-
 orrented  Otherwise  we  will  have  to  lag
 behmd  year  after  year,  Our  universities
 are  merely  producing  graduate  clerks.  This
 has  to  stop.  We  have  to  go  in  for  the  kind
 of  education  which  is  necessary  for  the
 building  up  of  n  modern  State

 Sir,  I  wish  the  Planning  Minister  all  the
 luck  in  the  world  and  all  success  in  bring--
 ing  about  this  modern  State  Thank  you

 MR  SPFAKER  Mr
 wants  to  intervene
 Sat  PalKapur  Mr
 intervene  after  lunch

 Mohan  Dharia
 Twill  now  call  Shn
 Mohan  Dharia  will

 at  सतपाल  कपूर  (पटियाला)  स्पीकर

 साहब,  मैं  इस  बात  के  लिए  प्लासी  कमी-
 न  को  मुबारक॒बाद  देता  हु  कि  यह  पहली
 बार  है  कि  मिश्वन्टर्म  प्लान  हमें  शुरू  मे  मिला

 है।  प्राम तौर  पर  यह  होता  रहा  है  कि

 साल  के  आखिर  में  हमें  इस  हाउस  में  पता

 लगता  था  कि  पिछले  साल  का  क्या  प्लानिंग

 था।  लेकिन  प्राज  जो  बुनियादी  मुश्किलात
 हैं,  बेसिक  प्राब्लम  हैं,  उसको  आप  के

 बुदई स  किस  हद  तक  टी  करते  हैं  वा  नहीं
 करते  हैं,  इस  तरफ  में  कुछ  बातें  भाव से

 कहना  चाहता  है  t
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 way  लोगों  से  कारवां  किया  था,  हारा
 देशो  चाहता  था,  पालियामेंद्र  मेम्बर  चाहते

 थे,  जो डर शिप  चाहती  श्री  कि  इस  मुल्के  से

 मोनोपली  खत्म  हो,  लेकिन  हमें  मापकों  इस

 सारी  प्लानिंग  में  मोनोपली  को  खत्म  करने

 की  तरफ  कई  बड़ा  कदम  नहीं  दिखलाई  दे

 रहां  है,  इस  सिलसिले  मे  कोई  रोशनी  नजर

 नहीं  भा  रही  है।  पिछले  दिनो  से  यह  हो

 रहा  है  कि  पैदावार  बयानों  है,  इस  लिए

 मोनोपली  हाउसेज  को  हम  कन्सेशन  दे  रहे

 हैं।  हमे  जो  फैसला  करना  चाहिए  था,  बह
 फैसला  हम  कर  चुके  हैं,  पिछले  पा लिय मेट  के

 इलैक्शन  में  शौर  उसके  बाद  स्टेट  प्रसेम्बलीज

 के  इलेक्शन  में  लोग  फैसला  कर  चुके  है  कि

 वहू  इस  सिस्टम  में  तबदीली  चाहते  है,
 लेकिन  आपके  यहां  जो  लोग  बैठे  है.  आपके

 सारे  प्लानिंग  कमीशन  में  जितने  बड़े  टाप-

 झाफिसज  है,  आखिर  वह  किससे  हमदर्दी  रखते

 हैं?  तब  बाप  मोनोपलीज  को  कब  करने

 वी  सरफ  जाते  है  ्तो  रुकावट  कोन  पैदा

 करता  है?  हस  मुल्क  मे  आपके  भा फि सर्ज

 का  एर  नेटवर्क  बनों  हुमा  है  बिंग  बिजनेस

 हाउ मेज  का  दौर  टाप  प्राचीन  क।।  जब

 हम  मोनोपली  को  कब  करने  की  बात

 करते  हैं  तो  उसमे  आपके  प्राफिट  थकावट

 बनते  हैं  राज  आपके  यहा  बहुत  से

 आफिसर्स  सिर्फ  इसलिए  बीस  करने  हैं  कि

 उस  सीट  पर  बैठकर  कौर  यहां  से  रिटायर

 होने  के  बाद  किसी  विग  सोमोती  हाउस  में

 जाकर  सर्विस  कर  पायें।  झपके  3500  था

 चार  हजार  रुपए  पर  वे  साबित  नहीं  करते,

 इतना  पैसा  तो  उसके  जीवी-बच्चे  क्लब  में

 जाकर  जाया  कर  देते  हैं।  इनफैक्ड  भाजपा

 बिंग  मिनोती  हाउसेस  की  बीस  करते  हैं
 कौर  उसके  लिए  शिकार  के  अाफिस  का

 इस्तेमाल  करते  हैं।  हमारे  देखते  में  शाया

 है  कि  झगर  किसी  केस  में  मिनिस्टर  या

 पर्सेंट  का  में स्वर  रेडीमेड  करें  सो  वह  कौसल
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 art  होता  लेकिन  सगर!  किसी  ब्रिग  मिसो-

 पी  हाउस  का  ठे लौ फोन  भा  जाय  तो  वह

 काम  फोरन  हो  जाता  है  और  बार्डर  उसके

 भर  पर  पहुंच  जाता  है।  इस  एडमिनिस्ट्रेशन
 को  आफ  कैसे  चेंज  कर  पायेंगे  ?  अंग्रेज़ों  मे

 जब  एडमिनिस्ट्रेशन  बनाया  था  तो  उनके

 सामने  सिफ  ला  नह  आडर  कायम  करने  का

 सवाल  था  या  फिर  रेवेन्यु  कलेक्ट  करमे  वा

 सवाल  था  लेकिन  आज  हमारी  बेसिक

 प्राब्लम  ला  एन्ड  श्राइईर  दया  रेवेन्यू  कलेक्शन

 नहीं  ?  बल्कि  यह  है  कि  किस  तरह  से  इस

 देश  का  डेवलपमेंट  किया  जाए,  कैसे  गरीबो

 को  ऊपर  लाया  जाए।  इस  एम  को  आपकी

 प्लानिंग,  आपका  एडमिनिस्ट्रेशन  और

 ध्रापकी  एप्रोच  कौर  काम  करने  वा  जो  लग

 है  वह  पूरा  नहीं  कर  पाता  है--इतनी  बात

 मैं  आपसे  कहना  चाहता  हू  ।

 हमे  कहा  जाता  है  कि  हम  बेकारी  दूर

 नहीं  कर  सकते,  हमारे  पास  रिसोर्सेज  नही

 है  लेकिन  मैं  समझता  हूँ  अपके  पास  हिम्मत

 नहीं  है।  आपके  पास  रिसोर्सेज  हैं  लकिन

 बाप  उनको  पूरी  तरह  से  यूदिलाइज  नहीं

 करते  |  हमारा  मकसद  हमे  मालूम  नहीं
 कि  क्‍या  है।  हम  इस  बात  को  कन्फ्यूजन
 की  तरफ  ले  जा  रहे  हैं।  मै  समझ  नहीं
 प्राता  कि  एक  तरफ  बाप  25  साल  मे

 प्राइमरी  तालीम  नहीं  दे  सके  शौर  दूसरी
 तरफ  ध्रापके  यहां  टीचर  बेकार  पड़े  है

 एक  तरफ  श्राप  कहते  हैं  कि  इण्डस्ट्रियल
 स्किल  नहीं  है  पौर  दूसरी  तरफ  आपके  यहां

 हज़ारों  इंजीनियर  बेकार  पड़े  है।  एक

 तरफ  हमारे  यहा  एश्रीकश्चरल  लेबर  नही  है

 कौर  दूसरी  तरफ  बाप  कहते  है  कि  हमारे
 पास  टेक्नीशियन  नहीं  हैं।  इस  तरह  से

 प्राय  एक  हैफेजर्ड  ट्रेनिंग क्‍यों  दे  रहे  है  ।

 राज  सारी  प्रॉब्लम्स  इसलिए  है  क्योंकि

 प्रापर  डायनेभित्म  मेजर  नहीं  आ  रही है
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 जिसकी  हमे  जरूरत  है  कौर  जिसे  मुल्क  के

 लोग  चाहते  है।

 यहां  प्र  इस  बात  पर  ब्रहांड  ज्यादा  जोर

 दिया  गया  कुछ  लोगों  की  तरफ  से  कि  हमने

 बहुत  ज़्यादा  रुपया  मल्लिक  सैक्टर  पर  सच

 किया  है  और  पब्लिक  सेक्टर  पर  जो  उपमा

 खच  किया  गया  ह,  उससे  पूरा  प्राफिट  सही

 हो  रहा  है  कौर  प्राइवेट  सेक्टर  पर  ज॑  खर्च

 किया  गया  है  उससे  बहुत  मुनाफा  हो  रहा

 हैं।  इस  सिलसिले  में  मैं  इतना  कहना

 चाहता  है  कि  पब्लिक  सेक्टर  का  रोल  अलग

 है  और  प्राइवेट  सेक्टर  का  रोल  अलग  है

 प्राइवेट  सेक्टर  इसलिए  प्रोडक्शन  नहीं  करता
 है  कि  जसे  जनता  की  जरिया

 को  पूरा  करना  है  बल्कि  वह  इस  लिहाज  से

 प्रोडक्शन  करता  है  कि  किस  तरह  से  ज्यादा
 से  ज्यादा  मुनाफा  कमाया  जाये 1  दूसरी
 तरफ  पब्लिक  सेक्टर  को  मंशा  यह  होती  है
 कि  किस  तरह  से  हम  जनता  की  जरूरिमाव

 को  ज्यादा  से  ज्यादा  पूरा  कर  सकते  हैं  |

 पब्लिक  सेक्टर  में  हमे  कभी  करो  रुपया

 डम्प  मां  करना  पड़ता  है।  तो  पब्लिक

 सेक्टर  को  हमें  बढ़ावा  देगा  ही  पढ़ेगा।

 इसके  खिलाफ  आजकल  जो  साजिश  चल  रही

 है भीर  पोलिटिकल  पार्टीज  के  ग्रन्थ  जो

 केसिंग  हो  रहो  है  इस  जंग  के  बाद,  कि

 सेल्फ  रिलायन्स  के  लिए  बै दा बार  बढ़ानी

 चाहिए  तो  उस  नारेबाजी  कौर  उस  चक्करों

 में  हमे  नहीं  पड़ना  चाहिए  और  & 1.

 कनफ्यूजन  को  हमे  दूर  करना  चाहिए  यह

 कन्फ्यूजन  हमे  श्लोखला  कर  रहा  है|  पब्लिक

 सेक्टर  को  बढावा  देकर  ही  हम  इस  मुल्क
 को  बचा  सकते  हैं  |  शान  कहा  जाता  है  कि

 प्राइवेट  सेक्टर  बहुत  मुनाफा  करता  हैं।
 प्राइवेट  सेक्टर  में  हन्वेश्टमेंट  कौन  करता  है?
 कितने  दौर  न  टाटा  बिड़ला  के  हैं  भौर

 मीडियम  ग्रुप  से  कितना  रुपया  लेगा  है  ?
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 सो  पैसा  भी  हम  ही  देते  हैं।  हमारी  बेकस,

 एस,  भाई.  सी,  ज़ोर  जो  दूसरे  फाइनेंशियल

 इंस्टीट्यूशन्स  है.  उनसे  हम  पैसा  भी  दें  कौर

 हमारे  पैसे  से  ही  पैसा  कमाया  जाये,  हमारे
 पैसे  से  ही  काला  घर  जमा  किया  जाए  और

 उसके  बाद  हमें  धमकी  भी  दी  जाती  है।
 राज  प्राइवेट  सेक्टर  है  कहा  ?  जो  कम्प्यूटर

 गुड्स  है  जैसे  टेक्सटाइल,  सीमेट  वर्ग रह  वहीं
 पर  प्राइवेट  सेक्टर  हैं  लेकिन  बेसिक  सेक्टर

 में  प्राइवेट  सेक्टर  कहा  हैं?  तो  फिलिप

 सेक्टर  एक  गाइड  फैक्टर  रहेगा  a  पब्लिक

 सेक्टर  को  भ्रमर  प्राइवेट  सेक्स  भ्र सिस्ट  नहीं
 कसना  हैं  तो  मिक्स्ड  एकीनामी  का  जो

 कंसेप्ट  है उसकी  बदलना  चाहिए  |  कज्यूमर

 गुड्स  की  इंडस्ट्री  को  भी  ले  लेता  चाहिए  i

 उसमें  ४0  परसेन्ट  इनवेस्टमेंट  जनता  का  ही

 इम्बेस्टमेट  है--सर्माएदारों  के  घर  का

 इन्वेस्टमेंट  नहीं  है

 स्पीकर  साहब,  हम  सुनते  हैं  कि  अपने

 तमाम  रिसोर्सेज  को  हमें  इकट्ठा  करना  है
 और  उनको  प्लानिंग  की  तरफ  जुटाना  है  तो

 फिर  बाप  गोल्ड  को  क्यो  बाहर  रखे  हुए  हैं  ?

 आप  गोल्ड  को  टेकश्नोवर  करने  की  तरफ,
 गोल्ड  को  नेशनलाइज  करने  की  तरफ  क्यो

 नहीं  कदम  उठाते  हैं?  इस  तरफ  हमे  जल्दी

 कदम  उठाना  चाहिए  |

 एक  तरफ  श्राप  कहते हैं  कि  हमें  कंट्रोल
 करना  है  शोर  दूसरी  तरफ  हमारे  यहां  शुगर
 का  डि-कन्‍्ट्रोश्  हुआ  तो  उसका  क्‍या  असर

 हुआ  बह  हमे  सोचता  जाहिए।  किसान  को

 तो  कामत  कम  मिलती  है  लेकिन  चीनी

 बाजार में  साढ़े लीग  |...  किलों बिक  रही

 है।  लेकिन  याने  की  कोर्स  कितनी  बढ़ी
 हैं?  इससे  प्रोड्यूसर  को  क्‍या  मिना  है  ?

 इस  लिए  इस  ड़िन्‍्कस्ट्रेल  को  खत्म  करना
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 sien  धौर  कन्ट्रोल को  लागू  करना

 चाहिए  इस  शुमार  इडस्ट्री  को  फौरन देक दक

 गोबर  करना  चाहिए।  इसके  डिस्ट्रीब्यूशन

 को  भी  टेक  झावर  करता  चाहिए  शोर  इसके
 प्रोडक्शन  को  भी  टेक  झावर  करना  चाहिए  |

 जब  तक  हम  ऐसा  नही  करेगे  तब  तक  हम
 चरागे  नहीं  बढ़  सकते  ।

 जहा  तक  एडमिनिस्ट्रेशन  का  ताल्लुक  है,

 ऐसा  सजर  जाता  है  कि  हम  रूल्स  शौर

 प्रो सीज र्स  के  प्रिजनर्स  बन  गए  है।  बाप

 र्ल्स  और  प्रोसीजर्स  के  प्रिजन  से  अपने  को

 छुटकारा  दिलाइये  i  सगर  इसी  तरह  चलता

 रहेगा  कि  यह  ऐडमिनिस्ट्रेशन  भ्रापकों  कभी

 भी  बागे  कदम  बढ़ाने  नहों  देगा  क्योकि

 राज  के  बिग  व्यू रो क्र दस  के  इट्रेस्ट्स  जनता

 के  लिए  नहीं  है  बल्कि  उनके  इट्रेस्ट्स  बिग

 मीनोफ्ली  हाउसेस  के  लिख  है।  हमे  इस

 बिसेंट  को  चेंज  करना  पड़ेगा  1
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 एग्रीकल्चरल  इकोनामी  के  बारे  में  छापने

 बताया  नहीं  कि  झपकी  क्या  प्लानिंग  है?

 एक  तरफ  भाप  कहते  है  जो  मोर  फूड।
 लेकिन  जब  किसान  की  काफी  पैदावार

 मार्केट  मे  भा  जाती  है  तो  उसको  आप

 कन्ट्रोल  नहीं  कर  पाते  है।  राज  पंजाब  में,

 गुजरात  मे  धौर  महाराष्ट्र  में  काटन  90

 रुपया  गिव टल  सिंक  रही  है।  पिछले  बढ़

 हफ्ते  सै  यहां  पर  बहुत  शोर  हुआ  लेकिन
 सो.  सी.  जाई,  उसको  कन्ट्रोल  नहीं  कर

 पाई  ।  पिछले  साल  तीन  सौ  दाएं  भीमबल

 का  भाव  था  लेकिन  दाज  90  या  सौ  रुपये

 निमल  काटन  बिक  रही  है  I  तो  मैं  कहेगा

 चाहता  हैँ  कि  इसी  तरह  से  जावले  शिकन

 के  बारे  मे  बीए  दूसरी  एश्रोकह्थरस  सपूत
 के  जारे  ये  जो  आपका  कंसेप्ट  है,  मो  झांकी

 एलानिन  है  कों  केश  करना  भारित  !



 इनपुट  &  साथ  लिक  झप  करें।  झगर

 शक्रीकलत्रल  इचपुट्ल  की  कौनसे  बढ़  जाता

 हैं  तो  फिर  उनकी  प्राइसेस  को  भाप  बढ़ाइये  |

 जो  छापने  सपोर्ट  प्राइस  देसी  है  राज  हो
 कीजिये  चह  नहीं  कि  पैदावार  करा  गई

 झोर  उस  पैदावार  के  बाद  आप  कहे  कि  झाबे

 हस  यह  प्राइस  मुकरने  करेंगे।  इस  कर्फ्यू
 करन  को  दूर  तोजीए।  इस  कन्फ्यूजन  की

 वजह  से  आपके  देश  में  यह  जो  ग्रीन  इनक़लाब

 पाया  है  बहु  फेल  हो  सकता  है  |  इसमें  सबसे

 प्रतीक  मारा  कौन  जाता  है?  बिंग  लेब-

 लाइन  को  बोई  नुकसान  नहीं  पहुंचता  है
 बल्कि  इसमे  नुक्सान  5  एकड़,  0  एकड़
 बाले  छोटे  किसान  को  पहुचता  है।  आज
 उन  छोटे  किसानों  को  इस  नुकसान  से  बचाते

 का  सवाल  पेश  है।  डिग्री  एग्रीकल्चरल

 प्रोड्यूस  के  लिए  डॉट  झार्गेनाइजेशंस
 आपको  कायम  करनी  चाहिएं।  काटन  के

 लिए,  आयलसीडस  के  लिए  तम्बाकू  के  लिए
 और  कोकोनटस  के  लिए  कभी  आपको

 कारपोरेशन  कायम  करने  चाहिए।  झग्रले

 साल  उनकी  क्या  प्राइस  होना  चाहिए  इसके
 बारे  में  बह  तय  करतें  ।  ब  एक  तरफ़  तो

 खाद  की  कीमत  बढ़  जाय,  द्रक्ट्स  की  कीमत

 बढ़  जाय,  भा यश सीड्स  की  कीमत  बढ़  जाय

 लेकिन  गंदम  की  कोमल  घट  जाय  तो  यह
 केसे  मुमकिन  है।  इंडस्ट्रियल  गुड्स  की

 कीमत  बढ़ती  जाय  झ्रापको  ऐतराज  नहीं  हैं  1

 इसके  बरअक्स  एग्रीकल्चरल  प्रोड्यूस  की

 कीमतें  घटती  आय  तो  इस  में  ऐसा  नजर

 बातों  है  कि  ह  छह  बिग  मोनोपली  हाउसेस
 जो  हैं  1... ड  इकार  पर  होता  है  शौर  उसके

 कहने  पर  चू  बंब  आरा  होती  है  शौर  इसको
 रोकता  चाहिए।  सगर  भाप  इसको  नहीं
 रोक  पफायोगि  सी  रह  क्लिक  में  जो  प्री
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 इनकलॉमें  ख़ंजर  झा  रहा  है  वह  रेल हो
 जायगा  1

 मैं  सीलिंग  कम  करने  के  हक  में  हूं  ।

 एश्रीकलच॒रश  इनकम  पर  टैक्स  लगता

 चाहिए  इसके  भी  हर  में  हूं  लेकिन  हसारी

 एग्रीकल्चरल  इकोनामी  बिलकुल  डिस्ट्राय

 हो  जाथ  इसके  हुक  में  नहीं  हूं।  प्रणाली

 पाल  एग्रीकलचरिस्ट्स  को  स्माल  फार मस

 को  झापड़  कपा  इंसेंटिव  दे  रहे  हैं  ?  5  एकड़,
 0  एकड़  वाले  के  लिए  स्मॉल  फारमर्स  के

 लिए  प्रा पने  कोई  एजेंसी  बनाई  है  !  उनके

 लिए  पिछले  साल  बजट  में  कुछ  पैसा  रक्खा

 गया  था  लेकिन  ससके  इस्प्लीमेंट्रेशन  को  क्‍या

 हालत  रही  ?  कितने  टयूब बेल्स  लग  पाये  ?

 कितने  डेयरीफार्म्स  लग  पाएं  कौर  कितने

 कैशक्रौप्स  की  तरफ  कनवर्ट  हुए  ?  गया  इन

 सब  के  आरे  में  झ्रापके  पास  कोई  रिपोर्ट  है?
 50  करोड़  स्वयं  आपके  पास  स्माल  फारमर्स

 को  असिस्ट  करने  के  वास्ते  है  लेकिन  बहु
 शय  नही  हो  पाया''*

 हत्या  महोदय  :  माननीय  सदस्य  झपना

 समापन  कब  समाप्त  करें  |

 श्री  सतपाल  कपूर :  वो,  तीस  प्वाइंट

 मुक्के और  दर्ज  करते  थे।  चूकि  लंच  का

 टाइम  पहले  ही  हो  गया  है  इसलिए  प्रखर

 इजाज  हो  तो  लंच  के  बाद  मैं  भ्र पता  भाषण
 जारी  रक्ख  ।

 अध्यक्ष  महोदय  :  जी  नहीं,  मानवीय

 सदस्य  कभी  जल्दी  से  खत्म  कर  दें  t

 की  सतपाल  कपूर  :  राज  हम  कहते हैं हैं

 कि  पंजाब में,  हरियाणा में  25  लाख  टन

 अनाज  पढ़ा  हैं,  l0  ete  |...  चायल  पढ़ा
 है।  प्राय  वहाँ  इस  साल  पंजाब  ौर

 इश् धारा  से  95  लाख हने  |...  बाते

 हैं।  उन्हे  काने  के  लिए  बोड़  हमारे  पास



 साल  की  छुट्टी  "दे  दें:  और  कहें  कि  समास.
 mt

 :

 oe  भाप  उठाते  रहें  तब  इस  साल  का कामे

 माष  आत्म  नहीं  कर  पायेंगे  कौर  अगले  साल

 :  की  फसल.  .को  जायेगी।.  इसके  लिए  जाप

 जया  प्लानिंग  कर  रहे  हैं?  हमारे  यहां  जों

 प्रोड्यूस  होती  है  उसके  लिये  बर्न्स  नहीं

 .... मिले  छापने  पिछले  साल  कीश  प्रोग्राम

 fo  श्राफ  रूरल  इम्प्लीमेंट  बनाया  उस  में  आप

 को  मालूम  है  कि  शापने  कोई  पैसा  खर्च  नहीं

 किया  ]  कोयला  ने  जाने  की  वजह  से

 हरियाणा  और  बैस्ट  यूपी.  में  10  लाख

 आदमी  बेकार  हो  गए।  ग्रिकविलंस  वाले

 '  स्री वरली  एफंक्टेड  हुए।  इस  तरह  से  0

 लाल  आदमी  बेकार  हो  गए।  ब  यह  जो

 देश  के  झाम  लोगों  को  ग्रस्त  हालत  है

 a  आखिर  इस  को  कोन  सुधार  पायेगा  ?  क्‍या

 आप  इसे  सुधार  पायेंगे  यह  देश  राज  आपसे

 पूछता  है  ?.  देश  ते  आपको  पूरे  अधिकार
 '  सौंपे  हुए  हैं.  भौर  ग्राम  आदमी  को  हालत

 बेहतर  बनाने  के  लिए  हमें  मजबूती  के  साथ

 कदम  बढ़ाता  चाहिए  शौर  उसमें  किसी  तरह

 हमें  कमजोरी  नहीं  दिखानी  चाहिए

 5  अध्यक्ष  महोदय  :  टी  पर  घंटी  बजाए

 जो  रहा  है  लेकित  मेम्बर  साहब  हैं  कि  बस

 fo  बोले  ही  चले  जा  रहे  हैं।  यह  घंटी  मैं  कोई

 :  शौक  से  थोड़े  b  बजा  रहा  हूँ

 att  स्पेल  कपूर 5
 और  कह  कर  खत्म  किए  देता  हूँ  ।

 के  आइलेट सेक्टर  में  महँ  जो  इंडस्ट्री है  इस

 om  तरफ़
 संस्कार

 को  “ध्यान  देता
 चाहिए।  .

 जैसे  कि  सरकार  हेबाकीप्स
 की

 हरफ़  ध्यान... हरफ़

 बस  मैं  एक  प्वाइंट

 किस्म  की  तुरंत  से  काम  करेंगे  तो  हो  सकता  i

 है  कि  इस  मुल्क  में  छोटे  हाउसेस भी  काफी

 तादाद  में  बन  जाय  शभौर-:रिहायश

 समस्या  भी  लोगों  की  इस  तरह  से-सौरब  हो  -

 जायेगी  और  साथ  हो  वह  ब्लेक  मनी  भी  इस

 तरह  से  बाहर  चा  जायेगा  |

 MR.  SPEAKER:  Shri  Mohan
 Dharia

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA):  Mr.  Speaker,  Sir  .

 MR.  SPEAKER:  He  may  continu
 after  tunch.

 3.06  hrs.

 The  Lok  Sabha  adjourned for  Lunch.  rill
 Fourteen  of  the  clock.

 iT ceehaatemeamell

 The  Lok  Sabha  re-assembled  after
 Lunch  at  three  minutes  past  Fourteen  of
 the  Clack

 [MR.  DEPUTY-Sr#axxr  in  the  Chair}

 ‘MOTION  RE.  FOURTH  PLAN  MID-
 TERM  APPRAISAL—con¢d.

 THE  MINISTER  OF  STATE  IN:  THE”
 MINISTRY  “OF.  PLANNING  |  (SHRI.
 MOHAN  DHARIA)  4  Sit,  since  yosterday
 Thave  been  catefully  listening  to  the  spee-
 ches  of  hon,  members  and.I  do.  appreciate  oy
 their  anxiety:  and.  Jove’  for..  ‘planning...  It’
 cannot  be  said  now  that:  planoiig  would  be:
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 current  in  the  country  which  wad  insisting
 on  giving  a  holiday  to  our  plansing  and
 they  suceeded  for  a  few  years.  Vested
 interests  clubbed  together  to  see  that  the
 planned  economy  in  this  country  does  not
 succeed.  But  fortunately  because  of  the

 lead  given  by  the  Prime  Minister  and
 the  late  Dr,  Gadgil  and  the  lead
 given  by  my  =  senior  colleague,  Mr.
 Subramaniam,  now  the  Planning  Commi-
 asion  and  planned  economy  have  come  to
 stay.  Those  dark  days  are  over  and  we
 have  entered  mto  a  new  dawn.  When
 we  look  at  the  present  progress  of  the
 country,  or  the  performance  of  plans,  may
 I  bring  (o  the  notice  of  the  House
 the  political  instability  that  existed  in  the
 country  since  967  onwards  till  the  mid-
 term  elections  io  the  {ok  Sabha  ?

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour)  When  did  your  Furst
 Plan  start  ?

 SHRI  MOHAN  DHARIA  :  I  will
 come  to  that.  Apart  from  uatural  cala-
 mities,  like  droughts  and  floods.  the  poli-
 tical  instability  that  existed  in  the  country
 was  also  one  of  the  reasons  for  the  «ns-
 table  econumy  in  the  country.  Fortuna-
 tely,  there  is  now  a  Stable
 government  at  the  Centre  and  also
 there  are  stable  govetnments  in  various
 States;  and  ॥  have  no  doubt  that  tius  poli-
 tical  stability  which  exists  in  the  country  to
 day  shall  hetp  us  to  have  a  better  perfor-
 mance  in  this  process  of  planning.

 We  are  well  aware  of  the  massive  map-
 date  which  we  have  obtained,  which  was
 being  repeated  by  various  hon.  Members.
 Regarding  garibi  hutae,  Arthik  Swaraj  and
 self-reliance  some  of  the  hon.  Members
 ware  saying  that  they  are  nothing  but  slo-
 gens  by  the  party  in  power.  May  I  make
 it  very  clear  whether  it  is  the  slogan  of
 garibi  hatao  o:  Arthik  Swaraj  ot  self-reli-
 anes,  Ht  is  not  a  slogan  to  catch  the  votes
 from  the  peeple; it  is  the  symbol  of  our
 determination  todo  what  we  have  decided
 toda.  Now  this  country  cat  rest  assured,
 and  this  House  can  rest  aseured,  that  what
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 we  speak  we  shall  do  and  we  shall  speak
 what  wa  are  determined  to  do.

 There  was  much  criticiam  of  the  Yojana
 Bhavan  and  the  way  in  which  the  Planoing
 Commission  functions,  Many  of  the  hon.
 Members  insisted  on  local  and  district
 planning,  Here  again,  may  I  bring  to  the
 notice  of  the  hon.  House  that  the  Plant.
 ing  Commission  believes  in  multi-level
 planning?  Inthe  Fourth  Plan  we  have
 suggested  to  the  whole  country  that  we
 would  Ike  to  have  districts  at  the  units  for
 ovr  plan  formulations.  Until  we  reach
 the  local  areas  or  local  levels  the  plans
 cannot  be  realistic  plans  and  no  planning
 whatsoever,  whether  it  iscoming  from  the
 Yojana  Bhavan  or  the  ivory  tower,  would
 be  successful  in  the  country.  Atthe  same
 time,  in  the  initial  stages  it  was  very  much
 necessary  for  some  institution,  for  some
 organisation.  to  give  a  lead.  That  lead
 was  given  by  the  Planning  Commission.
 Now,  when  it  has  become  so  much  sophis-
 ticated,  we  want  to  have  this  planning  dece-
 ntralised  and  all  our  emphasis  should  be
 on  district  plans.  Accordingly,  during
 our  discussions  with  the  various  State
 Governments  and  Chief  Ministers  we  have
 insisted  on  (hem  to  have  planning  bodies  at
 the  State  level,  io0  involve  experts,  scientists
 and  economists  with  the  planning  body  at
 the  State  Icvel  and  also  to  formulate  the
 plans  on  the  bess  of  districts,

 Many  of  the  State  have  started  plann-
 ing  at  the  State  level.  The  Tamil  Nadu
 Government  has  recently  constituted  a
 Planning  Commission,  and  that  too  on  the
 lines  of  the  one  functioning  here.  The
 Governments  of  the  Kerala,  Maharashtra,
 Gujarat  and  some  other  States  have  also
 come  forward  and  they  have  aleo  started
 their  plans  considering  the  district  as  the
 unit.  I  must  concede  that  some  of  the
 States  have  not  so  far  responded  to  this
 request,  I  would  beg  of  thoxe  hon,  Meine
 bers  who  come  from  such  States,  that  if
 those  State  Governments  have  not
 ted  the  concept of  planning  at  the  district
 level,  they  should  use  thele  good  ‘ofioes  to
 ace  thar  the  State  Govermmiants  and  the
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 Chief  Ministers  of  the  respective  States
 also  accept  this  new  concept  of  planning
 and  have  their  plats  on  a  scientific  basis,
 of  course,  al  the  State  Governments  are

 having  their  planning  departments  but  I  do
 not  want  simple  planning  departments
 being  run  by  some  Deputy  Secretary or
 Assistant  Secretary.  Let  there  be  a  plann-
 ing  body  with  which  the  Chief  Minister
 and  other  experts  should  be  associated,
 which  can  take  stock  of  the  situation,  go
 into  all  details,  have  surveys,  collect  all
 information  and,  on  the  basis  of  such  in-
 formation.  prepare  the  plan,

 SHRI  SHASHI  BHUSHAN  (South
 Dethi)  :  What  about  Dethi  ?

 ‘suet  NAWAL  KISHORE  SHARMA

 (Dausa)  :  Name  the  States.

 SHRI  MOHAN  DHARIA’  I  need  not
 namie  the  States.  take  st  for  granted
 that  hon.  Members  are  wise  enough  to
 know  what  happens  in  their  own  States.

 Why  should  I  name  them  ?

 SHRI  NAWAL  KISHORE  SHARMA  :
 We  want  publicity  to  be  given  to  it.

 शी  शशि  भुव शा  :  जो  राज्य  केन्द्रिय

 सरकार  के  ध्म्तयंत  हैं,  उनका  प्लानिंग  वे

 करेंगे,  या  केंदिय  सरकार  ?

 SHRI  MOHAN  DHARIA:  Wherever
 there  are  administrations-—  may  be  Admi-
 nistration  of  Delhi  or  some  other  admin:-
 stration~it  is  far  them  to  formulate  the
 plane.  Afterwards,  of  course,  in  order  to
 get  coordinated  with  the  national  plen.  7६
 will  have  to  come  to  the  Planning  Commi-
 sion,  Bat  it  is  for  these  administrations
 ि  formulate  the  plans.

 SHRI  JYOTIRMOY  BOSU  :  With
 conisol  ef  ry  per  cent  of  the  means  of  pro-
 duction  and  90  per  cent  outside  the  scope
 of  the  plan!)  Ah,  ah}

 SURES.  A.  KADER  (Borkbay-Centenl-
 Sorth)>  What  $  thin,  ‘Ab,  wh’?  |

 ४  }

 APRIL  &  3972  /  Apprattal  +  ne

 SARI  IYOTIRMOY  #जाए  (  Ridk
 culous,

 SHRI  MOHAN  DHARIA:  A  point
 was  thade  as  to  what  the  present  Planting
 Commission  had  bean  doing.  During  the
 last  one  year,  if  Ttake  stock  {should  say
 with  pride  that  immediately  after  the  new
 Planning  Commission  was  constituted,  we
 gave  setious  thought  to  the  functioning  of
 the  Planning  Commission,  the  Fourth  Plan
 and  the  various  achievements  or  drawbacks
 in  achievements.  We  studied  the  report
 submitted  by  the  Administrative  Reforms
 Commission,  the  report  of  the  Venkatap-
 plah  Committee  and  we  also  appointed  one
 informal  geoup  headed  by  Shri  Tandon
 We  concentrated  all  our  energies  in  order
 to  havea  perfect  planning  machinery  in
 the  country,

 The  other  day  there  was  a  question
 regarding  the  figure  of  the  unemployed  and
 of  those  who  were  getting  below  Rs,  I5
 a  month  and  we  had  to  concede  that  we
 had  no  proper  figures  It  happens  because
 there  is  no  perfect  system  of  collecting
 information  and,  if  we  do  not  have  the
 information,  it  is  not  possible  for  us  to
 formulate  the  plans

 SHRI  JYOTIRMOY  BOSU:  Neither
 the  desire.

 SHRI
 (Shajapur)  :

 JAGANNATHRAO  JOSHI
 Nor  the  will,

 SHRI  MOHAN  DHARIA:  There  it
 a  will  and  there  is  a  way  but,  unfortunate-
 ly,  there  is  no  frustration  on  this  side.

 SHRI  NAWAL  KISHORE  SHARMA  :
 Not  unfortunately  but  fortunately  there  is
 no  frustration  on  this  side,

 SHRI  MOHAN  DHARIA:  Therefore,
 in  order  to  have  perfect  plating,
 we  have  now  decided  to  ave
 information  calls  at  all  levels,  On  the
 basis  of  tnfermation  fram  these  cells  tie
 plana  could  be  formulated  both  st  the
 State  level  and  sfrerwatds  at  the  Comal

 ‘  [  रे
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 level.  Then  we  should  have  the  mechanism
 for  proper  implementation  and  gvaluation.

 '
 But  there ls  one  problem  where  alio  7

 would  tike  to  seek  the  cooperation  of  this
 House.  We  formulate  the  plans  but  then
 they  go  beyond  our  control,  we  have  no

 tight  even  to  mionitor  them.  Of  course,
 with  the  help  and  association  of  State
 Governments,  we  can  certainly  have  proper
 coordination  andcan  at  least  take  care
 to  monitor.  We  do  not  want  the  autho-
 rity  to  implement  it—but  in  case  we  want
 to  know  what  happens  to  these  progra-
 mmes,  there  should  be  proper  coordination.
 Some  States  are  having  good  coordination
 but,  unfortunately,  there  is  no  proper  co-
 ordination  with  some  others.  Here  again,
 I  would  lke  to  appeal  to  this  House  that,
 if  this  House  is  interested  in  knowing  the
 exact  information  as  to  what  is  happening
 toour  plans,  this  authorily  to  monitor
 should,  naturally,  vest  m  the  Planning
 Commission.  In  that  direction  we  shall
 be  having  our  discussions  with  the  concer-
 ned  Chief  Ministers.

 We  have  had  our  discussions
 with  eeveral  groups,  political  parties,
 trade  union  leaders,  industrialists,  experts
 and  scientists.  Many  of  the  leaders  of  the
 opposition  parties  agreed  that  it  was  their
 first  occasion  to  enter  the  Yojana  Bhavan.
 Even  though  it  was  just  nearby  Parliament
 House,  there  was  no  occasion  for  them  to
 enter  the  Yojana  Bhavan.  We  took  them
 all  into  confidence  because  we  felt  that  wit-
 hout  the  active  participation  of  the  people
 and  of  the  various  parties,  who  are  interest-
 ed  in  planning,  it  will  not  be  possible  to  im-
 plement  the  plans.  Therefore,  we  started  our
 disiogue  and  this  House  will  be  happy  to
 know  that,  while  taking  all  these  decisions,
 we  are  getting  a  lot  of  benefit  from  the
 advice  rendered  by  our  colleagues,  friends
 and  experts.

 ‘We  have  adopted  science  and  technology
 in  chia  country  because  of  the  foresight  of
 our  late  Prime  Minister  Mehra,  But  I
 must  concede  here  that  there  was  no  proper
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 coordination  and  proper  integration  so  far
 as  the  development  of  selence  and  techno-
 logy  on  the  one  hand  and  act  planning  on
 the  other.  Today,  fortunately,  we  are
 having  a  Minister  of  Planning  who  is  also
 Minister  of  Science  and  Technology,
 We  have  not  only  integrated  Science
 and)  Technology  in  the  Planning
 Ministry  but  we  have  also  created
 channels  whereby  science  and  technology
 and  planning  are  properly  integrated.

 Our  scientists  today  have  taken  up
 several  jobs  so  that  wherever  we  have  been
 lagging  in  our  own  resources,  they  will  go
 in  for  research.  Take,  for  instance,  fuel.
 Our  scientists  are  now  working  to  see  how
 coal  could  be  used  for  fuel  purpose.  af
 we  afe  short  of  petroleum  products,  well,
 coal  is  abundant  in  this  country,  and  as  to
 how  itcould  be  converted  for  fuel  pur-
 poses,  all  possible  endeavours  are  being
 made  and  the  Planning  Commission  has
 given  a  lead  in  this  direction.

 The  public  sector  has  become  a  matter
 of  worry  for  many.  I  have  no  doubt  what-
 soever  in  my  mind  that  in  a  socialist  eco-
 nomy,  the  commanding  heights  shail
 have  to  be  controlled  by  the  public  sector
 and  not  by  the  private  sector.  It  shall  be
 our  endeavour  to  see  that  these  command-
 ing  heights  are  properly  controlled  by  the
 public  sector.  At  the  same  time,  we  have
 to  see  that  these  public  sector  undertakings
 shall  have  to  function  efficientty,

 We  have  invested  more  than  Ra.  4000
 crares  in  various  public  sector  undertakings,
 If  we  add  the  investments  in  the  Railways,
 in  the  Posts  and  Telegraphs  offices  which
 are  also  public  sector  undertakings,  these
 investments  go  to  the  tune  of  Rs.  8000
 crores.  So,  the  point  is  how  we  can  see
 that  these  public  sector  undertakings
 function  efficiently  where  we  have  invested
 Rs.  8000  crores.  I  can  very  wall  under
 stand,  as  was  poloted  out  very  rightly  in
 the  morning,  that  we  aha  have  to
 differentiate  between  the  social  pbjantives
 of  public  sector  undertakings  and  those  of
 private  sector  undertakings,  But  at  the
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 same  time  we  cannot  forget  that  we  myit
 seo  whatever  we  have  invested  is  being
 properly  utilised  in  the  interest  of  society.
 Therefore,  the  Planning  Commission  has
 again  given  a  tead  in  appointing  a  very

 csomtmiltee  under  the  chairman-
 ship  of  Mr.  Pathak  who  is  the  Member
 looking  after  Industry  in  the  Planning
 Commission.  This  Committee  has  been
 doing  a  remarkable  job  indeed.  They  have
 a0  fer  visited,  as  was  pointed  out  by  the
 hon,  Mutiater  yesterday,  12  establish-
 ments  in  the  country.  We  do  not  watt  now
 as  in  the  past  but  we  have  been  taking
 action.  It  is  in  this  direction  that
 recently  the  Economic  Coordination
 Committee  was  appointed  by  the  Prime
 Minister.  The  Prime  Minister  is  the
 Chairman  and  the  Finance  Monister,  the
 Planning  Minister  and  the  Minister  of  the
 concerned  mdustry  happen  to  be  the
 members  of  the  Committee.  If  there  are
 any  bottle-necks,  if  there  is  any  redtapism
 whatsoever,  thie  high  level  Committee  sits
 and  takes  a  decision  to  see  that  the  wheels
 of  production  move  with  faster  apeed
 That  is  how  this  Committee  has  been  going
 round.

 Along  with  the  functioning  of  the
 public  sector,  we  are  also  worried  about
 the  functioning  of  the  private  sector.
 Many  times  the  public  sector  is  criticised

 for  several  things.  But  we  should  not
 forget  that  the  social  objective  which  is
 being  served  by  the  public  sector  is
 equally  important.  Recently,  a  frend  of
 mine  and  a  strong  critic  of  public  sector,
 from  America  was  here  and  he  asked  mo
 regarding  the  progress  made  in  this  country.
 I  showed  him  the  watch  in  my  hand  and

 Y  told  him  that  this  i  the  watoh
 manufactured  by  the  में,  M.  T.  and  that  3
 purchased  it  in  ise  at  a  price of  Rs.  106.
 i  told  bim  that  when  I  purchased  this
 watch,  the  prices  ruling  at  that  time  in  the
 market  for  watches  of  this  standard  were
 +o  the  tune of  Ra.  300  but  this  watch  was
 avaliable  for  Re.  406.  2  said,  “If  you
 want  to  judge  the  profits  of  the  पि.  M.  T.,
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 please  take  this  difference  algo  into
 consideration.”  [  ocatild  vety  well
 remember,  ‘before  findustan  Adsibiotics
 plant  was  set  up  at  Pimpri,  the  prices  of
 antibiotics,  when  they  were  ufider  the
 monopoly  of  Satabai,  were  to  the  tune  af’
 Rs.  5  por  bottle,  and  immediately  after
 production  from  tis  public  sector  under.
 taking  at  Pimpr:,  the  prices  of  antibiotics
 came  down  to  [4  annas  per  bottle.  Today
 Hindustan  Antibiotics,  Pimpri,  even  if  it
 shows  some  losses  should  be  considered
 to  be  in  profit.  For  the  time  being  of
 course,  it  6  Bot  in  losses.  But  should  we
 not  take  into  consideration  the  social
 profit  that  we  have  derived  because  of
 production  coming  out  of  the  public
 sector  undertakings?  am  here  to  detend
 the  public  sector  undertakings  because
 public  sector  undertakings  can  achieve  for
 us  the  social  objectives  When  we  say
 that  we  want  all  the  commanding  heights
 to  be  conirolied  by  the  public  sector,
 please  bear  in  mind  that  we  shall  see  that
 the  public  sector  undertakings  function
 so  that  they  become  an  effective  instrument
 for  social  and  economic  transformation
 in  the  country,  And  that  shall  be  our
 endeavour,  in  that  direction,  the  Planning
 Commission  has  now  started  studies  to
 see  that  these  public  sector  undertakings
 give  better  results  and  they  are  run
 efficiently.

 Then  there  was  the  question  of
 economic  discipline.  There  was  a  hue
 and  cry  about  overdrafts.  We  had  our
 discussions  with  the  Chief  Ministers;  it  is
 not  out  of  any  coercion,  but  it  5  out  of
 persuasion  that  we  persuaded  them  to  effect
 same  discipline,  and  we  are  happy  that  it
 has  been  mutually  agreed  that  no  more
 overdrafis  than  what  exist  today  wil  ha
 given  to  the  States.  They  have  aleo  agreed
 to  raise  their  own  resogrees.  This  new
 discipline  that  we  witness  today  का  the
 country  is  because  of  the  efforts  made  by
 the  Planning  Commission  and  the  Centrat
 Government.

 There  are  some  other  problems  alan,
 We  want  that  the  State  Gotveromenté



 ४

 437  Wourth  Plat  *

 #houid  fanctkin  in  the  same  way  as  we
 ‘want  them  to  function  for  the  achievement
 of  social  objectives.  There  are  the  problems
 of  land  reforms;  there  are  the  problems
 of  raising  additional  resources;  there  are
 the  questions  of  implementing  the  plan
 projects  in  @  better  mariner;  and  in  that
 dizection  also  @  lot  of  steps  have  been
 taken  during  this  year,  I  can  quote  several
 things,  but  I  will  not  take  the  time  of  the
 House.

 The  idea  of  water  grid  is  no  more  a
 Slogan,  it  is  no  more  a  dream;  linking  up
 of  the  Ganges  with  the  Cauvery  is  material-
 ising.  Th:  team  from  the  UNO  8  here.
 They  have  investigated  into  the  matter  and
 prima  facie  have  said  that  it  is  a  feasible
 project.  ”  this  project  could  be  taken  up-
 joining  of  the  waters  of  the  Ganges  and  the
 Cauvery  then  we  shall  have  lakhs  of  acres
 of  land  under  cultivation,  under  irrigation;
 we  can  generate  power;  all  the  disputes
 that  now  ९550  between  the  States  of
 Maharashtra  and  Mysore,  Mysore  and
 Tamil  Nadu,  Tamil  Nadu  and
 Andhra,  all  these  disputes  will  submerge
 under  these  waters  if  the  Ganges  could  be
 linked  with  the  Cauvery.  So  far  as  the  em-
 ployment  aspect  is  concerned,  thousands  of
 engineers  and  lacs  of  our  people  could  be
 employed  either  in  the  project  or  because
 of  the  results  that  will  be  achieved  out  of
 this  project.  Besides  this,  even  from  the
 Yeligious  point  of  view,  those  who  want  to
 bave  a  dip  in  the  sacred  Ganges  need  not
 come  from  the  south  to  Kashi  or  Banaras;
 the  Ganges  will  go  tothe:r  homes.  Let  us
 not  forget  this  aspect  also.  (/nterruption)  A
 beginning  has  already  been  made,  There
 is  yo  question  of  making  a  beginning;  it  has
 already  been  made.  That  is  why  I  said,  it  is
 not  merely  a  dream,  it  will  bea  matter  of
 reality,  And  this  how  we  intend  to
 function.

 lam  well  aware  of  the  problem  of
 unemployment  that  faces  the  country
 today,  and  I  do  appreciate  the  agitation  in
 the  minds  of  the  hon,  members,  Whenever
 they  spoke  ‘teyarding  unemploymens  and
 Poverty,  everybody  insisted  that  this  pover.
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 ty  should  be  eradicated  and  our  youngsters
 should  get  a  proper  opportunity  to  werk.
 There  cannot  be  two  epinions’  on  this
 aspect,  The  problem  shall  have  to  be  consi-
 dered  in  all  its  magnitude.  There  is  open
 unemployment.  There  is  under-employnient
 and  also  there  aré  various  groups  fike  ansall
 farmers  and  marginal  farmers  whose  levels
 of  income  are  below  the  standard.  And
 how  can  we  take  care  to  see  that  thelr  levels
 are  increased,  how  those  who  are  under-
 employed  or  not  properly  employed  and
 those  who  who  are  not  employed  also
 get  employment.  Itis  a  great  challenge.
 The  height  of  this  problem  is  much  more
 than  the  height  of  the  Himalays.  But  we
 have  accepted  this  challenege  and  I  can
 assure  my  friends  who  raised  the  questidn
 as  to  what  happens  to  the  resources,  that
 the  mind  of  the  Government  on  this  point  is
 very  clear,  that  the  Government  shall  mobi-
 lise  the  resources  so  that  our  youngsters  get
 enough  opportunity,  As  was  pointed  out
 by  the  hon.  Minister  yesterday,  during  the
 Fourth  Five  Year  Plan...  now  we  have
 already  undertaken  a  study  eee  we  want  to
 create  conditions  whereby  the  basic  neads
 of  the  common  man  are  fulfilled,  viz.,  food,
 shelter,  clothing,  health  and  educationa)
 amenities.  These  are  the  five  basic  needs
 of  the  common  man  and  we  are  committed
 to  the  country,  we  are  committed  to  the
 people,  to  see  that  these  needs  are  fulfilled
 and  we  shall  have  to  undertake  massive
 programmes  ...

 AN  HON,  MEMBER:  In  how  many
 Plans  ?

 SHRI  MOHAN  DHARIA  :  No  more
 Plans  will  be  required  by  the  end  of  the
 Fifth  Five  Year  Plan.  It  shall  be  our
 endeavour  to  see  that  at  least  the  basit
 needs  are  fulfilled.  My  hon.  friend  from
 the  Jang  Sangh  may  say  that  this  ‘Garibi
 Hatao’  isa  mere  alogan.  But  they  wilt
 also  realise  and  we  shall  see  that  the:
 impact  ls  felt,  if  aot,  by  then,  at  fomst by
 the  younger  children  in  their  honges,

 SHRI  JAGANNATHRAO  JOSH  ;
 The  whole  country  ry  realising  the
 ‘Garibl’.
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 SHRt  MOHAN  DHARIA  :  Here
 agtin,  I  would  like  ta  be  frank  aad  open
 in  this  House.  We  take  up  several  schemes,
 but,  many  times,  our  experience  is  that

 they  ate  not  properly  implemented.  Last
 year,  an  amount  of  Rs.  25  crores  was
 anounced  in  this  House  at  the  time  when
 the  Budget  was  presented  by  the  hon.
 Finance  Minister.  This  amount  was  to  be
 speat  for  getting  employment  for  the
 educated.  But,  unfortunately,  we  could
 not  spend  more  than  Rs  33  crores  during
 that  year,  This  difficulty  was  taken  into
 consideration  by  the  Planning  Commission
 quite  in  advance  and  before  the  Budget
 was  presented  this  year,  and  the  House

 might  have  noticed  that  various  schemes
 were  already  considered  in  consultation
 with  the  Planning  Ministry  and  the
 Finance  Ministry  by  the  Government  and
 then  the  amounts  were  announced  or  the
 schemes  were  announced  by  the  hon
 Finance  Minister  in  the  House.

 SHRI  SAT  PAL  KAPOOR  :  What
 about  implementation  ?

 SHRI  MOHAN  DHARIA:  Here,  we
 have  taken  up  several  schemes  like
 marginal  farmers’  schemes,  small  farmers’
 schemes,  drought  relief  schemes,  rural
 ettiployment  schemes,  schemes  for  the
 educated  unemployed,  etc  But,  it  is  true
 that  much  more  shall  have  to  be  done  in
 order  to  see  that  they  are  properly
 implemented  and  {that  is  the  reason  why
 we  have  been  taking  care  to  see  jthat  a
 proper  mechanism  is  established  not  only
 at  the  central  level  but  also  at  the  State
 level  to  see  that  the  plans  are  properly
 formulated  and  also  implemented.  That  is

 the  main  difficulty.  But,  here,  again,
 people's  participation  and  invelvement
 of  responsible  workers,  political  and
 social,  also  becomes  equally  necessary.
 Ne  country  had  been  able  to  implement
 its  socialist  ideas  without  the  participation
 of  the  people  and  without  the  involvement
 of  the  members  of  Parliament  and  the
 legislatures  and  ather  social  workers  and
 also  activising  our  own  Panchayats  and
 the  Zilla  Parishads  through  decentralised
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 Gainocrncy.  Without  decentralisation  of
 power  it  may  not  be  posible  to
 implement  these  programmes,  and  here,
 many  times  the  bureaucracy  is  also  «
 hurdle,  I  must  concede  but,  at  the  same
 time,  there  are  young  officers  who  are
 working  as  Collectors  or  Zilla  Parishad
 Executive  Officers  who  have  realty  been
 doing  a  ne  work,  Here  is  a  question  of
 mobilising  all  our  strength  to  see  that
 these  plans  which  are  formulated  are
 properly  implemented  and  everybody  shall
 have  to  ask  himself  the  question—how  and
 m  what  manner  can  I  play  my  part  in
 getting  these  plans  implemented?  I  will
 quote  one  instance.  This  year  the  hon,
 Finance  Minister  announced  that  for  the
 slum  areas  of  the  big  cities  having  8  lakhs
 of  population  or  above  at  least  we  shall
 provide  the  minimum  requirements  Ike
 water,  drainage  and  so  on.  Now,  Sir,  it
 ॥8  the  responsibility  of  every  local  authority
 to  identify  this  problem,  to  prepare  the
 programmes  and  come  to  the  Centre.
 The  Government  has  taken  the  responsi-
 bility  of  giving  hundred  per  cent.  grants
 to  the  local  authority.  |  come  from  Poona.
 Iam  elected  from  Poona.  I  feel  this  is
 my  responsibility  also.  During  my  tour
 last  week  |  met  the  Mayor  and  the
 Commissioner.  I  told  them  to  prepare
 the  plan  and  send  it  to  the  State  Govern-
 ment  so  that  during  this  year  the  amount
 is  properly  spent.  So,  this  is  one  way.
 Everybody  shall  have  to  ask  himself  the
 question:  what  is  it  that  I  can  do  to  get
 the  plan  implemented  ?

 ]  now  come  to  thé  question  of
 unemployment.  I  have  no  doubt  that
 without  additional  production,  without
 raising  the  rate  of  growth  of  production
 both  industry  and  agriculture—
 it  will  not  be  possible  for  us  to  solve  this
 problem.

 Here  comes  the  matter  of  industrial
 peace.  I  feel  that  in  this  copntey  tot  of
 things  could  be  achfeved  including
 industrial  peace  in  a  very  peaceful  and
 conciliatory  manner,  without  going  in  for
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 strikes.  It  is  possible  to  avoid  strikes.
 The  mind  of  the  Government  is  very  clear.
 The  Government  does  not  want  to  ban
 strikes.  Government  is  well  aware  of
 this  precious  right  of  the  working  class.
 I  shall  never  stand  by  the  Government  if
 that  right  to  strike  is  to  be  banned.  But,
 Sir,  this  country  cannot  efford  to  have
 strikes  and  lock-outs,  at  least  for  30  years.
 We  shall  have  to  generate  that  atmosphere
 in  the  country.  We  shall  have  to  build
 a  mechanism  in  the  country  in  that
 direction.  If  the  Industrial  Disputes  Act
 or  anything  is  standing  in  the  way  of
 rendering  proper  justice,  we  shall  have
 to  come  forward  even  with  an  amendment
 to  the  legistation  to  see  that  we  can
 render  justice.

 SHRI  P.  M.  MEHTA  (Bhavnagar)  :
 You  do  not  require  any  amendment  of
 any  legislation.  You  can  solve  the
 problem  of  your  own  employees,  Railways,
 Port  and  Dack  Workers  and  Government
 employees.

 SHRI  MOHAN  DHARIA  :  |  do
 concede  the  suggestion  made  by  the  hon.
 Meinber,  from  the  opposite  side.  I  do  feel
 that  the  Minister  concerned  should  take
 an  initiative  in  seeing  that  if  there  are  any
 disputes  involved,  proper  steps  are  taken  in
 time.  I  have  no  doubt  in  my  mind.

 SHRI  SHASHI  BHUSHAN  :  Cong.  (0)
 is  very  serious  about  it  !

 SHRI  MOHAN  DHARIA  :  Here  1
 may  insist  on  the  workers’  participation
 in  management.  I  feel,  Sir,  it  is  high
 time  that  we  come  before  the  country
 with  that  arrangement  as  early  as  possible,
 because,  without  proper  involvement  of
 the  workers  in  the  management,—whether
 of  the  public  or  of  the  private  sector,
 it  will  not  be  possible  to  have  required
 cooperation  from  the  working  class.

 SHRI  JYOTIRMOY  BOSU  :  Is  it
 your  personal  view  or  the  view  of  the
 Government  ?
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 SHRI  MOHAN  DHARIA  :  This  is  the
 view  of  the  Government  and  I  know  that
 the  hon.  Labour  Minister  is  acting  on  it.
 My  only  suggestion  is  that  it  shall  have
 to  be  done  as  early  as  possible.

 SHRI  JAGANNATHRAO  JOSHI
 Make  a  beginning  in  the  public  sector.

 AN  HON.  MEMBER:  Why  not  in
 Birlas  ?

 SHRI  JAGANNATHRAO  JOSHI  :
 First,  let  him  set  his  house  in  order.

 SHRI  MOHAN  DHARIA  :  Unfortu-
 nately  in  this  country  what  happens  is
 this.  The  documents  of  the  public  sector
 undertakings  are  open  to  everybody,  but
 the  documents  and  balance  sheets  etc.  of
 the  private  sector  undertakings  never  come
 to  Parliament  nor  do  they  come  up  for
 any  discussion.  Naturally,  when  a
 comparison  is  made,  one  is  absolutely  in
 the  dark  and  the  other  is  absolutely  in
 the  public  and  that  ts  why  criticism  is
 levelled  without  proper  comparison.  I  do
 not  want  to  enter  into  that  controversy,
 but  I  do  feel  that  in  this  country,  as  was
 rightly  insisted  upon  by  my  hon.  friends
 Shri  Sat  Pal  Kapur  and  Shri  Shashi
 Bhushan  and  others,  we  cannot  allow  the
 monopolistic  trends  to  go  on.  This  is
 the  resolve  of  the  Government.  Govern-
 ment  committed  to  socialistic  philosophies
 cannot  tolerate  domination  by  the
 monopolists  in  this  country,  and  I  have
 no  doubt  that  all  poss:ble  endeavours  shall
 be  made  to  see  that  those  monopolistic
 trends  in  the  country  are  properly  curbed.
 But  at  the  same  time,  may  I  remind  this
 House  that  we  have  accepted  mixed
 economy  in  the  country  ?

 The  experiment  that  we  are  having  in
 the  country  is  an  experiment  having  no
 parallel  anywhere  in  the  world.  We  have
 accepted  democracy  in  the  country  and  we
 also  want  to  havea  socialist  economy  in
 the  country.  I  had  had  occasions  to  tour
 round  the  world,  and  when  I  was  in  East
 Germany,  we  were  told  that  five  thousand
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 industries  were  functioning  where  the
 government  was  a  direct  partner  with  the
 private  entrepreneur.  I  am  talking  of
 East  Germany  which  is  a  communist
 country.  There  are  some  other  communist
 countries  which  have  entered  into
 collaborations  also.

 lam  not  here  to  take  any  dogmatic  view
 of  the  situation.  So.  }  feel  thatso  far  as
 our  Industrial  Policy  Resolution  is  con-
 cerned,  let  us  again  have  a  look  at  it.  We
 want  to  have  the  commanding  heights  in
 the  public  sector.  So,  whatare  the  indu-
 stries  to  be  controlled  by  the  public
 sector  ?  When  we  say  that  we  shall  have  a
 joint  sector,  again,  how  are  we  going  to
 take  care  that  no  monopolistic  trends  are
 in  any  way  encouraged  because  of  the  joint
 sector  ?  At  the  same  time,  as  was  rightly
 stated  by  the  hon.  Prime  Munster,  the
 talents  of  the  entrepreneurs  and  the  ener-
 gies  of  the  public  sector  are  to  be  proper-
 ly  combined  together  and  used  for  better
 production.

 Unfortunately,  the  Industrial  Policy
 Resolution  does  not  make  any  mention
 of  the  co-operative  sector.  The  co-operative
 sector  is  coming  up  very  fast  in  the  coun-
 try.  Iknow  the  lacunae,  and  I!  know  the
 drawbacks  m  the  co-operative
 sector,  but  we  cantake  care  of  those
 problems,  and  it  does  not  mean  that  we
 should  condemn  the  co-operative  sector
 because  there  are  defects  in  it.

 Therefore,  in  this  light,  I  may  suggest
 that  it  38  high  t:me  for  us  to  have  a  balanc-

 ed  approach  towards  the  small  industries
 and  their  relationship  with  the  large-scale
 industries.  As  was  rightly  pointed  out  by
 Prof.  Madhu  Dandavate,  what  is  to  happen
 to  the  small  unit  technology  in  the  count-
 ry  7  If  we  do  not  imitate  what  they  have
 done  in  Japan,  will  it  be  possible  for  us  to
 take  these  industries  to  the  rural  areas  and
 will  it  be  possible  for  us  to  utilise  the
 capacities  and  the  man-power  in  the  coun-
 try  so  that  we  can  go  ahead  with  industrial
 production  which  is  based  on  the  local
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 produce  in  some  rural  areas  ?  In  that  direc-
 tion,  we  shall  have  to  take  a  lot  of  care,
 and  I  am  here  to  suggest  that  we  should
 have  re-thinking  regarding  our  Industrial
 Policy  Resolution  so  that  we  go  more  and
 more  fast  towards  the  achievement  of  our
 socialistic  objectives.

 Let  there  be  no  misunderstanding  when
 I  say  that  this  should  be  reconsidered,
 because  this  remark  of  mine  may  again  be
 interpreted  to  mean  that  these  people  do
 not  want  the  Industrial  Policy  Resolu-
 tion  which  emphasises  the  dominance  of
 the  public  sector  undertakings  Such  an
 interpretation  is  not  correct.  That  is  why
 I  want  to  make  it  very  clear.  But  I  want
 aproper  relationship  to  be  established,
 because  there  should  not  be  any  atmos-
 phere  of  suspicion  and  hesitancy  in  the
 country,  and  if  we  want  to  add  to  our
 industrial  growth.  an  atmosphere  of  confi-
 dence  shall  have  to  be  developed  and
 generated  and  that  care  has  also  become
 absolutely  essential

 Here  again,  I  would  fike  to  bring  to  the
 notice  of  this  House  that  if  we  want  to
 have  some  massive  projects  to  solve  the
 problem  of  unemployment  and  also  to  add
 to  our  production  in  the  country,  a  natio-

 nal  approach  is  also  required  If  lam  to
 quote  the  instance  of  the  Ganga-Cauvery
 link,  |  that  massive  scheme  3s  to  be  taken
 up,  there  is  no  doubt  that  thousands  of
 crores  of  rupees  will  be  required,  and  im
 that  case,  some  States  wil!  be  sufferers,  but
 then  as  a  country  we  shall  have  to  come
 forward  and  go  ahead  with  it  and  say  that
 so  far  as  this  project  :s  concerned,  it  does
 not  belong  to  any  State  but  it  is  a  national
 project  and  we  shall  stand  by  it

 SHRI  NAWAL  KISHORE  SHARMA.
 Let  the  Rajasthan  Canal  be  considered  as
 a  national  project.

 SHRI  MOHAN  DHARIA  :  I  am
 coming  to  that.  I  am  not  speaking
 only  of  the  Ganga-Cauvery  project.  Take,
 for  instance,  the  Rajasthan  canal.  I  perso-
 nally  feel  that  if  we  could  accelerate  the



 25  Fourth  Plan

 Rajasthan  canal  project,  we  could  join
 hands  with  the  Rajasthan  Government  and
 tell  them  :  ‘Yes,  we  are  prepared  to  co-ope-
 rate  with  you.  If  this  project  is  speeded  up,
 the  land  to  be  brought  under  cultivation,
 jand  which  is  not  at  all  cultivable  today,
 shall  have  to  be  used  for  the  crops  or
 pattern  of  crops  that  will  be  decided  by  the
 Central  Government’.  Today  we  are  short
 of  cotton.  We  imported  cotton  worth  Rs,
 98  crores.  Iam  not  entering  into  details.
 I  am  only  referring  to  some  other  aspects.

 AN  HON.  MEMBER  :  Include  it  in
 the  plan.

 SHRI  8.  K.  DASCHOWDHURY
 (Cooch  Behar):  Link  the  Ganga  with  the
 Brahmaputra

 SHRI  MOHAN  DHARIA:  Iam  not
 making  a  reference  to  particular  schemes.
 Tam  only  suggesting  that  if  there  are  some
 schemes  which  are  of  national  importance,
 let  us  forget  parochial  considerations  and

 let  us  come  forward  as  a  nation  to  go  ahead
 with  the  execution  of  those  schemes.  If  the
 Rajasthan  Canal  project  ts  to  be  taken  up,
 this  is  an  aspect  which  we  have  got  to  keep
 in  mind.  The  hon.  Minister  already  said
 here  yesterday  that  so  far  as  cotton  imports
 are  concerned,  within  three  years,  with  the
 plans  we  have  already  undertaken,  we  shall
 see  that  we  become  self-sufficient  in  the
 production  of  cotton.  If  we  want  to
 produce  long-staple  cotton  of  the  Egyptian
 variety,  the  local  climatic  conditions
 prevailing  in  Rajasthan  are  the  same  as
 prevail  in  Egypt  and  hence  the  Rajasthan
 area  would  be  ideal  for  cultivation  of  such
 long  staple  variety  of  cotton.  That  being
 so,  when  the  canal  irrigates  the  large
 areas  of  Rajasthan,  we  shal]  have  to  go
 forward  in  that  direction.

 Then  there  are  hill  areas  in  the  country
 from  Himachal  Pradesh  to  UP,  Bihar  and
 Assam  in  the  eastern  sector.  Several  sur-
 veys  shall  have  to  be  done  there.  We  have
 to  see  what  projects  should  be  taken  up  to
 tap  the  natural  resources  available  in  those
 areas  so  that  our  productivity  increases.
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 SHRI  K.S.  CHAVDA  (Patan)  :  By
 that  time,  nylon  and  terelyne  will  be  much
 cheaper.

 SHRI  MOHAN  DHARIA:  My  hon.
 friend  is  impatient.  I  can  assure  him  that
 when  I  speak  of  these  schemes,  we  have  not
 forgotten  modern  science  and  technology.
 T  said  in  the  beginning  that  so  far  as  this
 aspect  is  concerned,  we  are  well  aware  of

 the  need  to  keep  pace  with  it.  We  do  not
 want  to  lag  behind  the  world.  We  want  to
 create  situations  in  the  country  whereby
 wecan  go  ahead.  ahead,  of  the  world,
 rather  than  lag  behind.

 Then  there  are  the  Westren  Ghats.  That
 has  to  be  surveyed.  Then  we  may  have  a
 marine  survey.  We  have  got  a  coastline  of
 severa!  hundred  miles.  We  must  see  how
 best  to  utilise  facilities  offered  by  that  cir-
 cumstance.

 But  in  all  this,  we  require  the  coopera-
 tion  of  the  House  and  the  country  when
 massive  schemes  are  taken  up  by  Govern-
 ment,  for  solving  the  problems  of  unem-
 ployment.  This  House  and  the  country
 should  come  forward  as  the  one  man  to
 proceed  with  the  execution  of  these  schemes
 as  national  schemes  and  not  think  in  terms
 of  Maharashtra,  Madhya  Pradesh  and  so
 on.  Iam  submitting  that  the  parochial
 consideration  should  be  eschewed  in  these
 matters,

 Coming  to  backward  areas,  I  entirely
 agree  with  several  suggestions  made,  parti-
 cularly  by  Prof.  Dandavate.  He  was  very
 right  in  stressing  the  need  to  remove  infra-
 structural  imbalances.  Without  that  it
 will  not  be  possible  for  the  backward  dis-
 tricts  to  forge  ahead  taking  advantage  of  the
 concessions  and  facilities  offered  by  Govern-
 ment.  The  necessary  infra-stucture  will
 have  to  be  created  and  in  that  respect,
 some  more  assistance  is  called  for.

 Here  |  would  like  to  submit  that  the
 House  should  not  be  under  the  impression
 that  nothing  is  done  by  Government,  In
 Vol.  Tof  the  Mid-Terms  Appraisal,  we
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 have  given  a  list  of  the  districts  recognised
 as  backward  districts  entitled  to  financial
 concessions  and  also  districts  entitled  to
 l0  per  cent  subsidy,  Here  also  the  role  of
 the  Members  of  Parliament  becomes  very
 important.  In  regard  to  the  districts  which
 we  have  declared  to  be  backward  districts,
 or  such  districts  as  wehave  declared  tobe
 backward  districts  which  are  entitled  to
 have  I0  percent  subsidy  for  all  investment,
 Ihave  been  insisting  on  several  of  my
 friends  that  in  there  own  districts  they
 should  try  to  persuade  some  small-scale
 Industrialists  or  entrepreneurs  to  go  and
 make  investments.  For  investment  of  Rs.

 0  lakhs  Rs.  ]  lakh  straightway  comes  from

 the,Central  Government.  It  is  really  a

 very  novel  scheme,  and  in  that  direction
 the  efforts  shall  have  to  be  made  and  the
 local  infra-structure  shall  have  to  be  raised

 through  the  state  Government  and  thus  the
 facilities  shall  have  to  be  made  available.
 Here  also  it  is  a  matter  of  greater  co-opera-
 tion.

 SHRI  SHASHI  BHUSHAN:  Speak
 about  socialist  education.

 SHRI  MOHAN  DHARIA  :  I  cannot
 touch  on  all  the  points  Jam  _  highlighting
 some  of  the  points.

 MR.  DEPUTY-SPEAKER  :  Also  give
 your  mid-term  appraisal  of  the  present
 Plan,

 SHRI  JYOTIRMOY  BOSU:  I  thank

 you  very  much,  Sir,  He  was  taking  us  for
 a  ride.

 SHRI  MOHAN  DHARIA:  We  have

 already  presented  the  report  on  the  mid-
 term  appraisal.

 MR.  DEPUTY-SPEAKER  :  That  is
 correct  point.  What  are  the  targets  you
 have  achieved  and  what  are  the  short  com.
 ings  and  how  do  you  intend  to  overcome
 them?  You  may  say  something  about
 them,  instead  of  general  things.
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 SHRI  §.M.  BANERJEE  (Kanpur)
 '

 That  is  for  the  Cabinet  Minister;  not  for
 him.

 SHRI  JYOTIRMOY  BOSU  :  You
 have  put  him  into  difficulties.

 SHRI  MOHAN  DHARIA:  No,  no.
 lam  not  at  all  in  difficulties.  So  far  as  the
 mid-term  appraisal  is  concerned,  we  have
 given  an  exhaustive  report.  and  we  have
 mentioned  the  shortfalls  very  clearly  in  the
 report  itself.  The  very  report  and  the
 annual  Plan,  in  case  it  is  referred  to,  refer
 to  all  these  problems,  and  felt  that  J  should
 bring  to  the  notice  of  this  House  what  ate
 the  striking  features  and  what  are  our
 difficulties.  I  am  raising  these  issues
 I  felt  that  these  are  the  issues  that  may
 come  in  our  way  when  we  want  to  take  up
 several  schemes  in  the  years  to  come.

 Coming  to  the  problem  of  the  rise  in
 prices,  it  is  indeed  a  matter  of  great  worry
 for  us.  Until  and  unless  we  produce
 enough  to  fulfil  the  requirements  of  society,
 particularly  the  essential  commodities  in
 the  country,  it  will  not  be  possible  for  us  to
 bring  down  the  prices  and  also  to  see  that
 the  people  at  large  get  at  least  the
 essentials  at  reasonable  prices.  Here,
 several  suggestions  are  made  including  the
 taking  over  of  wholesale  trade,  massive
 production  of  essential  commodities,
 proper  distribution  system,  taking  over
 the  consumer  industries  as  was  suggested
 by  Mr.  Kapur,  and  soon.  T  can  only  say
 to  the  House  that  we  have  engaged
 ourselves  very  seriously  in  our  studies  and
 we  are  contemplating  some  steps  whereby
 It  will  be  possible  for  us  at  least  to  see
 that  the  minimum  requirements  of  society
 are  made  available  to  them  and  that  too
 at  reasonable  rates,

 There  is  one  more  aspect  to  which  I
 would  like  to  draw  the  attention  of  this
 House.

 SHRI  NAWAL  KISHORE  SHARMA:
 About  the  studies  on  curbing  the  high
 prices  and  the  ways  you  have  suggesied,
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 foay I  know  by  what  tits  you  iatind  to
 complete  those  atudles  7

 SHRI,  INDRAJIT  GUPTA  (Alipore)
 Studies  are  tife-long.

 SHR]  JYOTIRMOY  BOSU  :  Just
 before  the  976  elections.

 SHRI  MOHAN  DHARIA:  It  is  true
 that  these  studies  are  a  continuous  process,
 but  we  do  not  want  the  people  to  suffer
 continuously.  That  is  not  our  intention.
 We  have  already  taken  up  the  studies  for
 the  formulation  of  the  Fifth  Plan,  what
 should  be  the  projects  that  should  be
 taken  up  by  the  Government  during  the
 Fifth  Plan,  and  in  the  meantime  when  I

 say  that  we  shall  be  taking  up  several
 projects,  that  does  not  mean  that  items

 like  sugar  will  not  be  considered  by  the
 Government.  In  such  matters  the
 Government  is  always  serious  and
 contemplating  action  in  this  matter  also.
 I  am  speaking  of  the  essential  requirements
 of  the  society,  and  if  they  are  to  be

 produced  in  a  massive  way,  we  cannot
 leave  it  only  in  the  hands  of  the  private
 sector.  Whatcan  be  done  in  the  public
 sector,  that  ig  what  we  are  thinking  about.
 ic  will  not  be  long.  We  are  well  aware
 of  the  commitments  made  to  the  people,
 and  when  9  am  saying  this  to  the  House,
 it  is  not  just  to  dodge  this  House  but  to

 say  very  firmly  that  it  is  the  determination
 of  the  Government,  and  we  shall
 eee  that  we  proceed  according  to  our
 determination.

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  (Akola)  :  In  view  of  the  rising
 prices  of  sugar,  are  you  thinking  of
 bringing  sugar  under  control  ?

 SHRIS.M,  BANERJEB  :  When  we

 ate  discussing  the  Fourth  Pian,  he  is

 talking  bf  the  Fifth  Plan.  ‘The  Govern-
 mort  Of  India  always  gives  us  a  trailer  of

 the  Fiftt  Plan."  We  want  40  है... क  ‘the  real
 picture  of  the  Fourth  Plan.
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 SHRI  MOHAN  DBARIA.  :  Tite  subject
 of  sugar  is  handled,  by  the  Minister  of
 Agriculture.  I  cannot  say  -what  action  js
 being  taken  by  that  Ministry.

 SHRI  NAWAL  KISHORE  SHARMA:
 You  sajd  you  were  making  certain  studies

 regarding  rising  prices,  Lasked  a  ques
 tion  regarding  that,  and  your  answer  is  not
 specific.  You  have  only  said  that'you  are
 increasing  production  of  sugar  in  the  public
 sector  and  also  in  the  private  sector.  The
 assential  question  is  that  unless  you  are
 prepared  to  control  the  distribution...

 SHRI  MOHAN  DHARIA:  I  am  not
 yielding.  The  subject  is  handied  by  other
 hon.  Ministers,  and  I  would  not  fike  to  en-
 croach  on  their  rights.  It  will  not  be  fair
 also.  ,

 SHRI  NAWAL  KISHORE  SHARMA:
 It  is  the  subject  of  planning.  Your  plans

 are  certainly  going  to  fail.  For  that  pur.
 pose  you  have  to  take  Into  consideration...

 MR.  DEPUTY-SPEAKER  :  You  can
 ask  a  question,  not  make  a  speech.

 SHRI  MOHAN  DHARIA:  Tho  ‘policy
 of  the  Government  is  very  clear,  that  the
 essential  needs  of  society  should  be  met,and
 if  there  is  a  lot  of  profiteering  such  industry
 or  such  production  should  be  taken  over  by
 the  Govenment.  That  is  the  policy  of  the
 Government.  I  can  only  say  regarding  the
 policy,  but  I  cannot  say  what  is  being  done
 by  the  Ministry  of  Agricultura,

 Coming  to  the  last  point,  I  feel  that  tn
 this  country  we,  have  accepted  a  great
 challenge.  We  want  to  have  socialism
 through  the  democratic  process,  and  if  we
 do  not  achieve  these  objectivesthrough  the
 democratic  process,  it  {sa  danget  to  the
 democratic  process  and  the  parliarterttady

 Lapstitution.  Therefore,  it  is  for  us  to
 mobilise  all  our  resources,  matetial  re-
 sources  and  also  «manpower,  and  to
 channelise  them  eo  that  we  go  ahead  fn
 implementing  the  various:  programmes  and
 achieving our  social  gbjectiver,  We  have
 brought  forward  this  Midvierm  Appraisal



 ot
 |

 Plath  Plan

 {Sbe}  Moben  Dharia)

 tn  a  frank  manber  because we  wanted  the

 guidance  of  bon,  Members.  We  have

 brought  to  their  notice  what  is  wrong,  whet

 és  right,  where  we  have  achieved,  where  we
 have  failed,  all  these  sspects  have  been

 brought  before  the  Howse,  and  we  would
 ike  to  have  the  guidance  of  this  House.
 Hut  in  the  meantime,  I  can  assure  the

 Hoose  that  the  planning  process  in  the  coun-

 try  has  come  to  stay.  Without  a  planned
 economy,  it  will  never  be  possible  for  this

 country  to  solve  the  problems  facing  It  to-

 Gey.  Uf  there  are  any  friends  tike  Mr.
 Piloo  Mody  who  oppose  this  process.
 mat  say  that  we  will  not  be  deterred  from

 Our  objectives.

 ,  Tamthankful  to  the  House  for  the

 patient  hearing.

 MR.  DEPUTY-SPEAKER  :  I  did  not

 want  to  interrupt  the  Minister  in  his  long
 speech  because  I  thought  that  his  speech
 provides  the  window  to  the  thinking  of
 Government  and  Members  interested  in
 that.

 But  it  was  announced  that  the  Minister
 would  start  his  reply  at  5°30.  We  shall
 therefore  conchide  the  speeches  by  the

 Members  at  56°30.  There  are  some  Mem-
 bers  from  the  opposition  still.  They  will  get
 the  time  that  is  allotted  to  them.  I  have  a

 long  list  of  Members  from  the  Congecss
 Party.  If  they  try  to  confine  their  remarks

 to  20  or  25  minutes,  3  would  be  able  to

 accommodate  the  maximum  =  saumber  or  all
 of  them.

 THE  MINISTER  OF  PARLIAMENT-
 ARY  AFFAIRS  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAJ  BAHADUR)  :

 The  Minister  may  reply  tomorrow,  to  give
 aome  mors  time  to  the  members.

 SHRI  INDRAJIT  GUPTA:  But  the

 ‘Speaker  hes  acnownced  that  tho  discussion

 should
 be  completed  today.

 SHRI  RAJ  BAHADUR :  If  the  Speaker
 has  deckied  tike  thet,  T  cannot  sky  any-
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 MR.  DUPUTY-SPEAKER  :  There  &
 tome  confusion.  What  is  the  pleasure  of
 the  House  ?

 SHRI  RAJ  BAHADUR:  A  aumber
 of  bon.  members  have  not  expressed  then
 selves  on  this  very  important  subject.  |
 wonder  if  the  House  will  agree  to  sit  for  an
 hour  more,  ifthe  Speaker  bas  raled  tdas
 this  shouid  be  finished  today.

 SHRI  S.  M.  BANERJEB:  The  Speaker
 asid  that  he  wanted  to  stick  to  the  schedule.
 In  the  Business  Advisory  Committee,  it
 was  mentioned  that  since  planning  has
 not  been  discussed  for  years  together,  we
 want  more  time.  We  would  request  you
 to  convey  our  feelings  to  the  Speaker  and

 give  your  decision,  say,  by  4  O'clock.

 MR,  DEPUTY-SPEAKER  :  Iam  a  bit
 confused.  The  proposal  has  come  from
 the  Minister  of  Parliamentary  Affairs  that
 we  sit  an  hour  extra.

 SOME  HON,  MEMBERS  :  No,  no.

 MR,  DEPUTY-SPEAKER  :  Iam  only
 saying  that  he  guid  this.  Iam  not  giving
 my  view.  Any  way,  let  us  carry  on  and  we
 will  see.

 SHR]  P.  M.  MEHTA  (Bhavaagar):
 Sir,  we  are  discussing  the  Mid-term

 Appraisal of  the  fourth  plan  It  is  not

 possible  to  cover  all  the  aspects  of  the  plan.
 Therefore,  I  will  confine  myself  to  only
 three  or  four  points.  I  will  deal  with  rate
 of  growth,  prices,  unemployment,  housing
 and  water-supply.

 The  Minister  who  intervened  has  aot

 pointed  out  the  shortcomings  of  the  plan.
 He  has  simply  gives  his  imagination  about
 the  concept  of  planning.  He  has  not  actual-
 ly  given  the  grounds  why  they  have  failed
 in  the  fourth  plan,  It  is  not  that  the  fourth

 plan  will  begin  from  this  year.  है. उ  has  al
 ready  begun  from  a  What  fe  the

 pris
 Gf  these  gents  of  the  fourth



 a

 {  will  fict  take  ap  rate  of  growth.
 Government  have  admitted  there  ia  decele~
 ration in  the  rate  of  growth  and  it  is  really

 @  matter  of  serious  concern.  The  actual

 gate  of  growth  for  1969-70  ह...  - 0 क  per  cent.

 In  1970071  it  came  down  to  48  per  cont.
 It  is  not  going  io  teach  its  original  level

 even  in  ‘1972-73,  Why  has  this  happened
 and  what  action  bas  not  been  taken  by  the

 Government  to  tide  over  the  shortcoming  !

 That  has  not  been  mentioned  by  the

 Minister  in  his  apeech

 45  hrs

 The  rate  of  growth  has  declined  year  by
 year.  That  could  happen  only  when  there
 is  no  full  utilisation  of  your  resources  and
 installed  capacity.  Even  the  level  of  invest-
 ment  has  remained  low.  The  schemes  are
 not  —  properly  implemented  and

 the  manpower  and  resources  are

 kept  idle,  Even  by  the  end  of  1972-73  चट

 will  not  reach  the  growth  rate  of  the  pre-
 vious  year,  namely,  4°8  per  cent.  Govern-

 ment  have  already  admitted  that  this  is  the

 situation,  which  is  a~*  a  good  picture.
 This  can  be  improv  only  by  drastic

 changes  in  your  poli  .  Without  basic
 changes  in  policies  you  not  be  able  to

 achieve  2  speedy  grov....  Therefore  it  is

 essential  that  right  just  now  you  should

 make  up  your  mind  to  change  the  policies
 basically  and  you  should  start  functioning
 in  such  away  that  you  can  achieve  the
 targeted  growth  rate.

 L  have  said  on  the  26th  of  November

 last  year  that  this  government  have  failed

 to  hold  the  price  Hae.  The  price  line

 {a  golng  sky  high  and  yon  have  totally

 failed  to  hold  it.  Without  a  proper  growth

 rate,  without  a  proper  level  of  investment,

 without  opening  new  avenues  of  employ-

 ment  pou  will  not  be  able  to  hold  the  price

 line,  After  the  announcement  of  the

 budget  proposals  of  this  year  the  prices  of

 almost  every  commodity  has  gone  up,  be

 living of  tho  peaple,  you  shuuld  not  allow
 the  pelos  of  essential  commodities  to  90
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 up.  When  the  prices  rise,  the  real  income  fs
 eroded  and  people  get  poorer.  Even  in  the
 Mid-term  Appraisal  of  the  Fourth  Pian  it
 is  mentioned  that  the  commonman  is  gett
 ing  poorer  because  of  the  rise  in  prices,
 Government  should  take  drastic  action
 without  any  further  delay  to  hold  the  price
 line.  If  necessary,  let  them  appoint  a
 comnuttes  to  go  into  it.  How  ere  they
 going  to  hold  the  price  Ine  ?  =  must
 again  say  that  Shri  Dhberia,  the  hoa.
 Minister,  has  not  enlightened  the  House
 about  it.

 In  the  first  year  of  the  Plan  the  index
 rose  by  3.7  percent,  in  the  second  year  by
 5.5  per  cent  and  in  the  first  half  of  the  year
 97i-72  it  rose  by  3.5  per  cent  again.  That
 is,  over  and  above  the  rise  in  the  previcus
 year,  it  rose  by  3.5  per  cent.  As
 admitted  In  the  Mid-term  Appraisal  by  the
 Government,  the  money  stipply  increased
 by  20.5  per  cent  in  1969-70  and  by  2  per
 cent  in  1970-71,  This  has  created  the
 inflationary  effect  on  the  general  egonomy.
 If  you  supply  more  mony,  what  will
 happen?  There  will  be  inflation.  Why
 are  you  compelled  to  supply  more  money  ?
 It  is  because  you  have  failed  to  check  the
 parallel  economy  of  the  black  market.
 That  is  one  of  the  reasons  why  you  have
 to  supply  from  year  to  year  this  big
 amount  of  money  to  the  tune  of  12  per
 cent.

 So,  this  inflationary  trend  and

 situation.
 should  work  on  all  fronte,  Regundjag
 deficit  fnancing  they  should  make  up  thelr
 mind  for  how  long  they  want  to  continus
 this.  It  {is  not  a  reasonable  deficit
 financing  this  year  also.

 Regarding  production,  you  छह  perfem
 tly  right  in  saying  that  this  country  cumiet
 aiford  to  lose  any  sort  of  production,  Bul,
 if  you  want  to  have  more  production,  you
 shoutd  also  cotisides  the  other  probes
 related  to  production  or  the  prodactive
 processes.  ‘You  must  give  the  piper
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 wees  the  workers.  ‘You  aiust  give
 adequate  machinery  for  thé  redredéa!  of  the

 ptlévances  of  the  workers.  You  should
 also  give  public  assistance  to  the  werker

 jbections  and  the  unemployed.  If  you
 take  all  these  sections  simultaneously,  you
 will  be  ableto  tide  over  the  difficulties,
 specially  the  misery  created  by  high  prices.

 The  general  condition,  economical  and
 social,  of  the  common  man  ts  very  muser-
 able.  He  fs  unable  to  pass  his  days
 peacefully.  He  has  been  on  his  toes
 amce  long.  Millions  of  people  are  living
 a  sub-human  standard  today.  This  is  the
 net  outcome  of  the  Fourth  Five-Yerr  Plan
 and  this  is  the  mid-term  appraisal  of  the
 Ftan.  Therefore,  the  main  objective,  to
 give  &  better  life  to  the  people,  has  comp-
 tetely  failed  and  Government  should  take
 serious  nate  of  this  situation.

 Now  I  come  to  the  problem  of  unemp-
 loyment.  The  defective  planning  of  the
 Government  isthe  prinerpal  reason  for
 anempoyment  In  this  country.  According
 to  the  live’  register  of  the  employment
 éachafhges,  the  sumber  of  graduate  and
 polt-g¢raduate  applicants  was  93,000  in
 the  Year  7966  and  on  20th  June,  W971  it
 Bad  gone  up  to  333,000;  engineers  from
 4,000  हद  966  had  gone  upto  16,000  on  30th
 June,  1971;  diploma-hoiders  from

 ‘38,000  in  966  to  48,000  on  {3th  June,  1971,
 pther+-from  70,000  in  966  to  268000  on
 30th  June,  1971,  under-graduates—from
 2400  in  2966  to  $29,000  on  30th  June,
 494  q  .  a

 "
 This  is  ‘the  alarming  situation  prevailing

 in  the  country  that  both  educated  and  un-

 keaeated  unemployed  youth  are  frust  -

 stated,  यादि  have  no  faith  in  this  big  tall
 J%.  ,  You  kindly  opeo  new  avenues  for

 sigit  employment,  give  them  proper
 ह.  and  qolve  their  difficuities,
 ~¥ou  are  talking  foo  muh  about  the  young
 wProple,  —_But.yqu  have  not  cared  डफ  give them  due  justice,
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 We  have  accepted  the  prinkiple  of  Habe to  Work.  But  this  Government  tab
 failed  to  give  work  to  those  who  want
 work.  9  am  not  in  the  hatiit  of  critic

 ‘sing  the  Government  for  the  sake  or
 criticism  only.  This  is  avery  serious  situ ation  so  far  as  unemployment  3  concerned, 80  far  as  rising  prices  are  concerted  and  89
 far  as  the  basic  needs  of  the  people,  ike
 housing,  etc.  are  concerted.  How  do
 the  people  hive?  ‘You  very  well  know  that millions  of  people  live  in  sub-standard Conditions.  They  are  living  where  human-
 beings  are  not  supposed  to  dwell.  This is  the  position.  In  a  gingle  room,  a
 family  of  5  to  8  members  live  They have  no  other  facilities,  This  is  the
 situation.  The  Government  should  bas
 sically  change  that  policy  and  implement
 8  proper  programme  without  any  further
 shortcomings  and  delay

 DR  ्  K.  R,  VARADARAJA  RAO
 (Bellary)  ;  Mr,  Deputy-Speaker,  Sir,  I
 should  like  to  begin  by  expressing  my
 very  warm  appreciation  of  the  documents
 produced  by  the  Government,  the  Econo-
 muc  Survey  and  the  Mid-term  Plan  Appraj-
 sal.  J  think,  these  two  documents  have
 Siven  In  a  very  frank  and  forthright  fash.
 i0n  the  condition  of  economy,  the  problems
 it  has  faced  and  the  problems  that  still  re
 main  to  be  solved,

 Tama  little  afraid  that  the  speeches
 made  from  the  Treasury  Benches  on  the
 Mid-term  Appraisal  have  not  been  quite
 integrally  Imked  with  the  points  that  have
 been  made  by  the  two  very  frank  and  very
 obcjective  official  documents  on  the  subject.
 But  at  the  sane  time,  I  would  Hike  to  aay ‘some  rather  pleasant  things  about  what  bas
 happened  to  the  economy.

 इ  should  fike  to  say  that  our  economy
 has  shown  resiliance  which  is  in  great  can
 trast  to  what  it  showed  in  1965,  In  mauy
 ways,  the  situstion  is  aiplogous  of  what

 ‘happened  in  65  and  I97),  केवा,  the.  re
 sults  are  entirely  different  thatnly  because
 Of  the  stfengtiy  of  the  evonomys  and,  if  |

 “Aatay)  8  5...  suecesdful  ieapheenegtation
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 of  the  policies  and  the  green  revolution
 which  were  really  inaugurated  by  the  Plann-
 ing  Minister  when  he  was  the  Minister  for
 Food  atid  Agriculture.  The  food  produc»
 tion  and  the  large  food-stocks  that  we  have
 laid  have  really  helped  our  economy  and
 have  helped  us  to  face  the  war,  to  face  the
 Bangladesh  situation  and  also  to  prevent
 the  prices  from  rising  as  otherwise  they
 would  have  risen.

 Thea,  I  would  like  to  congratulate  the
 Government  about  one  thing  and  |  must
 qualify  it  beause,  I  think,  the  speech  of  my
 very  dear  friend,  the  Minister  of  State  for
 Planning,  was  a  little  bit  on  a  romantic
 side.  I  congratulate  the  Government  on  a
 new  note  of  realism  in  economic  thinking
 whicn  has  been  shown,  I  believe,  in  the
 speech  which  was  made  by  the  Prime
 Minister  when  she  replied  to  the  debate  ou
 the  President’s  Address  and  the  speech
 which  was  made  by  the  Planning  Minister
 when  he  opened  the  debate  yesterday.

 [  would  also  like  to  congratulate  the
 Government  and  the  Planning  Commi-
 ssion  on  approaching  the  whole  subject  of
 planning  now  in  a  rather  systematic  manner
 by  making  macro  studies,  by  realising  that
 these  are  problems  that  cannot  be  solved
 merely  by  enunciation  of  general  principles
 or  by  giving  out  large  sentiments  of  hope
 but  that  they  have  got  to  be  studied  in
 detail,  problems  have  to  be  unravelled  and
 identified,  before  you  can  find  out  what  can
 be  done  about  them.  All  this  is  a  matter
 for  congratulation.  Even  though  Lam  not
 a  professional  politician,  from  whatever  |
 have  been  told  by  the  people  whom  |  have
 talked  to,  there  is  an  air  of  confidence  in
 the  country.  People.  feel,  as  they  never
 felt  before,  that  something  is  going  to  be
 done.  That  confidence  is  there.  That  it-
 self  is  a  tremendous  support  for  whatever
 we  want  to  do  in  the  next  four  years.

 y  would  like  to  say  that,  as  far  as  the
 Fourth  Plan  from  now  on,  from  1972-73,

 onwards,  is  concerned,  the  country  is  app-
 roaching  the.  economic  problems  from  a
 position of  strength  -  Iwill  not  say,  mate-

 tions,
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 rial  strength,  but  from  a  position  of  men-
 tal  and  psychological  strength.  Therefore,
 I  have  great  hopes.  In  fact,  I  think,  I  have
 more  hope  about  the  possibility  of  some-
 thing  really  happening  in  the  Indian  econo-
 my  now  than  I  had  for  many  years  in’  the
 recent  past.  So  much  for  all  the  nice
 things  that  I  want  to  say  on  the  subject  of
 mid-term  appraisal  and  the  Planning
 Commission.

 THE  MINISTER  OF  PLANNING
 AND  MINISTER  OF  DEPARTMENT  OF
 SCIENCE  AND  TECHNOLOGY  (SHRI
 C.  SUBRAMANIAM):  We  are  interested
 in  the  other  things.

 DR.  V.K.R.  VARADARAJA  RAO  ५  I
 am  glad.  I  thought,  even  though  sugar
 has  become  expensive,  it  is  a  good  thing  to
 coat  the  pill  a  little  so  that  what  follows
 would  not  be  as  unwelcome  as  it  otherwise
 might  have  been.

 SHRI  MOHAN  DHARIA  :  है  will  be
 welcome.

 DR,  V.  K.R.  VARADARAIJA  RAO  :
 Tam  really  surprised  that  both  the  spee-
 ches  made  by  the  hon,  Minister  were  very
 optimistic,  I  was,  unfortunately,  not  here
 to  listen  to  the  hon.  Minister’s  speech,  but
 I  have  read  it.  There  is  no  question  about
 the  balanced  and  persuasive  character  of
 the  speech.  And  the  speech  of  my  friend
 Shri  Dharia  was  extremely  persuasive.  so
 persuasive  that  tomorrow  people  will  be
 hailing  the  birth  of  the  Ganges-Cauvery
 link,  if  व  may  say  so  in  digression,  I  hope.
 he  has  not  given  a  slogan  to  the  opposition
 I  doubt  very  much—and  I  say  this  with  a
 full  sense  of  responsibility—whether,  even
 by  the  next  elections,  anything  really  con-
 crete  would  have  been  done  to  link  the
 Ganga  with  the  Cauvery.  It  is  an  enor-
 mous  problem  started  by  Arthur  Cotton
 many  many  years  ago...  (dnterruption)

 AN  HON.  MEMBER  :  Only  investiya-

 “DR.  V.K.R,  VARADARAJA  ४७०  -
 One  expects  the  Government,  when  tavesti-



 ‘Fourth  Plan

 [Dr,  ९.  ४,  ४.  द 4  Rao}
 gations  are  going  on,  not  to  talk  so  much:
 about  it.  They  should  say,  ‘we  are  trying
 to  find  out’.  But  look at  the  kind  of  imp-
 ression  which  has  been  created  and  all

 “cheers  coming  from  various  sections  of  the
 House.  Ido  not  think  that  it  is  coming,
 and  if  it  does  not  come.  then  the  effect  is
 going  to  be  very  much  worse  than  if  you
 had  not  said  what  you  have  said  in  the

 House  today.  That  is  what  }  meant  by
 saying,  ‘a  little  romantic’.

 The  main  problems  on  which  we  expect
 some  real  light—and  ]  am  hoping  that  the
 Minister  will  throw  some  light  when  he

 replies  to  the  debate—are  the  problems
 thrown  out  by  the  nud-term  appraisal—  the
 industrial  deceleration  from  l!  percent  tu
 9  per  sent,  8  per  cent,  6  per  cent,  4  per  cenit
 and  2  percent.  Everybody  knows  that,
 while  you  must  go  all  out  for  increasing
 agricultural  production,  the  vast  problem
 of  unemployment  in  this  couniry  is  not

 going  to  be  solved  merely  by  agricultural

 production.  Everywhere  in  the  world,
 industrialisation  has  been  known  to  be  an
 essential  remedy  for  solving  the  problem  of
 mass  unemployment.  And  what  has

 happened  here?  What  is  the  Government’s

 policy?  I  know  that  something  is  being
 done.  The  Plan  outlay  has  been  raised.
 I'am  glad  that  eomething  is  going  to  be
 done.  The  concrete  figures  that  L  got  from
 the  Minister’s  statement  were  these  :  one
 million  tonnes  of  steel  this  year—  that  is

 something  great  which  we  can  look  at,

 rr  lakhs  of  tonnes  of  fertilisers  extra  this

 year,  and  within  three  years  one  million
 bales  of  cotton  and  one  million  tonnes  of
 oilseeds,  ‘These  were  the  four  concrete

 things  that  were  mentioned  in  the  speech.
 Otherwise,  what  are  we  going  to  do  for
 industrial  development?  How  are  we

 going  to  bring  it  up  ?

 Another  thing  which  is  very  important
 --.and  on  which  nothing  has  been  said,  if  I

 may  say  so,  even  from  the  other  side  of
 the  House,  is.  the  low  rate  of  savings.  The

 "catdinal—7  would.  not  say  ‘vice’;  “that  is
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 not  the  correct  expression—the  cardinal
 weakness  of  the  Indian  economy,  the  major
 basic  reason  why  we  are  not  going  as  fast
 as  we  should,  is:  the  very  low  rate  of
 savings,  8,  9  or  10  per  cent.  What  are
 we  doing  about  it  ?  What  is  the
 Planning  Commission  doing  about  it  ?
 What  are  the  instruments,  what  are
 the  devices  and  what  are  the  strategies  to
 lift  up  the  savings  to  a  level  which  will  be
 consonant  with  the  high  rate  of  economic
 growth,  1S  or  360r  7  or  I8  percent?  [
 don’t  know.

 I  don't  want  to  speak  too  much  on  the
 question  of  holding  the  price  line.  J  know
 you  are  sometimes  toa  touchy  ahout  the
 price  tine.  Maybe  in  a  developing
 economy.  J  per  cent  or  2  per  cent  price
 rise  may  not  be  inuch.  But  how  are  you
 going  to  hold  the  price  line?  And  what
 will  happen  in  case  something  goes  wrong
 with  the  seasons?  ‘Then,  what  is  your
 policy  with  regard  tu  holding  the  price
 line?  Are  you  going  to  have  the  policy  of
 taking  over  the  whole  sale  trade  ?  Are
 you  going  to  havea  network  of  fair  price
 shops  all  over  the  country  ?  Are  you  going
 to  make  the  basic  necessities  available  at
 controlled  prices  to  the  entire  population
 who  need  it?  What  exactly  have  you  got
 in  mind  for  the  purpose  of  holding  the
 price  line  ?

 Even  not  much  has  been  said  about  the
 fall  in  material  targets.  The  Minister
 said  that  we  are  going  to  fulfil  the  financial
 targets  of  the  Plan,  that  we  will  be  spending
 Rs.  16,000  or  Rs.  15,000  crores  at  the  end
 of  the  five  years  of  the  Plan.  But,  he
 knows  very  well  that  Rs.  15,000  or  Rs.
 16.000  crores  is  not  the  Rs.  15,000  or  Rs
 16.000  crores  which  was  in  the  mind  of  the
 Planning  Commission  when  they  framed
 the  report  in  1969,  and  the  Mid-term
 Appraisal  points  out  how  materially.  the
 target  are  falling.  J  think  the  House.  is
 entitled  to  get  from  the  Planning  Commi
 ,Ssion.  @  material  picture,  oot  merely  a

 financial  picture.  Weare  happy  about  the

 financial  fulfilments  of  the  targets  for  years.
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 and  years.  but  a  material  picture  of  what

 exactly  is  going  to  happen  by  the  end  of
 the  Fourth  Five  Year  Plan  in  terms  of
 physical  targets  and  physical  achievements
 and  what  we  expect  for  subsequent  Plans  is

 essential.  I  have  a  feeling  that
 though  the  Minister  has  claimed,  and  to
 some  cxtent  his  claim  is  justified,  72-73
 Plan  tries  to  do  something  about  it.  For
 example,  I  like  very  much  the  targets  for
 cotton,  oil-seeds,  pulses,  etc,  etc.  But
 what  are  they  going  to  do  about  stee!,
 about  fertilisers,-about  social  services  ?

 Aun  attempt  has  been  made  to  rectify
 some  of  the  defects  which  have  come  to

 light  as  a  result  of  the  Mid-term  Appraisal
 but  they  have  not  dealt  with  the  problems
 themselves  of  think,  to  a  large  extent,  the
 avnual  Plan,  if  |  may  say  so,  including  the
 Minister's  speech,  is  a  statement  of  inten-
 tions,  very  much  reinforced  by  the  speech
 of  Mr.  Dharia.  It  is  a  statement  of
 mentions  very  good  intentions—a  state-
 ment  of  intenttons  that  preparations  are
 being  made  to  see  that  these  intentions  are
 some  day  going  to  be  fulfilled.

 SHRI  C.  SUBRAMANIAM  i  The
 Annual  Plan  is  not  an  intention,  it  is  a  fact.

 DR.  V  K.R.  VARADARAJA  RAO:  Well,
 J  know,  the  Annual  Plan  is  a  fact.  Perhaps,
 next  year,  when  we  discuss  the  performance
 of  the  Annual  Plan,  you  will  know  how
 much  the  Plan  outlay  has  actually  been
 increased,  whether  it  has  been  increased  by
 Rs.  800  or  Rs.  900  crores  or  less  and  how
 much  employment  has  been  increased  and
 how  much  production  has  been  increased.
 After  all,  the  year  is  not  so  long.  IT  have
 the  feeling,  even  the  1972-73  Plan...

 SHRI  C.  SUBRAMANIAM  :  That  is
 different.  But  to  sav  that  itis  merely  an
 intention  is  wrong,  because  the  Annual
 Plan  is  a  fact.

 DR.  V.K.R.  VARADARAJA  RAO;
 I  find  it  very  embarrassing  to  reply  to  the

 Planning  Minister  because  he  is  a  very  able

 person,  But  he  only  gaveus  the  Annual
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 Plan  yesterday  at  about  lunch  time.  The
 real  discussion  has  been  about  the  Mid-term
 Plan  Appraisal,  and  the  main  remarks  we
 are  making  are  all  about  the  Mid-term
 Plan  Appraisal.  The  Annual  Plan  came  in
 only  to  indicate  what  is  the  effect  of  the
 Mid-term  Appraisa!  on  the  thinking  of  the
 Planning  Commission.  And  I  have  already
 said  to  that  much  extent,  to  the  extent  I
 have  already  mentioned,  that  something
 has  been  done.  But  on  the  major  things,
 \iz.,  on  the  rate  of  savings,  on  the  mobilisa-
 tion  of  real  resources,  what  have  you  to
 say?  For  example,  I  would  like  to
 suggest  that  there  has  been  some  reorienta-
 tion  The  Muntster  has  claimed  in  his
 speech  that  there  has  been  reorientation  of
 the  Plan.  Atl  mght,  there  has  been  some
 re-orientation.  4  will  not  dispute  that.
 I  would  suggest  that  the  re-orientation
 will  be  more  complete  if  the  following
 questions  are  answered  :

 Firstly,  how  the  national  income  target
 has  been  broken  into  individual  sectoral
 targets  by  classes?  This  is  the  only
 country  in  the  world  which  is  a  socialist
 country  where  targets  are  in  terms  of
 national  income.  I  would  like  to  know
 what  is  the  target  for  the  income  of
 Government  servants.  What  is  the  target
 of  income  of  industrial  workers?  What  is
 the  target  of  income  for  agricultural
 workers  ?  What  is  the  target  of  income  for
 the  Backward  Classes  and  tribes  and
 Scheduled  Castes?  I  think  the  society  has
 to  be  divided  into  classes  and  the  targets
 have  to  be  broken  down  into  targets  for
 income  for  the  classes  and  the  minimum
 for  the  national  as  a  whole,  Long  time
 ago  we  have  abandoned  the  concept  of  a
 per  capita  income  as  a  kind  of  indicator  of
 growth.  ी  there  is  going  to  be  a  real
 re-oricntation,  IT  hope  the  Fifth  Pjan  wilt
 give  us  targets  in  terms  of  classes.  It
 should  be  in  terms  regions,  in  terms  of
 minimum  to  them,  and  not  the  overall
 global  figure  of  the  per  capita  income.

 The  next  question  to  which  |  would
 like  attention  to  be  paid  by  the  Planning
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 Commission  ‘in  the  Fifth  Five-year  Plan,  in
 regard  to  which  the  hon.  Minister  is
 wanting  suggestions.  is  in  regard  to  the
 mobilisation  of  resources.  want  to  ask  :
 Has  the  mobilisation  of  resources  been
 examined  from  the  point  of  view  of  its  not
 having  adverse  effect  cither  on  the  price-
 level  or  on  saving  or  on  investment?  |
 venture  to  make  one  suggestion  regarding
 the  way  we  have  been  mobilising  our
 resources.  Figures  are  very  good,  saying,
 here  we  have  Rs.  3,000  crores,  Central
 Government  has  exceeded  the  targets.  and
 $0  on  and  so  forth.  But,  I  think,  it  is
 high  time  that  somebody  examines  the
 mobilisation  of  resources  with  a  view  to
 find  out  as  to  what  its  effect  is,  what  is  the
 effect  of  the  technique  of  ‘mobilisation  on
 prices,  Letus  ask;  What  is  its  effect  on
 production?  What  is  its  effect  on  invest-
 ment!  What  is  its  effect  on  savings  7
 Because,  Sir,  a  time  has  come  when  if  we
 don't  do  it,  we  may  find  ourselves  caught
 up  by  what  we  are  doing  ourselves.
 Financial  mobilisation  might  well  become
 an  illusion.  Idon’t  say  it  is,  but  it  may
 become.  The  Fifth  Plan,  if  it  is  to  be
 re-oriented,  should  examine  this  question
 very  thoroughly.  It  is  like  patting  the
 Central  Government  on  the  back  when
 they  say,  they  have  raised  Rs.  2,500  crores,
 reached  the  target  2  years  before  the  end  of
 the  plan,  and  all  that.  But,  in  what  way  ?
 What  is  its  effect  on  the  investment,  prices
 and  so  on  and  so  forth  ?

 Then  again,  Sir,  how  are  they  going  to
 reortentate  the  institutional  and  organisa-
 tional  structure  of  the  economy?  This  is
 very  important.  This  is  very  important
 for  social  justice,  for  economic  growth,  for
 socialistic  society.  It  is  not  merely  a
 question  of  saying,  for  agriculture  so  much,
 for  something  else  so  much  and  80  on.
 But,  over  and  above  that,  the  question  is
 this.  Have  we  got  any  actual,  implemen-
 table  proposals  for  reorganising  institu-
 tional.  and  organisational  structure  of  our
 economy  with  a  view  to,  number  one,
 ‘elimination  of  black  money  ?  {don’t  want
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 to  elaborate  on  that.  This:  requires
 institutional  change,  a  structural  change.
 If  they  take  away  black  money  tomorrow
 by  demonetisation,  well,  I  doubt  whether
 you  can  succeed  because:  it  will  come  in
 another  way  like  Ravana’s  head.  The
 important  thing  is  to  kill  Ravana  and  not
 only  to  cut  off  one  head,  because  it  will
 keep  on  coming  again.  Therefore,  what  is
 the  structural  change  contemplated,  in  order
 to  remove  the  problem  of  black  money  ?
 That  is  point  number  one.

 The  next  question  is  this.  What  are
 we  going  to  do  to  give  land  for  self-cultiva-
 tion  to  marginal  owners  and  landless
 labourers  ?  We  talk  so  much  of  land  re-
 forms.  The  hon.  Minister  made  a  very
 good  speech  some  days  ago.  He  said,  he
 does  not  see  why  there  should  be  a  hold-
 ing  of  more  than  four  hectares.  He  said
 in  Japan  they  are  able  to  do  it.  Why
 should  we  have  more  than  that,  he  asked.
 He  said  40  million  acres  should  be
 available  for  purposes  of  re-distribution
 under  land  reforms.  If  that  had  become
 available,  we  would  have  gone  a  very  very
 long  way  in  establishing  in  this  country
 both  a  socialist  Society  as  well  as  dealing
 with  the  problem  of  rural  unemployment.

 Therefore,  the  question  now  is:  What
 is  the  structural  change  that  will  bring
 about  land  for  self-cultivation  to  the  land.
 less  and  marginal  farmers  ?

 The  third  thing  is  economy  in  public
 and  private  expenditure  in  terms  of,  what
 I  say,  functionalism  rather  than  display  or
 routine,  In  termsof  functionalism,  have
 they  found  out,  for  instance,  is  a  certain
 carpet  necessary  for  officer’s  rooms,  is  a
 certain  type  of  large  room  necessary,  is  a
 certain  type  of  table  necessary  etc.  7  Lam
 talking  about  the  non-functional!  expendi-
 ture  in  our  economy,  because  I  have.  no
 doubt  in  my  mind  about  this.  From  my
 tong  experience  of  our  economy,  |  have  no
 doubt  that  this  non-functional  expenditure
 is  certainly  one  of  the  ‘foremost  hydra-
 headed  monnater  in  this  country,  taking
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 away  reeokross  from  productive  purposce,
 wasting  them,  impairiig  the  growth  of
 नफर  stotomy.

 I  now  come  to  the  climate  of  indust-
 cial  peace.  Here  again,  Sir,  what  is  the
 structural  change  ?  Mere  speeches  won't
 do;  mere  appeals  won't  do.  After  all,
 people  are  very  hard-boiled  about  these
 things,  What  isthe  structural  change  you
 contemplate  to  have  ?  What  ie  the  institu-
 tional  change  you  want  to  bring  about  ?
 What  is  It  that  you  are  going  to  do?  Are
 you  going  to  have  any  sort  of  penal  legis-

 lation  ?  Are  you  going  to  give  the  workers
 Inside  the  company  the  power.  to  control
 themselves  ?  Whatisit  ?  What  is  the
 structural  and  institutional  change  for  ine
 ducing  this  chmate  of  industrial  peace  ?

 Then  there  is  another  thing.  What  is
 the  institutional  change  for  bringing  about
 a  socral  commitment  on  the  part  of  the
 bureaucracy  ?  By  bureaucracy,  I  do
 don’t  mean  only  the  Govt.  servants;  I
 include  all  of  us,  in  whatever  work  we  are
 doing,  and  whatever  salary  we  are  drawing,
 including  Members  of  Parliament.  What
 as  the  kind  of  institutional  and  structural
 change  thet  we  are  doing  in  order  to  get  in
 us  and  in  the  bureaucracy  this  feeling  of
 social  commitment  and  wotk  commitment,
 because,  Sir  both  of  these  are  extremely
 important  ?

 Finally,  what  are  we  doing  for
 inducing  in  the  country  institutional
 change,  for  imducing  a  climate  of
 austerity  and  savings  for  a  better  life  in  the
 future  ?  What  are  we  doing  ?  What  is  the
 institutional  change  that  is  being  made  ?
 The  hon,  Minister  has  been  saying  very
 good  things,  He  made  a  speech,  I  think,
 some  time  ago,  calling  for  conspicuous
 austerity.  Conspicuous  austerity  is  a
 slogan  that,  I  think,  ought  to  be  coupled
 with  Garibi  Hatao.  If  we  do  aot  have
 conspicuous  austerity,  Ido  oot  think  that
 we  are  going  to  hatae  Garibi.  What  is
 being donp  in  this  regard?  What  is  the

 lastitutional  chaage  that  we  are  making  ?

 Are  we  trying  to  bring  about  consplowdus
 auaterity  ?

 The  real  problem,  therefore,  as  4  see  it,
 this.  If  we  want  to  reorient  the  Plan,  I
 think  |  have  thrown  e@  number  of  sugges
 tions,  which  I  hope  will  be  considered
 by  the  hon.  Minister  and  his  colleagues
 when  the  Fifth  Plan  is  drawn  pp,  so  that
 we  shall  know  if  it  is  a  re-orinted  plan  or
 the  old  kind  of  plan  dreseed  up  in  rather
 fashionable  new  clothes.

 But  the  real  problem  of  the  economy  is
 one  of  increase  in  production,  involve
 ment  of  the  small  man  in  the  increase,  the
 involvement  of  the  small  entrepteneur  and
 the  small  craftsman  and  the  small  fellow
 in  the  increase,  mobilisation  Of  resources
 i»  ~6a=sonon-inflationary  manner.  This
 involyesa  big  rise  In  the  rate  of  real
 savings,  deliberately  enlarging  the  base  of
 the  new  entrepreneur.  We  give  llcences,  :
 but  the  entrepreneurs  are  not  there;  banks  |
 are  willing  to  give  money,  but  the  entre  ;

 preneurs  are  not  there.  What  are  we.
 doing  to  enlarge  the  base  of  entrepreneurs  |
 in  this  country  ?  What  are  we  doing,  to  ,
 raise  the  rate  of  real  savings  in  this  eown~  a
 try  ?  What  is  the  motivational  action  for  .
 promoting  discipline  and  hard  work  in  all
 sections  of  the  community  7  What  is  the
 motivational  background  that  we  sre:
 creating  in  this  country  ?  v4

 All  this  can  be  done,  in  my  opinion,  if  .
 only  the  proper  lead  is  given  by  the  elite,
 By  elite,  I  do  not  mean  only  the  Minisserss
 Ido  not  mean  only  the  politicians  to  be
 the  elite,  but  I  mean  the  alitein  all

 sections  of  society...

 SHRI  K,  N.  TIWARY  (Bettiah)  ¢  The
 hon.  Member  himself  was  a  member  of  the
 Palanning  Commission.  Why  did  he  not
 take  up  all  these  things  at  that  time  ?

 DR.  ५.  K.  R.  VARADARAJA  RAO?
 I  am  surprised  that  a  senior  Member  lke
 my  bon.  friend  shovid  put  this  tppe  of
 question.  I  may  tell  him  that  in  logis
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 this  is  considered  to  be  a  very  gtent  fall

 ey,  pamely  to  entertain  such  doubts,  ..,

 SHRI  ठ  SUBRAMANIAM:  The  hon,
 Member  may  ignore  the  interruption.

 MR,  DEPUTY-SPBAKER  :  Ho  may
 ignore  it,

 DR.  V.K.B.  VARADARAJA  RAO:  !
 ehould  have  thought  that  such  senior  Mem-
 bers  like  my  hon.  friend  would  have
 known  it.  Asto  what  I  did  and  what!
 did  net  do  as  a  member  of  the  Planning
 Commission,  I  can  tell  my  hon.  friend
 about  it  in  private,  not  in  the  House.

 MR.  DEPUTY-SPEAKER:  That  is
 act  relevant.

 DR.  V.K.R.  VARADARAJA  RAO:  I
 wee  ateying  that  all  this  could  be  done  only
 if  tle  proper  lead  was  given  by  the  elite,
 in  terms  of  life  and  conduct,  life  and  con-
 duct,  not  speeches,  not  slogans,  not  posi-
 tions  in  legistative  attitudes,  but  in  terms
 of  life  and  conduct  rather  than  merely  in
 terms  of  technical  improvement  and  finan-
 celal  manipulation.

 IL  know  that  something  ts  now  being
 done  to  improve  the  technical  efficiency  of
 planning  in  India.  I  have  no  doubt  in  my
 ound  about  it.  That.is  a  good  thing  anda
 fine  thing.  But  financial  manipulation  is
 also  going  on,  and  that  is  not  a  good  thing
 and  that  is  not  a  fine  thing.  But  these  two
 things  are  not  going  to  solve  the  problem.
 The  problems  can  be  solved  only  if  the
 proper  lead  is  given  im  terms  of  life  and
 behaviour  on  the  part  of  the  elite.  What
 is  needed  is  a  restoration  of  the  Gandhian
 outlook,  not  the  Gandhian  methods,  not
 the  Gandhian  industry,  but  the  Gandhian
 outlook,  the  avoidance  of  disparities
 between  the  top  and  the  bottom,  the  ban-
 ning  of  conspicuous  consumption,  effective
 celliags  on  incomes  and  expenditure,  and
 willingness  to  share  poverty  if  necessary,
 0t  to  become  absolutely  poor  but  willing.
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 ness  to  share  a.  cactain  ह...)  of  1..."
 for  a  generation  and  the  giving of  teeth  and
 strength  to  the  forces  of  social  and  eo
 nomic  change,

 As  the  Prime  Minister  painted  out,  the
 employed  have  a  responsibility  to  the  une
 employed,  but  I  shall  edd,  the  propertied
 to  the  propertyless,  the  educated  to  the  yn-
 educated,  the  advanced  regions  to  the  back-
 ward  regions  and  the  top  three  deciles  of
 the  population  to  the  bottom  three  deciles
 of  the  population.  We  want  targets  in
 terms  of  employment;  rise  in  the  level  of
 living  of  the  poor  or  the  bottom  three  deci-
 les  of  the  population  and  s  production
 sufficient  to  fulfil  these  targets,  radical
 social  attitudes  and  technical  efficiency  in
 economic  operations  are  the  need  of  the
 hour,

 Perhaps,  we  are  trying  to  reach  one  of
 the  two,  but  not  the  other,  Unless  we  have
 both,  we  are  not  going  to  succeed.  And
 Government  alone  cannot  solve  the  pro-
 blem  of  Garib;  Hatao.  The  people  have
 to  co-oprate  in  positive  way  and  not  just
 by  voting  in  elections.  This  needs  Gan-
 dhian  standards  of  consumption  and  mot:-
 vation  at  the  top.  And  I  suggest  that  this
 is  a  field  where  both  attention  and  action
 are  reduired,  and  I  hope  the  Planning  Min:-
 ster  will  reveal  Government's  thinking  and
 policy  on  this  subject  when  he  replies  to
 the  debate

 PROF.  MADHU  DANDAVATE
 (Rajapur)*  Was  the  Professor  referring  to
 Indira  Gandhi  or  Mahatma  Gandhi?

 DR.  V.K.R.  VARADARAJA  RAO:
 Of  course,  to  Mahatma  Gandhi,

 PROF.  S.  L.  SAKSENA  (Maharajganj)
 The  Mid-Term  Appraisal  of  the  Fourth
 Plan  is  an  illuminating  document.  I  was
 glad  to  hear  the  speech  of  the  hon.  Minister
 which  was a  brilliant  one,  There  are  cer
 tain  achievements  to  his  credit.  He  said
 that  the  size  of  the  Pian  has  increased.  But
 after  devaluation,  I  do  not  know  how  far

 it  isa  real  increase,  4  also  welcome  the
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 ban  tn  dverdealts  ecuuse  it  wat  not  fair
 that  dlaciplinary  steps  were  sot  taken  aga-
 inst  those  States  which  took  overdrafts  and
 those  States  which  did  take  overdrafts
 benefited.

 lam  very  happy  that  they  have  stopped
 imports  of  subsidised  foodgrains  which
 was  very  baneful  to  our  agricultum.  But
 cotton  import  consumes  about  Rs.98  crores
 of  our  foreign  exchange.  Then  there  is
 import  of  ollseeds  also.  We  can  produce
 these  commodities  and  their  import  should
 stop.  Then  we  import  steel,  fertilisers  and
 non-ferrgus  metals,  petroleum  products.
 All  these  are  a  drain  on  our  economy.

 I  do  feel  that  we  could  improve  our
 position  In  regard  to  agricultural  produce
 by  better  planning  and  better  irrigation,
 but  we  have  not  given  attention  to  it  We
 can  easily  increase  our  production  in  these
 spheres  if  we  go  out  for  it.

 As  regards  steel,  what  is  very  disappoin-
 tng  is  that  though  we  have  giant  steel
 plants,  we  have  to  import  steel.  The  esse-
 nee  of  a  socialist  economy  is  that  we  must
 have  surpluses  from  our  national  projects.
 But  it  is  a  very  depressing  picture  that  is
 presented  by  these  big  projects  as  we  are
 losing  in  all  of  them.  ३  hope  the  Planning
 Minister  will  appoint  an  action  committee
 to  look  into  this  and  the  committee  will
 see  to  it  that  the  investments  in  these  ste]
 plants  give  their  return  and  these  plants
 really  show  surpluses  and  not  deficits,

 ]  am  very  happy  that  attention  is  now
 to  be  given  to  education,  health,  water
 supply,  housing  and  so  on.  But  the  amount
 provided  for  education  is  too  small.  The
 sum  of  Ra.  25  crores  provided is  a  paltry
 sum,  Under  our  Constitution,  we  are
 committed  to  providing  free  and  compul-
 sory  education  upto  the  age  of  I4  years
 within  ven  years  from  the  commencement
 of  the  Constitution,  that  is  by  1960,  ह...
 हम  ह...  in  1972,  thitik  this  is  one  thing
 to  which  the  highest  priority  attention
 shopid  te  given,  If  we  open  as  many
 schools  as  possible  for  this  झपा फक,  Wa  ऋण
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 only  provide  education  to  the  young  bogs
 and  girls  but  also  solve  the  problem of  edu:
 cated  anentployment  to  sdinb  ‘extent,  I
 hope  special  efforts  will te  िकर्िती  towards
 this  ead  and  more  money  will  be  allotted
 for  this  purpose.

 As  segards  health  and  family  planning,
 there  are  some  defects  in  the  programme.
 In  my  district  of  Gorakhpur,  there  wap  a
 camp  held  recently  for  one  month,  Dur-
 ing  the  course  of  sterilisation  operations,
 3  persons  died.  I  can  assert  confidently
 that  at  least  78  per  cent  of  the  people  who
 were  sterilised  were  above  60  years  of  age,
 and  work  of  the  administration  in  the  en-
 tire  district  was  stopped,  and  every  Govern-
 ment  employee  from  Patwari,  Lekhpal,
 Registrar,  Kanungos,  and  Tehsildars  to  the
 $.D.0.8  all  were  busy  hunting  people  for
 the  sterilisation  operations  on  pdint  of
 severe  punishments  or  hope  of  promotina.
 All  work  of  the  administration  was  stop.
 ped  during  the  month.  No  other  work
 was  being  done.  The  result  was  that  peo-
 ple  were  forced  to  undergo  sterilisation
 operations.  (Interruption)  Is  it  good?  It
 makes  the  people  detest  family  planning,
 and  more  people  will  not  come  forward.
 hereafter  for  sterilisation.  What  is  done
 now  is,  they  are  given  baits,  Rs.  20  or
 Rs.  30  for  each  sterilisation.  I¢  that  what
 you  want?  I  think  those  who  want  to  get
 sterilised  shovid  come  voluntarily.  In  fact
 I  think  that  you  should  not  use  the  whole
 government  machinery  in  order  to  promote
 family  planning.  There  is  a  separate
 department  for  it.  They  should  do  it,
 Why  should  the  district  magistrate,  the
 SDMsg,  the  tehsiidars  spend  all  thelr  time
 during  a  whole  month,  in  this  work?  No
 other  work  was  done  in  the  tebsils  or  in  the
 districts  during  that  month.  Naturally,
 there  were  some  cases  of  death,  because
 they  wanted  the  people  to  get  themselves
 sterilised,  not  caring  for  their  state  of
 health  or  proper  nutrition,  proper  medical
 treatment,  proper  provision  for  after-care
 andall  that.  What  is  the  result?  The
 remait  has  been  that  there  has  been  ॥  स्क
 big  setback  for  family  planning  in  the  dip
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 (Prof, i  L.  Saksensd]  ae
 लिन  “People  will  not  go  for  sterilisation
 hereafter.  Jt  was  waste  of  money,  कुरान

 ther,”  sterifigation  should  really  be  per-
 formed  on  people  who  belong  to  the  proper
 agegroup.  What  is  the  use  of  sterilising

 people  who
 are  60  or  70  years  of  age?  If  you

 ordi  ‘an  enquiry,  you  will  find  that  more
 than  baif  the  number  of  people  who  were
 steritise

 h-
 ‘were  above  60  years  of  age.  पु  feel

 that  the  family  planning  programme  should
 be  proceeded  with  properly  and  the  money
 allotted  for  it  properly  utilised  and  not
 wasted.  Now,  it  is  only  a

 ms
 of  ‘money

 if'fou  try  to  sterilise  people  of  60
 and  70

 years  of  age.  cr  a  o?

 Then,  you  have  said  thaf  the  money
 witi  be  spent  on  labour  welfare.“'  So  far,  !
 feel  not  much  has  been  0076  in  that  respect.
 In  fact,  they  are  the  rhost  susceptible  but

 neglected  sections  of  society.
 '  |  find  ‘that

 in  your  speech  you  hive  held  600  much

 promise,  and  I  hope  it  will  be  fulfilled.
 But  rising  prices  have  made  (tie  ‘condition
 of  labourers  worse,

 oS  oboe

 MR.  DEPUTY-SPEAKER  ;  The  hon.
 Member's  time  is  up.

 PROF.  S.  L.  SAKSENA:  About  major
 and  minor  irrigation  projects,  J  am  happy
 about  one  thing.  You.  have.  held  out  the

 promise  that  the  States  have  got  one  single~
 party  rule,  the  problem  of  major  irrigation
 will  be  solved  by  resolving  inter-State  river

 disputes.  hope.that  the  necessary  efforts
 will  be  made  in.  that  direction.  About
 minor  irrigation,  I  feel  it  needs  to  be  exten-
 ded  very  much.,

 MR.  DEPUTY-SPEAKER  :  Please
 conctads.

 PROF.  S.  L.  SAKSENA  ;  The  biggest
 probient  is  that  of  unemployment.  Unless

 you  solve  this  problem,  nothing  good  can

 happen.  I  hope  that  for  this  it  is  necessary
 that  not  only  jobs  but  land  must  be  distr
 buted  properly,  and  there  must  be  progress
 in  education,  and  many  more  schools  must
 be  opendd  which  can  provide  employ-

 "APRIL  6,  वादे
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 ment  to  hundreds  of  thousands  of  ednoated
 unemployed,

 MR,  DEPUTY-SPRAKER  $  ‘Shri
 Vankatasubbateh  absent.  Shri  Vikram
 Mahajan,

 SHRI  VIKRAM  MAHAJAN  (Kangra):
 Sir,  the  object  of  the  five  year  Plans  has
 been  to  raise  the  condition  of  the  weaker
 sections  of  society  and  put  the  country  on
 a  stable  footing,  to  meet  the  demands
 made  by  the  people  of  the  country  and  to
 remove  poverty.  That  is  what  we  are
 aiming  at,  and  these  are  the  basic
 objectives.  The  objectives  is  to  see
 that  we  develop  so  fast  economi-
 cally  that  the  want  which  is  so  much  ia  our
 country  is  removed,  From  this  point  of
 view,  we  have  to  judge  the  Plan.

 15.44  Hrs.

 (Surz  K.  N,  Tiwary  in  the  Chair}

 Now,  the  Ministry  has  given  an  appr-
 alsal  of  the  Fourth  Plan  and  it  has  given  us
 the  relevant  data  toshow  that  we  have
 been  fulfilling  the  objectives  to  a  great
 extent,  and  in  certain  cases  what  they
 anticipated  has  been  exceeded;  they  have
 done  berter  than  what  was  anticipated.
 For  example,  the  resources  which  they
 have  raised  are  more  than  what  they  had
 anticipated.  The  size  of  the  Plan  has
 goneup.  They  had  planned  for  a  smaller
 size,  but  it  has  gone  up  by  Rs.  8I5  crores
 and  so  forth.  So,  I  will  not  dilate  much
 on  the  achievements.  I  would  only  like
 to  point  out  certain  shortcomings  because
 that  would  help  us  a  litte  more.

 The  basic  difficulty  that  we  are  meeting
 with  is  the  growing  unemployment.  As
 every  year  passes,  the  number  of  unemp»
 loyed  is  going  up  ih  spite  of  every  effort  to
 find  sources  of  employment.  That  is  one
 shortcoming  which  we  are  facing.  The
 second  ia  that  the  population  is  going  up.
 Though  our  argicultural  and  indostrial
 production  has  gone  up,  yet  the  popula
 tion  increase has  beaten  all  our  siforts to
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 the  ‘conditions  of  our  peopis.
 Our  Piem  Hen  to  meet  theme  two

 shertonnlnge,

 io  this  particalar Flan  we  have  provi-
 tied  enough  resources  for  family  planning.
 My  learned  friead  from  opposite  conden-
 ned  family  planning.  As  persuasion  and

 oficial  machinery  were  being  used,  he  sald
 we  should  put  a  stop  tot.  On  the  other
 hand,  J  submit  that  the  time  has  come  to
 find  new  methods  of  stopping  this  popula-
 tion  growth  rate  in  our  country.  There  bas
 to  be  some  sort  of  coercion
 introduced  to  eve  that  this  rate
 slows  down  and  the  population
 does  Hot  multiply  to  such  an  extent  that

 all  our  efforts are  set  at  naught  by  thés

 growth  In  the  last  ten  years  population
 has  gone  up  by  more  than  ten  crores,  but
 the  economic  growth  has  not  been  =  comtn-
 ensurate.  The  resuit  is  that  inspite  of  our
 four  Plans,  we  date  still  where  we  were  at
 loast  so  far  as  the  common  man  is  concer-
 nei.  For  example,  when  Iwasin  my
 constituency  in  December-January  when
 the  snow  was  failing,  Isaw  farmers  with
 tattered  clothes,  shivering.  This  is  in
 1972,  in  spite  of  twenty-five  years  of  free-
 dom  ‘So,  I  submit  that  we  have  to  meet
 this  problem  from  this  angle.  |  would
 request  the  Minister  and  the  planning
 Comfnission  to  find  out  a  way  of  reducing
 the  rate  of  growth  of  our  population.  We
 have  teied  voluntary  methods,  and  3  think
 that  they  should  have  courage  enough  to
 say  that  the  tint  has  come  to  introduce

 some  sort  of  coercion  by  way  of  legisla-
 tion,  6! अ  they  keep  on  walking  on  the
 same  old  path,  possibly  the  Fourth
 Pien,  the  Fifth  ह:41...  or  the
 Sixth  Plan  will  meet  with  the  same
 fate  witch  the  previous  ones  have  met
 with,  because  in  spite  of  the  growth  in  the
 economy  and  increase  in  production  in  the
 indwetetal  and  agricultural  sectors,  the
 pépiidtion  hus  beaten  us  In  every  respect,
 and  the  ree th  the  per  cdplia  Income  ban
 bein  very  nominal.  ‘So,  While  keeping
 on  ¥aliitig  proucticn,  we  thould  ut  the

 satte'tine ete  tinit  the  growth  in  ‘popu
 la¥ion  ‘halted  of  igutowed  Gown  so  that
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 those  who  are  born  ane  givén  a  tair  den}  by

 with  a  proposal  of  introducing  sone  कल
 of  compulsion  to  see  that  this  growth  does
 not  set  et  Banght  af!  our  econamic
 ह... 1

 Secondly,  the  Planning  Commission  has
 again  gone  on  the  same  beaten  track  s0  far
 as  employment  avenues  are  concered,
 They  have  laid  emphasis on  the  jobs  to  be
 provided  by  the  Government  besicaily,  or
 in  colisboration  with  the  public  sector,
 They  have  forgotten  that  it  is  not  possitile
 for  the  Government  or  the  public  sector  to
 provide  jobs  for  every  studest  or  young
 man  who  comes in  the  Seid.  A  way  has
 to  be  found  out  to  give  him  encouragement
 to  start  his  own  small  unit  which  can  ene
 ble  him  to  stmd  on  his  own  legs.  है...
 have  to  catch  the  young  men,  the  student,
 tight  in  the  school  of  coffege  so  thet  on,
 coming  out  of  the  educational  institution
 he  does  not  go  straight  to  the  employment
 exchange  and  ask  fora  job.  You  have
 not  made  any  effertin  this  respect.  ‘The
 result  has  been,  in  spite  of  four  plans,
 unemployment  has  been  going  up,  You
 have  only  said,  “We  witl  help  in  setting  up
 so  many  units.  Weare  going  to  provide
 so  many  jobs”.  This  will  not  solve  the
 protiiems.  This  will  only  put  us  al}  in
 difficditty,  Even  if  you  provide  employment
 in  this  manner,  you  wif  give  a  new
 citizen  just  Rs.  5  or  778,  68  Way.  This  fs
 not  going  to  raise  his  economic  standart
 or  solve  tho  country’s  problem.  ‘You  ‘Siave
 to  bring  Inaclass  of  citizens  who  can
 come out  and  on  their  own  take  up  new
 professions,  start  new  units,  etc,  “You
 can  do  it  only  by  a  new  system  of  plan-
 ning.  You  shoult  catch  the  students  ta
 the  schools and  colfeges,  teach  them  sew

 professions  or  techniques,  teach  them  how
 to  make  radios,  wireless  sets  or  how  to  ran
 amull  dairies  etc,,  and  give  them
 finance  ३0  that  whea  they  cnme  aut  of  the
 college,  they  do  not  go  to  the  employment
 exchange  direct  but  set  up  thir  own  gaits,
 This  ia  the  wey  In  Which  you  can  ton
 certain  extent  meet  ths  unemployment
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 problem.  Otherwise,  you  are  going  to
 add  क  the  already  huge  number  of  snemp-
 loyed a  new  crop  every  year.

 For  the  last  two  years,  in  my  constitu-
 ency,  every  boy  who  comes  out  of  the  school
 after  passing  matric,  does  not  want  to  work
 oa  jand  but  wants  some  job  as  a  chaprasi
 or  LDC  or  something,  because  in  your  odu-
 cational  institutions  you  have  not  taught
 them  to  respect  self-labour  and  doing  work
 with  their  own  hands.  The  result  is,  they
 all  want  white-collared  jobs.  Therefore,
 the  Planning  Commission  should  change
 its  approach  and  persuade  the  State
 Governments  to  draw  up  a  plan  which  can

 give  the  young  generations  a  new  source  of

 employment  through  self-reliance,  so  that
 when  they  come  out  of  »their  schools  and

 colleges,  they  can  open  some  small  work-

 shop  or  take  up  other  professions  on  their
 own  rather  than  seek  Government  employ-
 ment.  Otherwise,  on  your  own  you  cannot

 provide  employment  to  all  the  new  young
 mea  who  are  coming  out  of  the  schools  and
 colleges  every  year  and  to  those  whv  are
 already  unemployed.

 80  per  cent  of  our  population  in  India
 aevhes  on  jand.  With  every  passing  genera-
 tion,  land  holding  i8  getting  smaller.  60  to
 70  per  cent  of  them  have  less  than  5  0  6
 acres,  If  there  are  4  sons,  in  the  next  gene-
 ration,  each  son  gets  just  4  acres,  The
 Planning  Commission  has  so  far  uot
 suggested  any  legislation  ©  preventit  A
 holding  of  |  acres  puts  you  on  starvation
 level,  The  Planning  Commission  should
 persuade  the  Siate  Governments  to  puss
 tegistation  to  prevent  fragmentation  of  land
 holdings  below  an  economic  uu.  Those
 who  are  taken  out  from  agriculture  should
 be  given  some  financial  help  to  star,  smail
 units.

 It  was  amused  to  :cad  a  small  note  by
 one  of  the  Planning  Commission  members
 saying  that  the  yield  in  the  agricultural
 sector  is  upto  Rs.  6000  ad  acre.  I  do  not
 know  whether  he  ever  farmed  any  land,  if
 cari  bring  thousands  of  pedpie  to  the
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 Planning  Commission  who  are  willing  6
 hand  over  thelr  fand  for  half  of  whet  was
 suggested  by  that  member  of  the  Planhing
 Commission.  This  is  not  the  way  planning
 is  done.  I  wish  the  Planning  Commission
 starts  a  farm,  calculates  the  cost  of  farming
 and  then  formulates  the  plan

 I  woald  also  request  the  Planning
 Commission  to  persuade  the  government  to
 see  that  the  agricultural  sector  is  gtvena
 fair  deal.  The  levy  which  has  been  impos-
 ed  on  fertilizer  3s  going  to  injure  the  smal]
 farmer  and  not  the  big  farmer.  Instead  of
 a  levey,  the  Planning  Commission  should,
 on  the  contrary,  try  to  persuade  the  govern-
 ment  to  give  subsidy,  so  far  as  fertiliser
 meant  for  small  farmers  who  Own  five  acres

 Or  jess  t8  concerned.

 SHRI  PRIYA  RANJAN  DASS  MUNodI
 (Calcutta  South)  :  Sir,  when  I  rise  to  speak
 On  this  occasion  on  the  importance  of  plan-
 ed  economy  and  the  issues  related  to  the
 Mid-term  Appraisal  of  the  Fourth  Plan,

 {  do  not  like  to  go  into  details  because  the
 time  is  to0  short.  The  suggestions  and  pro-
 posals  of  the  Mid  term  Apptatmal  on  the
 Fourth  Plan  and  the  speech  delivered  ves-
 terday  by  the  hon  Munister  of  Planning,
 Shri  Cc  Subramantam,  while  moving  the
 motion  highlighted  some  of  the  specific
 problems  and  our  acluevements  also.
 Today  I  heard  the  speech  of  our  Minister
 of  State  for  Planning,  Shr:  Mohan  Dhara.
 Though  Iam  not  frustrated  to  hear  his
 speech,  I  must  say  that  I  am  unhappy
 because  planning  is  such  an  important
 thing  and  the  Minister  in  charge  of  Plann-
 ing  is  also  a  very  impprtant  man.  So,  apart
 from  referring  to  the  emotional  concept  of
 planning,  he  should  come  to  the  realistic
 value  ol  planning  and  the  achievements  so
 far.

 The  Minister  expressed  an  opinion  on  the
 socialist  form  of  society  and  he  promised
 a  fair  deal  to  the  working  class  and  the  poor
 peasantry,  I  donot  understand  why  only
 ten  per  cent  af  the  means  of  production  are
 under  the  control  of  government,  under
 the  epnirol  of  the  public  sector,  and  the
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 rest  fs  qutaide  the  conted!  of  the  governntent.
 T  want  the  Minister  ta  satisfy  the  House,
 and  the  Planning  Ministry  particularly
 should  satisfy  the  people  of  the  country  9s
 to  what  are  the  specific  steps  which  they
 propose  to  take  fo  cure  the  disease,  by  what
 time  and  in  what  respect.

 L  have  gone  through  the  report  in  detail.
 It  only  clarifies  the  problem—these  are  the
 problems  which  we  have  to  face.  Today
 the  people  are  not  interested  in  knowing
 what  are  the  problems  or  what  are  the
 difficulties.  They  want  quick  action  and
 quick  results,  Whenever  the  question  of
 planning  is  discussed,  be  it  on  the  floor  of
 the  House  or  in  a  seminar,  |  have  always
 noticed  that  the  intellectuals  try  to  confuse
 the  nation  or  the  people  with  more  pro-
 blems.  They  try  to  highlight  the  problems
 rather  than  their  solutions.

 To  give  one  example,  there  are  many
 problems  all  over  the  country,  in  different
 States,  like  health,  education,  irrigation  etc.
 ‘The  Planning  Commission  has  to  specify
 the  stems  which  shuuld  be  given  priotily.
 itis  a  matter  of  regret  that  even  today  the
 Planning  Commissio2  has  not  identified
 which  matter  should  be  given  first  priority
 and  whych  second  priority  To  give  a  con-
 crete  example,  Bihar  and  Bengal  require
 irrigation  immediately.  The  State  of  U  P.
 also  requires  this  but  they  also  require
 immediate  expansion  of  industries  in
 different  zones.  The  Planning  Commission's
 suggestion  to  the  State  Chief  Ministers’
 Conference  is  just  to  collect  reports  and
 basing  on  those  reports  to  design  some  mo-

 del  which  wou'd  be  assigned  as  the  task.  But
 not  even  till  today  has  it  been  decided  as  to
 which  State  should  Be  given  which  specific
 task  for  a  particular  year,  month  ot  time.
 Ifwe  could  do  so  and  concentrate  our
 whole  energy  on  that  specific  task  for  that
 year  of  morith,  the  people  could  be  satis-
 fied  that  a  major  portion  of  that  problem
 or  at  least  half  of  that  problem  was  solved
 and  the  rest  wé  couid  take  upon  the  next

 occasion.
 ‘
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 But  what  do  we  do?  We  see  that  we
 are  suffering  in  health;  ‘80,  primary  health
 centres  should  be  increased,  We  see  that
 we  are  suffering  from  lack  of  irrigation;  60,
 irrigation  should  be  given.  We  collect  all
 the  documents  and  papers,  jumble  therm  up
 and  go  through  it.  Ultimately,  we  find  that
 we  have  developed  some  things  |  per  cent,
 some  other  things  2  per  ceat  and  we  make
 that  an  average  annual  growth  of  the
 nation  Butthe  demand  of  the  nation,
 the  demand  of  che  people,  in  particular
 sectors  is  neither  completely  met  nor  parti-
 ally  met  which  could  make  the  nation  pro-
 gressive.

 द

 I  lay  specific  stress  on  the  political  imp-
 act,  the  economic  impact  and  the  social  on
 cultural  impact  on  the  Plan.  Wherever
 we  discuss  about  the  planned  economy,  we
 go  into  details  of  the  economic  section---
 the  financial  capacity,  ecunomiw  indiscip-
 line  etc.  I  was  very  glad  when  Shri  Dha-
 tia,  the  hon.  Minister,  told  us  today  that
 we  should  not  always  think  on  natrow
 parochial  basis  but  we  should  think  rather
 on  the  national  basis,  [tis  very  good.  But
 unless  the  Planning  Commission  considers
 the  entire  social,  political  and  national
 objective  of  the  country,  the  approach  of
 the  Planning  Ccmmission  cannot  be  cor-
 rect,

 The  Planning  Comission  suggested
 sone  specific  programme  and  the  Planning
 Ministry  took  some  brilliant  steps  after  the
 Plan  holiday  and  we  are  developing.  There
 is  no  doubt  about  it.  But  during  the  four
 years  from  967  to  1971  we  have  seen  in
 all  the  States  that  the  main  reason  for  the
 lack  of  annual  average  growth  Is  not  eco-
 nomic  indisciptine  and  social  tension  but
 political  instability  also.  There  lies  the  first
 problem.  Because  of  the  people's  support
 or  participation  in  democracy  we  have
 overcome  the  problem  and  political  stability
 has  conte  Now  when  we  are  stable  we  have
 to  make  ap  the  gap,  which  we  have  faced
 during  the  four  years  of"  politi¢al

 tarmail,
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 in  our  annual  average  rate  of  growth.  But
 when  we  were  stable,  immediately  we  had

 to  face  some  more  problems  like  the  war,
 international  problems  etc.,  which  we

 thought  we  should  take  up  in  the  other

 years.  In  the  mean  time  we  could  do  no-

 thing.  Wegive  our  idea  but  they  could
 Not  materialise.  If  we  could  make  up  the

 gap,  that  we  have  alreatly  had  in  the  per-
 iod  of  instability  of  four  years,  within  one

 year  and  take  further  steps  for  the  latter,
 then  the  country  can  be  in‘a  stable  econo-

 my.  But  if  we  take  into  consideration
 the  gap  we  have  already  had  and  the  things
 which  we  would  like  to  do  more  and  com-
 bine  them,  we  shall  see  after  one  year  that
 we  could  neither  make  up  the  gap  nor  in-

 crease  the  rate  of  growth  which  we  would
 like  to  do.

 The  economic  impact  of  the  Plan  is
 one  of  the  important  things.  Our  Minister
 rightly  suggested  how  to  control  the  high
 prices  of  commodities.  That  example  is
 very  bright  but  I  will  give  you  one  example.
 In  the  village,  the  village  peasant  produces
 pOtatoes  in  the  season  and  sells  them  at
 four  or  five  annas  a  killo  to  some  pecple  of
 the  locality,  the  storage  man  or  the  midd-
 leman,  because  he  has  immediately  to  coll-
 ect  money  for  the  seeds  etc,  which  he  had
 purchased  through  loans  from  other  per-
 sons.  But  I  have  seen  that  the  entire  stock
 of  potatoes  is  stored  in  cold  storage  by
 some  mahajan,  middleman  or  business-
 man  and  the  poor  peasant  had  to  take  four
 annas  a  kilo  as  his  return.  During  rainy
 season,  the  poor  peasant  has  to  purchase
 that  potato  for  his  own  consumption  for  4
 rupee  a  kilo.  I  asked  him  what  is  the
 problem.  He  told  me  that  the  problem  is,
 if  the  poor  peasants  are  given  an  opportu-
 nity  to  store  the  entire  potato,  all  their
 share,  in  the  cold  storage,  they  can  sell  it,
 procure  it  and  send  it  to  the  market.  But

 the  sacial  problem  is,  apart  from  the  legal
 side,  apart  from  the  planning  approach,
 that  it  cannot  come  into  practice  because
 there  are  certain  persons  who  immediately
 take  it  when  they  give  loans.  That  is  the
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 social  problem.  Unless  we  solvé  it,  we
 shall  have  to  consider  the  legal  aspect  with
 the  local  authorities.  So,  the  decentralisa-
 tion  of  power  and  decentralisation  of  pla-
 nning  should  be  done.  It  should  be  a
 planned  economy  at  district  level  and  at
 local  level.

 Another  aspect  of  the  planned  economy
 is  its  social  impact.  The  Planning  Minis-
 ter  has  rightly  suggested  some  of  the  achi-
 evements  in  industry,  agriculture,  etc.  and
 also  of  our  shortfalls.  But  the  main  thing
 is  how  the  nation  is  marching  towards
 development.  The  Minister  of  State  for
 Planning  gave  an  example  of  the  H.  M.  T.
 and  showed  a  wrist  watch  to  his  American
 friend  while  taiking  about  the  progress
 made  in  this  field.  He  also  quoted  an
 example  of  the  Hindustan  Antibiotics,  etc.
 It  is  good.  But  the  progress  of  the  nation.
 isnot  icentified  with  the  achievements
 which  can  be  placed  before  the  House.
 The  diminishing  returns,  the  tremendous
 degeneration  of  society,  are  one  of  the  thi-
 ngs  which  should  be  taken  into  considera-
 tion.  It  isa  fact  that  we  are  raising  the
 number  of  universities,  expanding  educa-
 tional  facilities  for  the  masses  of  the  coun-
 try.  But  it  is  also  a  fact  that  as  soon  as
 there  isa  rise  in  material  development,
 there  isarise  in  the  number  of  liquor
 shops,  there  is  a  rise  in  mal-practices  and
 corruption  within  the  framework  of  law.
 That  is  also  happening.  Itis  where  the
 nation  and  the  Government  are  not  taking
 serious  steps.  Ultimately,  the  people  lose
 confidence  to  pursue  in  the  democratic
 movement  and  to  participate  in  the  social
 transformation  because  they  think  it  is.just
 a  hoax  orsome  sort  of  exploitation.  If
 the  Planning  Ministry  takes  these  things
 into  consideration  which  do  not  come  in
 the  sphere  of  material  development,  then,  I
 think  the  entire  concept  of  planned  econo-
 my  can  be  a  success.

 I  do  not  want  to  go  into  details.  The
 time  at  my  disposal  is  very  short.  I  would
 only  say  one  thing  about  unemployment.
 The  Planning  Ministry  is  not  correct  to  say
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 because  as  they  are  confined  the  people
 are  confused,  that  the  problem  of  unemp-
 Jeyment  cannot  be  delved  with  increasing
 population.  4  believe,  still  with  the  man-
 power  and  natura]  resources  which  we
 possess  specially  in  the  hill  areas  and  in
 the  neglected  areas  where  the  iand  :s  not
 utilised  with  scientific  and  technological
 developments,  if  they  are  properly  used,
 and  if  we  have  a  separate  plan  or  a  sepa-
 fate  planning  bureau,  I  think,  some  people
 can  find  new  avenues  of  employment  in
 these  places  other  than  general  employment
 opportunities  in  factories  or  white-collar
 jobs

 With  these  words,  I  support  the  Motion
 and  hope  that  with  a  new  approach  of  the
 Planuing  Minister,  the  problems  which
 have  been  highlighted  in  this  debufe  would
 be  solved  very  soon  within  the  term  ol
 this  Parliament  so  that  after  the  term  of
 this  Parliament  35५  over,  after  four  years,  at
 Jeast  we  can  go  back  tothe  people  and
 show  them  that  some  of  our  commitments
 made  to  them  have  been  honoured.

 Lastly,  bureaucracy  has  been  tho  head-
 ache  of  the  nation  I  believe,  the  Planning
 Minister  will  suggest  to  the  Chief  Ministers
 that  whatever  might  be  the  governmental
 activities,  before  they  jom  the  work,  they
 should  read  the  manifesto  of  the  party  in

 हु

 power  as  to  what  they  have  committed  to
 the  people  and  they  should  put  both  their
 body  and  mind,  brain  and  intelligence.
 into  that  so  that  they  can  identify  the
 governmental  programme  and  follow  it  up.
 Otherwise,  political  approach  of  the
 Government  would  be,  quite  different  and
 the  clash  would  be  evident.

 SHRI  १.  D.  -BHANDARE  (Bombay
 Central}:  Mr.  Chairman,  Sir,  I
 congratulate  the  hon.  Ministers
 for  Ptanning,  both  the  Ministers,
 for  giving  usan  opportunity  at  least  to
 study  and  gay  something  on  the  Fourth
 Five-Year  Plan  by  way  of  appraisal.  ह 1 |  is  a

 curious  fect  to  reflect  upan  tbat  we  are
 dealing  with  the  Mid-Term  Appraisal  of
 the  Fourth  Play  withois  getting  an  appor-

 tunity  to  study  of  debate  the  Fourth  Five-
 Year  Plan  itself.  Ido  not  blame  the
 Minister  for  Planning  because  he  had
 placed  the  Fourth  Five-Year  Plan  on  the
 Table  of  the  House,  but  for  want  of  time
 or  pressure  of  work  we  could  not  discuss
 the  Fourth  Five-Year  Plan  at  all,  .

 SHRI  C.  SUBRAMANIAM  Because
 you  did  not  give  priority  to  this.

 SHRI  R.  D.  BHANDARE  :  We  tried,
 but  tt  was  not  possible.

 Therefore,  I  have  sad  that  it  is  a  curious
 fact  to  reflect  upon  Without  examining  the
 Fourth  Five-Year  Plan,  we  are  now  trying
 to  understand  the  performance  of  the
 Fourth  Five-Year  Plan,  and  that  too,  the
 mud-term  appraisal  of  the  Fourth  Five-Year
 Plan  Since  bath  the  Muniste:s  were  not
 responsible  for  the  Fourth  Five-Year  Pian
 and  since  a  number  of  members  must  have
 dealt  with  this  mid-term  apprajsal  of  the
 Fourth  Five-Year  Plan,  ]  do  not  want  to
 be  critival.

 Today  l  read  tn  the  newspapers  that
 the  preparation  of  the  Fifth  Five-Year
 Plan  has  been  undertaken  and  the  work  is
 going  on.!  was  happy  to  read  it,  In  this
 connection,  !  would  like  to  suggest  that
 two  types  of  machinery  are  required  for
 the  purpose  of  success  of  Plan  implementa-
 tion.  One  ॥8  ट  formulation  of  the  Plan.
 The  formulation  of  the  Pian  will  be  based

 on  group  studies  m  the  Yojana  Bhavan.
 But  the  question  is  this:  once  you  prepare
 the  Pian,  whose  respnosibility  nn  3t  to  impie-
 ment  the  Plan?  This  apprassal  gives  us
 the  idea  that  programme  was  chalked  out,
 allocations  were  made.

 SHRI  ह.  VENKA  ASUBBAIAH

 (Nandyal)  ;  Targets  are  fixed.

 SHRI  R  D.  BHANDARE  :  Targets  are

 fixed  first,  Allocations  were  made  but  the

 moneys  were  spent  on  items  other  than
 those  included  in  the  Flan.  Therefore,  an
 effective  machinery  for  implementing  the

 Plan,  both  at  the  State  level  and  at  the
 district  level,  ह... ३  be  devined.  How  the
 Planning  Miniater  will  do  it,  leave  it  ta
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 his  ingennty.  But  fthia  is  absolutely
 necessary,  [need  not  give  illustrations.

 In  every  five-year  plan,  some  targets  are.
 fixed  for  betterment  of  the  downtrodden,
 the  under-privileged,  or  to  use  the  hack.
 neyed  term,  small  farmers,  marginal
 farmers,  and  landiess  labour  Targets  are
 fixed  but  moneys  are  never  spent  on  the
 causes  for  which  they  were  allotted,  This
 is  the  first  point.  {  need  not  elaborate
 on  that  Both  the  Ministers  are  quite  aware
 of  the  fact  that  allocations  ate  made  but
 Moneys  are  not  spent  on  those  stems
 atall  Therefore,  the  necessity  for  the
 machinery  for  implementing  the  Plan.  |
 would  Ikke  to  raise  the  question  whether
 it  $s  social  planning  or  economic  planning,
 planning  for  economic  or  planning  for
 social  improvement,

 SHRI  P  VENKATASUBBAIAH  ,
 Sociw-economic  planning

 SHRI  R  0  BHANDARE:  That  will
 be  too  high,  rather  on  a  ftugh  plane  that
 may  be  made  I  know  thene  hackneyed
 phrases  —socto  economic  or  politico-econo-
 mic.  But,  |  would  like  to  ask  the  Minister
 for  Planning  whether  arrangements  for
 drinking  water  in  the  villages  have  been
 made  or  not  and  why  in  a  number  of

 villages  and  that  too,  in  the  villages  belong-
 ing  to  the  Backward  Classes,  provision  for
 drinking  water  has  not  been  made  at  all.
 Montes  are  allotted  When  Iwas  in  the
 State  as  Leader  of  the  Opposition,  |  hap-
 pened  to  visit  the  places  Different  pluces
 were  shown  and  a  number  of  villages,  to
 my  great  surprise  and  shock,  had  no  pro-
 vision  for  drinking  water  atall  If  lam  to
 elaborate  the  pom,  I  miay  explain—this  is
 a  fact  known  to  you  and  to  everybody  in
 every  village,  there  are  two  villages,  one
 village  occupied  by  the  Suvarnas  and  the
 other  village  occupied  by  the  Members  of
 the  Scheduled  Castes  and  the  Sheduled
 Tribes.  Now  provision  is  made  for  the
 drinking  water  but  in  the  village  occupied
 by  the  Backward  Clastes  and  the  Scheduled
 Castes,  the  allocations  nade  for  the  drink-
 ing  water  were  never  utilised  but  used  for
 some  other  purpose.  This  is  ono  aspect.

 y
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 Another  aspect  jo  be  told  to  the  House
 is  that  I  was  shocked  when  I  heard  when
 we  were  just  taking  stock  of  thé  situation,
 that  a  number  of  villages  which  are  clectri-
 fied  or  electrification  work  has  been  carried
 on  in  a  number  of  villages—-I  must  thank
 those  Governments  for  making  arrange-
 meat  for  electrification  of  the  villages  but
 could  you  believe  that  ina  villages  where
 electrification  arrangement  has  been  made,
 the  bastees  of  the  Scheduled  Castes  have
 been  meticulously  avoided?

 AN  HON.  MEMBER  :  They  get  prioft-
 Les.

 SHRI  R.D,  BHANDARE:  For  exclu-
 sion,  They  must  have  been  given  priority
 for  exclusion  Thehon  Minister  for  Plan-
 ning  $  quite  aware  of  this  fact  and,  there-
 fore,  the  Planning  Commission  decided  to
 yive  more  weight  and  attention  to  this
 aspect  and  electricity  would  he  provided
 for  those  villages  occupied  by  the  Scheduled
 Castes.  I,  therefore,  say  that  planning
 must  give  more  attention  so  that  thts
 aspect  could  be  reflected  in  the  formulation
 of  the  social  planning.  Our  country  »  a
 country  of  villages  and  large  masses  belong-
 mg  to  the  Scheduled  Castes  live  m_  the

 villages.  But,  our  planning  has  always
 been  based  on  the  economn  determination,
 a  hackneyed  term  taken  from  the  language
 used  in  the  western  countries.  Here,
 Indian  society  is  based  on  social  determi-
 nation.  Man  is  placed  and  his  position
 in  society  decided  and  hys  status  5  deci-
 ded  according  to  the  community  or  the
 caste  m  which  heis  born  In  that  senie,
 the  Planning  Commission  has  nevet  taken

 up  this  aspect  Some  allocations  are  made
 for  Social  Welfare.  Some  allocations  are
 roade  for  Drmking  water  schemes.  But
 these  allocations  and  programmes  are  not

 getting  implemented.  I  would  like  to

 suggest  that  Planning  must  have  social
 bias  instead  of  coonomic,  We  should  have
 proper  social  base  for  building  ourselves,

 Onily  one  question  I  will  ask  and  then
 conclade.  There  have  been  vaet  disparities,
 huge  economic  disparities,  The  gulf  is

 inorpasing  between  the  sich  and  the  poor.

 it
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 wonid  therefore  like  that  the  Planning
 Comunission  must  decide  as  to  what  should
 te  the  gap  in  between  the  rich  and  the
 poor.  How  is  this  disparity  to  be  removed?
 Whac  is  it  thay  should  be  done  concretely
 to  remove  this  disparity?  What  should  be
 the  range  of  an  individual  income,  the
 income  of  the  individual  as  such,  the
 income  of  the  family  and  the  income  of
 the  richer  classes?  It  is  this  which  ought
 to  be  decided  first.  Let  them  decide  on  the
 Critenna  for  determining  or  deciding  as  to
 what  should  be  the  range  of  an  individuai
 income;  let  them  decide  what  should  be  the
 ceiling  on  the  income  cf  the  individual  and
 the  richer  classes  Let  them  decide  what
 should  be  the  difference  in  between  urban
 area  and  ural  area

 Su,  [have  been  hearing  ever  since  I
 came  to  this  Parliament  that  monopolies
 will  be  curbed  =  Everybody  would  ithe  to
 talk  of  monopolies.  But,  have  the  Plan
 ning  Commission,  have  the  Government,
 tried  to  curb  monopolies  ?  My  own  answer
 is,  4  8  doubtful.  Regarding  price  wage
 policy  of  the  Government,  have  they
 thought  out  what  should  be  the  price-  wage
 policy  of  the  Government  7  This  should
 also  have  been  decided  once  for  al}

 Sir,  4  need  not  tire  you  and  my  =  time  js
 up.  Otherwise  |  would  have  dealt  with  two
 chapters,  chapter  on  Unemployment  and
 the  chapter  on  Education.  Sir,  do  you
 believe  that  ever  since  we  got  independence
 our  iiteracy  has  been  incieasing  7  Do  you
 behve  this  fact  ?  There  are  more  iiliterates
 in  our  countsy  today  at  the  end  of  the  third
 five-year  plan,  or  even  at  theend  of  the
 mid-term  appraisal  of  the  fourth  plan  than
 what  we  hed  at  thetime  of  our  indepen-
 dence.  There  are  more  illiterates  now;
 illiteracy  is  increasing,  not  decreasing.
 There  have  been  more  fallouts  and  wastages
 in  education.  There  are  a  large  number  of
 fallouts  in  the  second,  third  and  fourth
 Standards  of  education.

 Thetefore,  Sir,  this  question  of  un-

 emplayment  and  this  question  of
 edueation  must  be  stidied  in  their  new
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 aspects,  aspects  which  will  give
 us  pride  that  our  country  is  making
 progress.  I  am  not  deriding  whatever
 progress  has  been  made.  There  is  no  doubt
 that  because  of  Planning,  our  country  has
 made  some  measure  of  progress.  There
 ate  certain  factors  like  drinking  water,
 electricity,  housing.  These  are  our  panch-
 sheel.  First  is  housing,  then  health,  educa-
 tion,  food  and  shelter  ,

 AN  HON.  MEMBER:  Clothmg.  .

 SHRI  R.  D.  BHANDARE:  I  am
 thankful  to  hon.  Members  who  are  prepar-
 ed  to  coriect  me,  in  whatever  mistake  I
 commit  Everybody  35  thus  aware  of  these
 things,  and  this  Panchsheel  has  been  :mpre-
 ssed  very  much  on  the  minds  of  this  House.
 And  yet  we  are  helpless  in  implementing
 this  Panchsheel

 With  these  wotds,  |  thank  the  hon.
 Minister  again  for  allowing  us  to  have  a
 discussion  on  the  mid-term  appraisal  of  the
 Fourth  Five  Year  Plan.

 SHR]  p  VENKATASUBBAIAH
 (Nandyal).  Adkyahsha....  J  am  speak~
 ingin  Tejugu.  You  may  kindly  excuse
 me.  .

 AN  HON.  MEMBER  :  Why  in  Telegu  !
 He  can  speak  in  English.  (Jmterruptions)

 SHRI  P.  VENKATASUBBAIAH  :  At
 the  outset,  let  me  congratulate  and  comph-
 ment  the  Planning  Minister  fer  the  very
 candid  and  frank  appraisal  which  he  had
 made  while  introducing  the  motion  in  this
 House.  Very  rarely  had  I  the  experience

 of  a  Minister  coming  forward  and  placing
 the  facts  before  this  House  for  considera-
 tion,  80  far  as  the  targets  achieved  in  the
 Five  Year  Plans  were  concerned.

 While  outlining  the  Plan  =  achievernents,
 it  has  been  stated  that  though  the  national
 income  has  gone  up,  the  industrial  growth
 rate  has  been  fess  than  that  of  agricuiteral
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 production.  Agricultural  production  has
 gone  up  to  the  satisfaction  of  the  country.

 MR.  CHAIRMAN  :  The  hon.  Member
 May  resume  his  seat  for  a  minute.  I  find
 that  there  are  still  more  than  2  Members
 on  the  let  to  speak,  I  do  not  think  that  the
 hon,  Minister  wants  that  each  should  take
 only  four  or  five  minutes  on  this  important
 subject.  I  do  not  want  the  House
 should  sjt  without  notice  afier  6  p.m.
 When  the  time  is  fixed  already,  generally
 we  should  stick  to  .  Therefore,  what  is
 the  pleasure  of  the  House  ?  I  would  like  to
 know  whether  the  hon,  Minister  should
 speak  tomorrow  or  today.

 SEVERAL
 ह ैहै

 HON.  MEMRERS  :

 SHRI  RAJ  BAHADUR.  The  Hon.
 Speaker  had  decided  that  we  should  finish
 this  debate  today.

 MR.  CHAIRMAN:  I  did  not  know
 about  it

 SHRI  RAJ  BAHADUR:  It  was  deci-
 ded  earlier  Anyhow,  I  shall  go  and  seek
 hus  permission  if  he  8  here,  and  then  }
 shall  speak  to  you.

 MR.  CHAIRMAN  did  not  know
 that  he  had  decided  like  that.

 SHRI  RAJ]  BAHADUR:  We  can

 certainly  ask  him  to  reconsider  it.  हड  8
 not  a  ruling.

 MR  CHAIRMAN:  Allright,  I  shall
 await  instrugtions  from  the  Hon,  Speaker.
 Shri  P.  Venkatasubbeiah  may  now
 continue.

 SHRI  P.  VENKATASUBBAIAH  :  I
 was  saying  that  the  rate  of  growth  in  agri-
 cultural  production  had  gone  up.  But
 there  has  been  a  sharp  decline  in  indus-
 trial  growth.  The  spirit  in  agricultural
 production  has  been  brought  about  by  the

 Plans  that  had  beon  drawn  up  by  Shri C.
 Subramaniam  when  he  was  the  Agricultare

 APRIL  6,  4972  Mid-term  Appraiegl  (M)  ‘#68

 Minister,  and  the  impact  oof  the
 Sreen  revotution  has  been  felt  by  vs  and  we
 have  attained  self-sufficiency  and  self-
 Telisnce  to  far  as  foodgraina  are  concerned,
 and  it  has  also  given  a  tremendous  hoost
 and  also  a  psychological  dignity  to  us,  and
 we  need  not  import  foodgeains  any  more.

 But  coming  to  the  sharp  decline  in
 industrial  growth,  we  find  that  all  our
 Plans  had  been  frustrated  from  the  time
 of  the  inception  of  these  Plana.  I  had  the
 experience  as  the  Chairman  of  the  Esn-
 mates  Committee  how  bureaucracy  in  league
 with  the  big  capitalists  had  been  cornering
 all  the  mmdustrial  licences  as  a  result  of
 which  industrial  stagnation  has  come  into
 the  economy  So,  an  honest  attempt  has
 to  be  made  to  see  that  industrial  growth  is
 accelerated  so  as  to  keep  pace  with  the
 growing  needs  of  our  people.  While
 Agricultural  production  is  the  mfra-struc-
 ture  of  our  economy,  industrial  growth  as
 going  to  be  the  super-structure.  Growth
 m  these  two  sectors  must  be  kept  in  pace,

 There  have  been  many  distortions  in
 our  Plan.  For  imstance,  see  the  sorry
 tpectacle  of  sugar  production  and  sugar
 prices.  While  there  ys  a  glut  and  over-
 production  of  sugar,  the  price  of  sugar
 has  gone  up  considerably.  Also  with  regard
 to  colton  production,  as  the  Planning
 Minister  said,  we  are  importing  cotton
 worth  Rs,  98  crores  a  year.  But  this  year
 cotton  prices  have  crashed  and  agricultur-
 ists)  are  in  great  difficu'ty,  They  have
 produced  cotton,  but  there  is  nobody  to
 buy.  In  some  other  sectors,  the  same
 distortions  can  be  seen.  Take,  for  instance
 the  tnineral-based  industries,  They  are
 not  working  to  capacity.  I  have  come  to
 know  that  minerals  are  not  carried  to  the
 industries.  The  railway  comesin.  There
 is  no  adequate  supply  of  wagons.  At  the
 railway  stations  or  at  the  pits,  huge  quanti-
 ties  of  minerals  are  being  stacked.  There
 is  some  lack  of  o0-ordination.  These
 distortions  bave  te  be  corrected  before  we

 tan  go  in  for  further  jiopeovetnent  in

 prodvttion,
 ‘
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 Another  important  factor  is  resourgeo
 mobilisation.  ‘This,  as  the  Phinding
 Minister  has  said,  in  gcoclerated,  More
 then  this,  |  would  point  out  there  is  a
 buoyancy  in  the  cconomy,  as  Dr.  Rao
 has  pointed  out,  This  is  not  duo  to  the
 fact  that  people  have  suddenly  become
 tich  and  are  contributing  by  way  of  taxes
 to  the  Central  Government.  But  the  great~
 est  asset  is  the  psychological  satisfaction
 arniong  the  people  that  here  is  a  Govern-
 ment  which  is  sincere  in  its  attempts  and
 is  serious  about  tmplementing  its  program-
 mes  and  policies.  This  is  the  greatest
 2३0९  a  Government  has  got;  I  hope  it  will
 not  be  frittered  away  and  the  Plan  targets
 left  unachieved.

 MR,  CHAIRMAN  The  hon’ble
 Speaker  has  been  consulted.  If  the  House
 is  prepared  to  sit  late  by  halfan  hour  or
 50,  we  can  accommodate  all  the  speakers
 and  the  Minister  can  also  reply  today.

 SHRI  C.  SUBRAMANIAM  :  I  may
 not  be  in  a  position  to  stay  late  because
 of  some  other  engagement.

 MR,  CHAIRMAN  ;  In  that  case,  I
 will  call  upon  the  hon.  Minister  at  5.30AM.

 SHRI  क्  VENKATASUBBIAH  :  When
 I  epeak  of  resourco  mobilisation,  I  would
 request  the  Planning  Munster  to  see  that
 there  is  a  national  scheme  of  taxation.
 Resource  mobilisation  does  not  mean  that
 we  should  suck  away  whatever  saving  the
 people  have  through  tax.

 46.33  bes.

 {Suri  R.  D,  Buawparse  ि  the  Chair)

 ln  this  context,  a  sinister  role  is  played
 by  black  money  in  this  country.  It  is
 adversely  affecting  our  economy.  Some
 weps  have  ६0  be  found  to  unearth  it  and
 ‘bring  की  to  the  surface.

 It  may  look  funny to  say  that  here  3s
 large-qeale  circulation  of  counterfeit  currency
 im  the  country,  Many  a  dime  questions
 were  asked  in  this  House.  The  Government

 CHAITRA  110s  (SAKA)  Midterm  Appraisal (M)  1”

 doos  not  seem  to  be  very  much  aware  of
 this  circulation  and  how  itis  having  an
 adverse  effect  on  the  economy,

 The  third  point  is  with  regard  to  regio-
 nal  imbalances.  Iam  afraid  if  the  admi-
 nistrative  machinery  does  not  take  stock
 of  this  situation  and  reorient  its  thinking
 about  tackling  it  and  removing  it  these
 imbalances  will  continue  to  grow.  There
 would  not  be  much  of  help  to  the  back-
 ward  areas.  For  instance,  this  40  per  cent
 subsidy  to  the  industries  set  up  in  the
 backward  areas  isa  good  idea,  and  it  has
 been  taken  up  very  well  by  the  people.
 But  in  its  actual  implementation  the  small
 entrepreneur  is  finding  it  impossible  because
 of  the  red-tape  and  also  the  hostile  attitude
 of  the  Governmental  machinery  to  set  up
 any  of  these  industries.  So,  again  in  the
 name  of  the  small  entrepreneur,  these
 industries  are  going  into  the  hands  of  big
 monopolists.  It  is  also  retarding  the  pro-
 gress  of  industrial  growth  in  the  backward
 areas,

 Then,  what  about  the  role  of  the
 financial  institutions  ?  What  ia  their  attie
 tude  ?  Is  there  any  change  in  their  attitude
 in  the  present  circumstances  of  the  fin-
 ancial  institutions?  I  have  to  say  with
 great  regret  that  there  isnot  much  ofa
 change  in  the  attitude  of  the  financial
 institutions  which  are  intended  to  help  the
 growth  of  these  industries  in  the  backward
 areas,

 Another  important  point  is  about
 the  social  services  and  the  Implementation
 of  the  social  objectives  with  regard  to  rural
 housing,  drinking  water  supply  and  also
 electrification  and  so  many  other  things
 that  go  to  ameliorate  the  conditions  of  the
 common  man,  especially  the  Scheduled
 Castes  and  Scheduled  Tribes.  Sir,  even
 ia  the  social  service  programmes,  we  have
 not  progressed  much.  Again,  in  the  imple-
 mentation  part  of  it  difficulty  is  coming  in
 the  way  of  fulfiling  our  targeta so  far  as
 the  social  secvines  are  cppcerned,  Byer  to

 this  day,  therc.ars  many  places  where  we
 do  not  have  drinking  water  eupply,  and
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 alter  20 to  25  years  of  our  piahning,  we
 are  nat  able  to  provide  drinking  water  to
 every  village,  end  there  are  many  areas
 which  suffer  on  this  account,

 Socondly,  thire  are  areas  which  suffer
 from  chronic  famine  conditions.  We
 have  been  formutating  our  plans  but  though
 we  have  formutated  our  plans  and  fixed
 certain  targets,  we  are  not  able  to  do  any
 appreciable  work  in  this  field.  In  my  area,
 for  example,  famine  has  become  acute  and
 thet  is  dae  not  only  to  adverse  seasonal
 conditions  and  lack  of  drinking  water  but
 also  various  other  factors.  This  also  has
 to  be  borne  in  mind.  would  only  suggest
 tothe  Planning  Minister  to  see  that  the
 State  Governments  are  advised  to  set  up
 statutory  bodies  so  far  as  those  areas  aro
 concerned,  which  have  been  already  identi-

 fied  by  the  Planning  Commission,  and  to
 spend  the  allotted  amount  for  the  purpose
 for  which  it  is  intended.

 Another  important  factor  which  the
 hon.  Minister  has  made  in  his  speech  is
 about  the  forming  of  a  water  grid  anda
 power  grid.  This  is  the  most  important
 thing,  and  [hope  that  the  Minister  will
 be  able  to  fulfil  this  promise  which  he  has
 made  to  the  House.

 There  is  plenty  of  water  available  in  the
 Tungabhadra  reservoir,  but  the  crops  are
 withering  in  Andhra  Pradesh  because  of
 the  lack  of  water  supply.  There  isa  con-
 tradiction;  the  two  things  are  happening  :
 there  is  power  shortage  in  one  State,  and
 jt  is  surplus  in  another  State.  So,  industrial
 growth  is  retarded  and  agricultural  pro-
 duction  is  also  retarded.  All  these  anoma-
 iies  are  to  be  corrected.  In  this  connection,
 व  really  commend  the  suggestion  made  by
 the  Planning  Minister  to  see  that  these
 national  grids  are  formed  and  no  State
 barriers  are  standing  in  the  way  of  universal
 economic  growth;  and  this  has  to  be  taken '
 into  consideration  as  carly  as  possible,

 With  regard  to  Arthik  Swaraj  and  seif-
 reliance,  T  hope  we  will  geer  ont  efforts
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 sad  mobilise  our  energies  to  that  end,  and
 unless we  do  that,  it  will be  no  ase  depen
 ding  upon  foreign  assistance.  we  have  to
 develop  our  own  indigenous  talents  to  see
 that  this  country  attains  self-retiance.  I
 hope  that  the  Planning  Minister  has
 envisaged  in  his  Plan  and  he  will  be  able
 to  persuade  the  State  Gavernments  also
 and  his  colleagues  in  the  Planoing
 Commission  to  see  that  whatever  has  been
 stated  here,  the  defects  and  shortcomings
 that  have  been  mentioned  in  the  Fourth
 Pian  appraisal,  “will  be  overcome  and  that
 day  will  not  be  far  off  when  our  commit-
 ments  to  the  people  are  fulfitied.

 "SHRI  ६.  R.  KRISHNAN  (Salem)  :
 Mr.  Chairman,  Sir,  the  principal  objective
 of  planning  is  to  achieve  self-sufficiency
 in  food,  self-relance  in  industrial  sector,
 prosperous  trade  and  commerce,  more  than
 enough  generation  of  power.  and  electricity
 for  augmenting  agricultural  production
 So  that  the  population  of  55  crores  of
 people  in  our  country  will  achieve  relatively
 high  standards  of  living.

 So  tar  during  the  first  three  Five  Year
 Plans  we  have  spent  Rs.  960  crores,  4672
 crores  and  10,400  crores  respectively.  Even
 after  investing  such  a  massive  amount  in
 the  growth  of  the  country’s  cconomy,  the
 country  is  still  bedevilled  with  the  scourge
 of  poverty,  shortages,  and  unemployment.
 It  as  not  that  I  am  saying  this,  but  many
 illustrious  seaders  ef  the  country  have  said
 this.  It  becomes  our  bounden  duty  to  see
 where  and  how  we  have  not  succeeded  in
 our  efforts  and  also  to  take  energetic  steps
 for  ensuring  the  success  of  our  planning
 effort.  The  discussion  on  the  Mid-term
 appraisal  of  the  Fourth  Plan  has  given  us
 an  opportunity  to  do  this.

 The  Fourth  Plan  outlay  is  Rs.  24,882
 crores,  with  Rs.  5902  crores  of  outlay  in
 the  public  sector  and  Rs.  8,983  crores  in
 private  sector.  if  we  want  to  meet  with
 auccest  in  iniplementing  the  Fourth  Phin

 aie  original  1... ह  was  deivered  ia  Tau  -  नननननननकमननपममनन डन Tami.

 throughout’  the  length  and  breadth  of  the
 rar
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 country,  itis  not  that  the  Plse  should  be
 drawn  up  by  experts  sitting  ina  remote
 corner  of  the  country,  in  the  capital  city

 of  New  Delhi,  where it  is  not  possible to
 comprehend  all  the  conflicting  needs  of
 States.  One  of  the  main  reagotis  for  the
 failure  is  this  sort  of  centralised  planning.
 in  Tatmtl  Nadu,  the  Government  has  set
 up  a  Planning  Board  for  the  State  and  also
 has  set  up  planning  committees  for  each
 district.  The  Planning  Munister  should
 make  an  carnest  endeavour  to  set  up  such
 Planning  Boards  in  other  States  also  and  he
 should  also  see  that  planning  committees
 are  set  up  in  the  districts.

 The  Planning  Minster,  Shri  C.  Subra-
 mantam,  a8  8  wont  with  him,  is  trying  to
 re-orient  the  planning  approach  and  to  ‘fe.
 organise  the  planning  machinery  at  the
 Centre.  He  invited  the  Members  of
 Parliament  and  ascertained  their  view-
 points  about  the  Fourth  Plan  He  also
 consulted  eminent  economisis  of  the
 country  and  scidotists  and  technologists
 about  the  Fourth  Plan.  |  would  also  hke
 to  know  what  action  has  been  taken  on  the

 recommendations  made  by  Tandon
 Committee,  which  was  set  up  to  examine
 the  question  of  reorganising  the  Planning
 Commission  I  request  the  hon.  Munster
 to  clanfy  this  point  in  his  reply.

 Though  agricultural  production  has
 mamtained  steady  progress,  the  Mid-term
 Appraisal  bemoans  that  there  willbe  a
 shortage  of  4  to  7  million  tonnes  in  food-
 gtains.  Similarly  there  is  likely  to  be
 shortages  in  cotton,  jute,  sugarcane  and  the
 cileeds  The  production  is  going  to  be
 below  the  target  set  for  them.  This  is  an
 jadication  thar  there  will  be  serious
 imbalance  in  our  import  and  export  trade.
 It  is  necessary  that  we  have  to  adopt  a  new
 Girategy  in  regard  to  the  production  of  these
 items,  It  has  been  planned  that  3.2  million
 hectatea  will  be  brought  under  irrigation
 during  this  Pian,  but  a0  far  only  4.7  million

 hectares  have  been  brought  under  irrigation.
 Though  the  aflooation  was  only  Rs,  44  lakhs
 for  miftor  irrigation  during  96970  in

 Tamil  Nadu,  the  Government  spent  Rs,  673
 lakhs.  In  1970-71  the  Tamil  Nada  Govern:
 ment  spent  Ra.  67]  lakhs,  though  the
 allocation  was  only  Rs.  499  lakhs.  Greater
 attention  ss  to  be  paid  for  bringing  more
 area  of  fand  under  irrigation.  Rural
 electrification  programme  should  be  inten-
 sified  so  that  more  number  of  pumpsets  can
 be  supplied  to  the  agriculturists.

 In  the  matter  of  chemical  fertilisers  like
 phosphate.  potassic  and  nitrogenous
 fertilisers,  the  target  of  production  is  not
 likely  to  be  achieved.  This  will  naturally  be
 a  hamper  on  our  programme  of  green
 revolution,  The  Planning  Minister  should
 also  look  into  the  taxes  levied  by  the
 Finance  Minister  this  year  on  fertilisers,
 pump  sets,  which  in  consequence  *  will
 naturally  affect  food  production.  I  would
 suggest  that  for  centrally  sponsored
 schemes,  the  Government  of  India  should
 give  50%  assistance  to  the  States.  Simi-
 larly,  the  quantum  of  I0  assistance  given
 to  continuing  irrigation  schemes  which  gre
 being  implemented  by  the  States,  is  not
 just.  This  method  of  assistance  is  helpmg
 only  &  few  States.  |  would  urge  the
 Planning  Minister  to  look  into  this  question
 also.  would  also  suggest  that  the  State
 which  is  implementing  vigorously  the  Family
 Planning  Schemes  should  be  given  additio-
 nal  central  assistance  of  10%  The  States
 hike  Tamil  Nadu  which  have  exceeded  the
 Plan  targets  should  be  given  more  powers
 so  that  they  can  start  new  projects  of
 development.  As  there  is  no  proper  atten-
 tion  being  pad  to  backward  areas  in  the
 States,  there  is  regional  imbalance.  Special
 attention  should  be  paid  to  the  develop-
 ment  of  backward  areas  in  (he  country,

 While  intervening  m  the  debit,  the
 Planning  Minister  of  State,  Shti  Mohan
 Dharia,  was  emphatic  in  his  utterance  that
 there  will  be  effective  curbs  mm  the  growth
 of  monopolies.  But  the  Prime  Minister
 while  replying  to  the  debate  on  President's
 address  was  equally  emphaticin  stating
 that,  only  when  more  Heences  were  given
 to  monopoly  inslusteialists  who  had  the



 कके  Fourth  Plan

 (Shri  |:  R.  Krishnan}
 capacity  to  produce,  there  would  be  indust-
 shal  geowth  in  the  country.  During  I970  77
 93  industrial  Hoences  had  been  given  to
 monopoly  houses.  Iam  unable  to  under.
 stand  the  contradiction  in  the  approach  of
 Ministers  so  far  as  such  important  pro-
 biems’  of  economic  development  are
 concerned.  3  would  like  to  know  which
 is  going  to  be  the  policy  of  the  Govern-
 thent  so  far  as  industrial  growth  is
 concerned,

 When  the  Government  are  engaged  in
 implementing  planned  economic  progr-

 ammes,  every  effort  should  be  made  to
 arrest  the  ever-increasing  rise  in  prices.
 When  we  take  recourse  to  deficit  budgeting,
 we  are  forced  to  fillthe  gap  in  resources
 by  indiscriminate  printing  of  notes,  which
 in  consequence  leads  to  inflationary  ten-
 dencies.  This  in  turn  leads  to  price  rise,
 nullifying  the  planning  effort.  Attempt
 should  be  made  to  control  the  Price  rise  so
 that  the  conmmon  people  are  not  affected.

 The  Mid-term  plan  appraisal  candid  ly
 accepts  perpetuation  of  social  injustice
 and  inequality.  if  we  are  keen  to  find  a
 lasting  solution  to  this,  greater  encoura-
 gement  should  be  given  to  small  industries,
 khadi  and  cottage  industries

 The  entire  country  is  teverberating  with
 the  GARIBI]  HATAO  slogan.  Unless
 gfeater  employment  opportunities  are
 created,  how  can  this  slogan  be  translated
 into  action?  It  is  regrettable  that  a  massive
 employment  programme  has  not  been
 atieaipted  so  far.  The  Planning  Minister
 is  an  experienced  and  capable  person  and
 Yam  sure  that  we  will  deliver  the  goods.
 I  wish  to  state  here  that  he  should  be
 allowed  to  be  at  the  helm  of  Planning
 Commission  so  that  the  country  benefits
 froth  realistic  plan  programmes,

 Yesterday  my  senior  colleague  from  my
 Party  has  dealt  with  the  issues  in  great
 detail  and  ¥  request  that  serious  consider.
 ation  showd  be  given  to  the  suggestions
 made  on  the  fipor  of  the  House.  With  these
 worda,  I  conclude,
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 SHRI  0.  9.  DESAI  (Kaira)  :  Sie,  {
 would  like  to  mabe  a  few  observations  and
 suggestions  on  this  Mid-term  Appraisal  of
 the  Fourth  Plao.  In  respect  of  power,  है
 find  we  have  grown  in  three  years  from
 48.5  to  6.5  million  KW  but  this  year  we
 have  herdly  added  0.5  million.  Unless
 and  until  we  put  in  an  additions!  8  million
 KW  every  year,  there  is  no  hope  of  iner-
 easing  the  tempo  of  employment  or
 industrialisation,

 About  employment,  I  suggest  that  it
 should  be  need-based  and  vocational.
 Presently  we  have  a  large  number  of  unem-
 ployed  among  graduates  and  several  other
 categories,  while  there  is  acute  scarcity  of
 yocational  trainees  like  masons,  black-
 smiths,  carpenters  and  even  house  servants
 and  cooks.  The  education  pattern  must
 Charge  to  meet  the  needs  of  the  people.  We
 have  about  !7  crores  of  cattle.  Whereas
 when  we  received  !  crore  of  refugees  the
 country  was  sagging  under  the  burdea  ot
 their  cost,  we  do  not  care  enough  to
 improve  productility  of  {7  crores  of  cattle
 and  the  cost  of  maintaining  them  is  hurt-
 ing  the  country.

 It  was  mentioned  that  in  the  private
 sector,  there  is  no  appaisal  by  the  public,
 I  would  like  to  say,  there  is  a  system  of
 submitting  accounts  to  Government  as  well
 as  the  General  Body  and  an  analysis  is
 made  in  this  respect  by  both,

 As  for  currency,  we  are  annually
 devaluing  the  currency  at  the  rate  of  five
 pericent  inflation.  Government  should
 attempt  to  see  that  the  currency  is  revalued
 upword,  rather  then  devalued,  because  in
 short  it  means  adjusting  downwards  the
 capital.  savings  and  the  earnings  to  the
 people.

 Coming  to  resources  the  cost  of  collp-
 ction  and  the  cost  of  investment  take  away
 a  good  portion  of  the  resources,  leaving
 tess  as  effedtive,

 Coming  to  industry,  we  shall  carry  the
 jolt  to  the  people  instead  of  carrying  the

 people  to  the  jobs.
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 हैं.  anourth  cate  in  industry  this  year  is
 3.8  percent,  which  is  more  than  wiped
 out  by  inftadion,  ‘With  80  per  cent  rise  in
 ton  years  ia  the  coat  of  capital  equipment,
 which  is  due  to  inflation,  uniess  and  untill
 we  provide  for  the  relastatement  of  the
 capita!  equipment  in  future  we  will  have
 not  only  reduced  rate  of  growth  but  reduced
 tate  of  production.

 We  have  today  witnessed  extra  produc-
 tion  in  cotton  and  certain  difficulties  to
 the  farmers.  Government  can  hardly  take
 credit  for  this  extra  production  of  cotton
 because  it  has  grown  in  places  where  it  did
 not  directly  help.  All  the  same,  govern-
 ment  3s  not  in  a  position  today  to  extend
 help  to  these  farmers,  though  they  have
 made  effort  and  a  certain  amount  of  invest-
 ment  for  this  needed  extra  production.

 Coming  public  sector,  it  must  generate
 social  surplues  A  monopoly,  whether
 public  or  private,  definitely  hurts  the  cons-
 umer,  that  is,  the  public.  Therefore,  the
 interest  of  the  public  requires  that  what-
 ever  investment  are  made  by  the  public
 should  efficiently  earn  adequate  return  and
 all  the  social  surplus  should  go  toward
 meeting  the  cost  of  additional  wealth
 generating  facilities  that  the  government
 proposes  to  have,

 Coming  to  the  several  achievements  that
 have  made,  if  we  look  minutely,  even  our
 achievement  in  Bangladesh  is  partly  due  to
 circumstances.  Instead  of  gloatiag  over
 the  matter  and  past  and  taking  pride  for
 ft.  we  should  think  about  it  a  little  more
 soberly  and  realistically.

 In  the  field  of  communication,  trans-
 port  and  shipping  we  have  a  lot  to  make
 up,  particularly  in  shipping,  Whereas  in
 Japan  8  full  load  of  a  ship  of  40,000  tonnes
 arains  takes  three  days  to  unload.  In  India
 we  take  about  six  weeks,  which  means  so
 mush  of  locked  capital  and  extra  costs  the
 Conmumer  pays,  The  sameis  the  position
 in  the  cave  of  wagons,  These  fs  to  co-
 ordinated  development  of  हम

 Again,  what  is  the  position  ia  the  Geld

 of  electric  power?  This  year  we  have
 added  only  0.5  million  kw  of'power  gener
 ating  capacity,  Therefore  we  have  today
 idle  capacity  in  the  heavy  electrical  engin-
 eering  industry.  Power  generating  capacity
 48  scarce  because  generating  sets  are  not
 available.  The  extra  investment  we  have
 made  in  the  capital  equipment  in  industry
 and  the  interruption  we  are  having  in
 employment  and  production  will  more
 than  offset  the  cost  of  imports  of  power
 generating  sets,  because  of  the  absence  of
 which  we  are  having  shortfall  in  power
 generation  capacity.

 Regarding  technology  we  have  seen  that
 a  certain  body  has  been  formed  by  the
 Ministry.  We  are  yet  to  see  the  results.
 1  feel  that  it  should  be  coordinated
 at  the  earliest.  The  so.called  fuel  oi!  from
 coal  is  a  little  bit  away;  but  it  would  not
 be  cheap.  at  the  same  time.  Government
 have  not  been  able  to  plan  and set  up  a
 single  new  oll  refinery  during  the  last  three
 years.  It  is  unfortunate  that  this  year  we
 are  importing  600,000  tonnes  of  kerosene
 and  several  other  wineral  oils.

 Regarding  import  and  export,  we  have
 today  certain  deficiencies  which  I  would
 not  like  to  go  into,  We  have  a  certain
 leeway  to  makeup.  We  have  great  pose
 ibilities  but,  unfortunately,  we  are  baving
 certain  limitations.

 Regarding  the  ceiling  on  income,  this
 48  some  what  a  depressed  outlook  because
 I  feel  that  there  should  be  no  ceiling  on

 per  capita  income  as  the  sky  is  the  limit,
 With  the  natural  resources  of  the  country,
 everybody  in  the  country  can  afford  to  be
 rich.  If  only  we  apply  ourselves  and  our
 technology  and  our  natural  resources,  we
 should  be  doing  well.

 SHRI  G.  VISWANATHAN  (Wandi-
 wash)  :  Is  it  the  Congress  (R)  policy  oe
 the  Congress  (0)  policy  ?

 SHRI  VASANTRAO  PURUSHO.
 TTAM  SATHE  (Akola)

 :  You  seem  to  te
 on  the  wrong
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 sek  D.D.  DRSAL  :  Tani  not  talking
 shout  the  chiftug  on  income  aa  such  is

 serves of  what  Is  availible,  I'am  thinking
 के  abacinte  terns  where  every  individual
 should have  plenty  of  things  to  live  for.
 Not  thst  we  should  live  with  shortages  and
 acaccities  but  we  should  live  with  plenty.
 ‘This  .  somsething  what  we  have  in  mind

 006  not  the  ceiling,  because  the  country

 hea  plenty  of  natural  resources  and  in

 this  modern  world  with  benefits  of  techno-

 Yogy  it  ia  not  difficult  for  the  country  to

 generate  enough  wealth  for  all  the  55

 crores  to  be  very  rich  and  not  that  they
 should  be  pushed  down  and  down  to  miser-
 able  standards,

 On  the  investment  side,  we  shudo  do

 it  छा  value  analysis.  Uniess  and  until  we

 have  the  value  analysis  system.  our  invest-

 ments  are  not  going  to  yivid  the  return  to

 the  extent  of  optimum  standards.

 aft  wearer  सिंह  (होशियारपुर)  :

 बेयरिंग  साहब  मे  इस  बात  की  खुशी  है

 कि  काफी  फु संत  के  बाद  हमारे  पास  एक

 तजवीज़, मिड  टर्म  ऐप्रेजुल  की  बबल  में

 दायी  ।  यह  पहली  दफा  है  कि  पूरी  तौर

 बर  प्रगति  बात  को  बड़े  खुले  दिल  से  शौर

 साफ  बयानी  से  पेश  किया  गया।  नहीं  तो

 कसा  देखा  गया  है  कि  अपनी  बात  के  डिफेंस

 में
 बहुत  ही

 बातें  लायी  जाती  हैं  ताकि  उस

 को  तरह  साबित  किया  जाय  ।  लेकिन

 इस  ढका  यह  हु  की  बात  है  कि  इन्होंने

 पती  तको  सही  ढंग  से  सामने  पेश

 किया है

 एक  साल  पहले  भी,  कौर  पार्लियामेंट

 1... ज  धर्सम्भल्लीज्‌  के  इलेक्शन ों  में  दौर  उस

 के  बाद भी  हमने  लोगों को  यह  कहा  है  कि

 समाजवाद  जायेंगे  भ्र भा जवाद  जिसको  हम

 धीसलिर्य |...  हैं,  वह  है  रोटी,  कपड़ा,

 मकान,  पोलीस,  भतीज  शोर  बुढ़ापे  का

 इंतजाम ।  ये  6  चीज़ें हैं  जातकों  हुम  पाने

 के  लिए  कोशिश  में  हैं।  कौर  उस  कोषीय

 के  वेशेगअर  ऐसा  इंतजाम  करने  को  जरूरते

 है।  शौर  इसीलिये  एक  इरादे  की  पुखागी  को

 टिकाया  स्वा  ौर  उसके  लिये  कुछ  हाल/
 सामने  लोगे  गये,  जौर  ६.  धारो  चीज  मारे
 सामने  रखी  सदी  t

 मैं  थोड़ा  वक्त  लेना  चाहता  हूँ  क्योकि

 समय  कम  है,  इसलिये  कुछ  मोटी  मोदी

 बातें  कहना  चाहता  है,  और  बह  |. ड  कि

 झालर  जंगें  भी  हुई।  962,  965  धौरे

 पिछसे  साल  जिसकी  बजह  से  हमारी  कान

 साली  मीचे  बी  ।  इसमें  कोई  दो  शे  महीं

 हैं  ।  लेकिन  झपने  रिसोर्सेज  को  ज्यादा  तेज

 करने  के  लिये  जो  सरकार  ने  कोशिश  की  है

 वह  भी  तारीफ  के  काबिल  है  ।  लेकिन  इतना

 सब  कुछ  होते  हुए  भी  हम  को  दो  पोइंट
 को  सामने  रखना  है  कि  किसी  भी  इबत सादी

 हालत  को  बदलने  के  लिए  जमीन  कौर

 मशीन,  यही  दो  काम  करने  होते  हैं,  यात्री

 एग्रीकल्चर  कौर  इंडस्ट्री,  ये  दो  ऐसे  पहलू  हैं
 जिनको  झगर  सामने  रखेंगे  तो  हमारी  रफ्तार

 काफी  तेज  हो  सकती  है

 ऐग्रोकल्वर का  जहाँ  तक  ताल्लुक  है

 उसमें
 हम  बहुत  भागे

 गये  है।  हम  सेल्फ

 सफिक्षियेंसती  की  तरफ  चले  गये  हू
 स्वावलम्बी  ही  गये  हैं।  लेकिन  उसमें  कौन

 सी  चीज ेहैं  जिन्होंने  तथा  प्रॉबलम  हमारे

 लिये  कड़ी  कर  दी  हैं?  लैड  सीलिया  का

 सवाल  पाया  ।  मुझे  केंद्रीय  सरकार  से  कुछ

 नहीं  कहना  है,  लेकिन  यह  कभी  बकर  है

 कि  स्टेट्स  को  इन्होंने  पता  नहीं
 कोसे  दं स्टर-

 अज्ञात  दिये  हैं।  भ्रमण-प्रलय धव  में  प्रसव

 अलग  तरह  से  इस  बारे  में  काम  किया जा  रहा
 है।  भव  वक्‍त  भरा  गया  है  कि  सेक्टर  को

 उसको  पूल  करना  चाहिए।  इसका  पौसला

 होना  चाहिए कि  कड  सेनिटेशन  किए ढंगे de

 मै  करना  है
 ,

 कोई  हवा  है
 कि  दिलीप
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 L00  एकड़  की  होती  चाहिए।  कोई  कहता

 हैं  कि
 30  एकड़  होती  चाहिए,  कोई  I0

 एकड़  बिलिय को  बात  करता  है।  इसका

 कोई  हसन  तो  होता  चाहिए।  पधार  ऐसा

 मह्दी  किया  या  तो  ओवल  कौर  बढ़ेंगी,
 ध्रौर  जो  हैल्थ-मानूस  हैं,  लंड  लैस  हैं,  लेबर

 हैं,  गरीब  धौर  हरिजन  हैं,  जिनमें  हमें

 फालतू  जिसे  को  बांटता  है,  वह  किस  ढंग

 से  दी  जायेगी  इसके  बारे  में  विचार  करना

 बढ़ेगा  ।  शोर  बहु  एक  ढंग  से  सारे  भिखु-
 स्तान  में झापकों  क्लासिफिकेशन  साफ  लैड

 के  मुताबिक  करना  चाहिए।  ह  प्रॉबलम

 बड़ो  एक् यूड  प्रॉबलम  है,  कौर  झगर  इसको

 बाप  ठीक  से  हल  नहीं  कर  सके  तो  लोगों

 में  जो  एक  नये ढंग  की  सिजलिंग  हो  रही  है
 किसी  वक्‍त  भी  वह  खतरनाक  सूरत  अति

 यार  कर  सकती  है।  कोई  कहता  है  कि

 किसी  तरह  से  वह  इस  छूट  से  निकल  जाए
 झोर  उसकी  जमीन  बच  जाए।  जमीन

 कितनी  निकल  सकती  है  इसका  भी  क्च
 पता  नहीं  है,  कहां  से  मिलेगी,  किस

 तरह  निकलेगी,  इसको  कोई  बताने  के  लिए

 तैयार  नहीं  है।  इसका जो  हल  है  यह  भी

 कोई  बताने  के  लिए  तयार  नहीं  है।  इको

 नोमी  को  दुरुस्त  करने  के लिए  जितनी  भी

 फालतू  जमीन  मिलती  है  उसको  सेलेस

 कस् टी वेटरों  के  बीच  में  तंकतीम  कर  दिया

 जाता  भेदिए।  वहू  किस  लग  से  किया  जाए

 शौर  कसे  जमीन  निकल  सकती  है  इसका

 एक  पीटने  हिन्द  सरकार  की  तरफ  से  प्रदेश

 पत्रकारों  को  जाना  चाहिए।  इसको  छिपाने

 की  जरूरत  नहीं  है  लेकिन  यह  दुरुस्त  है  कि

 भ्र भी  भी  ऐसे  एसीमेंट्स मौजूद मौजूद  हैं  सरकारों

 में  क्यों  में  जिनको  शैड लाद  कहा  जाता  हैं

 हम  जो  लल  बतों  को  कड़े  बेटे  हैं  कि  जो
 सीलिंग इस बन्त इस  बात  है  वह  हत  नहीं  होती

 चाहिए  ।  ये  मापक  पावे  बढ़ने  ng,  देंगे
 ।

 उसका  हंस  वक  सोचता  है।  इसकी  जा

 हद  जरूरत  है।  यह  हीक है  कि  शाप  हिहिमीं-

 बेशक  में  पक्के  हैं  लेकिन  दगर  आपने  इस

 चाय  को  वहीं  जिया  तो  इस्लेग्रेटेशव  का
 जो

 छाता  हैं  वह  खाली  पड़ा  रह  जाएगा

 rta  bra,

 इंडस्ट्री  के  बारे  में  फिगो  दिए  1 4  हैं।

 उनसे  मालूम  होता  है  कि  हमारी  प्रो चल
 स्लो  रही  है।  कारण  यह  है  कि  बिजली  की

 दिक्कत  है।  इस  प्लान  के  भ्रात्वर  तक  चार
 मिलियन  किलोवाट  बिजली  की  कमी  रह
 जाएगी  ।  तब  इडस्ट्री  कैसे  बढ़ेगी,  इंडस्ट्रियल
 भोडक्सन की  रफ़्तार  तेज  कैसे  होगी,  डी-

 लाइजर  फैक्ट्री  का  उत्पादन  कैसे  बढ़ेगा,
 इसको  आपको  देखना  होगा।  काटन  को

 प्रोडेक्शन बहुत  ज्यादा  हो  गया  है।  बती जां

 यह  है  कि  त्लम्प  झा  गया  है।  इसकी  तरफ

 भाप  ध्यान  करें  t  पंजाब  में  मैंने  देशा  है.  कि

 उसके  खरीददार  नहीं  हैं।  मैंने  देखा  है  कि

 आपका  जो  कारपोरेशन  है  उसने  इसकी

 शरीद तो शुरू दो  पुरू  की  है  लेकिन  इतनी  कम

 मात्रा  में  की  है  शोर  इससे  कम  रेट  पर  की

 है  कि  जिसका  कोई  हिसाब  ही  नहीं  हैं।  में

 समझता  हूं  कि  क्राप  प्लानिंग  भी  सरकार  को

 कराना  पड़ेगा।  इसको  भी  आपको  देखना

 होगा  कि  डायवर्शन  साफ  मनी  न  हो  यह

 बहुत  खतरनाक  है  ।  जिस  चीज  के  लिए

 रुपया  दिया  जाता  है,  जिस  काम  के  लिए

 उसको  एडवोकेट  किया  जाता  है,  उसी  पर  बह्

 सच  होना  चाहिए ।  हरिजनों  के  सोशल

 स्टेटस को  दुरस्त  करने  के  लिए  करोड़ों

 रुपया  विया  जाता  है  लेकिन  बह  रकम  किसी

 भोर  तरह  से  खर्च  कर  दी  जाती  है,  उसकों

 डायवर्शन  हो  जाता  है।  डीप  बोरिग  के  लिए

 शाप  रिट्ज  देते  हैं  लेकिन उस  रिबन  का  किसी

 र  त्  से  इस्तेमाल  कग  लिया  जाता  है;

 शैलों  दूयूबतैश्ण बाने  के  लिये  कर  लिया

 भाता  है।  जे  कंडम  भाप  पदिकुत्तर  कायन
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 ी  |  ह]
 के  लिए  एसोचैम  करें,  बह  भी  ड्राप  देखें  कि

 &  उसी  पटियाला -  पर  [|  हों।  जब

 दूसरी  तरह  से  इस  रकम  का  इस्तेमाल  हो

 जाता  है  तो  बहुत  ge  होता  है!

 42  hes,

 (Geer  K.N.  Trwany  in  the  Chair)

 frame  इम्बंलेंसिस  को  दूर  करने  की

 भी  अरूरत है  है।  सोशलिस्ट पडने  के  समाज

 की  हुम  मापना  करता  चाहते  हैं।  इसमें  यह

 जरूरी है  कि  टिंसल  इम्बंलेंसिस दूर  हों!

 अगर  ऐसा  नहीं  होता  है  तो  चुपके  चुपके
 से

 जो  फ़िटितिज्म  क़ब्ल  रहा  है,  बह  चलता

 रहेगा  :  इसको  मैं  इलेबोरेट  करना  नहीं

 चाहता  हूं  |  बहुत  सो  चीजें  हैं  जो  में  कह

 सकता  हैँ

 a;  परज  दमें  देश  के  55  करोड़  लोगों

 को  देती  हैं।  उनको  रोटी  मिले,  कपड़ा  मिले,
 मकान  मिले  कौर  उसके  साथ  साथ  तालीम  |

 अनाज  का  & 1 1. ल  हो  शौर  साथ  ही  साथ

 बुढ़ापे  का  इंतजाम  हो।  समाजवाद  की

 दिशा  में  बढ़ते  हुए  तभी  हम  कहे  जाएंगे।

 मगर  उसको  &  चीजें  मिल  जाएंगी  ।  रुके

 लिए  दर्भ  को  मैं  समझता  हू  ॥; अ  एजुकेशन
 सिस्टम  को  भी  बदलना  पढ़ेगा ।  मैं  मानता

 है  कि  यह  काम  प्लानिय  कमिशन  का  नहीं

 है।  लेकिन  तजबीज  तो  वह  दे  ही  सकती  है

 कि  एजुकेशन किस  ढंग  की  हो।  न  जो

 निकल  रहा  है  बह  बायोबैंक हो  रहा  है।  वह

 कह  रहा  है  कि  उसको  करने  के  लिए  काम

 खाहिवे द  चाहता  है
 कि  जैसे  हो  बह

 पढ़ाई  खत्म  करे  उसको  काम  मिल  जाए,

 नौकरी'  मिल  जाए।  मगर  कप  उसको

 नौकरी  नहीं  दे  सकते  हैं  तो  झपको  उसको

 किसी  बौर  तरफ  पसाना  होगा  ।  एक  तंज-

 t

 बीजे  इस  foufew & में  में  ग्राहकों |.  बाइस

 | ह  एं चाव  का  हरम  है पटर  शिचिल पढ़ा है, पढ़  है,
 चुपचाप  पड़ा  है।  वहां  सिर्फ  एडमिनिस्ट्रेशन

 का  काम  चल  रहा  है  1  एडमिनिस्ट्रेशन  को

 शाप  अनकिये,  कागजी जो  है  उसको  श्राप  बचन

 लिये,  पंचायती राज  को  मये  सिरे  से  श्राप

 तरतीब  दें,  उसको  रिची  करके  ६ ७६  को  वहां

 झा  लगाएं।  9-20-S0  देहातों के  पीछे

 या  एक  ब्लाक के  पीछे  एक  सचिव  स्टेशन

 झ्ाप दे सकते दे  सकते  हैं  जो  कि  किसान  की  तमाम

 अरूरियात,  देहातियों  की  तमाम  ज़रूरियात

 को  केटर  कर  सकता  है।  बहाँ भाप  युग  को

 काम  घर  लगा  सकते  हैं।  बहुत  के  श(वेन्यूज
 वहां  निकल  सकते  हैं।  जाब  भोरिमेंटिड

 एजुकेशन  प्रापको  उनको  देनी  चाहिये  ।  तेजी

 से  काम  होना  चाहिये  |  इस  चीज  फो  पूरा
 करने  के  लिए  प्लान  में  बढ़ोतरी  करने  की

 जरूरत  है।  जो  काम  हम  उनके  मवाद  के

 लिए  करने  जा  रहे  हैं,  प्यार  हमने  इस  तरह
 के  कामों  को  नहीं  किया  तो  उसका  नतीजा

 यह  होगा कि  हम  जहां  हैं  वहीं  खड़े  रह
 जायेंगे  i  हमारी  पापुलेशन  शी  बड़ी  तेजी  से

 बढ़  रही है  I  हम  काम  भी  कर  रहे  हैं  लेकिन

 पापुलेशन  को  ग्रोथ  को  देखते  हुए  हमें  पने

 कामों  में  बौर  तेजी  लानी  होगी  ।  पापुलेशन
 को  कंट्रोल  करना  भी  भज हुद  जरूरी  है।
 भालके  प्लान  की  वजह  से  जो  पैदावार  बढ़

 रही  है  वह  जो  बढ़ती  हुई  भावा दी  है,  बही

 उसको  लाती  जा  रही है  इस  रास्ते  भाफकों
 आबादी के  ग्रोथ  को  रोकना  चाहिए  बॉर

 उस  पर  ज्यादा  रुपया  खर्च  करता  चाहिये।
 सोमण  मर्डर  जो  हैं,  जो  करीब  हैं,  जो  |... ह
 मानस हैं  वे  ही  बापुलेदान  बढ़ाने  के  लिए

 ज्यादा  कारण  बन  रहे  हैं।  उनके  पास  |. ड

 साधन  नहीं  हैं  कि  &  उनकी  जो  वाहियात

 है,  उसको  द्य  कर  सके,  उसके  पास  कोई

 सैंसर हाइम नहीं है। टाइल  नहीं  है।  उसके  लिए  पालकी
 सानों का प्रबर्स करना का  बल्  करता  होगा  कौर  ऐसा
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 इंतजाम  करता  होगा  ताकि  वे  रोटी  खा

 सकें  कौर  झा राम  उनको  मिल  सके  |

 प्लानिंग  का  क्या  असर  हो  रहा  है?

 दस  आदमियों  या  उससे  ऊपर  जो  प्रांगण ना-
 इज्ड  सेक्टर  है,  उसमे  1969-70  में  2.5

 परसेंट  की  इनक़ीज  हुई  है।  लेकिन  970—-

 Ty  में  वह  2.4  रह  गई  है  ।  मतलब  यह  है

 कि  कम  हो  गई  है।  मैं  इसके  साथ  साथ

 पब्लिक  सेक्टर  की  तारीफ  करना  चाहता

 हैं।  प्राइवेट  सेक्टर  के  मुकाबले  मे  उसने

 प्राफिट  ज्यादा  किया  है  |  जहा  पर  पब्लिक

 सैक्टर  का  बहुत  ज्यादा  प्रिटी  सक्षम  सुनाई
 देता  है  7  यह  ठीक  है  कि  उसकी  जो  कैपेसिटी

 है  उसका  पूरी  तरह  से  युटिलाइजेशन  नहीं

 हो  सका  है।  लेकि+  प्राइवेट  सेक्टर  के

 मुकाबले  मैं  1969-70  में  जहाँ  उसका

 प्राफिट  3.2  परसेंट  कौर  1970-71  में

 3.4  परसेट  हुआ  वहा  प्राइवेट  सैक्टर  में

 1969-70  में  4  परसेंट  हुआ  कौर

 970—7]  में  बह  7  परसेंट  रह  गया।

 कहा  जा  रहा  है  प्राइवेट  सेक्टर  ।  उसको

 आप  पब्लिक  सेक्टर  में  वन वर्ट  करने  को

 कोशिश  करें।  भझ्राटिसता  झआाहिस्ता  अभा

 श्राप  कर  सकते  है  लेकिन  भ्रमर  भागने  देरी

 की  तो  बाद  में  आपको  तेजी  दिखानी  होगी  t

 मैं  समझता  हू  कि  डेमोक्रेटिक  सैट  श्री  में

 स्पीड  स्लो  होती  #  लेकिन  उसको

 हमे  काटना  होगा  भर  शराबे  बढ़ना

 होगा  ।  डेमोक्रेसी  का  मतलब  यह  नही

 है  कि  तमाम  जो  काम  है  वह  ढीला  होता

 चला  जाए,  प्राहिस्ता  चल  1  डिटमिनेशन

 भरा पने  दिखाया  है  झोर  इ्रापकों  इसको  इम्प्ली-

 मेट  भी  करना  चाहिये  प्राइवेट  सैक्टर  पूछ
 करके  काम  कर  रहा  है,  कारखाना  के  लाइसेंस

 इन्होन ेले  रखे  है,  सब  रूस  कर  बढे  है,
 कारखानों  को  कम  चलाते  है,  उत्पादन  कम

 करते  है  ताकि  सप्लाई  जो  है  बह  कम  हा
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 कौर  उनका  मुनाफा  ज्यादा  बड़  जाए।  वे

 मुनाफाखोरी  ज्यादा  करते  हैं।  तभी  पांचू-
 कमेटी  ने  कहा  है  कि  कई  हजार  करोड़
 रुपया  ब्लैक  मनी  का  पड़ा  हुआ  है  1  उसको

 किस  ढंग  से  निकालना  चाहिये,  इसका  ढ़ग

 आपको  सोचना  होगा  |  बहुत  देर  से  य  पड़ा

 हा  है।  छोटे  मोटे  छापे  मारने  से  काम  नही
 चलेगा  ।  मापकों  तजबीज  बनानी  होगी  ताकि

 उसका  पैसा  इस  तरह  से  दबा  न  रह  सके  ।

 ब्लैक  मनी  का  इस  तरह  से  पढे  रहना  एक

 झखरने  वालो  बात  है  |  पैसे  का  बहू  उतनी

 बात  नहीं  है  जितनी  कि  लोगो  की  साइको-
 लोजी  की  बात  है  1  राजा  महाराजाओ्रो  ,के
 जेब  सच  हमने  बन्द  कि,  बे  रोक  दिये,
 चाहे  वह  रकम  इतनी  ज्यादा  न  थी  लेकिन

 लोगो  को  उससे  सेटिस्फेक्शन  हुआ।  उसी

 तरह  से  जो  ब्लेक  मनी  है  इसको  निकाला

 जाना  चाहिये  कौर  इसको  डिवलेपमैंट  के

 कामा  में  लगाया  जाना  चाहिये  ताकि  काम

 तेजी  से  हो  सके  ।

 बाप  यह  भी  देखे  कि  बेकारी  हमारे
 लिए  कही  ज्यादा  जहमत  का  कारण  न  बन

 जाए  t  यह  बढ़ती  जा  रही  है  1  यह
 व्िटिसिज्म  की  बात  नही  है।  भापमे  टारगेट

 तो  रखे  है।  लेकिन  यह  समस्या  दिन  प्रति

 दिन  गम्भीर  होती  चला  जा  रही  है  ।

 एग्रीकल्चरल  संकट  के  बारे  से  मैं  एक
 बात  कहना  चाहता  हु  श्री  सुब्रह्मण्यम  जब

 एग्रीकल्चर  के  मिनिस्टर  थे  तब  भी  यह
 सवाल  धाया  था  कि  गेहू  के  दास  बढ़ने

 चाहिये  या  कम  होने  चाहिये  -  इस  बार  भी

 यही  सवाल  हमारे  सामने  है।  मेरी  इस  बारे

 में  एक  तजबीज  यह  है  कि  जो  भी  दाम  भ्रापको

 मुकरर  करने  हो  बे  एक  साल  पहले  कर  दिया

 करे  ताकि  लोगो  का  पत्ता  चले  कि  क्‍या  दाम

 उनको  सीलन  वाले  हे  और  ने  क्राप  प्लानिंग
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 कर  सके  बाप  झन  फैसला  तम  करने  जा  रहे

 हैं  जय  फसल  किसान  की  जरा  रही  है।  इससे

 लोगों  में  बेचैनी  फैलती  है  कौर  डिसकंटेंटमेंड

 फैलता  हैं  :  इसी  तरह  से  लैंड  लैजिस्लेशन

 जाप  कम्पलीट  करें।  प्रोटीन  की  जो  भेजें

 हैं,  पुलिस  जो  हैं  या  दूसरी  क्रिप्स  &  उसका

 भी  आपको  प्लासी  करना  पड़ेगा।  उसके

 बर्गर  गुजारा  नहीं  हो  सकता है  |  एग्रीकल्चरल

 सैक्टर  में  जिस  तेजी  से  हुम  चल  रहे  हैं  हो

 सकता  है  कि  अगले  साल  हम  उसमें  सैल्फ

 सीमेंट  हो  अए  शर  जो  टारगेट  हैं  वे

 सचिव  दो  जाएं।  उसके  बाद  बाप  क्या

 करेंगे  ;  तब  जो  प्रॉबलम  उठेंगे  उसको  भी

 हन  करने  की  जरूरत  है  जो  समय  मिला  है

 उसमें  मैं  अपने  प्यार  के  साथ  जस्टिस  नहीं

 कर  सका  |  लेकिन  मैं  समझता  हूँ  कि  प्लानिंग

 मिनिस्टर  मे  जो  तजवीज  दी  है,  उसको

 दे  कर  उन्होने  बोल्ड  स्टैम्प  लिया  है।  जा

 काम  वहू  करना  चाहते  है,  वे  उन्होंने

 पार्लियामेंट  के  सामने  रखे  हैं।  मुझे  उम्मोद

 है  कि  बह  पब्लिक  सेक्टर  कौर  एग्रीकल्चरल

 सेक्टर  को  मजबूत  करने  को  तरफ  पूरा
 ध्यान  देंगे  ।

 जो  बंक वार्ड  एरियाज  डिक्लेयर  किये

 गये  हैं,  उनमें  बे कवर्ड नेस  बहुत  ज्यादा  है।
 लेकिन  डन  बैक बढ़  एरियाज  मे  भी  जो  बेक-

 1. &  क्लासिक  भर  हरिजन  हैं,  उसके  बारे  मे

 चास  घ्यान  देने  की  जरूरत  है।  स्टेट्स  में

 सरकारें  चल  रही  हैं,  लेकिन  वे  रुपया  किस

 तरफ  लगाती  हैं  इसका  सी  ध्यान  करना

 चाहिए  i

 SHRI  8.  ९,  NAIK  (Kanara):  Mr.
 Chairman,  !  welcome  this  present  Mide
 term  Plan  Appraisal.

 Mr  Chairman,  I  think  planning  in  this
 country  has  come  at  the  cross-roads
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 because  I  think  the  Planning  Commission
 as  much  as  the  Planning  Minister  will  have
 to  get  aclear  picture  about  the  type  of
 society  that  we  want  to  build  up.

 In  the  early  years  of  our  freedom,  we
 had  a  very  clear-cut  picture  about  the  type
 of  society  or  at  least  the  elite  and  the
 leaders  of  our  society  had  it.  It  was  the
 Gandhian  model  of  our  economy.  I  was
 the  Gandhian  model  of  our  economy  in  as
 much  as  there  was  a  sort  of  Gram  Swaraj.
 There  was  self-sufficiency.  There  was,  of
 course,  khaddar.  There  were  lots  of  mora-
 listsc  values  which  were  brought  in,  but,  in
 the  course  of  the  last  20  years,  there  have
 been  certain  changes.  The  Gandhian  mode
 of  our  economy  was  internally  consistent,
 It  had  also  a  certain  amount  of  artistic  8५
 weil  as  aesthetic  beauty  we  can  say,  but,  in
 the  course  of  the  last  20years,  we
 had  abandoned  it  but  we  have  not
 been  able  to  pick  up  an  alternative  model
 The  Gandhian  economy  or  the  Gandhian
 economic  model,  though  it  had  an  artistic
 as  well  as  an  internal  consistency,  was  still
 not  found  to  be  workable  in  the  face  of  the
 industrial  development  of  our  country  and
 what  we  brought  in  after  abandoning  :t,
 was,  at  best,  asortof  an  economic  cult.
 Tt  was  not  a  sortofa  system.  At  best,  it
 was  applicable  to  a  small  or  more  enlighten-
 ed  section  of  our  society  and  to  that
 extent,  some  people  call  it  asa  cult  and
 the  rest  of  them  call  st  as  a  sort  of  an
 econonnc  eccentricity  and  we  have  given  a
 go-by  to  the  essential  ingredients.  To
 make  it  into  a  sort  of  universal  one,  we
 have  not  been  successful,  We  have  gone
 towards  the  stage  of  industrial  develop-
 ment  and  in  this  industrial  development,
 during  the  recent  mid-term  poll  as  well  as
 in  the  subsequent  massive  poll  which  we
 had  in  March  972,  there  has  been  a
 mandate  for  a  plan  for  a  socialistic  pattern
 of  society.  But,  in  the  course  of  the  20-25
 years  we  have  certain  imbalances  which
 have  developed  in  our  society  and  of  these
 imbalances,  the  worst  part  has  been  the

 black  money  or  the  black  economy  or  the
 black  market.
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 There  has  been  a  lot  of  conflict  regard-
 ing  the  sectoral  claims.  Let  me  complete.
 Tam  developing  only  one  point.  There
 has  been  a  conflict  regarding  this  black
 money.  Ina  way,  there  is  no  such  sort  of
 a  free  sector  or  private  sector  left  in  this
 country  except  the  black  money  sector
 where  there  is  this  principle  of  laissez  faire.
 where  there  isa  group  of  entrepreneurs,
 where  the  interest  rates,  the  deposit  rates
 as  wellas  lending  and  borrowing  rates
 have  got  their  own  value,  and  their  own
 norms.  That  is  the  only  private
 sector  which  we  have  left  in
 the  country  and  the  rest  of  the  sectors
 are  at  various  stages  of  the  public  sector.
 Now,  Mr.  Chairman,  why  lam  trying  to
 make  out  this  point  is,  these  inter-struct-
 ural  differences  and  inter-structural  conflicts
 arise  because  in  the  course  of  the  last  20
 years  we  have  abandoned  Gandhiji’s  model
 of  society  as  well  as  of  economy.  We  did
 not  havea  clear  conception  as  to  what
 should  be  the  alternative  model  which  we
 are  going  to  effect,  although  we  talked
 about  the  socialist  pattern  of  society.  It  is
 therefore  that  we  have  found  ourselves  in
 this  sort  of  mixed  economy.  In  this  mixed
 economy  thercis  the  State  sector,  the
 public  sector.  There  is  also  a  sort  of  joint
 sector  and  there  is  the  so-called  private
 sector,  the  organised  private  sector,  which
 is,  the  black-money  sector.

 Mr.  Chirman,  whether  we  take  the
 small  farmers  medium  farmers  or  the  big
 farmers,  or  the  traders,  we  find  that  three-
 fourths  of  them  are  self-employed  in  this
 country.  They  may  be  self-employed  in
 venture  capital;  they  may  be  self-employed
 on  their  own  land;  they  may  be  self-emplo-
 yedon  their  own  business.  If  we  take  a
 very  dilettante  view  about  the  socialist
 pattern  of  society  and  say  that  the  entire
 private  sector  of  our  economy  has  to  be
 nationalised  or  even  if  we  go  for  certain
 very  favourite  lobbyists’  clutches  like
 commanding  heights  of  the  economy!
 have  nothing  against  it,  l  amfor  it,  as  a
 committed  socialist,  |  am  going  to  work  for
 it,—where  we  have  got  three-fourths  of
 our  people  making  a  living  by  themselves,
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 not  as  part  of  any  organised  sector,  under
 these  circumstances,  however  much  we
 might  talk  about  nationalisation  as  a
 panacea  for  all  our  national  ilis,  for  all  our
 national  problems,  is  not  the  correct  thing
 to  do,  and  this,  I  would  say,  Mr.  Chasir-
 man,for  the  attention  of  our  Planning
 Minister,  is  not  going  to  slove  any  of,our
 basic  problems,  whether  it  is  about  the
 rate  of  growth  or  of  social  justic,

 Why  I  am  saying  this,  Mr.  Chairman,
 is  that  for  the  Isst  20  or  25  years  the  plan-
 ning  machinery  has  principally  depended
 upon  one  instrument,  I  mean,  the  instru.
 ment  for  the  implementation  of  our  plan.
 That  instrument  has  been  the  Govern-
 mental  machinery  and  the  Governmental
 machinery,—-uncommitted  as  it  is,  though  it
 tried  to  deliver  goods  toa  certain  extent,
 to  the  extent  that  it  was  possible,—has
 not  certainly  been  able  to  have  an  ideo-
 logical  content  in  the  performance  of  its
 work.

 Therefore,  under  these  circumstances,
 we  have  got  to  find  out  an  alternative
 source  for  the  implementation  of  our
 plans.  For  this  we  get  our  Ruling  Cong-
 ress  which  has  said  that  it  is  going  to  be
 an  instrument  of  social  change,  but  I
 wonder  whether  in  a  multi-party  system
 our  economy  as  well  asin  our  society,  we
 would  have  a  situation  where  one  party
 alone  could  take  up  the  responsibility  of
 transforming  our  entire  society.  The  trans-
 formation  of  society  is  not  possible  to  be
 accomplished  by  a  set  of  people  who  are,
 I  may  say,  conformists.  The  transforma-
 tion  of  the  society  has  to  be  done  by  non-
 conformists,  because,  it  is  these  people
 who  are  going  to  be  the  reformers,  the
 transformers,  and  as  long  as  the  impls-
 mentation  of  the  pian  and  its  ideological
 content  is  going  to  be  given  to  a  coterie  of
 a  small  group  of  conformists,  to  that
 extent,  Mr.  Chairman,  our  ideology  of
 socialist  goal  of  society  is  not  possible.

 I  would  like  to  make  a  suggestion
 whether  in  this  transformation  we  can
 abandon  our  age-old  method.  Can  we
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 oring  planning  somewhat  above  the  level
 of  party  politics?  In  my  view,  the  plan-
 ning  Commission  ought  to  give  thought  to
 this  aspect,  and  in  that  process,  give  acco-
 mmodation  for  almost  all  shades  of
 opinion.  Because,  planning  cannot  be  left
 as  a  sort  of  tool  of  the  party  machinery  it-
 self.  For  this,  t  would  suggest,  we  would
 have  to  make  use  of  the  tool  of  our  educa-
 tional  system,  of  our  schools  and  high-
 schools  and  class-rooms,  as  well  as  the
 universities,  in  trying  to  translate  this
 plan  of  oursinto  a  reality.

 I  had  many  more  points  to  make,  but  I
 shall  take  some  other  opportunity  to  do
 sg.  In  conclusion,  I  would  say  only  one
 thing,  and  that  the  transformation  of  our
 society  into  asocialistic  society  :s  a  long-
 term  project.  Socialist  society  8  not
 like  Instant  Coffee,  but  it  is  a  distant
 goal.  In  these  circumstances,  I  would
 suggest  that  let  ustreat  this  period  as  a
 period  for  laying  the  foundations  of  a
 socialistic  society.

 SHRI  KRISHNARAO  PATIL
 (Jalgaon)  :  At  the  outset,  I  would  Iike  to
 congratulate  the  Planning  Minister  and

 his  team  and  express  my  satisfaction  at  his
 having  brought  forward  the  Mid-term
 Appraisal  of  the  Fourth  Five  Year  Plan
 before  the  House  for  discussion,

 The  report  gives  a  very  clear  picture  of
 the  Indian  economy  and  indicates  the
 various  problems  to  be  faced  by  the
 country  in  future.  Some  hon.  Members
 had  expressed  their  doubts  and  fears
 during  the  course  of  their  speeches  regard-
 ing  the  overall  planning  policy,  approach,
 performance  and  achievements  during  the

 course  of  the  last  twenty  years  of  planning.
 Icould  understand  and  appreciate  the
 anxiety  of  hon.  Members  regarding  the
 shortcomings  and  in  achievements,  regar-
 ding  the  faliures  in  performance  of  schemes
 and  the  regional  imbalances.  But  I
 cannot  appreciate  their  deep  doubts

 ‘garding  the  direction  of  the  Plan  itself,

 APRIL  6,  972  Mid-term  Appraisal  (M)  492

 Planning  is  a  continous  process  of
 development,  and  in  such  continuous  all
 round  development  of  the  country,  the
 short-term  objectives  may  change.  from
 plan  to  plan  havingin  view  the  urgent
 needs  of  the  country.  This  change  in
 approach  does  not  necessarily  mean  than
 we  are  going  in  a  wrong  direction.  It  only
 means  a  change  in  emphasis  and  priorities
 to  some  extent  considering  the  utwence  of
 the  problem,  and  this  is  the  essential
 feature  of  democratic  planning

 In  spite  of  various  defects  and  failures
 in  the  process  of  planning  during  the  tast
 twenty  years,  the  country  as  a
 whole  can  claim,  aud  we  can  also
 claims,  that  we  have  succeeded  in
 laying  down  a  sound  foundation  for  the Indian  economy  and  have  reached  a  stage of  economy  which  can  self  generate  the
 required  strength  and  additional  resources
 which  can  bear  the  burden  of  any  even-
 tuality  or  emergency  resulting  from  natural
 calamity  or  human  calamities  such  as
 foreign  aggression  or  internal  disturbance, This  ts  a  matter  of  great  sitistaction  to  the
 people  of  India,  and  tt  has  created  confi-
 dence  among  the  Indian  people  Confj-
 dence  ts  the  inherent  strength  of  India
 today  and  that  signifies  the  success  of
 democratic  planning.

 E  would  not  like  to  repeat  the  sugges- tion  made  by  some  of  the  hon.  Members,
 but...

 MR,  CHAIRMAN:  It  is  not  the  prac-
 tice  here  to  allow  Members  to  tead  out
 written  speeches.

 AN  HON.  MEMBER  He  is  speaking for  the  first  time.

 MR.  CHAIRMAN:  I  would  request all  hon  Members  to  bring  their  notes  and
 consult  them  and  speak  extempore,  On
 this  occasion,  I  shall  allow  the  hon.
 Member,  but  in  future,  he  should  bring
 notes  and  consult  them  and  speak
 extempore
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 SHRI  KRISHNARAO  PATIL  :  I  would
 now  like  to  give  some  of  my  suggestions
 regarding  planning  and  implementation.
 The  first  is  a  very  concrete  suggestion,  and
 it  is  that  a  very  bold  stand  constant  and
 vigorous  efforts  are  necessary  to  mobilise
 additional  resources  by  tapping  all  the
 resources  including  hidden  resources  to  face
 the  critical  economic  situation  and  the
 pressing  and  critical  problems.  Secondly,
 the  implementing  machinery  must  be
 reorganised,  revitalised,  tightened
 and  channelised  to  add  to  its
 strength  and  skillto  execute  the  pro-
 grammes  with  the  utmost  efficiency.  It
 should  be  development-oriented  cadre  in
 the  real  sense  of  the  term,  Thirdly,  invest-
 ment  priorities  should  be  propely  laid
 down,  The  first  priority  must  go  to
 defence,  the  second  to  iirigation  and
 power,  and  the  third  to  rural  development
 programmes  such  as  drinking  water  supply,
 rural  housing,  imk  roads,  mimo:  urigation
 and  small-scale  industries.  Then,  the
 stage  has  come  when  we  should  stand
 guarantee  for  work.  The  huge  man  power
 of  our  country  must  be  properly  uti-
 lised.  This  is  an  area  where  there  has  not
 been  proper  planning;  there  has  been  no
 proper  assessment  or  survey.  This  is  a
 very  sorry  and  disappointing  feature  of
 our  planning.  {feel  that  the  stage  has
 come  now  when  we  must  stand  guarantee
 of  work  to  all  citizens.

 In  this  connection;  I  would  like  to  say
 something  about  some  States.  States  like
 Maharashtia,  Andhra  and  Tami)  Nadu
 have  teken  a  good  initiative  to  proceed
 with  the  implementation  of  programmes,
 developing  their  own  resources,  chalking
 out  and  finalising  their  programmes  and
 carrying  them  out.  The  Centre  must  stand
 guarantee  to  such  States  by  way  of  provi-
 ding  some  matching  or  block  grants.
 This  is  very  essential  to  encourage  them  to
 eradicate  poverty  and  unemployment,

 Then  control  over  trade  and  marketing
 in  essential  to  control  the  country's
 economy  and  check  the  rising  trend  of
 prices.  There  must  be  a  price  guarantet  of

 CHAITRA  1,  ‘1994  (SAKA)  Mielterm  Appraisal  (M)  94

 essential  commodities  to  consumers,  and
 alsO  a  guarantee  of  reasonable  price  to
 the  vroduners,  If  wo  really  want  to  pelos  up
 our  programme  of  production  and  inordase
 the  rate  of  growth,  there  must  be  this
 balance  kept,  This  parity  in  the  price
 structure  is  essential.

 Apart  from  guaranteeing  the  prices  of
 essential  commodities  to  consumers,  there
 must  be  means  devised  to  ensure  easy
 supply  of  these  commodities  at  those  prices.

 Expansion  of  the  public  sector  is  the
 need  of  the  hour.  The  last  one
 decentralised  planning.  This  is  very
 essential  to  correct  regional  imbalances.

 These  are  the  observations  3  have,  to
 make.

 MR.  CHAIRMAN  :  The  hon.  Minister.

 SHRI  PARIPOORNANAND  PAINULE
 है (अ  was  announced  by  the  Dy.  Speaker  that
 the  time  would  be  extended  by  one  hour,
 SOME  HON.  MEMBER  ROSE—~

 MR.  CHAIRMAN  i  am  very  sorry  I
 cannot  accommodate  the  many  names  still
 in  the  list.  We  have  to  conclude  the  debate
 today  and  I  have  called  the  hon.  Minister.

 THE  MINISTER  OF  PLANNING  AND
 MINISTER  OF  DEPARTMENT  OF
 SCIENCE  AND  TECHNOLOGY  (SHRI
 C.  SUBRAMANIAM):  Mr.  Chairman,
 Iam  really  happy  that  members  have
 evinced  great  interest  in  this  debate.  The
 very  fact  that  there  are  many  more  members
 who  are  eager  to  speak  only  emphasises  the
 importance  of  this  debate  and  the  earnest-
 ness  of  members,  not  only  to  try  to  undet-
 stand  the  problems  involved  in  =  the
 process  of  planning  but  also  to  stiggest
 solutions  to  them.  As  far  as  the  objectives
 are  concerned,  I  think  there  is

 general  agreement.  These  objectives
 have  been  placed  before  the  public  In
 unmistakable  terms,  First  of  al},  we  baye
 made  a  commitment  to  the  people  that  we
 will  eradicate  poverty,  garlbi  fata.  Por
 this,  we  have  {o  tackle  the  pro-
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 blems  of  unemployment.  Therefore  the
 sepond  commitment  we  have  made  to  the
 people  is  to  tackle  this  problem,  The  third
 commitment-—which  is  a  corollary  to
 the  first  two  is  to  effect  reduction  of
 disparities  that  exist  in  seciety  today,
 whether  they  be  regional  imbelances  or
 imbalances  as  between  individuals  and  in-
 dividuals.  The  fourth  factor  that  has  come
 into  the  picture  today  is  self-reliance.
 Particularly  after  the  experience  we  have

 gove  through  the  inst  year,  it  has
 became  necessary  to  ensure  that  we  become
 telf-reliant  in  our  effort  to  march  forward.
 white  these  objectives  are  accepted  as  a
 whole  by  all  shades  of  political  opinion
 naturally.  to  the  approach  to  those
 problems  and  the  solutions  to  those  pro-
 blems,  every  political  party  has  its  own
 formula  and  hes  its  own  approach
 te  the  planning  and  the  =  solutions.
 पा  as  I  put  it  in  my  speech  in  the
 very  beginning  yesterday,  what  is  the
 experience  we  have  gained  from  our
 planning  effort  during  the  last  2]  years  ?
 Have  we  to  make  a  different  approach
 with  regard  to  tackling  the  problem
 of  poverty?  In  all  the  previous  plans,
 while  we  did  emphasise  this  aspect  that  we
 should  give  a  better  standard  of  life  to  the
 entire  population,  still  the  emphasis  was  on
 growth,  It  was  only  on  the  basis  of
 increasing  the  GNP  that  we  thought  we
 would  be  able  solve  these  problems.

 ‘We  also  had  a  belief  and  faith  that  once
 this  GNP  increases,  ail  the  other  problems
 may  take  care  of  themselves.  But  experi-
 ence  has  proved  that  while  the  GNP  may
 inerease,  whether  it  increases  to  the  extent
 we  anticipated  or  not,  poverty  need  not
 be  eradicated.  That  is  the  experience.
 Thorefore,  do  we  stick  to  that  approach  of
 seeking  incteased  GNP  and  allow  things  to
 happen  and  percolate  in  the  natural  course,
 so  that  the  people  at  the  lower  level  also
 ultimately  get  the  bonefits  of  this  develop-
 ment?  perhaps  it  might  happen  if  we  had
 the  time  in  our  favour  and  people,  partiou-
 Jarly  at  the  lower  levels,  were  patient,
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 जाट  resigued  to  thelr  fate,  But  that  is  not
 the  state  of  affairs.

 Therefore,  we  have  to  change  our  strate-
 gy  and  to  make  a  frontal  attack  on  poverty,
 anda  frontal  attack  on  unemployment.
 Unless  we  do  this,  eradication  of
 poverty  will  be  a  mere  slogan,  as  is  empha-
 sised  by  many  of  the  political  parties.  I
 agree  that  this  will  remain  a  mere  slogan
 unless  we  change  our  strategy  to  a  certain
 extent  and  make  this  frontal  attack.
 it  is  this  which  I  wanted  the  house
 to  discuss  more  than  anything  else,  so  that
 the  Planning  Commission  may  have  some
 guidance  in  approaching  this  problem.

 Naturally,  when  we  think  of  making
 a  frontal  attack  on  poverty,  it  means
 providing  the  basic  minimum  needs  to  the
 people  who  do  not  enjoy  it  today.  That
 should  be  the  basic  objective  of  our  plan  eff-
 ort  particularly  during  the  fifth  Pian.  Even
 for  providing  these  basic  minimum  needs,
 there  has  got  to  ०८  growth  and  greater
 production.  But  in  this  context,  the
 composition  of  growth  becomes  different;
 the  components  of  production  become
 different.  Asamatter  of  fact,  we  can
 have  more  and  more  production,  but
 production  for  the  benefit  of  the  richer
 sections  of  the  people,  for  luxury
 consumption,  We  may  see  that  there

 has  been  an  increase  in  the  GNP
 but  still  that  may  not  benefit  the  poorer
 sections  of  the  people.  That  is  why
 not  only  production  but  what  we
 produce  is  important.  This  is  where  we
 have  to  alter  the  strategy;  not  only  do  we
 have  to  produce  more,  but  prodpce  these
 goods  which  are  necessary  for  mass  con-
 sumption,  which  are  essential  for  meeting
 the  basic  minimum  needs  of  the  people.

 That  does  not  mean  going  back  on  our
 strategy  of  improving  science  and
 technology,  As  a  matter  of  fact,  when
 we  analyse  the  problem  of  providing
 the  basic  minimunt  needs  of  the  comeu-
 nity,  it  becomes  all  the  more  necessary  td

 apply  science  and  technology  to  much
 greater  extent  than  before,  And  there
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 fore,  it  is  not  going  back  to  «  priciitive
 state  of  society  where  we  develop  a  cufture

 of  poverty and  say  that  we  have  achieved
 acertain  level  of  satisfaction  and  oontent-
 ment.  It  is  not  that  approach  that  we
 want  to  make.  On  the  other  hand,  we  want
 tomake  a  dynamic  approach  in  this
 matter.  By  the  application  of  science
 and  technology,  we  want  to  take  the
 community  forward,  so  that  we  provide
 the  basic  minimum  needs.  and  the  concept
 of  basic  minimum  needs  would  also  go
 on  expanding.  It  is  from  this  point  of
 view  that  we  have  to  find  out  how  we
 approach  the  Fifth  Plan.

 Yam  glad  that  my  learned  friend
 Dr.  V.K.R.  V.  Rao  raised  certain  basic
 issues,  These  are  very  important,  partie
 cularly  in  this  programme  of  eradiction
 of  poverty  and  providing  the  basic
 minimum  needs  of  the  masses.  While
 production  is  important  and  what  we

 produce  is  important,  it  is  also  impor-
 tant  that  the  benefits  of  this  production
 reaches  the  masses  of  the  people.  That
 could  happen  only  when  we  provide
 the  purchasing  power  to  the  people.
 Provision  of  purchasing  power  can
 be  only  through  an  employment  progra-
 mme.  That  employment  programme
 should  be  linked  to  our  produce
 tion  and  developmental  programme.  So,  in
 short,  this  8  the  strategy  we  have
 to  adopt  in  the  Fifth  Plan.  It  is  from
 that  point  of  view  that  we  have  to  look
 at  institutional  aspects,  various  organisa-
 tional  aspects,  especially  with  regard  to
 resource  mobilisation.

 When  we  want  to  provide  the  basic
 minimum  needs  to  large  masses  of
 the  people  who  do  not  enjoy  them,  and
 particularly  in  a  short  period  of  time,
 say  five  to  ten  years,  it  could  heppen
 only  on  the  basis  of  restricting  conspicuo-
 us  consumption  at  the  higher  level.
 Withoug  that  you  cannot  tackle  poverty
 and  provide  basic  minimum  needs.
 How  ate  we  going  to  do  it  ?
 De,  Rao  put  the  question:  How
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 ate  we  going  to  have  savings?
 Savings  can  be  brought  about  only  by
 restricting  consumption,  Where  can  we
 restrict  consumption?  At  the  lower  level
 they  are  not  consuming  much.  Therefore,
 consumption  has  to  be  featricted  at  the
 higher  levels  where  they  are  consuming  &
 little  more.  May  be  even  that  consumption,
 when  compared  to  consumption  levels  in
 America,  may  not  be  adequate,  But  taking
 the  country  as  a  whole,  we  have  to
 restrict  consumption  at  the  higher  level.
 That  is  the  only  way  to  have  savings
 and  investments  and  production  for  the
 benefit  of  the  masses.

 SHRI  K.  MANOHAARAN  (Madras
 North)  :  Hew  can  you  restrict  it  ?

 SHRI  C.  SUBRAMANIAM  :  That  is
 the  question  J]  have  put  to  the  House.
 Not  that  Ido  not  havea  atrategy  for  it,
 but  I  wanted  to  know  what  this  House
 has  to  offer  to  me.

 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE:  Do  not  allow  them  to  produce
 those  books.

 SHRI  JYOTIRMOY  BOSU :  (Diamond
 Harbour)Give  them  more  licences  for  more
 concentration  of  wealth  as  you  have
 done  in  the  last  few  years.

 SHRI  C.  SUBRAMANIAM  :  Once
 these  basic  concepts  are  accepted,  the
 action  that  we  have  got  to  take  almost
 follows.  As  the  hon.  Member
 pointed  out,  even  in  7  licensing,
 whether  it  be  the  bigger  houses  or  the
 smaller  houses  or  the  public  sector,
 what  we  are  going  to  produce  is  impor-
 tant.  If  we  give  licences  for  production
 of  goods  which  could  be  consumed  only  by
 the  richer  section,  then  naturally  we  have
 to  leave  purchasing  power  in  the  hands  of
 those  people  for  purchasing  those  goods.
 Otherwise,  there  will  be  a  gat,
 There  will  be  a  recession.  So,  the  pattera
 of  production  also  has  to  be  laid  down.

 Once  that  is  done,  we  cao  ensily  find
 out  where  it  hag  got  to  be  produced,



 gd,  Nobady  can’,  deny-it.  bia
 frig  da  terms’  of  30°  standard

 ue  “Apart:  from  cereals,  we  ead:  various  other

 meets  fish,
 fas:  to.  be.  given  By  agriculture,  For-

 a  fimately  we  have  developed  a  technology  to

 .  inérease  production  in.  agriculture  which
 can  be  applied  not:only  to  cereals  but  other

 7  commodities  also

 Hon.  members  would  have  noticed  that
 We:  have  a  special  programme  of  cotton  pro-

 duction.  It  has  yielded  results,  not  on  the
 basis  of  giving  them  increased  prices  or
 dndreasing  the  area,  but  because  we  brought
 in  this  new  technology  of  high  yielding
 varieties.  That  is  why  we  have  a  larger
 spreduction  than  ever  before

 Tn  our.country,  as  pointed  out  by  hon
 “members,  70  per  cent  of  the  people

 "are  engaged”  sin  =  agriculture.  _—iIf
 -  eradication  of  poverty  has  to  take  place

 within  the  context  of  the  70  per  cent  of  the
 _  people  engaged  in  agriculture,  the  purcha-
 «sing:  power  of  the  poor  masses  will  have

 to.  come  from  within  this  Sector.  Dr.
 “Reo  suggested  that  |  unemployment

 can  be  solved  only  on  the  basis  of  increasing
 our  industrial  base.  In  the  long  run,  I

 ,  agree,  Ht  fs  so.  But  immediately  taking  into
 account  our  capacity  to  invest  and  the  reso:

 oe  wtces  available  for  investment  in  industrial
 .  geotor,  ‘even  if  we  are  able  to.  employ  the

 :  ¢@itire  Urban  ‘sector  in  the  industria!  sector,
 i  that  witl  068  great  achievement.  In  my  view

 ‘even  that:  will’  not  be  ‘possible.  Therefore,
 oa  the  balance  will  have  to  be  done  within  the

 sector.  for:  the  |  near: 7  agrictilrurat
 Fatate,  at  deast  for  the  next  0  or  l5  years.
 PhisUs:where  land  reform:has.  great  signi:

 -  feance,”  Unless  we  make  asd  “reforms

 ‘things  ke.  pulses,  . vegetables:  fruits;  mest
 |  Therefore,  the.  8780  priority  ing  in.  various.  crops,  and  instead  of  one  fs

 crop  we  ‘are  able  to  have  two  of  even’  three.
 crops  should  we  not  ‘revise  our  view.on  .
 the  concept  of  ceiling  ?  This  is.  where  hard
 political  decisions  will  have  to  be  taken.
 In  Japan  or  Taiwan  where  a  vigorous  fand
 reform  has  been  put  through  and  the
 ceiling  has  been  put  at  2  or  3  hectares,  has
 agricultural  progress  suffered  ?

 SHRI  P.  VENKATASUBBAIAH:  This
 will  be  in  relation  to  irrigated  area.

 SHRI  C.  SUBRAMANIAM  :  I  am
 talking  of  the  standard  acre  which  has  got
 irrigation.  It  can  be  related  to  the  dry  or
 unfertile  land  and  minimum  areas  fixed
 for  them.  Therefore,  when  we  talk
 in  terms  of  eradication  of  poverty  and
 providing  employment  opportunities,  if  we
 stick  to  theold  concept  of  ceiling  of
 20  acres  and  30  acres,  and  that  too  not  with
 reference  to  a  family  but  with  reference  to
 each  individual,  how  are  we  going  to  tackle
 the  problem  of  poverty  or  un-employment.
 If  we  ate  keen  and  sincere  about  the  garibi
 hatgo  programme,  particularly  inthe  rural
 areas,  agricultural  Jand:  will,  have  to  be
 dealt  with  in  a  particular  manner.’  This  is
 where  a:  structural  change  has  to  take  ‘place.
 If  that  does  not  take  place  in  the  rural
 sector,  poverty  which  exists  extensively  in
 the  rural  areas  will  continue  to  persist.

 AN  HON.  MEMBER  :  This  will  distri+-
 bute  poverty,  cae

 SHRI  C.  SUBRAMANIAM:  Bven:  if
 it  is  distribution  of  poverty,  we  should  be
 prepared  to-distribute  poverty  rather  then:
 have  affluence  at-one  place  and.  poverty  et
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 “shall  not  obsiruct  proceedings,  hiss  or
 interrupt  and  shall  avoid  making  cunn-
 ing  commentarigs  when  speeches  are  be-
 ing  made  in  the  House,”

 Hon.  Members  may  take  note  of  this
 rule,

 SHRI  C.  SUBRAMANIAM  :  This  is
 where  our  sincerity  is  going  to  be  tested,
 and  not  with  regard  to  various  other  act-
 jong  whieh  we  take.  Our  sincerity  is
 going  to  be  tested  by  asking  what  is  going
 to  be  our  attitude  on  land  reforms,
 ceilings  and  the  policy  of  land  to  the
 tiller,  9  hope  and  trust  that  over  the  next
 two  years  the  atmosphere  will  clear  and
 we  will  be  able  to  put  through  a  radical
 land  reform  programme  which  alone  can
 form  the  busis  for  a  programme  for
 eradication  of  poverty.

 Secondly,  when  we  want  to  have
 modern  agriculture,  as  we  should  have  for
 improved  production,  it  cannot  happen
 unless  we  have  an  industrial  backing  for  the
 programme.  This  requires  a  sophisticated
 fertilizer  industry,  plant  protection
 chemicals,  new  implements,  and  so  on.
 And,  when  we  produce  at  this  higher  level,
 post-harvest  operations  become  important  ;
 they  are  storage,  transport,  processing
 and  distribution.  Even  here,  industrial
 backing  becomes  necessary.  Thus  leads  to
 various  other  industries  which  become
 necessary  for  producing  these  essential
 materiats,

 Then,  take  the  question  of  providing  the
 basic  minimum  need,  particulary  the  essen-
 tial  articles  which  are  required  for  every
 human  family.  Take  fuel,  apart  from  food.
 Today  we  depend  largely  upon  whatever
 fuel  ig  available  from  the  forest,  by  cutting
 of  the  wood.  But  when  we  improve  the
 atandard  of  living  of  the  people,  even  the
 cutting  down  of  the  forests  would  not
 provide  enough  fuel,

 Therefore,  this  requires  application  of
 teienes  and  technology  to  the  available
 datural  resourors  to  be  provided  as  fusl.

 :
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 Coal  is  available,  but  coul  certainly  cannot
 be  used  directly;  #  has  got  to  be  saft  coke.
 Domestic  coke  has  to  be  produced.  Think,
 in  terms  of  providing  miilions  of  people
 with  soft  coke  apart  from  other  things,  as
 fuel.  This  requires  a  set  of  industries,
 and  there  are  many  by  products  which
 will  have  to  be  processed.

 In  the  same  way  if  you  take  the  clothing
 or  housing  requirements,  industries  become
 hecessary  and  that  will  have  to  be  taken
 care  of,

 Therefore,  industial  production  ia  a  must
 not  only  for  the  purpose  of  backing  up  our
 agricultural  production  but  even  for  provid-
 ing  the  basic  minimum  needs  of  the  masses,
 Naturally  our  priority  will  have  to  be
 investment  in  industries  which  produce  these
 mass  consumption  goods  rather  than  luxury
 goods.

 If  this  is  accepted,  what  sort  of
 industrial  pattern  do  we  want  to  develop  ?
 We  have  laid  down  the  policy  that
 public  sector  will  have  predominance  even
 though  we  have  allowed  a  mixed  economy
 to  subsist  in  our  country.  7  think,  it  was
 Shri  Jyotirmoy  Bosu,  who  msde  the
 criticism  that  we  have  not  made  progress.
 Perhaps  he  might  say  that  there  is
 not  adequate  progress.  If  you  take  the  pro-
 gress  during  the  Plan  period,  you  will  find
 that  at  the  commencement  of  the  period  we
 had  Rs.  29  crores  of  investment  in  the  pub-
 lic  sector.  It  rose  to  Rs.  8]  crores  at  the  beg-
 inning  of  the  Second  Pian.  It  was  Rs.  953
 crores  at  the  begining  of  the  Third  Plan
 and  it  is  Rs.  4,500  crores  today.  Iam  not
 taking  into  account  the  railways,  post
 offices,  and  other  undertakings,  )  am  taking
 into  scoount  investment  in  public  sector
 industries  as  such,

 SHRI  JYOTIRMOY  BOSU:  I  talked
 about  the  outoome  in  the  shape  of
 resources.

 SHRI  C.  SUBRAMANIAM:  Therefore
 we  have  made  investineats  in  the  public
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 acctor.  That  cangot  be  denied.  We  have
 given  importance  to  that

 I  do  agree  that  we  are  not  satufied  with
 the  performance  in  the  public  sector  That
 is  accepted  by  everybody.  Therefore,  if  we
 ate  wedded  to  the  public  sector  expanding,
 what  is  important  is  to  see  that  this
 improves,  and  not  that,  because  it  is  not
 performing  properly  at  present,  we  should
 give  up  the  public  sector  and  get  ourselves
 oriented  towards  the  private  sector.  That
 is  why  I  emphasized  that  we  are  taking
 all  steps  improving  its  performance

 2  had  experience  as  a  minister  in
 charge  of  public  sector  projects  I
 would  like  to  tell  you  that  it  is  not
 an  impossible  task.  It  8  possible  to  improve
 the  performance  of  our  public  sector  and
 there  are  already  signs  that  it  would  im-
 prove  and  would  continue  to  improve  4
 want  to  give  this  assurance  to  the  House.

 When  we  particularly  want  to  reduce
 disparities  in  the  rural  sector,  it  cannot

 happen  only  in  one  dominant,  major
 sector,  in  the  rural  areas  alone,  and  you
 can  have  your  own  structure  for  the
 urban  and  the  industrial  sectors  What
 happens  in  the  rural  sector  will  have  to
 get  reflected  in  the  urban  and  industrial
 sectors;  Otherwise,  you  cannot  put  through

 a  rigorous  land  reform  programme.  Not
 only  with  reference  to  the  ownership  but
 even  with  reference  to  the  pattern  of  produ-
 ction,  we  have  to  look  at  our  mdustrial
 policy,  review  it  and  evolve  a  relevant  in-
 dustrial  policy  against  the  background  of
 the  objectives  which  we  want  to  achieve  as
 quickly  as  possible.  This  exercise  is  also
 going  on.

 While  these  things  are  going  on  there
 are  ceértaint  basic  things  on  which  we
 should  all  be  agreed  and  on  which
 you  will  have  to  take  action.
 Hon.  Members  expressed  concern  about  the

 rising  prices;  naturally  so,  because  if  there
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 is  a  continuous  rise  in  prices,  there  is  eto-
 sion  of  the  purchasing  power.  Here  also,
 do  you  want  to  control  ¢he  prices  of  the
 entire  production  in  the  country,  that  is,
 of  all  commodities  7  Or  do  we  take  hold  of
 certain  essential  commodities  and  say  that
 their  prices  will  be  controlled  and  made
 available  at  reasonable  prices  to  the
 people?  We  have  to  identify  essential
 commodities  and  these  could  be  easily
 identified,  say,  foodgrains,  sugar,  fuel,
 cloth  and  certain  other  things,

 Can  we  do  this?  We  have  attempted  to
 doit  Whenever  an  emergency  arises,  during
 war  time,  we  have  a  strict  rationing  system,
 Whenever  we  get  into  8  situation  of
 scarcity,  we  try  to  doit.  But  as  soon  as
 we  get  into  a  comfortable  position,  we
 relax  and  even  dismantle  the  entire
 machinery  which  had  been  built  up
 for  the  purpose  of  procurement  and
 distribution.  If  we  have  an  adhoc
 or  short-term  programme  of
 meeting  an  emergency  alone,  we  are
 bound  to  get  imto  =  difficulues  We
 have  to  work  out  a  long-term  strategy
 with  regard  to  the  production,  procute-
 ment  and  distribution  of  essential
 commodities.  We  are  now  trying  to
 work  this  out  In  respect  of  other
 commodities,  it  is  lef(  to  the  purchasing
 capacity  and  to  the  eccentricities  or  likes
 and  dislikes  of  persons  to  pay  more  and
 get  them  certain  articles.  But  the  basic
 commodities  which  are  essential  for  the
 common  man,  should  be  taken  care  of.
 In  my  view,  this  should  be  the  price
 strategy.

 With  regard  to  production,  while  all
 these  institutional  changes  are  secessary,
 ultimately  st  is  only  human  effort  which
 can  produce  things.  Particularly,  in  the
 industrial  sector  today,  we  have  run  into
 difficulties  due  to  very  many  reasons.  It  is
 not  the  same  reason,  the  same  cause,
 which  bas  reduced  production  in  the
 industrial  sector.  If  we  analyse  it  scetor
 by  sector,  in  some  cases,  it  is  for  want  of
 raw  materinis;  in  some  cases,  it  ie  the
 transport  problem;  in  some  cases,  it  fe  the
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 mrintegance  problem;  in  some  cases,
 certalh  matgitial  components  are  not
 available  and  in  certain  other  cases,  it  is
 the  inefficient  management.  But  there
 is  one  common  feature  which  exhibits  ‘
 itself  in  all  these  areas  is  the  industrial
 relations.  How  are  we  going  to  tackle
 thia  problem  7  After  all,  nobody  can
 aay  that  we  are  backward  as  far  as
 labour  egislation  is  concerned.  I
 think  we  are  one  of  the  progressive
 countries  with  regard  to  labour
 legislation..

 SHRI  INDRAJIT  GUPTA:  Labour
 Jegislation  is  not  only  backward  but  ina
 modern  industrial  society  it  is  primitive

 SHRI  JYOTIRMOY  BOSU  :  I  am
 silent;  I  am  checking  myself.

 SHRI  C.  SUBRAMANIAM  :  I  am
 glad  you  are  exercising  some  restraint.  But
 if  what  we  consider  as  progressive  labour
 legislation  does  not  deliver  the  goods,  then
 that  is  not  adequate.  Of  course,  his
 concepts  are  different.  We  are  talking  in
 terms  of  what  exists  in  the  country  and
 the  system  in  which  we  are  working.  If
 some  other  system  comes  into  existence,
 industrial  relations  will  be  on  a
 different  footing.  There  can  be  no  strikes;
 there  is  no  question  of  protests.  If  we
 reach  that  stage,  then  no  legislation  is
 necessary;  it  is  a  complete  ordered  society,
 But,  fortunately,  we  do  not  live  in  such  a
 society.  I  hope  that  is  not  the  goal  we
 are  siraing  at.  Therefore,  in  the  present
 context,  if  the  industrial  relations  have
 got  to  improve,  we  have  to  make
 certain  structural  changes.

 SHRI  K.  BALADHANDAYUTHAM
 (Coimbatore)  ;  Your  model  is  America.

 SHRI  C.  SUBRAMANIAM :  It  is  not
 Russia  also.  We  have  got  to  have  an  Indian
 pattern  which  we  want  to  evolve.  There-
 fore,  some  structural  change  has  got  to  take
 place,  particularly  if  we  have  to  give
 inosntive  and  motivation  to  labour  to
 produce  more.  That  fs  not  going  to
 happen  in  the  presant  context  where  he  gets

 certain  remuneration  which,  however  good
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 it  might  be  but  when  compared  to  other
 people  who  are  getting  remuneration  at  a
 higher  level,  he  feels  is  not  adequate,
 Therefore,  thia  aspect  of  industrial  relations
 has  to  change.  Aseven  on  jand,  the
 relation  has  to  change,  here  also  the
 industrial’trelation  has  got  to  change.

 8  bra,

 And  how  are  you  going  to  bring  that
 about?  This  will  have  to  be  consi-
 deved.  (Interruption)  lam  not  suggesting
 any  solution.  But  the  present  relationship
 has  not  delivered  the  goods  and,  therefore,
 we  have  to  changeit.  There  are  ever  so
 many  patterns;  Ido  not  know  whether  it
 as  American  or  Yugoslavian  pattern,  which
 १8  self-management,  or  some  other  pattern
 where  you  make  the  labourers  the  owners
 of  the  factory;  I  do  not  know.  Here
 isan  area  in  which  hard  thinking  is
 necessary  and  a  national  consensus  is  also
 necessary.  There  is  no  question  of  playing
 politics.  If  we  play  politics  here,
 we  are  playing  a  dangerous  game.
 Therefore  we  cannot  tinker  with
 this  problem.  That  is  why  some  basic
 thinking  and  not  sniping  at  people  whether
 it  is  going  to  be  American  or  Russian,
 is  necessary  with  regard  to  what  we
 have  got  to  evolve,  taking  into  account
 the  conditions  existing  in  our  country.
 ]  would  request  the  hon.  members
 belonging  to  various  political  parties  not
 to  be  obsessed  with  what  is  happemiag
 in  other  parts  of  the  world;  we  may  have
 to  gain  something  from  the  experience  of
 those  countries,  but  taking  into  account
 the  conditions  existing  in  the  country,  we
 have  to  bring  about  a  new  industrial
 relationship.  Otherwise,  we  may  have
 investment,  but  there  will  not  be  produc«
 tion.  We  may  have  new  acience  aad
 technology,  but  still  there  will  not  be  pro«
 duction,  Therefore,  this  is  another  basic
 matter  on  which  we  have  to  evolve  a
 national  consensus.  (aterraption)

 Of  course,  an  appeal  has  been  made
 that  there  should  be  no  strikes  or  lock.osts.
 it  is  all  right;  as  a  shott  term  megsure,  it

 will  prove  effective,  Butl  do  not  know
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 how  far  the  political  parties  would
 respond  to  it;  it  is  the  political  parties
 who  heve  to  respond  because  even
 labour  jie  in  the  hands  of  political
 parties.  A  trade  union  is  not  merely
 $  trade  union;  it  has  become  an
 adjunct  to  political  parties.  Therefore,  it  is
 the  political  parties  which  have  got  to  came
 tO  an  agreement  first  on  what  is
 called  moratorium  on  strikes  and
 lock-outs.  In  my  view,  moratorium
 alone  is  not  going  to  produce  results;  it
 might,  for  a  short  term,  till  we  evolve  a
 better  industrial  relationship.  This  may
 be  a  trace;  but  &  more  subsisting  industrial
 relationship  will  have  to  be  worked  out.
 It  is  not  that  I  have  no  ideas  at  all,
 bat  I  do  not  think  I  should  dilate  on
 it  and  explain  it  here;  it  has  to  be
 done  in  a  different  forum.  Whatever
 the  other  steps  we  may  have  to
 take,  industrial  relations  have  to  be
 tackled  in  a  very  realistic  manner.
 Without  doing  that,  we  are  not  going  to
 have  increased  production  which  alone
 would  eradicate  poverty.

 SHRI  D.K.  PANDA  (Bhanjanagar)  :
 What  is  the  realistic  manner  ?

 SHRI  con  SUBRAMANIAM :  Kindly
 tell  me  what  it  is.

 Then  we  come  to  another  aspect  about
 which  we  have  been  struggling  for  the  past
 25  years,  ever  since  We  attained  indepen-
 dence.  It  is  the  implementing  agency,
 our  administration  at  the  various
 fevela.  We  have  come  to  the  conclusion
 that  there  isno  use  blaming  the  indivi-
 duals  as  if  we  are  all  much  better  people
 than  those  who  ate  occupying  the  positions
 as  officials.  They  also  belong  to  the  same
 stock.  And  they  are  better  trained
 and  more  talented.  But  they  function
 in  a  particular  system,  As

 long  as  that  system  is  there,  we

 cannot  blame  the  individuals
 we  have  come  to  the  conclusion
 that  this  system  has  not  delivered  the
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 goods.  We  have  got  to  change  that.
 Tt  was  for  that  purpose that  we  hed  the
 Administrative  Reforms  Commision.
 Stil]  we  are  struggling  with  the  same
 system,  with  the  same  procedures,  and  we
 find  ourselves  in  difficulties.  While
 we  think  in  terms  of  Fifth  Plan
 and  better  implementation,  we  have  to
 devote  attention  to  the  administrative
 systems  at  various  levels.  That  has
 to  improve  at  various  levels  and  particu-
 larly  at  the  ground  level  where  imple-
 mentation  has  to  take  place  and  at  levels
 where  decisions  have  to  be  taken.  I  do  not
 know  how  far  we  are  prepared  to  change
 the  system  and  bring  in  changes  in  the
 administrative  system.  If  we  do  not  do  it,
 it  is  going  to  be  a  disadvantage  in  our

 approach  to  the  solution  of  the  problem
 and  in  fulfilling  our  commitment  to  the

 People.

 These  broad  aspects  have  all  to  be
 taken  into  consideration.  Unless  we  find
 solutions  with  a  broad  nationa!  consensus
 these  problems,  ali  the  other  datails  would
 be  of  lesser  importance.  Once  these  basic
 decisions  are  taken,  ail  the  other  things
 would  fall  in  line.  If  you  don't  take  these
 basic  decisions,  taking  decisions  on

 marginal  matters  might  have  marginal

 improvements,  ‘but  we  are  not  going  to
 meet  the  situation  as  a  whole.  This,
 I  feel,  is  the  task  of  the  sation

 to-day.  It  is  the  task  before  Govern-
 ment  to-day.  It  is  also  the  task  of  the

 planners,  Planning  also  has  become  attuned
 to  these  new  problems  and  new  approaches
 and  all  the  time,  we  are  trying  to  find  solu-

 tions  to  the  best  of  our  ability.  I  am  not

 prepared  io  say  that  we  are  all  so  good
 that  we  shall  solve  many  of  the  problems.
 But  we  are  trying  our  best  to  listen  to  other

 people  and  try  to  find  as  best  a  solution
 as  possible.

 Twould  like  the  House  to  approach
 these  problems  having  regard  to  our

 national  commitments.  Byen  though  Garfbi

 Ratao  is  a  commitment  made  by  one
 Party,  it  has  become  9  national  commit

 ment  because  it  ia  the  mandate  which  the
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 people  hive  given.  Even  the  other  political
 Parties  whith  might  have  some  reservations
 these  programmes  anid  slogans,  will}  am
 sure,  set  committed  to  these  objectives,
 So  I  want  the  co-operation  of  all  the
 political  Parties,  not  only  during  this  debate
 but  later  on  also.  That  is  why  we  want  to
 get  the  Members  involved  more  and
 more,  and  also  the  political  parties
 and  other  experts,  scientists,  technolo-
 gists,  economists  and  labour  leaders
 involvement  of  people  docs  not  mean  that
 yougo  and  ask  a  peasant  ora  labourer
 It  is  the  involvement  of  the  people  at
 various  levels  which  will  produce  the
 result.  We  want  to  make  this  particular
 approach.

 With  regard  to  the  Fifth  Pian,  if  hon.
 Members  would  think  after  full  considera-
 tion,  that  this  is  not  adequate  and  some-
 thing  more  will  have  to  be  done,  we  will  be
 only  too  glad  to  have  the  suggestions  of  the
 hon.  Members  or  of  anybody  else  who  has
 got  any  suggestions  to  make.

 With  regard  to  regional  imbalances,
 some  points  were  made,  particularly,  by
 Mr.  Bosu.  If  I  don’t  answer  them,  perhaps,
 he  might  get  offended.  He  has  shown  some
 patience  and  restraint...{/nterruptions)  and
 I  should  deal  with  his  point.  He  has
 particularly  highlighted  the  problems  of  the
 north-eastern  region.  I  know  it  has  got
 peculiar  problems,  particularly,  political
 problems  which  had  intensified  economic
 and  social  problems.  Fortunately,  a  new
 state  of  affairs  has  come  into  existence.
 Thia  is  not  to  the  Inking  of  the  friends
 there,  But,  whether  it  is  to  their  liking
 at  not,  I  am  sure  they  would  welcome
 the  stability,  the  political  stability  that

 has  come  about  even  in  their  own  State
 of  West  Bengal.  Because,  otherwise,  in

 apite  of  investing  crores  and  crores  of

 fupees,  we  would  not  have  achieved  the

 results,  we  would  have  achieved  only
 confusion  and  chaos.  Conditions  have

 heen  established  where,  even  if'wae  are

 prepared  to  sink  money,
 it  will  produce
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 problems  of  West  Bengal.  We  will  fave  to
 look  into  the  problems  of  the  north«
 eastern  region  which  with  the  vast  dodus-
 trial  resources,  is  still  backward.  But,  I
 will  not  day  that  in  the  north-eastera  reg~
 ton,  all  the  states  stand  on  the  same  foot-.
 ing.  West  Bengal  stands  on  a  ramplemiy’
 different  footing  altogether.  Fill  recently,
 it  was  the  most  progressive  and  the  best
 industrialised  State  and  ahead  of  other

 States.  But  the  friends  there  have  managed
 to  create  such  a  situation  there  that  it  has
 become  a  par!  of  the  other  north-eastert:
 States.  Perhaps,  if  things  had  been  allowed
 to  continue  {n  the  sameold  way,  they
 would  have  become  much  worse  than  ever
 Assam,  Meghalaya  and  other  regions  there.

 SHRI  JYOTIRMOY  BOSU:  IT  am
 sorry  you  are  mistaken,

 SHRI  C  SUBRAMANIAM  :  We
 have  to  look  into  these  problems,  If
 more  fnvestment  ig  necessary,  that
 will  have  to  be  given  priority.  In  my
 view,  West  Bengal  problems  are  peculiar
 and  Calcutta’s  problems  are  peculiar.
 Calcutta  problems  cannot  be  solved  unless
 we  solve  West  Bengals  problems  as  a
 whole,

 I  would  fike  to  make  ase  submis.
 sion  to  Mr.  Bosu.  He  read  out  the  plag
 figures,  He  said  West  Bengal  has  got
 asmalier  share,  If  he  looks  into  the
 central  assistance  given,  he  will  find
 that  it  is  as  good  as  any  other  State.  But  the
 resources  within  his  State  has  been  much
 less.  Ido  agree.  That  is  due  to  the  inter-
 nal  conditions.  He  should  realise  that  more
 than  Rs.  40  crores  have  been  allotted  out+
 side  the  plan  for  Calcutta’s  development.
 That  work  is  goingon.  It  is  only  for
 accounting  purposes  that  it  is  outside  the
 Plan.  But  it  8  more  than  plan  expenditure.
 If  he  takes  that  into  account,  he  will  find,
 West  Bengal  Is  already  getting  preferential
 treatment.

 SHRI  K.  MANOHARAN  :  That  is  Why

 some  retults.  We  will  have  te  lockénto  the»  -
 been  igitiad  iscrieniention:  At
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 SHRIC.  SUBRAMANIAM:  n  is  getting  =  econbmic  sityation  now  where  we  cen  bo
 much  better  treatment.  .That  treatment  forward  in  avery  big  way  to  tavkle  this
 ia  necessary  for  West  Bengal,  I  do  —  problem.  Many  people  ask,  this  approach
 not  say  we  should  not  give  it.
 If  abet  is  taken  into  account,  the
 States  which  have  to  complain  would  be
 Assam  and  Nagaland  and  other
 States.  Their  probleme  will  have  to  be
 looked  into.

 Fortunately,  the  north-eastern  region
 presents  a  new  picture  now,  after  the  emer:
 gency  of  Bangla  Desh,  That  north-eastern
 region  will  haye  to  be  looked  into  iaa
 different  hight  altogether.  The  Planning

 Commission  will  devote  its  attention  to
 this  region,  taking  into  account
 the  new  situation  that  has  now  arisen.  I
 wantto  assure  Mr.  Bosu  and  his  friends
 that  we  have  plans  for  the  development  of
 the  north-eastern  region.  In  the  Fifth  plan,
 I  hope,  he  will  drive  some  satisfaction  when
 he  fooks  into  the  projects  and  programmes
 that  we  have  for  the  development  of  the
 Northeastern  region.

 This,  in  short,  is  what  I  wanted  to  place
 before  the  House  in  reply.  Not  that  I  have
 met  every  point,  which  has  been  raised  in
 the  House,  because  that  would  require
 much  longer  time.

 As  has  been  pointed  out  by  my  Collea-
 gue  who  dealt  with  the  problem  more
 exhaustively,  we  are  in  a  political  and

 was  not  made  during  the  First  and  the
 Second  Plan,  They  must  Jook  into  the
 order  of  resources  available  and
 put  into  the  plan.  In  the  First  Plan,
 the  outlay  in  the  public  sector  was  Rs.  960
 crores.  In  the  Second  Plan  it  was  Rs,  4672
 crores.  During  the  Thitd  Plan,  it  was
 Rs.  8577  crores.  These  are  the  actuals  |  am
 giving.  During  the  Fourth  Plan,  it  was
 Rs.  15,900  or  Ra.  6000  crores,  Having
 built  up  the  industrial  capacity  and  the
 agricultural  potential  and  the  infra-struce
 tures,  we  are  ina  position  today  to  make
 a  frontal  attack  on  poverty  and  unemploye
 ment.  With  this  new  political  stability
 in  the  country,  I  am  sure,  not  only
 during  the  Fifth  plan  but  during  the  rest
 of  the  Fourth  plan,  period  also  we  can
 make  a  dent  on  the  problema  and
 leave  somewhat  an  easy  situation  for
 our  successors  to  deal  with.

 MR.  CHAIRMAN  :  The  Debate  on  the
 Motion  is  concluded.  The  House  now
 atands  adjourned  to  meet  at  il  a  M.
 tomorrow.

 8.23  hrs

 The  Lok  Sabha  shen  adjourned  til  Eleven
 of  the  Clack  on  Friday,  April  7,  1972]
 Chaitra  18,  ‘1894  (Saka).
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